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HOW TO USE mE INDEX 

The Index is arranged alphabetically with the Subject Index separated from Name 
Index and printed in the following order: Part I-SUBJECT INDEX; Part II-NAME 
INDEX. At the end of every entry, the Debate number is given in numerical and Volume 
Number is given in Roman numerals followed by the date of the Debate in parenthesis 
and column number or numbers, as the case may be is given immediately after that 
printedas(Deb. 3,VoI. XXXVII, 04-12-2(03) Col. 154-156. 

All the Bills are alphabetically arranged under the main heading "BiII(s)". The 
stages of the Bills are given at the end oftitle in form onnt., Consid., Consid. and Pass 
etc. The matter pertaining to Papers Laid on the Table is shown under the beading PLT. 

Each keyword is reflective of the subject matter it pertains to for example a matter 
pertaining to Agriculture may be found under the heading Agriculture besides the 
appropriate head. Similarly matter related to all types of diseases is put under the 
heading Disease and matter related to Health Care under heading Health Care. 

The name of Institutions, Programmes, Schemes are put under the heading of 
the name of such Institution, Scheme, Programmes. 

The matter pertaining to Committees are put under the heading Committee(s), 
Port under Ports, Airport under Airports, Airline under Airlines, River under Rivers. 
The Committee report stages are reflected at the end of title by the word Presented! 
Laid. 

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under 
Rule 193 as(DUR 193). 

Information pertaining to Railways has been indexed under the various main 
headings commencing with the word Railways e.g. "Railway Lines", "Railway Trains" 
etc. 

Information regarding various States in India and the various foreign countries 
has been indexed under their respective names. 

A list of abbreviations used in the Index is given below: 

A.M. 
CA. 
Int. 
Consid. & Pass 
DURl93 
MUR3i7 
PL.T 
Res. 
Sub 
St. 

Adjournment Motion 
Calling attention to matter of Urgent Public Importance 
Introduction Stage of Bill 
Consideration & Adoption Stage of a Bill 
Discussion under Rule 193 
Matter under Rule 377 
Papers Laid on the Table 
Resolution 
Submission by Member 
Statement 
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LOK SABRA DEBATES 
(NIN'I1f SERIES) 

VOWMEXIB 

December27,1990loJllIJIIDryll,I991 

PtlJlSQ6,1912(Saka)toPtlJlSQ 11,1912 (Saka) 

SIX1H SESSION OF THE NINTH LOK SABHA 

PART I 
SUBJECT INDEX 

Accelerated Rural Water Supply 
Programme 

Clearance ofUddanamArea Project Wlder 
ARWSP 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.S6 

Accident 
Road Accidents 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 451 

Aet(s) 

Amendment of Indian Telegraph Act and 
Indian Post Office Act 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 381-88 

Amendment of Land Ceiling Acts 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 142 

Cases Pending before Authorities set up 
under the Conswner Protection Act, 
1986 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 72S 

EtTect of Forest (Conservation) Act, 1910 
on Tribals 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 199-200 

Exemption ofNonnal Equity Restrictions 
under FERA to Multinational 
(Deb. 2, Vol. X III , 21-12-1990) 
Col. 371 

FERA Violation by Industrialists and 
Exporters 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 356-51 

Indian Medical COWlcii Act 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 222 

Items Under Essential Commodities Act 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 794 

Review of Urban Land (Ceiling and 
RegulatiOtl) Act 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 720 

Adjournment Motioa 
Communal Situation in the CoWltty and 

Government failure to curb communal 
Forces (AM}--Negatived 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 607-751 

Failure of Government to upbold 
provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. I, Vol. XI!I, 09-01-1991) 
Col. 467-558 
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Advermement 

Ban on Advertisement of Pan Masala and 
Cigarettes 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 512 

Increase in Rates for Advertisement on 
Doordarshan 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.267~ 

Misleading Advertisement regarding Sale 
of Clothes 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 172-73 

Afl"orestatioa 

Compensatory Afforestation 
(Deb. 2, Vol. XIlI, 28-12-1990) 
Col. 51 

Compensatory Afforestation regarding 
Sardar Sarovar Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 364 

Monitoring of Compensatory 
Afforestation 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 189 

AfghllllistaD 

Recent visit of the Minister of Commerce 
and Minister of Law and Justice to 
Afghanistan (St.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 593-95 

Agriculture 

1990-2000 AD as International Decade for 
Natural Disaster Hazards Reduction 
(Deb. 4, Vol. XIII, 03-01-1991) 
CollO-lJ 

Area under Cultivation of Central State 
Farms 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 288 

Assistance by European Countries for 
Agricultural Projects 
(Deb. 1, Vol. X III , 27-12-1990) 
Col. 63 

Benami Transfers of Land 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 385-86 

Decrease in Agriculture Production due 
to increase in Prices of Chemical 
Fertilisers 
(Deb. 4, Vol. xm, 03-01-1991) 
Col. 270-71 

Destruction of Paddy Crops by Pests in 
Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 155 

Development of Agriculture Sector in 
Punjab 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 127-28 

Development of Grasslands 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 391-92 

Diesel for Agricultural Activities 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 217 

Draft Farm Policy 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 321 

Dryland Farming Project in Kamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 385 

Employment Opportunities to Agricultural 
Labourers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 93 

Farm Mechanisation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 117 

Implementation of Agricultural and Rural 
Debt Relief Scheme 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 228-32 
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Landless Cultivators 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 204 

Landless Peasants and Share Cropers 

Shifting of Directorate of Wheat Research 
to Kamal 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 281 

(Deb. I, Vol. XIII, 27-12-1990) Subsidy forPurcbase of Tractors 
Col. 404 (Deb. 4, Vol. XIII, 03-01-1991) 

Marketing Cost of Agricultural Produce Col. 9 

(Deb. 4, Vol. XIII, 03-01-1991) SupplyofDiesel for Agriculture Purposes 
Co1.375-76 (Deb. 4, Vol. XIII, 03-01-1991) 

National Watershed Development 
Programme for Rainfed Agriculture 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 474 

New Agricultural Policy 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 282,510 

New Agricultural Research Institute at 
Kamal 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 198-99 

Production of Betel Leaves 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 216 

Production of Major Crops 
(Deb. 4, Vol. X III , 03-01-1991) 
Col. 447 

Protection of Orange Crop from Pests 
(Deb. 4, Vol. XlII, 03-01-1991) 
Co1.415-16 

Reduction of Prices of Agricultural 
Equipments and Fertilisers 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.405..()6 

Rice Cultivation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 385 

Setting up of Agricultural Research 
Institute in Deoria District 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 95-96 

Col. 452-53 
World Bank Assistance for Dryland 

Farming Project in Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 126 

Airlodia 
Air India Pilot Refused to Fly Aircraft 

(AlI30) 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 236-37 

Air India Projects for Loaders! 
Transporters 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 356 

Creation of New Post in Air India 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 172 

Ground Duties to Air Hostesses 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 357-58 

ProfitlLoss in Air India and Expenditure 
on Image Making 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 255-57 

Supply of Food by Private Contractors to 
IA and AI 
(Deb. 7, Vol. Xlll, 08-01-1991) 
Col. 52-58 

Air Services 
Additional Air Services to Udaipur and 

other Cities 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.33~34 
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Air Linking ofBhagalpur, DumJca etc. to 
Patna 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 191-92 

Air Service for Ranakpur Temple 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.I6S 

AirbusA-320 Services on Bombay-Cochin 
and Bombay-Trivandrum Routes 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 387 

Utilisation of Neemucb Airfield for 
Vayudoot Service 
(Deb. 7, Vol. XIII, 08-01-1991) 
ColIOS..{)6 

Ain:nft 
Expenditure on maintenance of westland 

helicopters 
(Deb. 7, Vol. XJJI, 08-01-1991) 
CoJ.406-08 

Induction of A-320 Airbus for Domestic 
Flights 

Closing of Bombay-Nanded Vayudoot I (Deb. 9, Vol. XIII, 10-01-1991) 
Service I Col. S6-S8 
(Deb. 9, Vol. XIII, 10-01-1991) Operation ofAirbusA-320 
C01.149-SO . II (Deb. 9, Vol. XIII, 10-01-1991) 

Commercial Helicopta" Service in Himachal Col. 240-41 
Pradesh Production ofL.C.A. by H.A.L. 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 383-8S Col. 268-69 

Need to connect Saharsa district of North Reintroduction of A-320 Air Buses 
Bihar with Vayudoot services (Deb. 9, Vol. XIII, 10-01-1991) 
(MUR377) CoI.SI-S3 
(Deb. 9, Vol. XIII, 10-01-1991) . ft&: .• H'llyAreas 
Col. 609-10 SmallAII'C1'8 JorOperation m 1 

I (Deb. 7, Vol. XIII, 08-01-1991) 
Need to start Vayudoot air services from Col. 139-40 

Faridpur, Distt. Bareilly, Uttar Pradesh I • 

(MUR377) I Airport 
(Deb. 9, Vol. xm, 10-01-1991) Airports with Night Landing Facilities 
Col612-13 (Deb. 7, Vol. XIII, 08-01-1991) 

Operation of Air BusA-320 Col. 307-10 
(Deb. 7, Vol. XIII, 08-01-1991) ColdStorageUnitatHyderabadAirport 
Col 40-42 (Deb. 7, Vol. XIII, 08-01-1991) 

Operation of Air Bus to Calicut Col. 379-80 
(Deb. 9, Vol. XIII, 10-01-1991) Construction of Airport in Kottayam 
Col.l89-90 (Deb. 7, Vol. XIII, 08-01-1991) 

Resumption of Air Service to 
VISiIkhapatnam 
(Deb. 7, Vol. XIU, 08-01-1991) 
CoI.17()'71 

Suspension ofDornier Air Services from 
Delhi to Kullu 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.38S I 

Col. 387-88 
Expansion and Development of Udaipur 

and HamirgarhAirports 
(Deb. 7, Vol. XIII, 08-01-1991) 
ColAO 

Expansion of Airports in U.P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
COl.3S7 
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Lack of Facilities at Dimapur Airport Akasbwani 
(Deb. 9, Vol. XIII, 10-01-1991) AirCentresandDoordarshanKendrasin 
COl.40S-06 

Modernisation of Airports 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.24046 

New International Airport in Gujarat 
(Deb. 9, Vol. X III , 10-01-1991) 
Col. 404 

News-Item "Currency Seized at Airport" 
(Deb. 2, Vol. XIlJ, 28-12-1990) 
Col. 163 

Night Landing Facilities at ImphalAirport 
and Resumption Flights from Delhi to 
lmphaI 
(Deb. 7, Vol. XIII, 08-01-1991) I 
Col. 169 

Passenger and Cargo Traffic at Indira 
Gandhi InternationaJAirport 
(Deb. 9, Vol. XIII, 10-01-1991) 
Co1.395-400 

Rajasthan 
(Deb. 6, Vol. xm, 07-01-1991) 
CoL 4()6.()7 

Ban on Playing ofa Song fiom a Fihn Titled 
Jndira 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 429-30 

Broadcast and Telecast of Programmes in 
Sanskrit 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 408-09 

Broadcasting Capacity Expansion of 
Mithila (Dharbbanga) Station 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 88-89 

Broadcasting of Hindi News Bulletins 
fiomAIR 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 422-23 

Seizure of Gold at Delhi Airport Construction of Akashvani Bhavan in 
(Deb. S, Vol. XIII, 04-01-1991) Madhya Pradesh 
Col. 297 (Deb. 8, Vol. XIII, 09-01-1991) 

Shifting of Administrative Building of Col. 223-32 
Jaipur Airport Current Affairs Programmes of AIR and 
(Deb. 7, Vol. XIII, 08-01-1991) Doordarshan 
Col. 43-44 (Deb. 6, Vol. XIII, 07-01-1991) 

Transfer ofTrivandrum Airport from NAA Col. 108-09 
to IAAI I Enhancement of the Duration of Air and 
(Deb. 7, Vol. XJJJ, 08-01-1991) T.Y. Programmes 
Col. 91 (Deb. 8, Vol. XIII, 09-01-1991) 

Trivandrum as Int~mational Airport 
(Deb. 9, Vol. XIII, 10-01-1991) 
COI.44S46 

Airports Authority orlDdia 
Outlay and Receipts of International 

Airport Authority of India 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.91-IOO 

Col. 389 
Expansion of Radio, Relay Range of some 

Radio Stations in Kerala 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 288-89 

F.M. Transmitter at Raichur in Kamataka 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 313-74 
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Functioning ofDoordarshan Studios and I Power Requirement of Andaman and 
AIR Stations in Rajasthan Nicobar Islands 
(Deb. 6, Vol. XIII, 07-01-]991) (Deb. 9, Vol. XIII, ]0-01-1991) 
Co1.3I4-18 Col 137 

Transmission Equipments of AIR, Kohima 
(Deb. 8, Vol. XIII, 09-01-199]) 
Col. 194-95 

Unauthorised Seizure of AIR 
(Deb. 6, Vol. XlII, 07-0]-1991) 
Col. 434-35 

AD India Institute of Medical Sciences 

Strikes in All India Medica1lnstitute 
(Deb. 3, Vol. XlII, 02-0]-1991) 
Col. 795 

AD India Trade Union Federation 

Memo Submitted by All India Trade Union 
Federation 
(Deb. 8, Vol. XIII, 09-01-1991) 

Telecommunication Facilities in Andarnan 
and Nicobar Islands 
(Deb. 4, Vol. XIII, 03-01-1991) 

I Col. 273-74 
Transport Subsidy Scheme for North-East 

and A&N Islands 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 457-58 

Andbra Pradesh 

Allocation to Andhra Pradesh under 
Nehru RozgarYojana 
(Deb. 3, Vol. Xlll, 02-01-1991) 
Col. 252 

Allotment of Funds to Andhra Pradesh 
for Railway Safety 

Col. 249-50 1 (Deb. 9, Vol. XIII, 10-0]-1991) 
Col. 171 Andaman and N"acobar 

Damages Caused by Flood/Cyclone in 
Andarnan and Nicobar Islands 
(Deb. 4. Vol. XIII, 03-01-]991) 
Col 6-7 

DSR Sets for Andaman and Nicobar 
Islands 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 118 

Felling of Timber in A&N Islands by 
Burmese Poachers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.5~ 

Non-Conventional Energy Sets in 
Andarnan and Nicobar Islands 
(Deb. 9, Vol. XIll, 10-01-1991) 
Col331-42 

Petrol Pumps in A&N Islands 
(Deb. 9, Vol. XIII, 10-0]-199]) 
Col. 343 

I 

Amount Due to Andhra Pradesh under 
Family Welfare Progranune 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 798 

Atomic Energy Power Plant in Andhra 
Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 253-54 

Construction of Roads in Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 154-62 

Control of Floods and Restoration of 
Irrigation System in Andhra Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 470 

Conversion of Manual Telephone 
Exchanges into Electronics in Andhra 
Pradesh 
(Deb. 1, Vol. Xlii. 27-12-1990) 
Col. 123 
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Cyclone Prone Areas in Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 212 

Declaration of roads as National 
Highways in Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 303 

Family Courts in Andhra Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 79 

Financial Assistance to KVI Board, 
Andhra Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 248 . 

Heavy Industry in Andhra Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 222 

Irrigation Potential of Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 66 

Pest Control in Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 264 

Power Plants at Ibrahimpatnam and 
Muddanur (A.P.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 441-42 

Proposal to Start Institute of Medical 
Science, Andhra Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 503 

School Health Programme in Andhra 
Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 798 

Self-Employment Scheme in Andhra 
Pradesh 
(Deb. 8, Vol. X III , 09-01-1991) 
Col. 149-51 

Setting up of a TV Transmitter at 
Irrigation Projects of Andhra Pradesh Annavaram in Andhra Pradesh 

(Deb. I, Vol. XIII, 27-12-1990) (Deb. 6, Vol. XIII, 07-01-1991) 
Col 42 I Col 233-34 

Minor Irrigation Projects, Andhra Pradesh I Setting up of Gas based Power Plants in 
(Deb. 5, Vol. XIII, 04-01-1991) Andhra Pradesh 
Col.316 (Deb. 7, Vol. XIII, 08-01-1991) 

National Highway Bridges Damaged by Col. 123-28 
Floods/Cyclones in Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 81-82 

Need to install a High Power TV 
Transmitter at Annavaram in East 
Godavari District, Andhra Pradesh 
(MUR371) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 555-56 

Need to set-up an Ammonia/Urea Plant in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 606-07 

Oil Drilling in Andhra Pradesh 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 358-59 

Setting up of Legislative Council in 
Andhra Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 69 

Setting up of Power Projects in Andhra 
Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 274-81 

Uranium Reserves in A.P. and Meghalaya 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 129-30 

Welfare Schemes for Weaker Sections in 
Andhra Pradesh 
(Deb. 8, Vol. XlII, 09-01-1991) 
CoI..192-93 
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Angola 

Import ofOi! from Angola 
(Deb. 7, Vol. XIlI, 08-01-1991) 
Col. 298-99 

AnDOuncement by Speaker 
Receipt of order passed by the High CoW1 

ofDcIhi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Coli 

AppoiDtmeDtonComplssiooateGrounds 

Appointment on Compassionate Ground 
inDTC 
(Deb. I, Vol. XIII, 27-12-(990) 
ColS02 

Appointment on Compassionate grounds 
to group 'A' and 'B' Posts 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 134 

Service to Dependents of Deceased 
Employees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 436 

AppuGbar 

Consfiscated Arms in Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 447-52 

Army 

Development of Army in Jammu and 
Kasbmir 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 19-26 

Strength of Territorial Army 
(Deb. 6. Vol. XIII, 07-01-1991) 
Col 334-35 

Art and Culture 
Cultural Exchange Programme During 1990 

(Deb. 3, Vol. XlII, 02-01-1991) 
CoI.S04 

Facilities to Performing Artists 
(Deb. 3, Vol. XIII, 02-01-199]) 
Col 434 

National Cultural Policy 
(Deb. 3, Vol. XIII, 02-0]-]991) 
Col 221 

Artqan 

Demand for Nationalisation of Appu Ghar Assistance to ViUage Artisans 
(Deb. 5, Vol. XIII, 04-01-199]) (Deb. 6, Vol. XIII, 07-0]-1991) 
Col.321 Co1.317-28 

Armed Forces 

Branch Recruiting Office of Armed Forces 
in Dadri and Gurgaon 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 108 

Requirement of Blankets for Armed Forces 

Arunacbal Pradesh 
Need to Resume Vayudoot Services to 

Arunachal Pradesh as per earlier 
Schedule (MUR 377) 
(Deb. 3, Vol. XIII, 02-0]-]991) 
Col. 865 

(Deb. 6, Vol. XIII, 07-01-199]) Asia 
Col. 189 

Arms aodAmlDuultion 
Arms from Foreign Countries 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 270-71 

Ballistic Missiles 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 424 

Contingency Plan to solve problems 
affecting Exports to West Asia 
(Deb. 5, Vol. XIII, 04-01-]991) 
CoI.2S4-SS 

Asian GalDes 
Inclusion ofKabaddi in 1994 Asian Games 

(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 772 
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India's Debacle in BeijingAsian Games 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 762 

Assam 
Bodo Vobmteers 

(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.4S4 

Cost of Production of Scooters 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 416-18 

Export of Automobile Parts 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 345-46 

Ayodhya DioIpute 
Closure of Establishment by Tea 

Companies in Assam Circulation of Cassettes regarding K.ar 
(Deb. 2, Vol. XIII, 28-12-1990) Seva at Ayodbya 
Col.319 (Deb. 8, Vol. XIII, 09-01-1991) 

EI . . . I Col. 351-52 eellOns m Punjab, Jammu and Kashmir 
and Assam . I Kar Sevaks KilIedllnjured in Ayodbya 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 29 Col. 8 

Expert Committee on Bodo Issue 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 366-67 

Loss to TICl due to Unre$t in Assam 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 331 

Recovery of Top Secret Communication 
fromULFA 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 220-21 

Reported Approach by ULFA to United 
Nations 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 138-39 

Setting up of Oil Refinery in Numaligarh, 
Assam 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoJ.380-81 

Statutory Resolution reo Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 665-761 

Automobile 
Allotment ofMaruti 1 OOOCC Cars 

(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 375-76 

Need to take necessary steps to cope with 
the Situation caused by "Kar Seva" in 
Ayodbya and Faizabad (MUR 377) 
(Deb. 8, Vol. XIII, 09-01- 1 991) 
CoJ.S9S 

Ram Janam Bboomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 349-50 

Shilanyasa Site at Ayodbya 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 367 

Suspension of Trains on the Occasion of 
KarSeva 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 213-19 

BackwaniArea 
Industrially Backward Areas 

(Deb. 8, Vol. XIII, 09-0 t -1991) 
Col. 274-90 

Setting up of Development Boards in 
Backward Regions 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 336-37 

BalaoeeorPaymeat 
Balance of Payments Position 

(Deb. 2, Vol. XIII, 28-12-1990) 
cOl. 39, 249 



10 LOKSABHA 

JIaD&I8desb 
Baaglldeshi ReiUgees in Orissa 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 441 

Exodus ofMinoritics fi'om B~ 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 436 

Export of Coal to Bangladesh 
(Deb. 5, Vol. XlIl, 04-01-1991) 
Co/.397-9B 

I Bank Dacoities in Punjab 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.17l-SO 

Bank Loans in District Almora 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 392-93 

Branches of Nationalised Ballks in 
Maharashtra 
(Deb. 2, Vol. XIII. 28-12-1990) 
CoL 55 

Handling over of Tin BighaStretch to Charges for Issumg Cheque Books 
Bangladesh (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 4, Vol. XIII. 03-01-1991) CoL 57 
CoL 200-01 Complaints against Public Sector Banks 

Identity Cards to IndiIInsRalidiRg along in Bihar 
BangladesbBorder (Deb. 5, Vol. XIII. 04-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 321-22 
CoL 427-2& Credit Card Business by Banks 

Indo-Bangladesh Talks 011 Ganga Waters (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 4, Vol. XIII, 03-01-1991) Col 241-43 
CoL lOS Deposits of Indians Frozen in Banks of 

Buk Kuwait, Iraq, Iran and Aman 
Age Limit for Appointment of I (Deb. 4, Vol. XIII, 03-01-1991) 

ProbationIuy Officers iltBalks·. I CoI.265-66 
(Deb. 5. Vol. xm, 04-91-1991) EnIIuirYagainstChainnan, VJjayaBank. 
CoI.l02-03 (Deb. 2, Vol. XIII, 28-12-1990) 

Alleged Irregularities in COOSU'UCtion of 
Staff Quarters ofSyndicateBanlt 
(Deb. 5, Vol. XIII, 04-61-1991) 
Col. 107-08 

Amalgamation of Bnmchesof Indian 
BaakaAbruad 
(Deb. 2, Vol. XIII, 28-12.1990) 
Col. 46 

Col. 38 

Expansion of Private Sector Banks 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 385-86 

Handling of Government Business by 
Private Sector Banks 
(Deb. 2, Vol. XIII, 28-12.1990) 
Col. 236 

Appointmeatof ChainDen of Banks Housing FatUities to OfficiaJa of Bank of 
(Deb. 2, Vol. XIU, 28-12-1990) I India 
CoL 122 I (Deb. 5, Vol. XIII, 04-01-1991) 

Appoiabaents,oo BoanisofDilectors of i Col 165-67 
Nationalised Banks . I Huge Losses in Nationalised Banks 
(Deb; 5, Vol. XIII, 04-01-1991) I (Deb. 5, VoL XIII, 04-0\-\991) 
Co/.l6W6 CoL 389-90 
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Ind-Jyothi Scheme oflndian Bank Overdues of Banks in Agricultural Sector 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 54 Col. 181 

Investment by Banks I PayScalesofRRBEmployees 
(Deb. 5, Vol. XIII, 04-01-1991) I (Deb. 2, Vol. XIII, 28-]2-1990) 
Col. 361-62 Col. 296 

Issue of Licences for Opening Urban 
Banks in Maharashtra 
(Deb. 2, Vol. XIII. 28-12-1990) 
Col. 71 

Losses Suffered by Nationalised Banks 
(Deb. 2. Vol. XIII, 28-12-1990) 
Col. 45 

Management Directors in SBI 
(Deb. 2, Vol. XIIJ, 28-12-1990) 
Col. 188 

Merger oruco Bank 
(Deb. 2, Vol. XIII. 28-12-1990) 
Col. 98 

Penalty on Premature Withdrawal of 
Deposits 
(Deb. 2, Vol. X III , 28-12-1990) 
Col. 181 

Pension Scheme for Bank Employees 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 115 

Performances of Nationalised Banks 
(Deb. 2, Vol. X III , 28-12-] 990) 
Col. 239 

Promotions in Bank oflndia 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 195-96 

Need to implement National Industries Rate of Interest on Amount in Savings 
Tribunal award regarding payment of Bank Accounts 
Salary and Allowances to employees (Deb. 2, Vol. XIII, 28-12-1990) 
of Regional Rural Banks at Par with Col. 121 
those ofsponsorcJ Banks (MUR 377) 
(Deb. 10. Vol. XIll, 11-01-1991) RBIControlOverBanks 
Col. 99-1 00 (Deb. 2, Vol. X 111 , 28-]2-1990) 

Non-Official Directors in Nationalised Col. 236 
Banks and Financiallnstitutions Recovery of Bank Loans 
(Deb. 2, Vol. XlI1, 28-12-1990) (Deb. 5, Vol. XIII. 04-01-1991) 
Col. 72 CoI.3]4-15 

Opening of Bank Branches in Bihar Recovery of Bank Loans from November, 
(Deb. 5, Vol. XIII, 04-01-1991) 1984RiotVictims 
Col. 327 (Deb. 5, Vol. XlII, 04-01-1991) 

Opening of Bank Branches in Uttar Col. 12\-22 
Pradesh Reporting of Suspicious Transactions by 
(Deb. 2, Vol. XIII, 28-12-1990): Banks 
Col. 274 i (Deb. 5, Vol. XIII, 04-01-19'c11) 

Opening of Ballk~ Branch at Koombara.. Col. 101-02 
Kernla R~vampingofPublic S~ct(.\f Bank~ 
(Dcb. 2. Vol. X II I. 28-12-! (90) {Deb. 2, Vol. XI II, 28-':>-; "'Ie i 

Col. 176 Col.zj5 
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SC/ST Managers in Bank ofMaharashtra I Dba rat ElectroDics Limited 
(Deb. 5, Vol. X III , 04-01-1991) Compensation in lieu of the land acquired 
Col 349-51 for setting up of factory by BEL in 

Selection Procedure for Bank Clerks 
(Deb. 5, Vol. XIII, 04-0 t -1991) 
Col. 147 

Separate Cadre of Rural Development 
Officers forCommercial Banks 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 388 

Setting up of Rum I Banks at Central Level 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 296 

Small Industries Development Bank of 
India 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 115-19 

Study oflndian Banks in U.K. and Europe 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 205-06 

Ghariabad 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 289-90 

Bharat Gold Mines Umited 

Sale of Gold by BGMl and KGF 
(Deb. 5, Vol. XIlI, 04-01-1991) 
Col. 390-92 

Bbarat Hea,,'Y tledricaJs Limited 
Unorganised Labour in BHEL 

(Deb. 8, Vol. X III , 09-0\-1991) 
Co\. 386-87 

Bharat Opthalmic: Glass Limited 
Revitalisation of Bharat Opthahnic Glass 

Limited and Cycle Corporation of India 
Limited 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co\. 109 

Transfer of Minority Community Bhartiya KAla Kendra 
Employees in Banks Misuse Charges Claimed from Bbartiya 
(Deb. 5, Vol. XIJI, 04-01-1991) KalaKendra 

Col. 223-24 (Deb. 3, Vol. Xlii, 02-01-1991) 
Writing Off Bank Lqans Col 499 

(Deb. 5, Vol. XIII, 04-0l-l991) ! BbopalGasTnagedy 
CoI.6()..61 . hop I G . '~B ASSIStance to B a as Vl" .... g 

BenplPotleriesUmited (Deb. 9, Vol. XIII, 10-01-1991) 
Nationalisation of Bengal Potteries ltd. Col. 193-96 

(Deb. 6, Vol. XlII, 07-01-1991) Bhutan 

Col 366-67 Power Supply in Calcutta from Bhutan 
lIhaauPratapCommIttee (Deb. 9, Vol. XIII, 10-01-1991) 
Bhanu Pratap Committee on Working of Col. 201 

Food Corporation oflndia VISit of King of Bhutan 
(Deb. 1, Vol. Xlll, 27-12-1990) (Deb. I, Vol. XIIl, 27-12-1990) 
Col 269 I Col. 22 

Bharat Business lDtematioDal Limited Bibar 
Wmding up ofBBll 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col 39 

Aided Irrigation Projects in Bihar 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 443-46 
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Anti-Pollution Measures in Gaya, Bihar I Export Office in Bhageya, Bihar 
(Deb. 5, Vol. XIII. 04-01-1991) I (Deb. 3, Vol. XIII, 02-01-1991) 
Col. 211 Col. 752 

Assistance to Rameshwar Nagar Unit of I Family Welfare Centres in Bihar 
Ashok Paper Mills (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 754 
Col. 141-42 

Funds for Vocational Education in Bihar 
Bridge over Ganga at Digha II (Deb. 3, Vol. XIII, 02-01-1991) 

(Deb. 9, Vol. xm. 10-01-1991) C{)I.723 
CoI.401 

I 
HUDCO Funds for Bihar 

Broadcasting capacity Expansion of (Deb. 3 Vol. XIII 02-01-1991) 
MithiJa (Dharbhanga) Station Col. 753 ' , 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 88-89 Loans 10 Bihar for Consttuction of Roads 

. . Publ' S Banks and Bridges 
Complamts agamst IC ector (0 b 5 V 1 XIII 04-01-1991) . mar e., o. , 

~r!b. 5, Vol. XIII, 04-01-1991) I Col. 326-27 
Col. 321-22 I LPG Agencies in Bihar 

C . fRoads' F 1 A __ f I (Deb. 9, Vol. XIII, 10-01-1991) 
o:c:tIon 0 mores "''''''' 0 Col. 137-38 

(Deb. I, Vol. XIII, 27-12-1990) ModemisationofMines in Bihar 
Col. 301 (Deb. 2, Vol. XIII, 28-12-1990) 

Demarcation of Barrage Conservation Col. 283 

Area in Bihar Need to fix the support price of sugarcane 
(Deb. 2, Vol. XIII, 28-12-1.990) I for cane growers of Bihar (MUR 377) 
Col.Il3 (Deb. 9, Vol. XIII, 10-01-1991) 

Desttuction of Paddy Crops by Pests in Col. 610-11 
Bihar I Need to provide financial assistance to 
(Deb. I, Vol. XIII, 27-12-1990) the Government of Bihar for 
Col. 155 

Development of Tourism in Bihar 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoI.41 

Drinking Water Project in Bihar 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 303 

Durgavati Barrage Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 263 

Exploitation of Minerals in Palamau, BihaJ 
(Deb. 2, Vol. XlII, 28-12-1990) 
Col. 78 

construction of power grid in 
Jagdishpur (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 613-14 

Need to take steps for overall development 
ofMithila region or Bihar (MUR 3 77) 
(Deb. 10, Vol. X III , 11-01·]991) 
Col. 105 

Need to take steps to provide drinking 
water in various regions of Jahanabad, 
Bihar(MUR377) 
(Deb. 10, Vol. XIII, 11-0\··1991) 
Col. 104 
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Opening ofa New University in Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 

'CoI.724 

Setting up of a Power Plant at Bettiah in 
Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 110 Opening of Bank Branches in Bihar 

(Deb. S, Vol. XIII, 04-01-1991) 
CoL 327 

Setting up oflndustries in Bhojpur, Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 110 

Opening of Branch Post Offices in Districts Setting up of Industries in Bihar under 
of Bihar KYJ Scheme 
(Deb. 4, Vol. XIII, 03-01-1991) I (Deb. 6, Vol. XIII, 07-01-1991) 
CoI.62~3 : Co1.l49-SI 

Opening of Provident Fund Office at I Setting up of solar power plants at Gaya 
Katihar in Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) i (Deb. 7, Vol. XIH, 08-01-1991) 
Col. 86 Col. 381 

Pending cases of Swatantrata Sainik 
Samman Pension from Bihar 
(Deb. 8, Vol. XIII, 09-01- 1 99 1) 
Co1.361~3 

Shortage of LPG in Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 42-43 

. .. Study of Ground Water Resource in 
Power Shortage in Coal Mmes ID Bihar Drought Prone Areas of Bihar 

(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. I, Vol. XIII, 27-12-1990) 
Col. 345-46 I Col. 22S 

Public Sector Undertakings in Bhojpur, i Syphon across River Kamla 
Bihar I (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) I COl.43S 
Col. 2O~ TV Transmitter in Bihar 

Railway Lines in Bihar and W.B. I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) I Col. 241-42 

Col. 118-20 Unknown Disease Among Cattle in Bihar 
Railway Projects in Bihar (Deb. 4, Vol. XIII, 03-01-1991) 

(Deb. 9, Vol. XIII, 10-01-1991) COI.S9-60 
Col. 277-79 Upgradation of extra Departmental Sub 

Safe Drinking Water to Problem Villages Post Office at Deepnagar 
of Bihar (Deb. 4, Vol. XIII. 03-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) Col. 73-74 
Col. Z1.7 World Bank Aided Project in Bihar 

Samastipur-DarbhangaRailwayLine (Deb. 2. Vol. Xlii, 28-12-1990) 
(Deb. 9, Vol. XIII, 10-01-1991) I Co1.2S4 
Col. 494 BiII(s) 

Setting up ofa Mini Steel Plant in Bhojpur Abolition of Begging Bill by Shri Kusuma 
District ofBihar Krishna Murthy _ lot. 
(Deb. 2, Vol. XIlI. 28-12-1990) (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 2S7 Col. 476 
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Agricultural Transplantation Workers 
Welfare Bill by Shri Kusuma Krishna 
Murthy- Int. 
(Deb. 2, Vol. XIll, 28-12-1990) 
Col.473 

Appropriation Bill-Int., Consid. & Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 791-93 

AssamAppropriation BiU-Int, Consid. and 
pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 764-69 

Disabled Persons (Rehabilitation and 
Welfare) Bill by 8hri uuam Rathod-
Consid. & Witbdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 477-521 

Disapproval of Reserve Bank of India 
(Amendment) Ordinanee, 1990; and 
Reserve Bank of India (Amendment) 
Bill. As Passed by Rajya Sabha-Consid. 
& Pass 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 597-654 

Borrowing (Fixation of Limit) Bili by 
Shri Chitta Basu _ Int. Disapproval of the Finance (Second 

Amendment) Ordinance and Taxation 
(Deb. 2, Vol. XIII, 28-12-1990) La (Amendment) Bill-Consid. & Pass 
Col. 476 I ws 

(Deb. 9, Vol. XIII, 10-01-1991) 
Cantomnents (Amendment) BiIl- Consid. Col. 615-65 

tD:'s 2, Vol. XIII, 28-12-1990) I High Court at Madras{Eslablishment ofa 
Col. 45G-71 permanent 8cnc:h at Madurai) Bill by 

Cantonments (Amendment) Bill-
Amendment made by Rajya Sabha-
Consid. 

ShriA.GS. RamBabu - Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 476 

(Deb. 10, Vol. XIII, 11-01-1991) Infant Milk Foods Feeding Bottles and 
Col. I ()6.q7 I Infant Foods (Regulation of Production 

Central Agricultural University Bill-Int Supply and Distribution) Bill-Inl 
(Deb. 10, Vol. XIII, 11-01-1991) (Deb. 9, Vol. Xlii, 10-01-1991) 

• Col. 91 Col. 605-07 
Chief Election Commissioner and other 

Election Commissioners (Conditions of 
Service) Bill- Consid. 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 603-19 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill-Consid. & Pass 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 486-524 

Constitution (Amendment) Bill 
(Amendment of Articles 341 and 342) 
by Shri Ram La1 Ralli • Consid. 
(Deb. 2, Vol. XIII, 28-12-1990) I 
Col. 522·24 

Jammu and Kashmir Appropriation BiIl-
Int., Consid. & Pass 
(Deb. 9, Vol. XIII, 10-01.1991) 
Col 840-44 

Medical Termination of Pregnancy 
(Amendment) Bill by 
Shrimati Jayawanti Navinchandra 
Mehta-Int. 
(Deb. 2, Vol. Xlii, 23·12-1990) 
Col. 475 

National Highways (Amendment) Bill by 
Shri K.. Ramamurthy - Int. 
(Deb. 2, Vol. XIII. 28-12-1990) 
Col. 475 
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One Family one Post (in Government 
Service) Bill by 8hri K. Ramamurthy-
Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 473 

Protection of Civil Rights (Amendment) 
Bill by Sbri Kusuma Krishna Murthy -
Int. 

Taxation Laws (Amendment) BiIl- Int 
(Deb. 1, Vol. XIII, 27-12-1990) 
Co\. 602 

Black MODey 
Black Money 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col 88-90 

(Deb. 2, Vol. XIII, 28-]2-1990) Bofors 
Col 472 Alleged Weak Arguments in Bofors Case 

Public Liability]nsuranceBiIl-Consid. (Deb. 8, Vol. XIII, 09-01-]991) 
(Deb. 5, Vol. XIII, 04-0 I -1991)! Col. 157·58 
Col 495-515 I BorderDispute 

Public Liability Insurance BiIl- Consid. & Maharashtra-Kamataka Border Dispute 
Pass I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Co1.35-36 
Col. 559-603 

Public Offices (Fixation on Public Holidays 
and Working Hours) Bill by 
Shri K. Ramamurthy -Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 474 

Railways Protection Force (Amendn,ent) 
Bill by Shri Basu Deb Acharia - lnt. 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.471 

Railways Protection Force (Amendment) 
Bill by Sbri P.R. KWllIII'IIIRIID8 - Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 

.' : Col472 
Reserve Bank oflndia (Amendment) BiII-

Int 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 494 

Salary and Allowances of Leaders of 
Opposition in Parliament (Amendment) 
Bill-Consid. & Pass 
(Deb. 9, Vol. XJI1, 10-01-1991) 
CoI.844-48 

Salary, Allowance and Pension of 
Members of Parliament (Amendment) 
Bill-lnt. 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 582 

Bridge 
Bridge over Ganga at Digha 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 401 

Construction of Bridge Over Camday 
Creek 
(Deb. 4, Vol. XJII, 03-01-1991) 
Col 427-28 

Construction of Second Bridge Over 
Yamuna River Near ITO 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col413-14 

Construction of Yamuna Bridge Near 
tsBT,DeIhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 374-75 

Over-bridges in Kanpur District 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.lll-12 

Over-bridge near Kala Bhata (Ghaziabad) 
(Deb. 9, Vol. XlII, 10-01-199]) 
Col. 248 

Over-bridge between Jalandhar and 
Jalandhar Cantt. 
(Deb. 7, Vol. XIII, 08-01-199]) 
Col. 143-44 
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Over-bridges in Kerala Castor Oil 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 364 Castor Oil Prices 

(Deb. 5, Vol. XIII, 04-01-1991) 
Repair of Bridge over River Manes on 

National Highway No. 31 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 271 

Road over-bridge at Ghatkopar (Bombay) 
(Deb. 9, Vol. XlIl, 10-01-1991) 
Col. 353-55 

Budget Deficit 
Austerity Programme to Reduce Budget . 

Deficit 
(Deb. 5, Vol. XIII. 04-01-1991) 
Col 161-63 

Col. 159 

Cattle 

Improvement of Milch Cattle 
(Deb. I, Vol. XIII. 27-12-1990) 
Col. 397 

T.B. in Tharparkar Breed of Cows 
(Deb. 1. Vol. XIII, 27-12-1990) 
Col. 287 

Unknown Disease Among Cattle in Bihar 
(Deb. 4. Vol. XIII, 03-01-1991) 
Col. 59-60 

Budgetary Deficit Cement 
(Deb. 2, Vol. XIII, 28-12-1990) CementPrices 
CoI.40 (Deb. 8, Vol. XIII, 09-01-1991) 

Bureau ofIndustrial Cost and Prices Col. 337-39 
Reports ofBICP Management oflndia Cements, Madras 

(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 262-72 Col. 212-13 

Burma 

Asylum to Bwmese Hijackers 
(Deb. 6. Vol. XIII, 07-01-1991) 
Col. 445 

CaUJneAttention 
DeregistratiOh of 160 reputed medicine 

finns including IDPL from the approved 
list (CA) 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 595-602 

Non Settlement of dispute of employees 
ofNABARD (CA) 
(Deb. 6. Vol. XIII, 07-01-1991) 
CoI.S42-S4 

Situation arising out of recent 
developments in Surinam (CA) 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.444-S0 

Manufacture of Adulterated CemIilt u. 
Delhi 
(Deb. 8, Vol. XIll. 69-01-1991) 
Col. 426-27 

Price ofeom.t 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 23740 

Prices of Cement. Edible Oil and Pulses 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 487 

Setting up of Cement Plants at 
Shambbupura in Rajasthan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 317 

Cement Corporation oflDdia 

Promotions in Cement Corporation oflDdia 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 3'"83-84 
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Central Assistance I New CGHS Homeopathic Dispensaries! 
. Hospitals 

Formula for Central AssIstance (D b 3 V 1 XIII 02 01 1991) 
(Deb. 8, Vol. XIII, 09-01-1991) ~24t,' o. ,--
Col. 353-60 

'I Non-Observances of Punctuality in CGHS 
Central Bureau oflnvestigation Dispensaries 
BorderWingofCBI I (Deb. 3, Vol. XIfI, 02-01-1991) 

(Deb. 8, Vol. XIII, 09-01-1991) Col. 605 
Col. 429 Non-Supply oflnsulin in CGHS Hospitals 

CBI Enquiry Against Higher Officers 
(Deb. 2. Vol. XIII, 28-12-1990) 
Col. 372 

CBlRaids 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 325-27 

CBI Raids on Government and Public 
Undertakings Officials 
(Deb. 8. Vol. XIII, 09-01-1991) 
Col. 175-92 

CBI Raids on Industrialists and 
Businessmen 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 22 1 

Opening of CGHS Dispensaries in 
Nand Nagri and Shalimar B8gh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 381 

Sub-standard drugs in CGHS Dispensaries 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 286 

Supply of Medicines for CGHS 
Beneficiaries 
(Deb. 3. Vol. XIII. 02-01-1991) 
Col. 204 

(Deb. 8. Vol. XIII. 09-01-1991) CentralGroundWat.erBoard 
Col. 334-35 Utilisation of Services of Central Ground 

Investigation of Cases by C.B.!. Against 
Officers 
(Deb. 8. Vol. XIII, 09-01-1991) 
Col. 327-28 

Prosecutions Launched by CBI 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 256-57 

Central Government 

Cut on Expenditure 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 184 

Decisions Taken During Oct-Nov., 1990 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 164 

Central Governmeat Health Scheme 

CGHS Dispensary in Vasant Vihar Complex 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 794 

Water Board for Agricultural 
Development 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 84 

Ceatrallnstitute ofFisberies Tecllnoiogy 
Central Institute of Fisheries Technology, 

Calicut 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 226 

Central Iastituteof Plastics Engineering 
aDd Tecbnology 

Extension Centres ofCIPET 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 138-39 

Central Pulp aDd Paper Researcb 
Institute 

Shifting of Central Pulp and Paper 
Research Institute 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 431-32 
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Central Reserve Police Force 

Expenditure Incurred on CRPF in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 422-23 

Central Road Fund 

Central Road Fund 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 426-27 

Centre-State Relation 

Meeting oflnter-State Council 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 61 

ChaDdigarb 

Assistance for development of Tourism 
in Punjab, Delhi and Chandigarh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 371 

Chemicals 

Decontrol of Molasses 
(Deb. 7, Vol. XIJI, 08-01-1991) 
Col. 190 

Production and Demand of Linear Alkyl 
Benzene 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 50-52 

ProductiQn Capacity of Linear Alkyl 
Benzene (LAB) 
(Deb. 9, Vol. XU!. 10-01-1991) 
Co1.417-19 

Children 
Central Scheme for the Welfare of Women 

and Children in Gujarat 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 160-70 

Death of Female Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 174-80 

Deaths of Children in Ujjain 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 766 

Programmes for the Welfare of Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 336-37 

Programmes for the Welfure ofWornen and 
Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.4lO-ll 

Rehabilitation of Children 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 66 

Scheme for Welfare ofTribal Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 170 

Schemes for the Welfare of Women and 
Children in Rural Areas 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 63-64 

China 
Starting of Flights to China 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 267 

Talks between Indian and Chinese Military 
Officials 
(Deb. 6, Vol. X III , 07-01-1991) 
Col. 339 

Trade with China 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 77 

Civil Aviation 

Increase in Air Fares 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 368-69 

Permission to private agencies for 
operating Air Taxis 
(Deb. 7, Vol. XUL 08-01-1991) 
Col. 358-60 

Purchase of Airbus 1\-320 Deal 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 393 

Suspension of Air Services 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 261-62 



Coal 

Average Ash percentage of Washeries 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14647 

Bi-partite Wage Agreements in Coal 
Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL34-3t 

Coal Supply k. Industries in Kamataka 

Perfonnance ofBCCL 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 81-83 

Power Shortage in Coal Mines in Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 345-46 

Production and Investment in Coal Sector 
(Deb. 7, Vol. XIIl, 08-01-] 991) 
Col 204-08 

(Deb. 9, Vol. XIII, 10-01-1991) ProductionTargetofCIL 
CoL 192-93 (Deb. 7, Vol. XIII, OS-01-1991) 

CostofCoaI realised from U.P. Electricity I CoI.I04-06 
Board Recruitment of Labourers in Western 
(Deb. 9, Vol. XIII, 10-01-(991) I CoaIfieJdsLimited 
CoI.~ (Deb. 7, Vol. XIII, 08-01-1991) 

ExportofCoaIfromBihar Col. 129 
(Deb. 7, Vol. XIII, 08-01-1991) 1\ RehabilitationofN.C.L.Oustees 
CoL 138 (Deb. 7, Vol. XHl, 08-01-1991) 

Export of Coal to Bangladesh I Col. 37-38 
(Deb. 5, Vol. XIII, 04-01-1991) Role of ECL in Industrial Development 
Col. 397-98 (Deb. 7, Vol. XIII, 08-01-1991) 

Imported coal for Industries in Rajkot Col. 4748 
(Deb. 7, Vol. XIII, OS-01-1991) RoyaltyonCoaI 
Col. 274 (Deb. 7, Vol. XIII, 08-01-1991) 

Investment by Australia in Coal Mining 
Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 345-47 

Losses in Coal Mines 
(Deb. 7, VOl. XIII, OS-O 1-1991) 
CoL 113-15 

Modernisation and Execution of Coal 
Projects in Eighth Plan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 488-91 

New Coal based Technology 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 247 

Outstanding dues of Madhya Pradesh 
Electricity Board against coal Mines 
(Deb. 9, Vol. XIll, 10-01-1991) 
Col. 229 

Col 151-62 
Separate Company for Collieries of Orissa 

(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.lSS-90 

Shortfall supply of coal to different 
industrial Units in South India 
(Deb. 7, Vol. XlII, 08-01-1991) 
CoL 267-68 

Supply of Coal to Cement Industry 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 34849 

Supply ofCoaI to SmallIndustriaI Units 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 24244 

Supply of Coal to Vijayawada Thermal 
Power Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 150-51 
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Coast Guard College 
Role of Coast Guard Capitation Fees in Medical Colleges 

(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 3, Vol. XIII, 02-01-1991) 
Col. 140-41 I Col. 288 

Engineering College at Pune 
(Deb. 3, Vol. XIII, 02-01-1991) Coconut 

Coconut Development Board - Election Col. 265 
(Deb. I, Vol. XIII, 27-12-1990) Colombo Plan 
Col. 595 

Declaration of Coconut as Oil Seeds 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 128-38 

Assistance Received under the Colombo 
Plan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 51-56 

Development of Coconut Plantations· ,Commemorative Postal Stamps 
(Deb. 4, Vol. XIII, 03-01-1991) I Issue of Commemorative Postal Stamps 
Col 440-42 on Holkar Science College, Indore 

Import of Coconut Oil 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.213-14 

Coffee 

Coffee Board Depots in Bangalore 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 197-98 

Coffee Export 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 94 

Coffee Prices 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 119-20 

Institute of Coffee Technology 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 247 

Production of Coffee 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.84-85 

Target for Coffee Export 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 275 

Trade in Coffee 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.175 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col 176 

Committee 
Agricultural and Processed Food 

Products Export Development 
Authority-Election 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 437 

Committee on Estirnates- Election 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 439 

Committee on GovemmentAssuranoes-
Seventh, Eighth, Ninth, Tenth and 
Eleventh Reports-Presented 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 464 

Committee on Papers Laid on the Table-
Fourth Report and Minutes-
Presented 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 404 

Committee on Petitions-Minutes-Laid 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 549 

Committee on Private Member's Bills and 
Resolutions-Eleventh Report-
Presented ii Minutes-laid 

. (Deb. 5, Vol. XIII, 04-01-1991) 
Col 462 
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Committee on Public Accounts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 440 

Committee on Public Undertakings-
Eighth Report-Presented 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 463 

Committee on Public Undertakings-
Election 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 440 

Committee on Public Undertakings-
Seventh Report 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 844 

Committee on Public Undertakings-
Ninth Report and Minutes-Presented 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 548 

Committee on Subordinate Legislation-
Second Report-Presented 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 844 

Committee on Subordinate Legislation-
Third Report-Presented 
(Deb. 5, Vol. XIII, 04·01-1991) 
CoI.463~ 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Election 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 595 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-Third 
Report-Presented 
(Deb. 8, Vol. XIlI, 09-01-1991) 
Col. 581 

Estimates Committee-Thirteenth Report 
and Minutes-Presented 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 844 

Estimates Committee--Twelfth Report 
and Minutes-Presented 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 548 

Estimates Committees-Eleventh Report 
and Minutes-Presented 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 580 

National Oilseeds and Vegetable Oils 
Development Board-Election 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 593 

National Welfare Board for Seafarers-
Election 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 594 

Railway Convention Committee-Second 
Report-Presented 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 548-49 

Recommendation for nomination of a 
Member from Rajya Sabha to 
Committee on Public Accounts·-
EJections 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 441 

Tobacco Board-Election 
(Deb. 2, Vol. XIII, 28-12- 1990) 
Col. 438 

Communal Hamony 
Production of Films on Communal 

Harmony 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 62-63 

Estimate Committee-Fourteenth and r 

f 'fi h . ' Communal Riots 
I teent Reports and Mmutes--· 

Presented : Communal Riot Prone Districts 
(Deb. 5, Vol. XIII, 04-01-19911: (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 462-63 . Col. 433 
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Communal Violence in various parts of the 
Country 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 30-44 

COIIIJaIY 
Cost Audit Reports of Joint Stock 

Companies 
(Deb. 6, Vol. Xlii, 07-01-1991) 
Col. 189-90 

Production by Hindustan Lever Limited 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.107~ 

Computer 

Bilingual Computer System in O.N.nC. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 154-55 

Diploma Programmes in Computer 
Applications in Hindi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 200-01 

Lack of Planning in Procurement of 
Computer System 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 449 

Parallel Processing Machine for Super 
Computers 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.311-12 

Recognition to Computer Centres 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 107 

Conferenc:elSeminar 
Conference of State Electoral Officers 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 3540 

Conference on Fire Safety 
(Deb. 8, Vol. Xlii, 09-01-1991) 
CoI.66-fJ7 

Labour Ministers Conference 
(Deb. 8. Vol. xm. 09-01-1991) 
Col. 350-56 ' 

Participation in ECO'92 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 268 

Constitution 
Right to Work 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col.lfJ6..97 

Right to work as a Fundamental Rights 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 194 

Construction Industry Development 
Board 

Formation of Construction Industry 
Development Board 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 33941 

Consumer Goods 
Pasting of StickeT$ on Packages 

(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 812 

Copra 
Suppon Price of Copra 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 262 

Corruption 
Expenditure on Bofors Investigations 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 104-05 

Cotton 
Cotton Production 

(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 211 

Expon of Cotton Bales 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 699 

Price of Cotton 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 293. 502 

Soil Testing for Cotton Cultivation in 
Orissa 
(Deb. 1. Vol. XIII, 27·12·1990) 
<:;'01. 548 
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Cotton Corporation ofIndia I Increase in working Hours of Courts 
Export Deal by the Cotton Corporation of (Deb. 5, Vol. XIII, 04-01-1991) 

India Col. 41 
(Deb. 3, Vol. XIII, 02-01-1991) Judges of IndustriaI Courts of Delhi 
Col 206 (Deb. 8, Vol. XIII, 09-01-1991) 

Cotton Oil 

Need to exempt small scale cotton oil 
extraction plants from obtaining 

Col. 133 

Kerala High Court Bench at Trivandnun 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 95 licences (MUR 377) I 

(Deb. 9, Vol. XIII, 10-01-1991) I Murder and Criminal Cases pending in 
Col. 607-08 High Courts 

Court 

Allahabad High Court Benches in 
Uttar Pradesh 
(Deb. 2. Vol. XllI, 28-12-1990) 
Col. 124 

Appointment of Judges in J&K High Court 
(Deb. 2. Vol. XIII. 28-12-1990) 
Col. 120 

Bench of Bombay High Court at Kolhapur 
(Deb. 5. Vol. XIII. 04-01-1991) 
Col. 307 

Cases Disposed ofby Supreme Court and 
High CoID1s 
(Deb. 5. Vol. XIII. 04-01-1991) 
Col. 185-92 

Criminal Appeals Pending in the 
Supreme Court 
(Deb. 6, Vol. XlII. 07-01-1991) 
Col. 44647 

Divorce Cases pending in Delhi Courts 
(Deb. 2. Vol. XIII, 28- 12- 1 990) 
COL31S 

Family Courts in Andhra Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 79 

Gujarat High Court Bench in Saurashtra 
Region 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL ISO 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 316 

Need to set up a Bench of 
Madhya Pradesh High Court in Rewa, 
Madhya Pradesh (MUR 377) 
(Deb. 8, Vol. XIIl, 09-01-1991) 
Col. 595-96 

Pending Cases and Vacancies of Judges 
in Supreme Court and High Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 217 

Procedure for Appointment and Transfer 
of Judges 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 90 

Protest by Lawyers against Setting up of 
Family ColD1s in Delhi 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 61-62 

Recommendations of Committee on 
Pending Cases in courts 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 195-99 

Setting up of Bench of Rajasthan 
High Court at Udaipur (Rajasthan) 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.317-1S 

Setting up of Family Courts 
(Deb. 2, Vol. XIII, 2S-12-1990) 
Col. 126 
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Speedy Redressal of Consumers 
Complaints 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 197 

Supreme Court's Direction about 
Composition of CAT 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.2OS.{)6 

Women Judges in various High Courts 
(Deb. 2, Vol. xm, 28-12-1990) 
Col. 327 

Crime 

Cycle Corporation of India Limited 
Revitalisation ofBharat Opthalmic Glass 

Limited and Cycle Corporation of India 
Limited 
(Deb. 6, Vol. xm, 07-01-19'91) 
Col. 109 

Dadra and Nagar Haveli 
Development of Tourism in Dadra and 

Nagar Haveli 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 108 

I TV Transmitter in Dadra and Nagar Haveli 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 286-87 

Appeal in Syed Modi Murder Case 
(Deb. 8, Vol. XIII, 09-01-1991) DakAdalat 
Col. 54 Setting up ofDak AdaJats 

Economic Offenders 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 55 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 224-25 Damodar VaDey Corporation 

Syed Modi Case . 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 384-85 

Thefts from Goods shed at New Delhi 
Station 
(Deb. 9, Vol. XHI, 10-01-1991) 
Col.3S3 

Crude Oil 

Free Supply Offer of Crude by Iraq 
(Deb. 9, Vol. XIII, 10-01-1991) 
Co1.380-81 

Manufacture of Plastic Articles from 
Crude Oil 
(Deb. 9, Vol. XJlI, 10-01-1991) 
Col. 365 

Pending Oil Projects 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.3SI-52 

Pilferage of Crude from Pipelines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14344 

Appointment of Chairman orD. V.C. 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 198-99 

Dams and Reservoirs 
Construction of Barrage over Ganga at 

Kanpur 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 62 

I Durgavati Barrage Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 263 

Irrigation Potential of Dams 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 240 

Need to implement Damodar Action Plan 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 592-93 

Defence 
Acquisition of Land for K.K. Range in 

Rahuri and Parnet Tehsils of 
Ahmednagar District 

. (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 204-05 
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Anti Tank Missile 'Nag' I Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) AgeReIaxationtoPersonsAppointedin 
CoL 301 Municipal Corporation of Delhi 

Baliapal NatioDal Test Range ! (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 8, Vol. XIII, 09-01-1991) Col. 294-98 
Col. 159 Alleged Overcharging by Private 

Operators under DTC Operation 
Bofors ContnIct during Bandh Days 

(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col29-30 Col. 3940 

Charges Against Officers of C.S.D. 
Bombay 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 133-34 

Compensation to persons affected by 
Missile tests from Baliapal 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 202-03 

Defem:e Establishments in Kanpur 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 91-92 

InvesbDeDt in Ordnance FactoriesIDPSUs 

Allotment of DDA Shops out of Turn 
Basis 
(Deb. 3, Vol. XIll, 02-01-1991) 
Col 619 

Appointment of Blind Candidates as 
Lecturers in Delhi University 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 703 

Assistance for development of Tourism 
in Punjab, Delhi and Chandigarh 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 371 

(Deb. 8, Vol. XIII, 09-01-1991) Cancellation of Ladies SpeciaJ DTC Buses 
CoL 453 (Deb. 4. Vol. XIII, 03-01-1991) 

0rdDance F in Jammu I Col. 195-96 
(Deb. 6~. XIII, 07-01-1991) ConunercialActivities in Residential Units 
CoL 370-71 I (Deb. 3, Vol. XIII, 02-01-1991) 

. Col. 431 Ordnance Factory, ShahllJahanpur 
(Deb. 6, Vol. XIII, 07-01-1991) CommunityCentreinVasantVibar 
Col. 99-101 (Deb. 3, Vol. XIII, 02-01-1991) I Col. 373 

Production in Ordnance Factories, taints· LPGA .. Oute 
U Pradesh ' Comp agamst gencles m r 
~ De~ 
~~~ Vol. XIII. 07-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 

SclfEmpIoyment Opportunities to Retiring 
Army Personnel 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 304 

Uaautboriaed Construction in Kanpur 
Cantonment Area 
(Dcb.6, Vol. XIII, 07-01-1991) 
Cal299 

Col. 116 
Constitution of Telephone Advisory 

Committee in De~ 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 132 

Construction of Yamuna Bridge Near 
ISBr,DeIhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 374-75 



SUBJECT INDEX 27 

Conversion of Telephone Exchanges into 
Electronic Exchanges 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 179-80 

Damage caused to Farmers Due to Breach 
in Ash Dam Project at Badarpur 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 379-80 

Dehiring Private Buses under DTC 
Operation 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 169-70 

DESU Electricity Bill 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 101-02 

Deterioration of Functioning of Hospitals 
in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 482 

Divorce Cases pending in Delhi Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
COl.31S 

Donations for Admission in Delhi School 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.2IS 

DTC Buses Damaged DuringAnti Mandai 
Commission Agitation 
(Deb. I, Vol. XlIl, 27-12-1990) 
Col. 279 

DTCFleet 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 373-74 

Elections to Hindustan Samachar 
Cooperative Society, New Delhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.4I4-15 

Electricity Bills ofDESU 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.IS9-60 

Electrification ofJ.J. Colonies in Delhi 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 42 

Enquiries into Escape ofUndertrials from 
TiharJail 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 259-60 

Environment SafeguardS in Master Plan 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.514 

Expenditure Incurred on Ministers' 
Bungalows 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 71S 

Government Girls Senior Secondary 
Schools in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 251 

Holding of Elections of Metropolitan 
Council and M.C.D. 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 198-99 

Increase in Auro-Rickshaw and Taxi Fares 
in Delhi 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.SIO 

Increase in DTC Fares 
(Deb. 4, Vol. XIII, 03-01-1991) 
C01.4S-47 

Installation and Shifting Charges of 
Telephone Connections in Delhi 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 204 

Inferior Rice to Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.S13 

Irregularities committed by official of 
~ 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 360 

Electricity Rates in Delhi Judges of Industrial Courts of Delhi 
(Deb. 7, Vol. XIII, 08-01-199 I) (Deb. 8, Vol. XIII, 09-0 I -1991) 
Col. 349-S0 Col. 133 
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Lead to Societies in Pappankalan I Pollution Checks on Vehicles in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 609 Col. 89-90 

Late Attendance by Teachers in 
Government Schools in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 722 

Losses to Delhi Transport Corporation 
(Deb.-4, Vol. XlII, 03-01-1991) 
Col. 64 

Pollution Level in Delhi 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 29 

Pollution of Drinking Water in Punjab 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.9S-96 

Power Breakdown in Yadav Nagar, Delhi 
M~:cture of Adulterated Cement in (Deb. 7, Vol. XIII, 08-01-1991) 

I Col. 79 (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 426-27 Private Buses under Delhi Transport 

Master P-. of Delhi Corporation 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 4, Vol. XllI, 03-01-1991) 
QIl430 Col. 202 
~ hill Delhi to Punjab During I Ration Allowance to Delhi Police 

19M... I Personnel 
(Deb. I, Vol. XIII, 09-01-1991) I (Deb. 6, Vol. X III , 07-01-1991) 
QlL.423-2-4 Col 273-74 

1It-·~ b ~ in Delhi and NOIDA I Recalibration of Auto-Rickshaw Meters 
(~. 3, Vol. XIII, 02-01-1991) (Deb. 4, Vol. XIJl, 03-01-1991) 
011.113 Col. 193-94 

Otc ....... by Some Petrol pumps 
OIIIaiaDeIlai 
(]WI. 9, Vol. XIII, 10-01-1991) 
~ .• Regularisation of Unauthorised Colonies 

in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 721 

'W' i\ t ill ECO'92 Regularisation of Work-Charged 
< .... 4, Vol. X III , 03-01-1991) Employees in DDA 
~ I (Deb. 3, Vol. XIII, 02-01-1991) 

~ger and Cargo Traffic at Indira I CoI.432 
j • Gandhi International Airport " 

(D b 9 V I XIII 10-0 RetumofSecunty DePOSIts to Consumers e. , o. , 1-1991) by DESU 
Col.~S-400 

Pay Sules on Pm time Safai Karamcharis 
in MCD, Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 516 

Plying ofCycle-Rlckshaws in andAround 
Walled City of Delhi 
(Deb. 8, Vol. XIIl, 09-01-1991) 
CoL~1 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 111 

Riot in Tihar Jail 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 401-03 

Road Accidents 
(Deb. 1, Vol. X III , 27-12-1990) 
Col. 451 
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,,' 

Salary to reinstated D. T.C. Employees I Streamline the procedure .r ~ ....',: 
(Deb. I, Vol. XIII, 27-12-1990) Fonns ,,~, 

Col. 190 (Deb. 3, Vol. XIII, .l .... i,.l),. 
Col. 259 ..... ,~ 

Sale of Forged Court Paper in Delhi '-; 
(Deb. 6, Vol. XIII, 07-01-1991) StreetLightsinDeili 
Col 457 (Deb. 7, Vol. XIII, tI-(lI-.... ) 

Col. 38-39 
Schools Housed in Tents 

(Deb. 3, Vol. XIII, 02-01-1991) Strike by Lawyers on FamiIyC ....... 
Col. 257 (Deb. 2, Vol. XIII, 21-ll·'ttG) 

Col. 77 
Security Protection to People in Delhi 

(Deb. 6, Vol. XIII, 07-01-1991) StrikebyLPGDeliveryMeninDeIlti 
(Deb. 9, Vol. XIII, 10-01-1"1) 

Col. 260-61 Col 234 
Seizure of Goods Unlawfully by Delhi Supply of seeds for MPs Lawns 

Police i (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 8, Vol. XIII, 09-01-1991) Col. 521 
Col. 172 

Separate Board for Development of 
Trans-Yamuna Area 
(Deb. 3, Vol. XIII, 02-01-1991) 

Teachers on Deputation in Delhi 
Administration 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 500 

CoL 222 Telephone Adalats in Delhi 
Sewage COMection in JJ. Colonies of (Deb. 4, Vol. XIII, 03-01-1991) 

Trans-Yamuna I Col. 20\-03 
(Deb. 3, Vol. XIII, 02-01-1991) Theft ofTelephone Cables in South Delhi 
Col. 380 Area 

ShiftingoflndustriesfromWalledCity (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 3, Vol. XIII, 02-01-1991) Col. 505 
Col. 519 Unsafe Flats in Kalyanawas, Delhi 

ShiftingofOffices ofGovemmentlPublic (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 443-44 Sector Undertakings Outside Delhi 

(Deb. 3, Vol. XIII, 02-01-1991) VacantPostsofTeachersinMCD 
Col. 26 (Deb. 3, Vol. XIII, 02-01-1991) 

Col. 709 
Shortage of Power in Delhi 

(Deb. 7, Vol. XIII, 08-01-1991) Waiting list for Transfer/Shifting of 
Telephone COMections in Delhi 

Col. 349 (Deb. I, Vol. XIII, 27-12-1990) 
Speedy Redressal of Consumers 

Complaints 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 197 

Col. 501 
Water Supply in JJ. Colony, Suhanpuri 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 515 

Statehood to Delhi I Working ofFPS in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) I (Deb. 3, Vol. XIII, 02-01-1991) 
Col. 234-35 Col. 232 
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Demands for Excess Grants (Geaenl)-I 
1987-1988 

Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-
Consid. & Pass Demands for Excess Grants (General), 

1987-88 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 604-05 

Demands for Excess Grants (RaiIways)-
1987-1988 

Demands for Excess Grants (Railways), 

I 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 793-840 

Supplementary Demands for Grants 
(Jammu and Kashrnir)-l990-1991 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 443 

1987-88 Desert 
(Deb. 9, Vol. XIII, 10-01-1991) I Increasing Desert in Rajasthan 
Col. 605 I (Deb. 5, Vol. XIII, 04-01-1991) 

Demands for Supplementary Grants Col. 393-94 
(Assam)-1990-1991 Dbanoa Committee 

Demands for Supplementary Grants Recommendation ofDhanoa Committee 
(Assarn)-1990-91 (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) Col. 117-18 
Col. 601 Diplomatic RelatioDs 

Statutory Resolution Re: Approval of 
Presidential Proclamation in Relation Diplomatic Relations with Foreign 

Countries 
to State of Assam and Demands for 
Supplementary Grants (Assam), I ~~~7:n Vol. XIII, 03-01-1991) 
1990-91 
(Deb. 9, Vol. XlII, 10-01-1991) Directorate of Advertising aad Visual 
Col. 665-761 Publicity 

Demands for Supplementary Gnnts Campaign for Fuel Conservation by DAVP 
(Genenl)-l990-1991 (Deb. 8, Vol. XIII, 09-01-1991) 

Col 122-24 Demands for Supplementary Grants 
(General)-I990-91 Disabled 
(Deb. I, Vol. XlII, 27-12-1990) Concession to Blind and Physically 
Col. 60 1 Handicapped Persons for Telephone 
(Deb. 9, Vol. Xlll. 10-01-1991) Connections 
Col. 769-91 (Deb. I, Vol. XIII, 27-12-1990) 

Demands for Supplementary Col. 99 
Grants(Jammu and Kasbmir)- Legislation on Handicapped 
1990-1991 (Deb. 6, Vol. XIII, 07-01-1991) 

Disapproval of the Jammu and Kashmir Col. 243-44 

Criminal Law (Amendment) Ordinance, National Trust for Mentally Handicapped 
1990 and Jammu and Kashmir Criminal (Deb. 6, Vol. XlII, 07-01-1991) 
Law Amendment (Amending) Bill and Col. 338-39 
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Proje(:t Integrated Education for the 
Disabled 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 817 

Discussion Under Rule 193 

Continued Rise in Price of Essential 
Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 895-936 

(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.524-80 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, II-OI~1991) 
Col. II 0-231 

DisquaUncatioo of Members 

Decision of the Speaker Under Tenth 
Schedule of the Constitution-
Disqualification of Members on ground 
of Defection 
(Deb. 10. Vol. XIII, 11-01-1991) 
Col.23~ 

Division 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 607-751 

Doordarshan 

Air Centres and Doordarshan Kendras in 
Rajasthan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 406-07 

Alleged graft charges on officers of Delhi 
Doordarshan 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 171-72 

Approval ofChanakya Serial 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.l33 

Broadcast and Telecast of Programmes in 
Sanskrit 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.408-{)9 

Capacity Expansion of Madhubani 
Doordarshan 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 269 

Coverage of Social and Cultural Life of 
Kashmiris on National Network 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.421 

Cuttack Doordarshan Kendra 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 201-02 

DSR Sets for Andaman and Nicobar 
Islands 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 118 

Enhancement of the Duration of AIR and 
T.V. Programmes 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 389 

Establishment ofE.N.G Television Unit in 
Madhya Pradesh 
(Deb. 8, Vol. Xlii, 09-01-1991) 
Col. 381-82 

Functioning of Doordarshan Kendras in 
U.P. 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Co1.217-20 

Functioning of Doordarshan studios and 
AIR Stations in Rajasthan 
(Deb. 6, Vol. XIII, 07-01-19-91) 
Co1.314-18 

Functioning of Out-door Broadcast vans 
inKamataka 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co136-37 

HPT on hills ofPavagadh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 137 
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Income from Sword ofTipu Sultan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 91 

Increase in Rates for Advertisement on 
Doordarshan 
(Deb. 8, Vol. XIII, 0~-01-1991) 
Col. 267-68 

LPT Stations in Kamataka 

Setting up of Discs in Maharashtra 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 171 

Setting up of Low Power Doordarshan 
relay station in Okhalkanda and 
Rudrapur, U.P. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 142 

(Dcb. 8, Vol. XIII, 09-01-1991) Scttingup of Rclay Stations inU.P. 
Col. 428-29 (Deb. 8, Vol. XIII, 09-01-1991) 

Marathi Programmes Over Goa 
Doordarsban 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 245-47 

Microwave Linkage to Ahmedabad and 
Rajkot 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 65-66 

Need to install a high Power TV 
Transmitter at Annavaram in East 
Godavari district, Andhra Pradesh 
(MUR377) 
(Deb .. 6, Vol. XIII, 07-01-1991) 
CoI.5S5-56 

Norms for Telecasting Regional Films of 
Sunday on National Network 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 126-29 

Opening ofT. V. Relay Station at Jaleswar, 
Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 136-37 

Reception of TV Programmes in Nasik 
(Deb. 6, Vol. XIIl, 07-01-1991) 
CoI.38S 

Setting up of a Doordarshan Kendra at 
Jammu 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co!. 404 

Sctting up of a TV Transmitter at 
Annavaram in Andhra Pradesh 
(Deb. 6, Vol. XIII, 07-0]-1991) 
Col. 233-34 

Col. 135 
Setting up of T.V. Stations in Tamil Nadu 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 243-44 

T.V. Serials Approved under 
Commissioned Category 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.IIG-22 

Telecast of' Antim Raja' on Doordarsban 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 148 

Telecast on Serial Bible/Jesus Christ on 
Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 420 

Telephone Connections to Aizawl Centre 
of Doordarsban 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 195-96 

TV Network 
(Deb. 6, Vol. XIII, 07-01-1991) 
COI.13S-36 

TV Programme Production Centres 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 299-301 

TV Reception in Rajapalayam, 
Kalaukumalai and Palani in Tamil Nadu 
(Deb. 8, Vol. XIlI, 09-01-1991) 
Col. 219-20 

TV Relay centre at Contai, Haria. Egra in 
West Bengal 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co!.101 
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TV Studio in Bhopal 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 236 

TV Transmission in Gangtok 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 137-38 

TV Transmitter in Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 24142 

TV Transmitter in Dadra and Nagar Haveli 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 286-87 

Solution of Drinking Water Problem in 
Rajasthan 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 278-79 

Supply of Drinking Water in Rural Areas 
of Uttar Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 356 

Drugs and Medicines 

Amended Analysis of Imported Eye Drops 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 255 

Drinking Water I A~in~ent of lDPL StockistslDealers 
Control of Water Pollution m Orissa 

(Deb. 2, Vol. XIlI, 28-12-1990) ~~~3 7, Vol. XIII, 08-01-1991) 
Col.t03 . 

Drinking Water Project in Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 303 

Drinking Water Supply Scheme for 
Kanigiri 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 271-72 

Drinking Water Supply Scheme in Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.%-97 

Funds to States for Drinking Water in Rural 
Areas 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 115-24 

International Conference on Drinking 
Water 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 335 

Need to take steps to provide drinking 
water in various regions of Jahanabad, 
Bihar (MUR 377) 
(Deb. 10, Vol. XIll, 11-01-1991) 
Col. 104 

Safe Drinking Water to Problem Villages 
of Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 227 

Ban on Sub-standard Medicines 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 703 

Birth Control Vaccine 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 337-38 

Cases Filed against Spurious Drug 
Manufacturing Companies 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 218 

Companies Manufacturing Spurious and 
sub-standard Drugs 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 39 

Cost of Production of Drugs 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 58-112 

Cost Study of Amoxycillin Trihydrate 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 406 

Drugs Cleared under Drugs and Cosmetic 
Act from Various Ports 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 255 

Essential Drugs under Price Control 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 39 
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Foreign Drug IDlits 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 41 1-12 

Formulations under price control 
(Deb. 9, Vol. XIII, ]0-0]-1991) 
Col. 407 

Water Supply in Vasant Vthar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 792 

Dryfruits 

Import ofKishmish 
(Deb. 5, Vol. XIII, 04-01-1991) 

Import of Drug Intermediates for Col. 173 
Manufacture of Anti TB Drugs Setting up of Cashew Board 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 148 I Col. 350 

Licences for Stock and Sales of Human Earth ScieDces 
Interferon Alpha Injections 
(Deb. 3, Vol. XIII. 02-01-1991) Coastal Earth Station Near Pune 
Col 818 (Deb. I, Vol. XIII, 27-12-1990) 

N Dru P I· Col. 273 ew g OICY 
(Deb. 9, Vol. XIII, 10-01-1991) I Ecology Observation Station 
ColI 75-76 (Deb. 2, Vol. XlII. 28-12-1990) 

Price fixation of Bulk Drugs and 
Formulations 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 330 

Price Reduction Benefit to Consumers 

Col. 300 

Indian Monsoon will go otf-course a News 
item Captioned 
(Deb. 6, Vol. X III , 07-01-1991) 
Col. 295-96 

(Deb. 7, Vol. XIII, 08-01-1991) EdibleOiJ 
Col. 48 

Prices of Ayurvedic Drugs 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 525 

Blending of Edible Oils 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 260 

Import of Coconut Oil 
Review of Finding of Special Team on (Deb. 5, Vol. XIII. 04-01-1991) 

Drug Companies Co1.213-14 
(Deb. 9, Vol. XIII, 10-01-1991) I Licence to National Dairy Development 
Col. 320-22 Board for New Packaging System for 

Safety of Ayurvedic Drugs EdIble Oil 
(Deb. 3, Vol. XIII. 02-01-1991) (Deb. I, Vol. XIII, 27-12-1990) 
Col. 517 Col. 272 

Standing Committee on Exclusion! 
Inclusion of Drugs 
(Deb. 7, Vol. XIII, 08-01-]991) 
Co1.31-32 

Memorandum of Understanding between 
NDDB and STC Regarding Edible Oils 
(Deb. 4. Vol. XIII, 03-0] -1991 ) 
Col. 272-73 

Surplus Stock of Penicillin New Vanaspati and Sugar Units 
(Deb. 7, Vol. XIiI, 08-01-1991) (Deb. 3, Vol. XIII, 02-01-]99]) 
Col. 80-8] Col 726 
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Position of Edible Oils in the Country 

(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 322 

Prices of Cement, Edible Oil and Pulses 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 487 

Production of Vanaspati and Import of 
Edible Oils 
(Deb. 3, Vol. X III , 02-01-1991) 
Col. 761 

Sale ofDhara Oil 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 153-54 

Education 

Adult Education Centres 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 213 

Diploma Programmes in Computer 
Applications in Hindi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.2()()"'()1 

Funds for Promotion of Education 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 33 

Funds for Vocational Education in Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 723 

Guidelines for Admission to Post Graduate 
Diploma in Industrial Engineering 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 457 

Implementation of Environmental 
Education Scheme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 700 

Joint Council for Vocational Education 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 382 

Languages being taught in School of 
Foreign Language 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 153-58 

Literacy Mission 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 244 

Loss of Teaching Hours due to Bandhs 
and Student Agitations 
(Deb. 3, Vol. XIII, 02-01-1991) 
COl.20S 

Opening of Educational Institutions in 
Jamnagar 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 291 

Project Integrated Education for the 
Disable 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 817 

Review ofNational Policy on Education 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 199 

Review ofNew Education Policy 
(Deb. 3, Vol. X III , 02-01-1991) 
Col.33 

Shiksha Karmi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 230 

Study Material for C.A. Examinations 
(Deb. 8, Vol. XlII, 09-01-1991) 
CoI.6Ui9 

UGC Class Room Programme based on 
Educational Television Programme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 620 

Eighth Five Year Plan 
Draft Eighth Five Year Plan 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col3S~ 

Finalisation of Eighth Five Year Plan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col36U4 

Formulation of Eighth Five Year Plan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 96-99 
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Need to include Pun Pun Dargha Project I Functioning of ESI Organisation in 
in Eighth Five Year Plan (MUR 377) Uttar Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 868 Col 298-99 

Sector Wise Allocations in Eighth Five 
Year Plan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 96 

Electoral Refonns 
Electoral Reforms 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col 33 

Electoral RoDs 

O?ening of Provident Fund Office at 
Katihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 86 

Employment 
Castes Given Priority in Employment by 

Employment Exchanges 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 125 

Fresh Guidelines for revision of Electoral Creation of Additional Jobs 
Rolls (Deb. 8, Vol. XIII, 09-01-1990 
(Deb. 2, Vol. XIII, 28-12-1990) I Col89-90 
Col 267 Doctors, Ehgineers Registered with 

Electronics I Employment Exchanges in States 

1 (Deb. 8, Vol. XIII, 09-01-1991) 
Development of Electronics Col. 235-42 

(Deb. 8, Vol. XIII, 09-01-1991) I 
Col. 273-74 Employment Generating Projects of 

Setting up of Electronics Industries 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 404-10 

Science and Technology 
(Deb. 6, Vol. X III , 07-01-1991) 
Col25UO 

Employment Generation in Private Sector 
Electronil'sCorporationofIodia Limited (Deb. 8, Vol. XIII, 09-01-1991) 
Authorised Dealers and distributors of Col203-04 

EC( ILbTV Sets I Employment to at least one Person in a 
De . 6, Vol. XIII, 07-01-1991) Family 

Co1.87-92 (Deb. 6, Vol. XIII, 07-01-1991) 
Need for improvement in Quality and sales Col 234 

ofECTV 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 120-21 

Employees Provident Fund 

Employees Provident Fund Arrears 
(Deb. 8, Vol. XIII, 09-01-199]) 
Col. 299-300 

Employees Provident Fund Organisation 
Expenditure on Tours of Officers ofEPF 

Organisation 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 290-91 

GraduateslUnder Graduates Registered 
with Employment Exchange 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 300-16 

Loans Advanced under Self Employment 
Scheme 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 57-58 

Loans Advanced under Self Employment 
Scheme in Rajasthan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 147-S4 
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Proposed Employment Opportunities 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.413-14 

Self Employment Scheme in 
Andhra Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 149-51 

Uneducated, Matriculates, Graduates and 
Unemployed J»ersons 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 197-201 

Unemployed Persons Registered with the 
Employment Exchanges 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 365-Mi 

Engineering Plasten 
Appointment of US Consultants for 

Production of Engineering Plasters 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 487-88 

Engineen IOOia Umited 
Hindi Work by Computers in ElL 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 154-58 

Engtand 
Agreement with UK on Tem>rism 

(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 157 

Enquiry into the cause on Death of Former 
Chief Justice of India 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 183 

Environment 
Environment Policy 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 396-97 

Environment Safeguards in Master Plan 
(Deb. 3, Vol. XIII, 02-01-199l) 
CoL 514 

Implementation of Environmental 
Education Scheme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 700 

Protection of Environment in Hilly Ranges 
of Uttar Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 328-29 

Etpionage 

Indians Arrested for spying 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 194-95 

Essential Commodity 

Continued Rise in Price of Essential 
Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 895-936 

Harmful effects of Chemicals used in 
Detergent Powders 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.376 

Retail Market Prices of Essential 
Commodities 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 640 

Supply of Essential Commodities to 
Nagaland 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 341 

Supply of Essential Commodity to Kerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 465 

Europe 
Joint Ventures with East European 

Countries 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 127 

Ex-Servic:emen 
Pension to widows ofEx-Servicernen 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 115-16 

Transport Permit to Ex-Servicemen 
(Deb. 6, Vol. XIII, 07·01-1991) 
Col. 297 
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ExbibitionIFair 

Textiles Fair 
(Deb. 5, Vol. XIII,04-01-1991) 
CoI.22~28 

EIport 
Ban on Export of Monkeys 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 188 

Canalisation Policy for Export of Mica 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 275 

Cash Compensatory Support for Exports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 237 

Coffee Export 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 94 

Committee for Exporters to GulfCowJtries 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 375 

Export Deal by the Cotton Corporation of 
India 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 206 

Export Inspection Agencies 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 97 

Export of Automobile Parts 
(Deb. 6. Vol. XIII. 07-01-1991) 
Col. 345-46 

Export ofCasbew 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.331 

Export of Cotton Bales 
(Deb. 3. Vol. XIII, 02-01-1991) 
Col. 699 

Export of Farm Products 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 211 

Export of Flowers, Vegetables and Fresh 
Contingency Plan to solve problems I Fruits 

affecting Exports to. West Asia (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) CoI.283-84 
Col2S4-55 I Export of Gems and Gold Jewellery 

Effect of Gulf Crisis on Export of Spices (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. 5. Vol. XIII, 04-01-1991) I Col.3OS . 
Col 277 . Export ofIndo-American Hybrid Seeds 

Exemption of Export Houses from Pre- (Deb. 5, Vol. XIII, 04-01-1991) 
Shipment Inspection Col. 306-07 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 44-45 

Export and Imports with Escap and 
SAARC Region 
(Deb. 5, Vo.1. ~IIl, 04-01-1991) . 
Col. 201-04· 

Export Commitment of Big Industrial 
Houses 
(peb. 5, Vol. XIII, 04-01-1991) 
CoI.~7 

Export Coru:essi()Os to TV Industry 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 411 

Export oflnferior Goods 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 334 

Export ofIron Ore to Japan 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 304 

Export of Leather Products 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 245-46 

Export of Marble 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 171 
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Export ofOilseeds 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 387 

Export of Rice to Soviet Union 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 333 

Export of Rice, Wheat, Sugar 
(Deb. 2, Vol. X III , 28- 12-1990) 
Col. 270 

Impact of Gulf Crisis on Engineering 
Exports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 271 

InternaJ Work Study Unit for Export 
Inspection Agencies 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 249-SO 

Marketing Policy for Gannent Export 
Export of Spices I (Deb. 3, Vol. XIII, 02-01-1991) 

(Deb. 5, Vol. XIII, 04-01-1991) Col 751 
Col. 24-28 Pepper Export 

Export of Sugar (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. 2, Vol. XIII, 28-12-1990) Col. 353 
Col. 373 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 252-53 

Export Office in Bhageya, Bihar 

Production and Export of Handl00m and 
Powerloom 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 428 

(Deb. 3, Vol. XIII, 02-01-1991) ProjectExports 
CoL 752 (Deb. 5, Vol. XIII, 04-01-1991) 

Export Oriented Units in Kamataka Col. 51 

(Deb. 5, Vol. XIII, 04-01-1991) Renewal of Export House Certificates 
Col. 63-72 (Deb. 5, Vol. XIII, 04-01-1991) 

Export Potential ofEPZs Col. 123-24 

(Deb. 2, Vol. XIII, 28-12-1990) ReviewoflmportandExportPolicy 
Col. 336 (Deb. 2, Vol. XIII, 28-12-1990) 

Export Potential ofKonkan Trees Col. 273 

(Deb. 5, Vol. XIII, 04-01-1991) Steps to Boost Exports 
CoL167-72 (Deb. 2, Vol. XIII, 28-12-1990) 

Export Targets of Companies 
(Deb. 5, Vol. XlII, 04-01-1991) 
Col.7S 

Exports and Imports 
(Deb. 2, Vol. XIII, 28-12.1990) 
CoL 206 

Exports by ITC and Hindustan Levers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 291-9S 

Exports by NALCO 
(Deb. 2, Vol. XIII, 28-12- t 990) 
Col. 56 

Col. 289 
Sub-Office of Controller of Imports and 

Exports 
(Deb. 5, Vol. Xlii, -04-01-1991) 
Col. 329 

Textiles Export 
(peb. 3, Vol. XlII,.-o2-01-19~1) 
Col. 483 ' 

ExterDalDe~ 

External Debt 
(Deb. 2, Vol. XI1I, 28-12-1990) 
Col. 215 
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F8I'IIleI" 
Compound Interest on Loans to Farmers 

(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 113-15 

Loans to Fanners in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 289 

Need to provide seeds fertilisers and diesel 
to farmers in the country, particularly 
inAz.amgarl1. uuar Pradesh (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 559 

Resolution Re. Measures to protect the 
interests of Fanners (Reso.) 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.SlMiI 

Female I.futidde 
Female Infanticide 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 144 

Fertiliser 
Consmnption of Fertilisers 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 177 

Cost of Production of Urea 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 376-82 

EXpaDsion of Aonla Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 412-13 

Import of Phosphoric Acid and Ammonia 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.417 

Need to set-up an AmmonialUrea plant in 
Andhra Pradesh (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 6()6.()7 

Production of Fertilizers 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 393 

Scarcity of Fertilizer 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 283 

Scrapping ofHaJdia Plant 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 34-35 

ShonageofAnunonia 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 47 

Shortage of Phosphatic Fertilizers 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 94-95 

Supply of Fertilisers 
(Deb. I, Vol. XIII, 27-]2-1990) 
Col. 388 

Fertiliser Corporation orI.dill 
Performance by Sindri Unit of Fertilizer 

Corporation oflndia 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 1]2 

Perfonnance of Fertilizer Corporation of 
India 
(Deb. I, Vol. XIII, 27-]2-]990) 
Col 467 

Renovation ofSindri Unit ofFCI 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 262-63 

Unauthorised Occupation of Quarters of 
FCI at Sindri 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.6S~ 

Fertllisen and Chemica" Travancore 
Umited 

Commissioning ofCaprolactum Project of 
Fact, Cochin 
(Deb. I. Vol. XIII, 27-12-1990) 
CoL 227 
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Fiji 

Symposium on Emergence of Racism in 
rgi 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.S09 

Fibn 
Applications for Customs Clearance of 

Photographic Films 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 391-92 

Production of Films on Communal 
Harmony 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 62-63 

Screening of Film Festival 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 426 

Telecast of State Award Winning Films in 
National Network 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.111-12 

Development of Fishery Harbours in 
Gujarat 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 178-79 

Fishing Harbour on Arabian Sea Coast 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 279 

Fishing in Chilka Lake, Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 114 

Group Insurance Scheme for Fishermen 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 251 

Prawn Fish Seed Hatchery at 
Badapokbaran in Maharashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 72-73 

Food Corporation of India 

Bhanu Pratap Committee on Working of 
Food Corporation oflndia 

, (Deb. I, Vol. XIII, 27-12-1990) 
Col. 269 

Fireworks FCI Godowns in Laddakh Region 
(Deb. 3, Vol. XIII, 02-01-1991) 

Manufacture of Fireworks Col. 339 
(Deb. 8, Vol. XIII, 09-01-1991) Godown ofFCI in M.P. 
Col. 218 (Deb. 3, Vol. XIII, 02-01-1991) 

FishermaD Col. 471 

Need to secure release of Fisherman of 
Gujarat captured by Pakistan Marine 
Security recently (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 557-58 

Fishery 

Abduction of Indian Fishennen by Pak 
Navy 
(Deb. I, Vol. XIII, 27-12·1990) 
Col. 208 

Construction of Fishery Harbours in 
Keraia 
(Deb. 4, Vol. XIII, 03-01-199\) 
Col. 126-27 

Rubberised Cover for Food Storage 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 484 

Food Irradiation Project 

Wasteful Food Irradiation Project 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 331-34 

Food ProcessiDg IBdustry 

Apple and Mango Juice Processing Units 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col7S1 

Commitments by Pepsi Foods 
(Deb. 3, Vol. XIII. 02-01-\991) 

. Col.499 
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Committee to Review the Pepsi Project I Foreip Aid 
(Deb. 3, Vol. XIII, 02-01-1991) UtUisationofForeignAid 
Col 464 (Deb. 2, Vol. XIll, 28-12-1990) 

Conceuion to ·Vanaspati Industry Col. 268 
(Deb. 3, Vol. XIII, 02-01-1991) ForeipE.:eballle 
CoL 249 

Fruit Process"ing Industry in 
MecItya Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 764 

Know-Hew fee paid by Pepsi Foods 
LimiIcd 
(Deb. 3, V.1. XIII, 02-01-1991) 
CeL214 

Review ofPepli Project 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 427 ,.... ... 

Cost ofProductioa of Wheat 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 313 

Export ofFoodgrains by MMTC 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.2S3-S4 

Export of Rice 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 73 

Feocip'aiRs Production 
(Dcb. 1, Voi. XIII, 27-12-1990) 
"CoL 39 

Procurement of Foodgraiu 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 293 

Production of Foodp'ains 
(Deb~ 1, Vol. XIII, 27-12-1990) 
Col~ 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col.27S-77 " 

Exchange Rate of Kuwaiti Currency 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 24041 

ForeiJD Exchan!e Loss due to Red Tape 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 62 

Foreign Exchange Reserves 
(Deb. 2, Vol. XlII, 28-12-1990) 
Col. 1-11,203, 300 

Poreip Nationals 
Foreign Nationals in the Country 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 132 

Granting of Asylum to Foreign National 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 269 

Fo .... Trade 
Impact of Gulf Crisis on Trade Gap 

(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 299 

Foreign Visit 
Foreign Secretary's VISit to Washington 

(Deb. I, Vol. XIIl, 27-12-1990) 
COl.S9 

Foreign Visits of Commerce Minister 
(Deb. S, Vol. XIIl, 04-01-1991) 
CoL 303-04 

Fomt 

Declaration of Nahargarh as Reserved 
Forest 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 120 

Use of1lice Straw Development of Forests and Wasteland 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 2, Vol. XlII, 28-12-1990) 
COl 71 Col. 379 
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Foreign Assistance Received under Social 
ForestJy Programme 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 381 

National Conservation Policy 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 370 

Plantation of Fast Growing Trees 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 257 

Social ForestJy Programme in Jammu 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.316 

Social Forestry Project in Rajasthan 
(Deb. 5, Vol. XIlI, 04-01-1991) 
Col. 94-95 

Tree Plantation 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 37 

Forward Trading 
Recognition of forward trading of castor 

seeds 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 634 

France 
Training of Pilots in France 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 54-56,46<Ui6 

Freedom Fighter 
Applications for Freedom Fighters 

Pension 
(Deb. 8, Vol. XJIl, 09-01-1991) 
Col. 456-60 

Flats to Freedom Fighters 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 247 

Pending Cases of Swatantrata Sainik 
Samman Pension from Bihar 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 361-63 

Swatantrata Sainik Samman Pension Cases 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 158-59 

Freilht Equalisation Scheme 
Abolition of Freight Equalisation Scheme 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 330 

Fruits and Vegetables 
Irradiation of Onions at BARC 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 130-31 

Irradiation of Potatoes, Onions and Spices 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 292-95 

Need to provide more wagons for 
transportation of grapes from Nasik, 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 613 

Pineapple Cultivation 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 61-62 

Ganga Action Plan 
Alleged Misuse ofGanga Action Plan Aid 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 238-39 

Cleaning of Ganga Prior to 'KumbhMela' 
(Deb. 5, Vol. XJII, 04-01-1991) 
Col. 395-96 

Gems and Jewellery 
Exploitation of precious stones in 

Madhya Pradesh 
(Deb. 5, Vol. X III , 04-01-1991) 

Freedom Fighter Applications from Kerala Col. 285-86 
(Deb. 8, Vol. XIII, 09-01-199) General Aareement on TaritTs and Trade 
Col 135-36 

Movie on Veer Savarkar 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 199-200 

India's Stand at Uruguay Round of GATT 
Negotiations 
(Deb. 2, Vol. X III , 28-12-199()) 

" Col. 285 
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Uruguay Round of GAIT Negotiations 
(SNQ) 
(Deb. 5, Vol. XIII, 0~-OI-1991) 
Col. 28-34 

Seizure of Gold at Delhi Airport 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 297 

GoventaentAC!.CIIImMOdetio 
GenerallnsunnceCorplrationefl1lflia Out of Tum Allotment of Government 
Selection of Students for Training in GIC Accommodation to Posts and 

(Deb. 3, Vol. XIII, 02-01-1991) Telegraph Employees 
Col. 705 (Deb. I, Vol. XIII, 27-12-1990) 

GeJ1D8lly Col. 141 

Trade with Gennany I GevenlDent Departmeat 
(Deb. 5, Vol. XIII, 04-01-1991) I Appointment ofSCIST Liaison Officers 
CoI.296-97 for SC!ST Cells in Ministries! 

Trade with USSR and Germany ! Departments 
(Deb. 5, Vol. XIII, 04-0i-1991) (Deb. 8, Vol. XIIl, 09-01-1991) 
Col. 378-81 Col. 7-8 

Global Warming 

US Led Experiment to study "Global 
Wanning" 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 304-05 

Got 

Meeting of World Tourism Organisation 

. 
Committee to Look into Functioning of 

Post and Telegraph Department 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 170-75 

Decentralisation ofDGS&D 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 324 

in Goa Exclusion of Certain Departments from 
(Deb. 4, Vol. XIII, 03-01-1991) I Reservation 
Col. 12-13 I (Deb. 8, Vol. XIII, 09-01-1991) 

Statutory Resolution Re: Appro~al of Co1.418-19 
Proclamation in respect of Goo 'I Loss in Department of Post 
(Deb. 3, Vol. X III , 02-01-1991) (Deb. I, Vol. XIII, 27-12-1990) 
Col. 869-95 CoL 113 

G«*I 
Gold Prices 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 187 

Gold Production in Kolar Gold Fields 
(Deb. 2, Vol. X III , 28-12-1990) 
Col. 339 

Import of Gold 
(Deb. 2, Vol. XIll, 28-12-1990) 
Col. 319 

Purity of Gold 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I05~ 

Procurement of Indigenous raw material 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.2S4-55 

Promotion ofHiadi in DGS&D 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 73-75 

Propolal to Transfer Office of CC1& E 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 38 

Purchases by OOS&D . 
(Deb. 2, Vol. xm, 28-12-1990) 
Col. 337 
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Recruitment in Post and Telegraphs 
Deparunent 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 432-34 

Survey of MinistrieslDepartments to 
Check Wasteful Expenditure 
(Deb. 2, Vol. XIII, 28-12-1990) , 
Col. 385 I 

Government Erilplo)'ee 
Disciplinary Proceedings Against Officers 

Central Scheme fordle Welfare of Women 
and Children in Gujarat 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 160-70 

Development of Fishery Harbours in 
Gujarat 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 178-79 

Export of Minerals from Maharashtra and 
Gujarat 
(Deb. 5, Vol. XIII, 04-01-1991) 

(Deb. 2, Vol. XIII, 28-12-1990) Co1.330-48 
Col. 129 I . Foreign Post Office in Surat 

HRA to Central Government Employees i (Deb. 4, Vol. XIII, 03-01-1991) 
in Goa I Col. 266 
(Deb. 5, Vol. XIII, 04-01-1991) GR' Ank I h G' Col 219 I as eserves In a es war. uJarat 

Payment of Pension to Central Col. 150-51 I 
(Deb. 7, Vol. XIII, 08-01-1991) 

Government Employees through SBI Gas-Based Power Station at Gandhar 
Branches I (Deb. 9, Vol. X Ill, 10-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) CoI.405 
Col. 83-84 . . 

I GUJarat High Court Bench in Saurashtra 
Govenuaeot Holidays . Region 
Policy Regarding Declaration of Holidays (Deb. 2, Vol. Xlii, 28-12-1990) 

(Deb. 6, Vol. XIII, 07-01-1991) Col.l80 
Col. 249-52 

Ground Water 
Pollution of Ground Water in Rajasthan 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 207-08 \ 

Setting up of Desalination Plants 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 499 

Study of Ground Water Resource in 
Drought Prone Areas of Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 225 

Gtajar.t 
Assistance for Developmoat of Tourism 

in GujaAt 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col. 58 

Harnessing of Wind Energy in Gujarat 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 141 

Minor Irrigation Schemes on Gujarat 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.214-18 

MSTD or STD Facilities at Telephone 
Exchanges in Gujarat 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 34 

Natural Gas Through Pipeline in GUjarat 
(Deb. 9, Vol. XIII, 10-01-1(91) 
Col. 139-40 

Need to secu:'~' release of Fisherman cf 
Gujarat c,iptured by Pakistan Marine 
Security r".:~tJy (MU R 377) 
(Dlb. 6, 'I. XIJI, 07-01-1991) 
Co1.557~5t 
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New International Airport in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 404 

NRllnvestment in Gujam 

Supply of Steel to Stockyards in Gujarat 
State 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 36 

(Deb. 2, Vol. XIII, 28-12-1990) TeleamununicationFaeilitiesinGujarat 
CoL 192 (Deb. I, Vol. XIII, 27-12-1990) 

Oil Exploration in Kutch Col. 163-64 
(Deb. 9, Vol. XIII, 10-01-1991) TidaiEnergyProspectsinGujarat 
Col. 315-16 (Deb. 9, Vol. XIII, 10-01-1991) 

Oil Refinery in Gujarat Col. 394-95 
(Deb. 9, Vol. XIII, 10-01-1991) TouristTrafficinGujarat 
CoL 367-68 (Deb. I, Vol. XIII, 27-12-1990) 

Projects Pending for Approval from Col. 547 
Gujarat 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 271-72 

Railway Crossings in Gujarat 

Underwater Exploration and Excavation of 
Dwarka 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 296-97 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 24546 Zikhari Irrigation Project in Gujarat 

Recognition of forward trading of castor 
seeds 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 634 

Requirement of Petroleum Products in 
Sural, Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 220-28 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 216 

Gulf Countries 

Defusing Tension in Gulf Region 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 73 

Effect ofGulfCrisis on Export of Spices 
(Deb. 5, Vol. XlII, 04-01-1991) 

Revival of closed Textiles Mills in Gujarat Col. 277 
(Deb. 3, Vol. Xlii, 02-01-1991) ImportofOilftomGulfCountries 
Col. 518 

(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 322 Sainik School, Balacbadi, Janmagar 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 195 Indians Evacuated from Gulf Countries 

Scarcity of Petroleum Products in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.49-SO 

Setting up ofIndustries in Gujarat 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col231 

Setting up of Thermal Power Station at 
Panadhro in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 366-67 

(Deb. I, Vol. XlII, 27-12-1990) 
Col. 299 

Ntunber of Flights Carried Out for Bringing 
Indians from Gulf Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 343-45 

Properties Left Behind in Gulf Countries 
by Indian Evacuees 
(Deb. 1, Vol. XIII, 27-12-1990) 
CeL400 
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RebabiliJation ofGulfEveeuees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 436-37 

IIIj 
Expenditure InculTed on Haj Mission, 

1990 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 552 

HaI')'llll8 

Delinitien ofDeadt 
(Deb. 3, Vol. XIII, 02-01-1991) 
(;01.765 

Distribution of Miltone under Nutrition 
Programme 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 633 

Effects of Using Plastic Water Bottles 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 717 Disneyland Project in Haryana 

(Deb. 4, Vol. XIII, 03-01-1991) Family Planning Drive 
Col. IS (Deb. 3, Vol. XIII, 02-01-1991) 

Col. 799 Inquiry into Meham Incid.nt 
(Deb. S, Vol. XIII, 09-01-1991) Family Welfare Centres in Bihar 
Col. 173-74 (Deb. 3, Vol. XIII, 02-01-1991) 

Release of Water Under Canals of 
Haryana, Rajasthan and Punjab 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 448-49 

HaksarCommlttee 
Haksar Committee Report on National 

Akademies and National School of 
Drama 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.l92' 

HawaII 
Hawala Transactions 

(Deb. 5, Vol. Xlii, 04-01-1991) 
Col. 355 

HBJ Pipeline 
Projects on HBJ Pipeline 

(Deb. 7, Vol. X III , OS-01-1991) 
Col. 199-202 

Health 
Action Plan for Providing Health Services 

in Tamil Nadu 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL SOl 

Cities Covered under Central Service 
Medical Attendant ia Kera. 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 226 

Col. 754 
Health Facilities in Rajasthan 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 471 

Introduction of Acupuncture System 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 621 

Irregularities in Import of Medical 
Equipments 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 463 

National Neuro Sciences Information 
Centre 
(Deb. 3, Vol. XIII, 02-1)1-1991) 
Col. 771 

Need to patronise Naturo-electro-Homoeo 
Medicos of India and to take steps to 
promote electropathy system of 
Medicine in the country (MUll 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 866 

NOR Payment of Hoftorarium to Village 
Health Guides in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. BOO 

QuI: Break of Cholera 
(Deb. 3, '\,'01. XIII, 02-01-1991) 
COI.S22 
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Payment of risk allowance I Heavy EqiDeeriag Corpontioa 
(Deb. 3, Vol. XIII, 02-01-1991) OrderCrisisinHEC,Ranchi 
Col. 292 (Deb. 6, Vol. XIII, 07-01-1991) 

Primary Health Centres in Kamataka Col. 308 
(Deb. 3, Vol. XIII, 02-01-1991) HavyWater 
Col 243 

Proposal to Lift ban on Sale of Common Setting up of Heavy Water Plant in Aonla 
Salt District 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 228 I .. Col. .185-86 

Proposal to Start Institute of Medical Hijacking 
Science Andhra Pradesh Hijacking oflndian Airlines Aircraft 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 7, Vol. XIIl, 08-01-1991) 
Col. 503 I Col. 1-5 

Recognition of AcupUilcture Medical Himachal Pndesh 

~~i:~~\ Vol. XIII, 02-01-1991) AssistanceforSewageFacilityinHimlchal 
Col. 517 Pradesh 

Recommendations of the Conunittee on 
Cholera Epidemic 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 427 

Rural Health Workers 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 604 

School Health Programme in Andhra 
Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 798 

Suggestions of International Society of 
Bum Injuries 
(Deb. 3, Vol. XlII, 02-01-1991) 
Colm 

Survey on Kalazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.510 

Targets of Family Planning 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 233 

(Deb. 3, Vol. X III , 02-01-1"991) 
Col. 455 

Cormnercial Helicopla'Service in Himachal 
Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 383-85 

Cultivation of Opium in Himachal Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.310 

Development of Tourism in Himachal 
Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.425-26 

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 385-86 

Installation of Public Call Offices in 
Himachal Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 239 

Use of Acupuncture System Misuse of Loans in Himachal Pradesh 
(Deb. 3, Vol. Xlii, 02-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 247 Col. 241 
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Navodya Vidyalaya in Himachal Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 726 

Rehabilitation of Displaced Persons of 
Great National Himalayan Park 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 308-09 

Iletum of Gold to Temples in Himachal 
Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.309-1O 

Setting up of Salt Refinery and Solution 
Mining Project 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 191 

Survey of Parbati and other projects in 
Himachal Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 312-84 

Suspension ofDomier Air Services from 
Delhi to Kullu 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 385 

HindUItBn Aeronautics Umitcd 

Manufacturing of Aero-Gas Turbines by 
HAL 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 205-06 

HinduNn Sambbar Salt LilDitcd 

Tenure of Chairman-cum-Managing 
Director of Hindustan Sambhar Salt 
Ltd. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 232-33 

Hillduta. Sbipyard Limited 

Need to briftg Hindustan Shipyard Ltd., 
Vishakhapatnam either under Ministry 
of Defence or merge it with the 
Shipping Corporation of India (MUR 
3'"' 

Vol. XlII, 11-01-1991) 

Discreet AIDS Tests 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 603 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 767 

Supply of Blood without testing it for 
AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 621 

HMTlJmited 
Expansion of Ranibagh Unit of HMT 

Limited 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.161~3 

Production Target ofH.A.L. Raid on HMT Limited 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 5, Vol. XlII, 04-01-1991) 
Co1.67~8 CoL 277-78 

Hiadustan Fertilizer Corporatioa 
Umitcd 

Scientists and Research Officers in 
Hindustan Fertilizer Corporation, Sindri 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 469 

Shifting of Marketing Head Office ofHFC 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 181-82 

Home Guards 
Gallantry Award to Home Guards 

Personnel 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 257-58 

Horticulture 
Development of Horticultw"e 

. (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 279-81 
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Hospital 

Assistnce to Central Institute of 
Psydliatry, Ranchi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 634 

Central Hoapital iD Glrilwal 
(Deb. 3, Vol. X III , 02-01-1991) 
CoI.6IJ7 

Deterioration ofPunctioning of Hospitals 
in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 482 

Discrepancies in SafdaJjung Hospital 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 461 

Funds for the Maintenance of Ram 
Swaroop T.B. Hospital 
(Deb. 3, Vol. XIlI, 02-01-1991) 
Col. 231 

Proposal for Development ofSree Chitra 
TiPufta\ Hospital, Trivandrum 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 335 

Hotel 
Construction ofHotel at GuImarg by ITDC 

(Deb. -'I, V.ol. XIII, 03-01-1991) 
Col. 64-65 

Hotel CorporatioD orIBdia 

Housing as an Industry 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 759 

Housing Facilities to Officials of Bank of 
India 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 165-67 

Land to Cooperative Group Housing 
Societies 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoIA81 

Land to Societies in Pappankalan 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 609 

National Housing Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 815 

Need for a new National Housing Policy 
(MUR377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 554-55 

Out of tum allotment of flats to Widows! 
Physically Handicapped Persons 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 813 

Streamline the procedure of 'c' and 'D' 
Fonns 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 259 

Losses incurred by the Hotel Corporation Verification of Membership of 
oflndia Cooperative Group Housing Societies 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 3, Vol. XIII, 02-01-1991) 
Col. 358 Col. 713 

Housing HouslDI nd Urba. Denlopmeat 
Criteria for allotment ofland to cooperative 

House Building Societies 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 265 

Elections to Hiadustan Sam.char 
CoopmItwe Society, New DeUli 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoIAI4-15 

Corporation Limited 

HUDCO Funds for Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 753 

Import 
Contract fer Import of Crash Fire Tenders 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 83 
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Export and Imports with ESCAP and 
SAARC Region 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 201-04 

Exports and Imports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 206 

Import of Gold 

Need to reconsider the decision to import 
coconut oil from Sri Lanka (MUR 377) 
(Deb. 3, \(01. XIII, 02-01-1991) 
Col. 869 • 

Production of Vanaspati and Import of 
Edible Oils 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 761 

(Deb. 2, Vol. XIII, 28-12-1990) ReviewofImportandExportPolicy 
Co1.319 (Deb. 2, Vol. XIII, 28-12-1990) 

Import of Machinery by Voltas 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 101 

Import ofOil from Gulf Countries 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 322 

Import of Phosphoric Acid and Ammonia 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.417 

Import of Phosphoric Acid from Moroccan 
rJItTI 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 255 

Import of Raw Material 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 251 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 312-14 

Import ofRubbcr 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 64 

Import of Seeds 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 191-92 

Import Substitution Policy 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 104 

Irregularities in Import of Medical 
Equipments 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 463 

Col. 273 

Sub-Ot'fKle of Controller of Impor1s and 
Exports 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 329 

Typewriter Ribbons Imports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 186 

Under Invoiced Imports 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.15~57 

India Touritm Development Corporation 

Privatisation ofITDC Hotels 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 431 

IndiN Airliaes 

Absorption of Vigilance Officers by Air 
India and Indian Airlines 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 44-45 

Appointment of ClerkstTypists in Indian 
Airlines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 42-48 

Appointment of Engineer-helpers in 
IBdianAirlines, Eastern Re&ion 
(Dlb. 9, Vol. XIII, 10-01-1991) 
CoI.~7 

Cancollation of A-320 Airbus flights 
. (Deb. 9, Vol. XIII, 10-01-1991) 

Col. 441 
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Flight No. 408 ftom Varanasi to ~uraho Coin Production 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 247-48 Col 120-22 

Hijacking ofIndian Airlines Aircraft 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 1-5 

Exchange Value of Rupee 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 214 

Loss due to grounding of A-320 Airbuses Fake Currency Notes Racket 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 8, Vol. XlII. 09-01-1991) 
Col. 419-20 CoI.IS4-55 

Report of court of Enquiry into Airbus 
A-320 Crash at Bangalore 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 486-87 

Reservation Difficulties in Indian Airlines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.315 

Supply of Food by Private Contractors to 
IAandAI 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 52-58 

Indian Council for Cultural Relations 
CulturaJ Prognunmes Organised by the 

Indian Council for Cultural Relations 
Bangalore 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col 99-106 

.. diu Council "r Agricultural ReseardJ 
Institutions under Indian Council of 

Agricultural Research 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 324 

Uniformity in Pay Scales and Facilities in 
ICAR 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 141 

Rupee Value 
(Deb. 2. Vol. XIII, 28-12-1990) 
Col 43 

Indian DrulS aDd Pbar.aceatleals 
Limited 

Expenditure Incurred on Legal Matters by 
IDPL 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL310-11 

News Itemofl.D.P.L. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 195 

Production by Subsidiaries on.D.p.L. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 235-36 

IDdiaD Economy 
Assessment of Indian Economy 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col 125 

Economic Policy 
(Deb. 2, Vol. XlII, 28-12-1990) 
Col 271 

Resources Crunch 
(Deb. 2, Vol. xm, 28-12-1990) 
Col.81 

IlIdiaD Farmen FertUiler Cooperative 
Umlted 

Vacancy of Director General Post in ICAR Construction oflFFCO AouJa Project 
(Deb. I, Vol. X III , 27-12-1990) (Deb. 4, Vol. XlII, 03-01-1991) 
Col. 224 Col. 110 

IDdiaa Currency 
Circulation of Fake Currency Notes 

(Deb. 6, Vol. XIII, 07-01-1991) 
ColJ40.41 

IDdian Iron aDd Steel Company 
Modernisation ofllSCO 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. II 
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ladilm Oil Corporation Limited 

Demand of Indian Oil C1)rporation 
Workers 
(Deb. 7, Vol. XIII, 08-01-]991) 
Col. 130-3] 

Disposal ofComp]aints by IOC, Lucknow 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 268-69 

Indian Space Researcb Organisation 

ISRO's Technology Transfer Scheme 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 244-45 

Indian Veterinary Researcb lutitute 
Alleged Irregularities in 1. V.R.I. Bareilly 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 60 

IndUitry 

Appointments of Wholesalers/Stockists! 
Distributors 
(Deb. 6, Vol. )$:111, 07-01-1991) 
CoI.2S2-53 

Assistance to Rarneshwar Nagar Unit of 
Ashok Paper Mills 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 141-42 

Diversion of Borrowed Funds by large 
Corporate Bodies 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.SO-51 

Electronics Industry in Jammu 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 369-70 

Export Concessions to TV Industry 
(Deb. 6, Vol. XIII, 07-01-199]) 
Col. 411 

Heavy Industry in Andbra Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 222 

Industrial Growth 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 4 12-13 

Industrial Policy 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 121-22 

Loans Advanced by Financial Institutions 
to Industries 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 92-93 

Production of infrastructuraJ Industries 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 43 1-34 

Clearance ofindustrial Projects in Kerala 
(Deb. 8, Vol. XIlI, 09-01-1991) ReviewofindustrialPolicy 
Col.103 . (Deb. 8, Vol. XIII, 09-01-1991) 

Closed ]ndustrial Units 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 206-16 

Concessions to New Entrepreneurs 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 135-36 

Development of Growth Centres 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 59-61 

Development of Soap Industry 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.372-73 

Col. 45S-S6 
Revival of Sick Units by State Bank of 

Bibner and Jaipur 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.284-8S 

Revival of Subsidy Scheme 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL32S 

Setting up of Agro-BasedlWood-based 
Industries 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 121-22 
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Setting up ofIndustries in Gujarat 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 231 

Sick Industrial Units in West Bengal 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col 91-96 

Sick Units 
(Deb. 5, Vol. X III , 04-01-1991) 
ColI ()6.()7 

Group Insurance Scheme for Fishermen 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 251 

Motor Insurance Claims 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 284 

Integrated Child Development Services 
ICDS Projects in Kamataka 

(Deb. 8, Vol. XIII, 09-01-1991) 
Infiltration Col. 430-3 I 

Checking ofInfiltration !Integrated Child Development Services 
(Deb. 6, Vol. XIII, 07-01-1991) Projects 
CoI.411-12 I (Deb. 6, Vol. XIII, 07-01-1991) 

InDation 
Continued Rise in Price of Essential 

Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 895-936 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 524-80 

Rising Inflation 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 343 

lalalld Waterways 
Declaration of West Coast Canal as 

National Waterways 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.lI-12 

Development of Inland Waterways in 
Kerala 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 155 

Insurance 

Col. 10-16 

Progress made under ICDS Projectors 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 122-32 

IBtegrated Rural Development 
Programme 

Evaluation oflRDP 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL300-36 

Families Assisted under IRDP 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.lOl 

'aternationalAirportAuthorityofladill 
Execution of Schemes by lAAI 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 300-02 

International Balloon Mela 
International Balloon Mela 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 238 

Comprehensive Crop Insurance Scheme Intematioul BonIer 
(Deb. 1, Vol. XIII, 27-12-1990) Co-ordinated Patrolling of Borders 
Col332 (Deb. 6, Vol. XIII, 07-01-1991) 

Final Payment to whole life PLIPolicy Col. 369 
Holders 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 175-76 

Concrete Pillars on International Border 
(Deb. 8, Vol. X III , 09-01-1991) 
Col4I4-15 



SUBJECT INDEX 55 

ldelttity Cards to Indians Residing alORg /1rIq 
Bangladesh Border Dues against Iraq 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 427-28 Col. 299-300 

Meeting of Indo-China Joint Working 
Group on Border Issue 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 13-14 

International Finance Corporation 

IFe's aid to Indian Companies 

Free Supply Offer of Crude by Iraq 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 380-81 

Indians Stranded at Iraq-Turkey Border 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 280 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 304-05 Iraq's Offer of Oil 

International Labour Organisation 

Negotiation with ILO regarding Health 
Occupation Safety and Enhancement 
of Employment Potential 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 428-3 1 

International Monetary Fund 

I.M.F. Loan 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 238 

IMF's Contingency Compensatory 
Financial Facility 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 159 

"vestment 
Investment by Multinational Companies 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. I ()6.()7 

I .iberalisation Schemes to Attract Foreign 
Investment 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 343-76 

Inm 

Indo-Iran Relations 
(Deb. 4, Vol. XI!I, 03-01-1991) 
CoI.408-<l9 

Regalia Items at Currency Backing 
(Deb. 5, Vol. XlII, 04-01-1991) 
Col. 382 

(Deb. 1, Vol. XlII, 27-12-1990) 
Col. 471 

Return ofindians from Kwwait and kaq 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.49 

Trade with Iraq 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 58-59 

UN Resolution on Iraq'sAction in Kuwait 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 544 

IRCON InternatioRal Limited 

Re-employmellt in IRCON after RcOcment 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.16-n 

Irrigation 

Aided Irrigation Projects in Bihar 
(Deb. 4, Vol. XllI, 03-01-1991) 
Col. 443-46 

Allocation for Lift Irrigation Schemes in 
Krishna and Cauvery Basins 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co1.203~ 

Area Under Irrigation 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col.1l9 

Bavanthari Irrigation Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
COI.SS 
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Central Assistance for Irrigation Purposes 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 422-26 

Control of Floods and Restoration of 
Irrigation System in Aildhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 470 

Drip Irrigation System 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 65 

Effects of Implementation of Sardar 
Sarovar and Nannada Sagar Projects 
in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLI7S 

Floating of Bonds for Irrigation Projects 
inKamataka 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 287-88 

Foreign Aided Irrigation Projects 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.l~ 

Foreign Aided Water Resources and 
Irrigation Projects 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 191 

Indravati Multi-Purpose Project in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 310 . 

Irrigated Land 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 296 

Irrigation Potential of Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 66 

Irrigation Potential of DIms 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 240 

Irrigation Projects in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 413 

Irrigation Projects of KamataJca Pending 
with Union Government 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.2S9 

Irrigation Projects of KeraJa Pending with 
Union Government 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 263 

Irrigation Projects of Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Q,1.2S-32 

Irrigation Projects ofMaharashtra 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col. 168-69 

Irrigation Projects ofMaharashtra Pending 
Clearance 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 360-61 

Landi Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 137-3S 

Lined Water Courses in Indira Gandhi 
canal Project 
(Deb. I, Vol. XIII. 27-12-1990) 
CoL 210 

Minor Irrigation Projects. Andhra Pradesh 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL316 

Minor Irrigation Schemes on Gujarat 
(D.b. 5, Vol. XIII, 04-01-1991) 
CoI.214-11 

Nannada Sagar Project 
(Deb. I, Vol. XIII, 27-12-1990) 
Co1.39S 

Resettlement of Narmada Sagar Project 
Oustees 
(Deb. I, Vol. XIII. 27-12-1990) 
CoL 274 

Sardar Sarov. Project 
(Deb. I, Vol. XIII, 27-12.1990) 
Col lSI 
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Scheme for Irrigation Facilities in Jalore 
and Barmer District of Rajastban 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 508 • 

Sidhmukh, Nohar Feeder and Link Canal 
Project '. 
(Deb. 1, Vol. XIII, 27-12-1990) I 
Col. 229 

Jail 

Enquiries into Escape of Undertrials from 
Tihar Jail 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 259-60 

Riot in Tihar Jail 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.40I-{)3 

Speeding up of Irrigation Projects Jammu and Kashmir 
(Deb. 4, Vol. XIII, 03-0) -1991) AppointmentofJudges in J&K High Court 
Col. 416 (Deb. 2, Vol. XIII, 28-12-1990) 

S I ." L'nk Can I I Col. 120 ut eJ-lamuna I a 
(Deb. I, VoL XIII,' 27-12-1990) Arrest of Persons Involved in Terrorists 
Col. 239 . Activities in J&K and Punjab 

~ (Deb. 6, Vol. XIII, 07-0]-1991) 
Talks on Telugu-Ganga Project Col. 453-54 

(Deb. 4, Vol.·~III, 03-01-199]) 
Col. 4748 

Burning of Houses ofKashmiri Migrants 
by Terrorists 

TeestaBarrageProject (Deb. 8, Vol. XIH, 09-01-1991) 
(Deb. 4, Vol. XIII, 03-01-1991) CoI.465~ 

Col. 79 Construction of Mughal Road in Jammu 
Thoubal Multi-Purpose Project of I and Kashmir 

Manipur. (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 4, Vol. XIII, 03-01-1991) Co1.317-18 
Col. 71-72 Construction of Yatri Niwasat PahaIgaon 

Tubewells in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 91 

Upper Wardha Irrigation Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 70 

Utilisation oflrrigation Potential 
(Deb. 4. Vol. XIII, 03-01-1991) 
Col. 371-73 

Zikhari Irrigation Project in Gujarat 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 216 

Israel 

Relations with Israel 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 211 I 

(Kashmir) 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 284 

Coverage of Social and Cultural Life of 
Kashmiris on National Network 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 421 

Development ofAnny in Jamnw and KaWnir 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 19-26 

Disapproval of the Jammu and Kashmir 
Criminal Law (Amendment) Ordinance, 
1990 and Jammu and Kashmir Criminal 
Law Amendment (Amending) Bill and 
Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-Consid. 
and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 793-840 
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Ecoa.omic Backwardness of Jammu Number of Persons Killed! Arrested on 
(Deb. 6, Vol. XIII, 07-01-1991) J&KBorder 
CoJ.371 (Deb. 8, Vol. XIII, 09-01-1991) 
.. Kashm' I Col. 435-36 Elections m Punjab. Jammu and Ir I 

and Assam Ordnance Factory in Jammu 
(Deb. 8, Vol. XlII. 09-01-1991) I (Deb. 6, Vol. XIII. 07-01-1991) 
Col 29 CoI.3~71 

Electronics Industry in Jammu 
(Deb. 6, Vol. XIlI, 07-01-1991) 
Col. 369-70 

FCI Godowns in Ladakh Region 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 339 

Forcible taking away ofKashmiri youths 
to Pakistan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 184-85 

Package of Economic Measures for J&.K 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 455-S7 

Pakistan Prime Minister's reiteration of 
Support S~ssionists in J&.K 
(Deb. I. Vol. XIII. 27-12-1990) 
Col. 281 

Payment of Ex-Gratia Relief to Victims of 
Terrorists Activities in J&.K 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 220-21 

J&.K Detenues Persons under Detention in J&.K 
(Deb. 6, Vol. XIII, 07-01-1991) (De~. 8, Vol. XIII, 09-01-1991) 
CoIA24-25 Col. 465 

Jammu and Kashmir Appropriation Bill-
Int., Consid. &. Pass 
(Deb. 9, Vol. Xlii, 10-01-1991) 
Co1.840-44 

Reinstatement of dismissed J&.K 
Government Officers 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 84-85 

JKLF Trainin& Centres in Kashmir Release of Detenues in Punjab and J&.K 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 6. Vol. XIII, 07-01-1991) 
Col 409-10 ('.01.159 

Kashmir Migrants Relief to Kashmiri Migrants 
(Deb. 8, Vol. XIII. 09-01-1991) (Deb. 8, Vol. xm, 09-01-1991) 
Col19S-97 Co1335-36 

Migrant Teachers of Vishwa Bharati 
School in Kashmir 
(Deb. 3, Vol. XIII. 02-01-1991) 
CoI.S09 

Navodaya Vidyalayas in Kashmir Valley 
(Deb. 3, Vol. XI11. 02-01-1991) 
Col. 340 

Number of Persons Killed in J&.K in 
Terrorists Violence 
(Deb. 8. Vol. XIII, 09-01-1991) 
Co1.399-400 

Rocket Firing on Para Military Forces and 
iooting of Bank by Militants in J&K 
t.Deb. 6, Vol. XIII, 07-01-1991) 
CoL 367-68 

Search of Militants by Army in J&K 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoJ.22I-22 

Setting up of a Doordarshan Kendra at 
Jarmw 
i.Deb. 8, Vol. XIII, 09-01.199l} 
Col 404 
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Social Forestry Programme in Jammu 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL3J6 

Terrorist Activities of J&K Militants 
(Deb. 8, Vol. Xlii, 09-01-1991) 
Col. 466 

The problem of people of Ladakh (Pet.) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 484 

The problems of the people of Jammu 
Region (Pel) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 484 

Tourism affected in States of Rajasthan 
and Jammu & Kashmir 
(Deb. I, Vol. XlII,27-12-1990) 
Col. 478 

Trade with Japan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 301-02 

Juwant Singh Commission 

Recommendations of Jaswant Singh 
Commission 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 198-99 

Jawahar RazprYojlUUl 

Man days Generated under Jawabar 
Rozgar Yojana in Punjab 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 461 

Utilisation of Funds under Jawahar Rozgar 
Yojana 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 349-70 

Towism in Kashmir Valley Jharkhaod 
(Deb. I, Vol. Xlii, 27-12-1990) Jharkhand Issue 
Co1.37 (Deb. 8, Vol. Xlii, 09-01-1991) 

Violation of Pollution Control Acts in Col. 365-66 
Jammu and Kashmir Jonian 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 193 

Japan 
Creation of "Gulf Relief Fund" by Japan 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 347 

Export oflron Ore to Japan 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 304 

Japanese Aid for Increasing Food 
Production 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 2SO-5 1 

Japanese Aid to Develop Places of 
Buddhist Interest 
(Deb. I, Vol. XI1I, 27-12-1990) 
CoL 36 

Trade Talks with Japan 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 160 • 

Indian Refugees in Camps around Amman 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 209 

Journalism 

Conference of Inter-Continental 
Journalists 
(Deb. 8, Vol. XIIl, 09-01-1991) 
Col. 257-59 

Judiciary 

Appointment and Transfer of Judges 
(Deb. 2, Vol. Xlll, 28-12-1990) 
Col. 44 

Enquiry into the cause on Death of Fonner 
Chief Justice of India 
(Deb. I, Vol. XlII, 27-12-1990) 
CoL 183 

Setting up of All India Judicial Training 
Institute 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 65 
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Jute 
Export ofJute Products 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 523 

Raw Jute Production 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 217 

Development of Telecommunication in 
Kamataka 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.48-49 

Development of Tourist Spots in 
Kamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 35 

Karnataka 
Allocation for 20-Point Programme in I' DI)'(IDandbFa1rrnmV' g Project in Karnataka 

Kamataka e. , 01. XIII, 27-12-1990) 

(Deb. S, Vol. XIII, 09-01-1991) I Col.~85 
Col. 93-94 ExpansIOn of Rural Telecommunications 

Amount released to Karnataka out of I Services in Karnataka 
Central Road Fund (Deb. 4, Vol. XlII, 03-01-1991) 
(Deb. 1, Vol. XIII, 27-12.1990) Col.430-31 
Co\. 286 Export Oriented Units iii Kamataka 

Assistance to Kamataka (Deb. 5, Vol. X 111 , 04-01-1991) 
(Deb. 6, Vol. XIII, 07-01.1991) Co\. 63-72 
CoL 329-30 ! F.M. Transmitter at Raichur in Kamataka 

Bogus Ration Cards I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) Co1.373-74 
Col. 770 I Facilities in remote sensing centre in 

Coal Supply to . Industries in Kamataka Kamataka 
(Deb. 9, Vol. XIII, 10-01.1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Co\. 192-93 Col. 134-35 

Coffee Board Depots in Bangalore 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 197-98 

Computerisation of Mail Sorting 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 177 

Constrw:tion of Buildings for Post Offices 
inKamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 258 

Floating of Bonds for Irrigation Projects 
inKamataka 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 287-88 

Functioning of Out-door Broadcast vans 
in Kamataka 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.J6..37 

Growth Centres in Kamataka 
(Deb. 8, Vol. XIII. 09-01-1991) 
Col. 90-92 

Construction of Stadia in Kamataka 
(Deb. 3, Vol. XIII, 02-01-1991) ICDSProjectsinKamataka 
Col. 479 (Deb. 8, Vol. XIII, 09-01-1991) 

CuJtural Programmes Organised by the 
Indian Council for Cuhural Relations 
Bangalore ' 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co\. 99-106 

Co1.4~31 

Irrigation Projects ofKamataka Pending 
with Union Government 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 259 
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Linlon! of District Headquarters by STD I' Setting up of Chemicals & Petrochemicals 
in Kamataka Projects in Kamataka 
(Deb. I, Vol. XIII, 27-12-1990) I (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 91 I Col. 59 

Linking ofTalukas in Hassan District by I Shifting of Kamataka unit of Bharat 
SID I Scouts 
(Deb. I, Vol. XIII, 27-12-1990) (Deb. 3, Vol. XIII. 02-01-1991) 
Col. 224 Col. 347 

LPG Cylinder Blast in Hospital in 
BangaJore 

SID Facility to Public Call Officers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 108-09 (Deb. 7, Vol. XIII, 08-01-1991) 

Col. 122-23 Testing of Aids in Kamataka 
LPTS ' . Karnataka I (Deb. 3, Vol. XIII, 02-01-1991) 

tatlons III Col. 219 
(Deb. 8, Vol. XIII, 09-01- J 991) I 
Col. 428-29 Kendriya Vidyalaya 

PetrollDiesel Pumps in Bangalore City Admission of Repatriates from Gulf 
(Deb. 9, Vol. XIII, 10-01-1991) ~~~953, Vol. XlII, 02-01-1991) 
Col. 409-10 

Pig Iron Plants in Kamataka 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 183 

Primary Health Centres in Kamataka 
(Deb. 3, Vol. XIII, 02-01-1991) 

-Go\. i4r ,-,~: . , 
Projects in Cauvery and Krishna Basins 

(Deb. I, Vol. XIII, 27-12-1990) 
CoI.377 

Kendriya Vidyalayas in Maharashtra 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 702 

Opening ofKendriya Vidyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 809 

Pay Scales of Music Teachers ofKV and 
Navodaya Vidyalaya 
(Deb, 3, Vol. XIII, 02-01-1991) 
Col. 810 

Railway Reservation Counter at Promotion ofTGT Teachers of Kendriya 
Legislators' Home, Bangalore Vidyalayas 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 3, Vol. XIII, 02-01-1991) 
Co1.41~14 Col. 259 

Rebabilitation to Displaced Persons due 
to Kaip Nuclear Project in Karnataka 
(Deb. S, Vol. XIII. 09-01-1991) 
CoI.427-28 

Rivers identified for cleaning in Kamataka 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.2B3 

Senior Pay Scales to Teachers ofKendriya 
Vidyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
COL 809 

Threat by All India Kendrij'ii Vidyalaya 
Teacher Association 
(Deb. 3. Vol. X11l, 02-01-1991) 
Col. 476 

Schools Run by B.E.L. in Bangalore Vacancies ofSClST in Kendriya ViJyalaya 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 3 Vol. XIII, 02-01 -i991) 
Col. t 97-98 Col. 802 
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Kerala 
Admission ofRepaniates from Gulf 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col 495 

Allocation of Power to Kerala from Central 
Pool 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 174 

Allotment ofPetroiewn Products to Kerala 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 446-52 

Central Deposits for Expansion of 
Industries in Kerala 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL26I~2 

Cities covered under Central Service 
Medical Attendant in Kerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 226 

Clearance ofIndustrial Projects in Kerala 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 103 

Construction of Airport in Kottayam 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 387-88 

Construction of Fishery Harbours in 
Kerala 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 126-27 

Development of Inland Waterways in 
KeraIa 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 155 

Development of Tourism in Kerala 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 153 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 209-1 I 

Electronics Cities in Kerala 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 454-55 

Expansion of Radio, Relay Range of some 
Radio Stations in Kerala 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 288-89 

Financial Assistance for Jails in Kera1a 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 234-35 

Freedom Fighter Applications from Kerala 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 135-36 

Group Dialling System in Telephone 
Exchanges in Kerala 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 191 

Irrigation Projects ofKerala Pending with 
Union Government 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 263 

Kayamkulam Power Plant ofKerala 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 242 

Kerala High Court Bench at Trivandrum 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 95 

Leasing of Forest Land to Industrial 
Houses in Kerala 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 347 

Modernisation of Telephone Exchanges 
inKera1a 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 244 

Need for a hill highway from Kasargod to 
Trivandrwn in Kerala (MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 867 

Need to expedite construction of 
Malayora Railway line from Angamaly 
to Achencoil in Kerala (MUR 377) 
(Deb. 10, Vol. XIII, 1 J -01.1991) 
Col. 98-99 
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Opening of Banks Branch at Koombara, I Supply of Essential Commodities to 
KeraIa Kerala 
(Deb. 2, Vol. XIII, 28-12-1990) I (Deb. 3, Vol. XIlI, 02-01-1991) 
Col. 176 I Col. 465 

Overbridges in Kerala I Survey Report on Western Ghats ofKerala 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. I, Vol. XIII, 27-12-1990) 
Col.364 Col. 215 

Pending Power Projects ofKerala 
(Deb .. 7, Vol. XIII, 01-01-1991) 
Col. 289-96 

Power Projects of Kerala 
(Deb. 2, Vol. X III , 28-12-1990) 
CoL370 

Take-over ofPunalur Paper Mill 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 204 

Trivandrum as International AiIport 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 44546 

Power Shortage in Kerala Waiver of Loans Advanced to Fanners of 
(Deb. 7, Vol. X III , 08-01-1991) K tta d 

u na u 
Col. 282-88 , . (Deb. 5, Vol. XIII, 04-01-1991) 

Proposal for Development ofSree Chitra Col. 103~ 
Tirunal Hospital, Trivandrum I . b 'kul 
(D b 6 V 1 xm 07-01-1991) Wildlife Sanctuary In Param 1 am 

e. , 0., Wayanad and Thekkadi (Kerala) 
Col. 335 (Deb. 5, Vol. XIII, 04-01-1991) 

Reconstruction of Stations in Kerala Col. 225 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 307-08 

Reduction of rice quota of Kerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 383 

Kerosellc 
Allocation of Kerosene to Tamil Nadu 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 165-66 

Rehabilitation of Gulf Returnees Khadi alld ViHage Industries 
(Deb. 6, Vol. X III , 07-01-1991) DevelopmentofKhadilndustry 
Col. 147 I (Deb. 6, Vol. XIII, 07-01-1991) 

Setting up of Electronic Telephone 
Exchange at Palakkad 
(Deb. 4, Vol. XIJI, 03-01-1991) 
CoI.56-S7 

Setting up of Telephone Exchange in 
Trivandrum 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 83 

Setting up ofThirikaripur Power Plant in 
Kera1a 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 140 

Col 136 

Setting up of Industries in Bihar under 
KVlScheme 
(Deb. 6, Vol. X III , 07-01-1991) 
Col. 149-51 

Khadi and Village Industries 
Commission 

Financial Assistance to K V I Board, 
Andhra Pradesh 
(Deb. 8, "01. XIII, 09-0! ·1991) 
Col 248 
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News-item Captioned "K.badi Sharamic: 
Majduri Mei Vriddhi Jaruri" 
(Deb. 6, Vol. XlII, 07-0J-1(91) 
Col. 414-15 

Kolar Gold Fields 

UN Resolution on Iraq's Action in Kuwait 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 544 

Labour 
Agricultural Labourers 

Sale ofGold by BGML and KGF (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) Col. 13748 
Col. 390-92 Bonded Labourers 

Korea (Deb. 6, Vol. XIII, 07-01-1991) 

Welcome to Parliamentary Delegation from I Col. 427 
Republic of Korea Commission on Bonded Labour 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 1 Col. 363 

Kudremukh Iron Ore Company Umited 
Perfonnance of KIOCL 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 50 

Kuwait 
Assistance received from abroad for 

Evacuating Indians from Kuwait 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 40 

Exchange Rate of Kuwaiti CWTency 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 24041 

Conference on Quality of Woridife and 
productivity 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 86 

Debt Burden on Farm Labour Families 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 282 

Employment Opportunities to Agricultural 
Labourers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 93 

Increase in Wholesale Price Index and 
Fonnulaeto Provide Relief to Workers 

lndianRefugeesinCampsaroundAmrnan (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) Col. 437-38 
Col. 209 I Labo M" Conti I ur misters erence 

RehabilitationoflndiansDisplacedfrom! (Deb. 8, Vol. XIII, 09-01-1991) 
Kuwait I CoI.350-56 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 478 

Resolution of UN Security Council on 
Kuwait 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 201 

Return oflndians from Kuwait and Iraq 
(Deb. 2, Vol. XIII, 28-12-1990) . 
Col. 49 

Shipment of Food Supplies to Kuwait 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 182 

Legislation for Welfare of Construction 
Labour 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 416-17 

Machinery for redressal of individual 
grievances 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.103~ 

Payment of Bonus to Workers of IRE 
Limited, Chhatrapur, Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 403 
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Recommendations of Central Advisory 
Contract. Labour Board 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 41 I 

Survey Regarding Migrant Labour 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.434 

Unorganised Labour in BHEL 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 386-87 

Unpaid dues of workers of Mills taken over 
by Government 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 193 

Laoguage(s) 

Inclusion of Languages in Eight Schedule 
of the Constitution 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 1 53-S4 

Population ofMaithili Speaking People 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 269-70 

Leather 

LPG Connections in Jamnagar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 172-73 

LPG Consumers and Agencies in 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 117-36 

LPG Cylinder Blast in Hospital in 
Bangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 122-23 

LPG tennina1s at Kandia and Mangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.372-73 

Need for adequate supply of LPG in the 
coUDtry(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 100-01 

Non-Availability of LPG Regulators in 
Mizoram 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 373 

(Deb. 7, Vol. XIII, 08-01-1991) I Release ofDBC 

Export of Leather Products I Col. 35 
(Deb. 5, Vol. Xlii, 04-01-1991) 
Col. 245-46 

Shortage of LPG in Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 

Liquefied Petroleum Gas Col. 42-43 
Delay in supply of LPG Refills Strike by LPG Delivery Men ill Delhi 

(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 22-28 I CoI.234 

Enhancement of LPG priority quota to the Supply of LPG, Petrol and Diesel to 
released on the reconunendations of Hamirpur and Jalaun, Uttar Pradesh 
Members of Parliament (St.) I (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) CoI.321-23 
Col. 845 Use of Natural Gas in Place of LPG 

Higher Capacity LPG Cylinders (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoI.467~ 

Col. 323 Waiting List for LPG Connections in 
LPG Agencies in Kohima and Dimapur Bangalore 

(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 407-08 Col. 166-67 
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Waiting List of LPG connections and LPG I Loans Advanced by Financial Institutions 
agencies in Balaghat, Madhya Pradesh to Industries 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 5, Vol. Xlii, 04-01-1991) 
Col. 364-65 CoL 92-93 

Liquefaed Petroleum Gas Agency 

Allotment of Petrol Pumps and LPG 
Agencies to Unemployed Youths 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 15-22 

Complaints against LPG Agencies in 
Kanpur 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 142-43 

Complaints against LPG Agencies in Outer 
Delhi 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 116 

Interviews by Oil Selection Board (South) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 152-53 

LPG Agencies in Bihar 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 137-38 

Petrol Pumps and LPG Agencies in 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 148-49 

LouII andAdvaaees 
Alleged Irregularities in Advancing Loans 

(Deb. 2, Vol. X 111 , 28-12-1990) 
Col. 387 

Bilingual Tenns Deposit Forms 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.103-Q4 

CommercialBorrowings 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 359-60 

COIIlpoWld Interest on Loans to Fanners 
(Deb. 5, Vol. XlII, 04-01-1991) 
CoLIl3-IS 

Loans Advanced for Self-Employment 
Ventures 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.22G-22 

Loans Advanced in Madhya Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. J08-JO 

Loans Advanced under Self Employment 
Scheme 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 57-58 

Loans Advanced under Self Employment 
Scheme in Rajasthan 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.147-S4 

Loans to Bihar for Construction of RoadS 
and Bridges 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 326-27 

Loans to Technical Entrepreneurs 
(Deb. 2, Vol. XIlI, 28-12-1990) 
Col. 284 

Loans to Unemployed Youths 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 84 

Waiver of Agricultural Loans 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 324 

Waiver of Farmers , Loans 
(Deb. 5, Vol. XIlI, 04-01-1991) 
Col. 193-94 

Waiver of Loans Advanced to Farmers of 
Kuttanadu 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. J03.{)4 

Writing Orf Farmers' Loans in 
Maharashtra and Uttar Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 351-S4 
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Writing Off Agricultural Debt 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 258 

Writing Off Bank Loans 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 60-61 

LokAdalat 

Cases settlodlpending in Lok Adalats 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 382 

Madhya Pradesh 
Allotment of Petrol Pumps and LPG 

Agencies in Madhya Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.I~5 

Construction of Akashvani Bhavan in 
Madhya Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 223-32 

Exploitation of precious stones in Madhya 
Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 285-86 

Fruit Processing Industry in Madhya 
Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 764 

Functioning of Telephone Exchanges and 
Telegraph Offices in Korba and 
Mungezi, Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 167-68 

Godown ofFCI in M.P. 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.471 

Head Post Offices in Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 295-96 

Industrially Backward Distt. in Madhya 
Pradesh 
(Deb. 8, Vol. XIll, 09-01-1991) 

Deaths of Children in Ujjain Col. 131-32 
(Deb. 3, Vol. XIII, 02-01-1991) Irrigation Projects in Madhya Pradesh 
Col. 766 (Deb. I, Vol. XIII, 27-12-1990) 

Development of Tourism in Madhya 
Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 390 

Development of Tourist Places in Madhya 
Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 546 

Effects of Implementation of Sardar 
Sarovar and Narmada Sagar Projects 
in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 178 

EstablishmentofE.N.G Television Unit in 
Madhya Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 381-82 . 

Col. 413 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 25-32 

Loans Advanced in Madhya Pradesh 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 108-10 

Need to set up a bench of Madhya 
Pradesh High Court in Rewa, Madhya 
Pradesh (MUR 377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 595-96 

New Telephone Exchanges in Madhya 
Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 390 

Outstanding dues of Madhya Pradesh 
Electricity Board against coal Mines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 229 
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Setting up of Industries in Madhya I Mabanagar1elepboDeNipmLimited 
Pradesh Complaints Received by Vigilance 
(Deb. 8, Vol. XIII, 09-01-1991) I Department of Mahanagar Telephone 
Col. 382 I Nigam Limited, New Delhi 

Setting up of Telephone Exchange and I (Deb. I, Vol. XIII, 27-12-1990) 
Sub-Post Office at Devitalab, M.P. i Col. 560 
(Deb. 1, Vol. XIII, 27-12-1990) I' f TN' T I .. 
Col. 165 Mergero M Lmto.e ecommumcatJon 

I Commission 
STD Facility in Districts of Madhya (Deb. I, Vol. XIII, 27-12-1990) 

Pradesh I Col. 179 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 297-98 Mabarasbtra 

Supply of Petroleum Products to Madhya Application from Maharashtra for new 
Pradesh Periodicals and Newspapers 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
CoL 181-84 I Co1.395-404 

Tubewel1s in Madhya Pradesh ! Atomic Power Stations in Mabarashtra 
(Deb. I, Vol. XIII, 27-12-1990) I (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 91 J Col 391 

TV StlJdio in Bhopal I Branches of Nationalised Banks in 
(Deb. 6, Vol. XIII, 07-01-1991) I Mahanishtra 
CoL 236 I (Deb. 2, Vol. XIII, 21-12-1990) 

Utilisation of N.eemuch Airfield for I Col. 55 
Vayudoot Service Change in name of Bombay to Mwnbai 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 105~ Col. 247 

Waiting List for Telephone Connections 
in Madhya Pradesh 
(Deb. 4, Vol. X1Il, 03-01-1991) 
Co1.4~30 

Waiting List ofLPG connections and LPG 
agencies in Balaghat, Madhya Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL364-6S 

Water Pollution due to Orient Paper Mill 
in Shabdol District of M.P. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 17-24 

World Bank Assistance for Dryland 
Fanning Project in Madhya PradeIh 
(Deb. 4. Vol. XIII, 03-01-1991) 
Col. 126 

Development ofTelecommWlications and 
Postal Services in Vfdarbha Resion of 
Mabarashtra 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 218 

Dispensary at Kolhapur 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 163 

Domestic and Foreip Tourists in 
Rajasthan and Maharuh1ra 
(Deb. I, Vol. X 111 , 27-12-1991) 
CoL 213 

Engineering Cone~e~,.. 
(Deb. 3, Vol. XIU.02-01~1991) 
CoI.26S " 
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Expansion of Telecommunication Need to give priority to construction of 
Facilities in Maharuhtra main railway line between Latur Road 
(Deb. I, Vol. XIII, 27-12-1990) and Kurudwadi Via Osmanabad in 
Col. 189 Maharashtra (MUR 377) 

(Deb. 10;Vol. XIII, 11-01-1991) 
Export of Minerals from Maharashtra and I Col. 97 . 

Gujarat I Need to provide more wagons for 
(Deb. 5, Vol. XIII, 04-01-1991) transportation of grapes from Nasik, 
Col. 330-48 Maharashtra (MUR 377) 

Industrial Projects in Maharashtra (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 613 
Col. 403-04 ' Need to take action against the 
.. . I management and institute a judicial 

imgatlOn Projects of Maharashtra I' probe into the fire accident at 
(Deb. 4, Vol. XIII, 03-01-1991) MaharashtraGas Crackers complex at 
Col. 16&-69 Nagothane in Raigad District, 

Irrigation Projects ofMaimashtra Pending Maharashtra (MUR 377) 
Clearance (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) Col. 611-12 
Col. 36(}.61 New Post Offices in Maharashtra 

(Deb. 4, Vol. XIII, 03-01-1991) 
Issue of Licences for Opening Urban i Col34 

Banks in Maharashtra i New Telephone Connections in 
(Deb. 2, Vol. XIII, 28-12-1990) I Maharashtra and Uttar Pradesh 
Col. 71 (Deb. I, Vol. XIII, 27-12-1990) 

Kendriya Vidyalayas in Maharashtra Col 276 
(Deb. 3, Vol. XIII, 02-01-1991) PetrollDieselPurnpsinMaharashtra 
Col. 702 (Deb. 9, Vol. XIII, 10-01-1991) 

Landi Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 137-38 

Modernisation and Development of I 

Bombay Port 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 162 

Modernisation ofText.ile Units in Vidaroha 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 754 

Need to change the name of Bombay to 
Murnbai in all Languages (MUR 377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 593 

Col. 196-97 
Prawn Fish Seed Hatchery at 

Badapokbaran in Mah&rashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 72-73 

Public Sector Undertakings of 
Maharashtra Running in Loss 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co\. 390-91 

Publication of Weeklies, Periodicals and 
Daily Newspapers from Maharashtra 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co\. 386-94 

Reception ofTY Programmes in Nasik 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 385 
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Road over Bridge at Ghatkopar (Bombay) 
(Deb. 9, Vol. XUI, 10-01-1991) 
Col353-55 

Schools in Maharashtra 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 704 

Setting up of Discs in Maharashtra 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 171 

Setting up of Monitoring Earth Station for 
Satellite at JaIna 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 148-49 

Shortage of Petrol and Diesel to 
Maharashtra 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 229-30 

Telephopne Connections in Maharashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 14-20 

Implementation of Mandai Commission 
Report 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 53-54 

Loss of Life and Property During Anti 
Mandai Commission Agitations 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 46-52 

Need to bring entire Uttarakhand region 
of Uttar Pradesh within the ambit of 
MandaI Commission (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 557 

New Formula for Implementation of 
Mandai Commission Report 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 54-55 

Talks with agitating students 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 106 

Veterinary Hospital in Maharashtra Maaipur 
(Deb. 4, Vol. XIII, 03-01-1991) Extension of Sixth Schedule of 
Col 212-13 I Constitution to Hill district ofManipur 

WritingotfFanners'LoansinMaharashtra (Deb. 6, Vol. XIII, 07-01-1991) 
and Uttar Pradesh I Col 233 
(Deb. 5, Vol. XIII, 04-01-1991) Ma' Prod ..... 
Col. 351-54 nne 0"103 

Yatri Niwas at Bombay 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 268 

Mandai Commission 
DTC Buses Damaged DuringAnti MandaI 

Commission Agitation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 279 

Experts Dissociated from the fmdings of 
Mandai Commission 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColA 19 

Implementation of Mandai Commission 
Recommendations 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 55-60, 233-34 

I Sea Food Export 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 142-45 

Marvtl Udyog Umited 

Expansion Plan ofMaruti Udyog Limited 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 267 

Matters Under Rule 377 
Need for a hill highway from Kasargod to 

Trivandnun in Kerala (MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 867 

Need for a new National Housing Policy 
(MUR377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 554-55 
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Need for adequate supply of LPG in the 
country (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
CoI.IOO-OI 

Need for proper maintenance of 
Trivandrum-Kanyakumari National 
Highway passing through Tamil Nadu 
(MUR377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 865 

Need of fix the support price of sugarcane 
for cane growers of Bihar (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 610-1 I 

Need to accord sanctions for Shillong by-
pass on National Highway No. 40 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 589 

Need to bring entire Uttarakhand region 
of Uttar Pradesh within the ambit of 
Mandai Commission (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 557 

Need to bring Hindustan Shipyard Ltd., 
Vishakhapatnam either under Ministry 
of Defence or merge it with the Shipping 
Corporation oflndia (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 102 

Need to change the name of Bombay to 
Mumbai in all Languages (MUR 377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 593 

Need to conduct UPSC Examinations in 
all Indian languages (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 98 

Need to connect Saharsa district of North 
Bihar with Vayudoot services 
(MUR377) 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 609-10 

Need to construct a By-Pass near Udaipur 
in Rajasthan on National Highway 
(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Co1.103~ 

Need to construct a railway line between 
Fatehpur and Etawah in Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 592 

Need to construct railway level crossings 
in rural area of Ganganagar, Bibner 
and Nagour of Rajasthan (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 61 I 

Need to construct railway line from 
Gopalpur Port to the interior regions of 
Ganjam district, Orissa (MUR 377) 
(Deb. 3, Vol. XIJI, 02-01-1991) 
Col. 867 

Need to declare Ajmer district of Rajasthan 
and industrially backward district 
(MUR377) 
(Deb. 10, Vol. XIIl, 11-01-1991) 
Col. 106 

Need to declare Kota city as a '8' grade 
city (MUR 377) 
(Deb. 8,Vol. XIII, 09-01-1991) 
Col. 591 

Need to exempt small scale cotton oil 
extraction plants from obtaining 
licences (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 607-08 

Need to expedite construction of 
Maiayora Railway line from Angamaly 
to Achencoil in Kerala (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 98-99 

Need to give priority to construction of 
main railway line between Latur Road 
and Kurudwadi Via Osmanabad in 
Maharashtra (MUR 377) 
(Deb. 10, Vol. X III , 11-01-1991) 
Col. 97 
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Need to implement Damodar Action Plan I Need to provide atlequate facilities to 
(MUR377) weekly and fortnightly local newspaper 
(Deb. 8, Vol. XIII, 09-01-1991) I (MUR377) 
Col. 592-93 (Deb. 10, Vol. XIII, 11-01-1991) 

Col. 103 
Need to implement National Industries N d 'd I " d ": __ 1 . . . ee to proVl e e ectrlClty an W<OlIO:O In 

Tnbunal award regarding payment of the country particularly in Eastern Uttar 
Salary and Allowances to employees Pradesh (MUR 377) 
of Regional Rural Banks at Par with I (Deb. 6, Vol. XIII, 07-01-1991) 
those of sponsored Banks (MUR 377) Col. 556-57 
(Deb. 10, Vol. XlII, 11-01-1991) I Need to provide financial assistance to 
Col. 99-100 I the Government of Bihar for 

Need to include Pun Pun Dargha Project construction of power grid in 
in Eighth Five Year Plan (MUR 377) I Jagdishpur(MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 868 I Col. 613-14 

Need to install a high Power TV Transmitter Need to provide more cc:ntral assistance 
Ann . East Goda . d" to Government of Orissa to meet the 

at avaram m van Istnct, damage caused due to floods in Ganjam 
Andhra Pradesh (MUR 377) district (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) I (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 555-56 Col. 608 

Need to introduce 'one rank one pension' 
scheme at the earliest (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 614 

Need to introduce a direct Express Train 
from Delhi to Kotdwara and provide 
other facilities at Kotdwara Railway 
Station 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 866 

Need to provide more wagons for 
transportation of grapes from Nasik, 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 613 

Need to provide seeds fertilisers and diesel 
to farmers in the country, particularly 
inAzamgarh, Uttar Pradesh{Ml!lt 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 559 

Need to re-instate the victimised Railway 
Need to link railway line between employees (MUR 377) 

Kadur-Chikmaglur-Belur-Saklespur (Deb. 10, Vol. XIII, 11-01-1991) 
~377} CoL~ 

(Deb. 6, Vol. XIII, 07-01-1991) Need to reconsider the decision to import 
Col. 555 coconut oil from Sri Lanka (MUR 377) 

NcedtopatroniseNaturo-electro-Homoeo 1 (Deb. 3, Vol. XIII, 02-01-1991) 
Medicos of India and to take steps to: Col. 869 
promote electropathy system of Need to restore sleeper coaches in 
Medicine in the country (MUR 377) passenger train running between 
(Deb. 3, Vol. XIII, 02-01-1991) Kottavalasaand Bailadila(MUR 377) 
CoL 866 (Deb. 8, Vol. XIII, 09-01-1991) 

Col. 590 
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NOId to I.IIlCtlon Piptlda, Piplot IIIId indira 
Lift Irrl,.tlon Projecu to provide 
lniptlon t1cilltlOl In IClvoral Plrta of 
~utban (MUR 377) 
(Dob. 9, Vol. X Ill, 10·01·1991) 
Col. 609 

NIOd to aecure ",101M of Flahorman of 
OIijIJ'lt captUred by Pakiltan Marino 
SoeurIty reotntly (MUR 377) 
(Deb. 6, Vol. X III , 07.01.19(1) 
Col. 557·" 

Need to take action asalnl' the 
malll,cm.nt and matltuto a jucUclal 
probo into the nre aocldent at 
MahlU'Uhtra Ou Cracken oompJox at 
Nalothane In Raiaad Dlltriot. 
Mabaruhtra (MUR 377) 
(Dob. 9. Vol. XIII, 10.01.19(1) 
Col. 61 1-12 

Ntod to take .. for ovorall devolopment 
ofMlthJla roalon of Bihar (MUR377) 
(Dob. 10, Vol. XUI, 11-01·1991) 
Col. lOS 

Need to .ot up I aonch of Madhya Noed to take ItOpI to check InCfOll' In 
Pradoth Hlah Coun In RoW&. Madh"a Ica:idont. on N.tI~nal HI,hwI" 
Prldcah(MUR 377) I (MlJll377) 
(Dob. 8, Vol. xm, 09.01.1991) I (Dob. 10, Vol. Xlll. 11·01·1991) 
Col. ~9'-96 . Co~ 96-97 

N.od to take ItepS to provide drlnJdn, 
waltr In varioua rolioM of JIlwIabad. 
Bihar (MUlt 377) 

Nood to .ot up Suaar Mill In Sldhtuli 
Tell,lI, Diltriot Sltapl.ll', Uttar Pradolh 
(MUR377) 
(Oob. 8. Vol. Xlii, 09.01.1991) 
Col. 594 

Need to lOt-up 1ft AmmonilllUroa plant In 
An<ihra Pradosh (MUll 3 77) 
(Deb. 9, Vol. XIII. 10·0)·1991) 
Cot.606-07 

Need to start a Textllo Unit In DindlJUl in 
1.mll Nadu under National Textile 
Corp01'l\Uon (MUR 377) 
(Dob. 6, Vol. X III , 07"01.1991) 
Col.". 

Nerd to stort Vayudoot air sorvlc.s from 
Farldpur. Ol.tt. Bareilly. Uttar Prlldoah 
(MUR377) 
(Dcb. 9, Vol. XIII. 10·01-1991) 
Col. 612·13 

(Dob. 10, Vol. XIlI, Jl·O I· 1 99l) 
Col. 104 

M ...... ya 
Exploitation ofStool-Orado Lim"tone In 

MoabllJI"a 
(Deb. 2. Vol. xm. 28-12·1990) 
Col. 269 

Uranium RnorvollnA.P. end M.ahtll)'l 
(Dob. 8, Vol. XIIJ, 09·01·1991) 
Col. 121)..30 

Member ofPllrllam ... t 
Enhancement of LPG priority quota to be 

reloued on the rccommmdatlOftl of 
Mombora ofParUamont (St.) 
(Deb. 3. Vol. XIIl, 02.01.19(1) 
CoI.W 

Facilltiell Amonltlo. to Memben of 
Parliament 

Neod to streamline tho procedure of I (Dob. 7, Vol. XlIl. 08·01·1991) 
Inulna Scheduled C".o. and I Col. 73-76 
Scheduled Trlbu certlficato. Metal 
(MUl37?) Steel and Motal1nd\lltr)' 
(Dob. 10, Vol. XIlI. 11.01-19(1) (Dob. 2. Vol. XIII, 21·12·1990) 
Col. to I Cell. 176 
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Metro RaH I Exploitation ofMineraIs in Palamau, BiIw 
., alcutta (Deb. 2, Vol. XlII, 21-12-1990) 

Completion of'M., Railway. C I Col 11 
(Deb. 9, Vol. XIII, 10-01-1991) . 
Col 14748 I Exploration ofTungsten ID NII8PW' 

. , (Deb. 2, Vol. XIII, 28-12-1990) 
Mica'l'ndin&CorporatioD I Coll23 
Manpower ofMITCO ExportofMiDcraJs from Maharuhtra mel 

(Deb. 2, Vol. XIII, 28-12-]990) OUjarat 

Col.27S (Deb. S, Vol. XIIl, 04-01.199]) 
Performance ofMITCO Col 33048 

(Deb. 2, Vol. XIII, 28-12-1990) , Mineral Deposits in Sahayadri Mountain 
Cot 191 I Ranges 

MDkud Milk ProdudS I (Deb. 2, Vol. XlIl, 28-12-1990) 
Capacity of Utilisation of Milk Powder I Col. 129 

Plants R&D Division in Mica Industry 
(Deb. 1, Vol. XIII, 27-12-1990) (Deb. 2, Vol. XIII, 21-12-1990) 
Col 241 Col. 63 

Milk Conswnption Setting up of Mallle.ite Factory in 
(Deb. I, Vol. XlII, 27-12-]990) I Pithoragarh 
Col. 133 I (Deb. 5, Vol. XIII, 04-01-1991) 

Milk Powder Plants Col. 302-03 
(Deb. 1, Vol. XIII, 27-12-1990) I SwveyforLocatiagMineralinT..mJNadu 
Col. 115 I (Deb. 2. Vol. XIlI, 28-12.1990) 

I 

~ Col 118 
Accidents in Mines MiDlmum Support PrIce 

(Deb. 6, Vol. XIII, 07-01-1991) ExpertCommjUeeooRemUDDl'llivePricea 
Col 458 II of Crops 

Explokation otpreciousstones in Madhya (Deb. I, Vol. XIII, 21-12.1990) 
Pradesh I Col5S7 
(Deb. 5. Vol. XIII, 04-01-1991) MarbtlnterventionSchemeforApples 
Col 285-116 I (Deb. 1, Vol. XIII, 27-12-1990) 

Modernisation of Mines in Bihar I CoJ.448 
(Deb. 2, Vol. XIlI, 28-12-1990) I MinimumStatutoryPric:eofSupn:ane 
Col 283 I (Deb. 3, Vol. XIII, 02-01-1991) 

News item Captioned "No pay for Mines Col. 498 
safety Staft" I Need to fix the support price of staprc:anc 
(Deb. 6, Vol. XIII. 01-01-1991) I for cane growers ofBihar(MUR 377) 
Col 152 (Deb. 9, Vol. XIlI 10-01-1991) 

Miaeral _ I Col. 610-11 
Demand and ProdBction of Mica -Price of Sugarcane 

(Deb. 2. Vol. XIII, 28-12-1990) (Deb. 3, Vol. XIII, 02-01-1991) 
Col. 194 Col. 638 
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Support Price for Fann Produce 

(Deb. 1, Vol. XIII, 27-12-1990) 
Coll8 

Support Price of Copra 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 262 

Support Prices of Agricultural Produce 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 42 

Missionary 
Foreign Missionaries in India 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 186-87 

Mimnun 
Bairabi Hydel-Elec:tric Project in Mizoram 

(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.374-75 

Non:Availability of LPG Regulators in 
Mizoram 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 373 

Waiting List for Telephone Connection in 
Mimram 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col. 190 

MMTCUmitId 
Export ofFoodgrains by MMTC 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 253-54 

Settlement with JMT by MMTC 
(Deb. 5, Vol. XIII, 04-01-1991) 

MonUJDellts 
Centrally Protected Monuments in 

Rajasthan 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 437 

Monx.'ICO 
Import ofPbosphoricAcid fi'om Moroccan 

rum 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 255 

Multilateral laveltmeDt Gaara.te. 
Agency 

Multilateral Investment Guarantee 
Agency 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 124 

Napland 
Digital Telephone Exchange in Kohima 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 471 

Financial Aid to Naga1and 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 117 

Lack of Facilities at Dimapur Airport 
(Deb. 9, Vol. XIII, 10-01-l991) 
Col40S..()6 

Opening of New Post Offices and Branch 
Post Offices in Naga1and 
(Deb. I, Vol. XIII, 27-12-1990) 
CoJ.205 

Col. 104-05 Settlement ofNaga Political Problem 
MoagoIiII I (Deb. 8, Vol. X III , 09-01-1991) .. I Col. 425-26 MongolIan National Development 

Minister's Visit to India Speed Post Service in Kohima and 
(Deb. 6, Vol. XIII, 07-01-1991) DimapurdistrictsofNagaland 
Col. 287-88 . (Deb. I, Vol. XIII, 27-12-1990) 

Monopolies and Restrictive Practices 
Commission 

Cases Presented before MRTPC 
(Deb. 6, Vol. XlII, 07-01-1991) 
COI.29S 

Col 472 
Supply of Essential Commodities to 

Nagaland 
(Deb. 3, Vol. XIII, 02~Ol-1991) 
Col 341 
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NIl'IOdcI 
CultIVItIon ofOpJum In HimIdfII ",.." 

(D,h. S, Vol. XIII. 04·01·1991) 
CoUIO 

StiJuN of Herom at Old Delhi Railway 
Station 
(Dob. 5. Vol. XJU. 04·01-1991) 
Col. 240 

NdoulAiumlahua CompIa)' LImited 
BxpoIU b)' NALCO 

(Dob. 2. Vol. XIlI. 21·12·1990) 
CoL 56 

N ..... Bank for AafteuItm.1KI RuJ'll 
On .... ' 

Non SoUlomont of dilputo of omploy", 
(l(NABAJlD (CA) 
(Deb. 6. Vol. XlII. 07-0 \-1991) 
Col. 542·54 

N.doDaIllItr)' .,..,.,...., loud 
LJCfJSCt to N.dcmal Dairy Dev./opmom 

Bwd for NIW PICU,m, S)'II«n (t,r 
BdlbIeOlJ 
(D.b. I. Vol. XllI. 21.12·1990) 
Colm 

Nldoaal ~tCouacll 
Nadoui Oovolopment Council Me"lna 

(Deb. 6. Vol. XIII, 07.01·1991) 
Col 255-56 

IUpt to Work 
(D.b. 6. Vol. XlIl. 07.01·1991) 
CoL 19647 

N.ttoDal ''''1'1)' Po&)r 
R.ovitw ofNlltcmal BnfrI)' PonG)' 

(Deb. 7. Vol. X Ill. 08·01·1991) 
Col. 143-44 

Nltlo .. 1 ,.rtnlltr LhDIttd 
Produetlon 'liu't.t of variaUi Pluta of 

Natlonl Commiliton for Stllteduled National FortiUler Limited 
Cut.uadSchedultclTribol (Deb. 4. Vol. XIII. 03.01-1991) 

Functlonln, ofNatlonal Commi .. lan fOl' Col. 2'70 
Seh.d\lled Cltte. and Scheduled N.doIIaIHtpwIy 

Triboi Aeeldentl on Nadonal H~ 
(D.b. 8, Vol. XIII. 09·01·'\991) I (D.b. 4. Vo\. Xlii. 03-.0 1-199)) 
CoL 62 Col. 283-94 

N.doul Commlalo" OIl Population B)'t-P ..... on OoJhj..Jalpur-4hmeclabad 
National Comml"lon on POplIIodon Natlonal Hlahway No.' . 

(Dcb. 3. Vol. X III , 02-01.1991) (Oeb. 4, Vol. XIll. 03-01.1991) 
Col 294 . Cell 59 

National ComIlIRlon em Urban_doll 
R.Icommondation ofNational CommIa\Qn 

on tJrbanilatlon 
(Dob. 3, Vol. XlIl. 02.01.1991) 
Col. 503 

N.tlo ... ' CouDell for C.Il.at and 
Bulldln, Mattrial 

StrIke by Natioftal Co\IncU for Cement and 
BWldtna MIttrial .. 
(D.b. 6, Vol. XlII, 07.01.1991) 
CoL 261 

D.elarltion of road, II National 
HJahwayl In Andhra PradoIb 
(D.b. I, Vol. XIII, 27·12.19,0) 
Col. 303 

MaxJmum In&onIlty ofTrafftc ofNIdonal 
Hlabw.YI 
(Dob. l. Vol. XlII. 27.12-1990) 
Col. 241 

National HllhwlY Sri .. Damalod b)' 
FloocWC)'clon .. III AftdbrI Pradeab 
(Oob. 4. Vol. XlI1. 03·01-1991) 
Col. 81-12 



National Hlabway No.7 
(Deb. 4, Vol. XIJI, 03-01.1991) 
Col. 66-67 

National Hlahwa)'l Siocked on Occulon 
01 October KatHva 
(Deb. I, Vol. XUI. 09·01·1991) 
CoI.3IS 

NatlClnal Hia/twa)'S In ltJ,Iuthan 
(D.b. I. Vol. xm, 27-\2.1990) 
C4L261 

Need ICJ1' a hili highway &om Kuaraod to 
TrlvandNm In KnJa (MUll 377) 
(Deb. 3, Vol. XtIt. 02-01-1991) 
CoL 867 

N .. d tor proper maltlt.nancil of 
Trivandtum-Kanylllwmari National 
HiahwlY pauJna throLlih ramu Nadu 
(MUk377) 
(Deb. 3, Vol. Xlll, 02-01-1991) 
Col. 865 

Nftd to accord ..ncti0lll for ShHlOl'lI bye-
pan Oft National Hlahwll)' No. 40 
(MUk377) 
(Deb. I, Vol. X lIt , 09-01-1991) 
COl.S89 

Nlled to conltrUct a Sy.Pw nell' Udaipur 
in Rljuthan on National Hiahway 
(MU1\377) 
(Dltb. 10, Vol. XlIt, 1\·01-1991) 
Col. 103.04 

WHd to tak •• tepa to cbtek 1nCI'MH In 
accld.ntl on National Hlabway 
(MtJR377) 
(Deb. 10, Vol. XIII, 11·01-1991) 
CoI.96-97 

PropoaaI fbi' Dec::lmtlOJ'l otOwaUor.JtaWi 
HlabWi)' II National Hlahway 
(Deb. 4, '{ol. XIII, 03-01-1991) 
C41.296-97 

Propo .. 1 to Levy Fee on National 
Htahwaya 
(Deb. 4, Vol. XUl, 03.01-1991) 
Col. 29$ 

77 

Repair and MaIntenaoce of Tamil Nadu 
Section orNatlonal HlahWlY No. 47 
(Deb. 4, Vol. xm, 03-01-1991) 
0,1.9-10 

Repair of Bridae over River Mane. on 
National Hlahwt)' No.3 t 
(D.b. I, Vol. XIII, 27.12-1990) 
Col. 271 

Strel1Jfhenlng and Widening ofNlttonal 
Hlahway No.3 
(Deb. 4, Vol. XUl. 03-01.1991) 
Col. 345-4. 

Wldlll1lttg g( Nlttioftlll Hiahway No. 47 
Near Wiliayar 
(Deb. 4, Vol. XIII, 03-0t.1991) 
Col. 21 

Wldenlna ot'National HiahWIYI In Punjab 
and Haryana 
(Deb. 4, Vot. X III , 03-0t.BI9t) 
Co1.119--52 

Nlldonllllnatttutt orPubUc rlJlinee Ind 
Polity 

Actlvltlee 01 Nationll In.tiMe of Publtc 
Finance IlfId Policy 
(Deb. $, Vol. Xlii, 04-01-1991) 
Col. 298-99 

N.tttm •• Llbrtlry 
NewllpapllflJ MI'lina from Natlontl 

LIbniry, Calcutta 
(Deb. 3, Vol. XIlI, 02-01-1991) 
Col. 759 

N.tIonal Mill .. Stflt)' CounoO 
Natlonl' Min .. Sariit)' COWlOtl 

(D.b. 8, Vol. XtU, 09·01.1991) 
CoI.m 

Natlonl' O .... a.e Ch.mk!lllllldultrtn 
UIIlhIcI 

Letter ortntent orNOCIL 
(Deb. 7, Vol. XlIl, 01.01.1991) 

• Col. 202-04 
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National Productivity CcnmdI 
National Productivity Policy 

Natloaal Watersbed lJeYlloplDeat 
ProKnm-

(Deb. 6, Vol. XIII, 07-01-1991) National Watershed Development 
Col. 301-04 ! Programme for RainfedAgricultuRl 

(Deb. I, Vol. XlII, 27-12-1990) 
Col. 474 Natloaal Pulses Developmeat 

Prosnmme 
National Pulses Development Programme Natunl Calamity 

(Deb. 4, Vol. XIII, 03-01-1991) 11990-2000ADasIntemationalDecadefor 
Col. 38-39 Natural Disaster Hazards Reduction I (Deb. 4, Vol. XIII, 03-01-1991) 

National SaviDp Orpalsatioa CoL 10-11 
National Savings Organisations Assistance to Victims ofNlIlnl Calamities 

(Deb. 2, Vol. XlII, 28-12-1990) (Deb. 2, Vol. XIII, 28-12-1990) 
COl.l7S Col. 47 

Natloaal Scllool ofDnma 
Haksar Committee Report on National 

Academies and National School of 
Drama 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 192 

Control of Floods and Restoration of 
Irrigation System in Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 470 

Damage Caused by Floods in Gwalior 
Chamba1 Region 

NatloaalSecarityCoaadl I (Deb. 4, Vol. XIII, 03-01-1991) 
National Security CoWlcil I Co1.418-19 

(Deb. I, Vol. XIII, 09-01-1991) I Damages Caused by Flood/Cyclone in 
CoL 419-20 . Andaman and Nicobar Islands 

NatlonalTestiIeCorpontioa (Deb. 4. Vol. XIII, 03-01-1991) 
Col. 6-7 

CMD'sinNTC 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.63S 

Fire in NTC Mill, Nagpur 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.4SS 

Losses in NTC (WBAB & 0) 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 716 

Loues Suffered by NTC (U .P.) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 760 

Need to start a Textile Unit in Dindigul in 
Tamil Nadu under National Textile 
Corporation (M1,JR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.SSI 

Flood Affected Villases in Hosbiarpur 
District of Punjab 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 243 

Increasing the Depth of Riven to Check 
Floods 
(Deb. I, Vol. XIII. 27-12-1990) 
CoI.39S 

Setting up of Central Flood Control Board 
(Deb. I, Vol. XIII, 27-12-1990) 
COl.39S 

Snow Storm at Zozila Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.IB2-B4 

Soil Erosion inAravali Ran .. 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 278-79 
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Nauna I Nepal 
Welcome to the President of tile Republic Agreement with Nepal for Setting up 

of Nauru Multi-Purpose Projects 
(Deb. 3, Vol. XIII. 02-01-1991) (Deb. 1, Vol. XIII, 27-12-1990) 
Col. s..9 CoL S 1 

N8\1odaya VidyaIaya 
Navodaya VidyaJayas 

(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 347 

Navodaya Vidyalayas in Kaslunir Valley 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 340 

VISit of Prime Minister in Nepal 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.~1 

Netajl Sabhub CbaDdra Bole 

Fresh Probe into Death ofNetaji 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLSSa 

Navodaya Vidyalaya in Himachal Pradesh Newspapen aDd PeriodIcals 
(Deb. 3, Vol. XIII, 02-01-1991) I Application from Maharaahtra for new 
Col. 726 Periodicals and Newspapers 

Navodya Vidyalayas in the Country I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) Co1.39S404 

Col. 227 Difficulties oC Fortnightlies Published 
Pay Scales of Music Teachers of KV and from RuralAreaslSmall Towns 

NavodayaVidyalaya (Deb. 6, Vol. XlII, 07-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) Col 432-33 
Col. 810 

Award of Certificate of Service to Indian 
Naval Officers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Coll94-9S 

INSAndaman 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col.36S 

Dues Outstanding Against the Hindustan 
Samachar 
(Deb. 6, Vol. XIII, 07-01-1991) 
COI.383-8S 

Opening of Regional Offices oCR.N.I. in 
State Capitals 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 382-83 

Publication of Weeklies. Periodicals and 
NauI_ Daily Newspapers from Mabarashtra 
Scbeme to bring reform amODg the (Deb. 6, Vol.. XIII, 07-01-1991) 

I 
Naxalites I Col. 386-94 
(Deb. 6, Vol. XIII, 07-01-1991) I 
Col. 291-92 Newsprint 

Newsprint Plant 
NebruRolprVoJua I (Deb. 6, Vol. XIII, 07-01-1991) 
Allocation to Andhra Pradesh under I Col. 336 

Nebna Ro..-r Yojana 
(Deb. 3, Vol. XIII, 02-01-1991). (Deb .•• Vol. XIII, 09-01-1991) 
Col. 252 Col. 422 
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NOlI A.Uptd COllDtriet Tidal BneraY ProtpectIJn O\ijlflt 
Dectaion taken at COMtNAC·m 

(Deb. 6, Vol. Xltl, 07-01·1991) 
Cot. 243 

NOJIooBlnldng Fin ..... Compo)' 
NaUonalluUon of Peertlli O.nerat 

Finance and Inveatment ComplUt)' 
(Deb. 2, Vol. XllI, 21-12-1990) 
Col 250 

(Deb. 9, Vol. Xlii, 10·0 1-1991) 
Col 394-95 

Noa-ReItdent IncUu 
New Depolilt Scheme for NRJ. 

(Deb. 2, Vol. XIII, 28.12-1990) 
Col. 159 

N1U Invtltm.nt 
(Deb. 5. Vol. X ttl , 04-0t.1991) 
Col.IlI-33 

Noaa-CollVtfttkMW It ..... SeJUI'C8I N1U Invlllment In Cluj ... 
Dev.lopment of A11ItIW1y. Sourc. of (D.b. 2, Vol. XIII. 21-12-1990) 
~ ~I~ 

(Deb. 9, Vol. XtlI, 10·01-1991) I Ral.ln, Money thtoup ll1ve of Nkl 
Col. 299-301 i Bonda 

HlmtulAaofTIda11\ne~ '(Deb. 5, Vol. XIII, 04.01-1991) 
Co1.1S-76 (Dlb. 7, Vol. X 111 , 08·01-1991) 

Col. 362-63 Nut"', £u'V 

HII'M."" ofWiM ~ In Q\ijIrat 
(D.b. 7. Vol. XUl, 08-01·1991) 
Colt41 

NOIl-Conv,ullona. In.ray IIU In 
Andaman and NicobIr It1andI 
(D.b. 9, Vol. xm. 10.01.1991) 
Col. 33 1-42 

Atomic 811.r,)' Pow.rPlant In 
Andbra Pradeth 
(Deb. 6. Vol. XUI. 07-01-1991) 
Col 253-54 

Atomic BlttraY Productlon 
(Deb. It Vol. XIII, 09-01-1991) 
CoL 341 ... 9 

Atomic Power Stationeln Mllhamhtrl 
Prlvatl.atlon of Non.conventlonal (Deb. I, Vol. xm, 09·01-1991) 

Sourcn of Bnera:y i Col. 391 
CD.b. 7, Vol. XltI, 08-01-1991) KalpakklmFIltSmd.,.1'ut1\&!~tor 
Col. 377·71 (Deb. 6, Vol. XItt, 07-01-1991) 

SeHtna up or Solar Pow« Planta It 01)/1 I Cd. 241 
in Bihar PIlk', Nuclear ClpIlbiUty 
(Deb. 7, Vol. XIII. 01.01.1991) I (D.b.4. Vol. XJII, 03-01-199t) 
CoUll I Col. 449-~ 

&.tttna up ofWlndlnllll1n B\ahth Plan 
(Deb. 9, Vol. Xlii, 10.01.1991) Sad deml •• ofSarvuhrl P.k.ThIlwr and 
CoL 391-92 A.Kevlchllh 

(Deb. 3, Vol. Xlii. 02·01.1991) 
Solar BnIl'lY Production Centre Col. 1.2 

(Deb. 7. Vol. XIll, 08-01·1991) Sad demt .. ofShri Dhlrendttuwh Buu, 
Col. 233·34 Shrl C. MLrthuumJ Ooundtt, Mauiana 



SUBJSCT 1NOBX II 

Abciur Itehmaft. Sbrl81nndra BWdlIr 
SIbah, Sbrimati Vijaya LakIhmi Pandit, 
Maulanl Mohammad, Sa)'led 
Muuodl, Shrl V.P. Neyer and Shri 
Surendra MohanI)' 
(Deb. I, Vol. Xlll, 27-12-1990) 
CoL 6-14 

Oceu DeYtlopmeIa& 
Proaramm" fbt oee.n Development 

(D.b. 8t Vol. xtU, 09 .. 01·1991) 
CoL.3-t6 

ome .............. 
PromotIon ofHlftd1 in OOSAD 

(D.b. 5, Vol. Xltl, 04-01.1991) 
Col. 13·75 

OU aDd Nlbll'I1 au Corpotadon LImIted 
BIlInp1 Computll' S)'tt*n In O:N.C1C. 

(D.b. 9. Vol. Xlii, 10.01.1991) 
CoI.I~$ 

CiiatanCI to Project IIld Produotion 
'1'IrpCI orONGe 
(Deb. 9, VoL XlIl, 10-01-1991) 
Col. 3'8-" 

ConU'ac:t for c:ollitruotin. platform at 
80mbi)' Hiah 

ONOCProjec:tllClwed 
(D.b. 7, Vol. XlIl, 08.01-1991) 
Col. 363-64 

Revamplna of Project MIInfICIIIiW Oro", 
ofONOC 
(Deb. 9, Vol. xut, 10.01 .. 1991) 
CoL36U6 

S)'MpOIIa byONOC, OIbr1dun 
(Deb. 7, Vol. Xlii, 08-01.1991) 
Col. 130031 

OJl£ .... uon 
Abtndon orSitploratory Well In BOtilbay 

Ht,h 
(Deb. 9, Vol. Xtn. \0-0\-1991) 
Col. 3449 

Bomba)' Hlab and Hftta OU 'lekb 
(D.b. 7, Vol. XUl, 01.0\-1991) 
CoL 109-10 
~ Utilifatlon b)' Oilllld 0. DriIllna 

Companl. 
(Oeb. 9, Vol. Xlii. 10·01·1991) 
CoL 160-61 

Oeve1opmllllt orNaetam Oil Fi.ld 
(Deb. 9, Vol. Xnt, lO·OI.19~1) 
Col. 485 

(Deb. 7, Vol. XIlt, 08·01·1991) Discovery ofOihnd au RelitV •• 
CoI.401.()3 (Deb. 9; Vol. XlI-t, 10·01.1991) 

Oem... In HKploratlan ActiYitl.i of CoI.40t.()2 
(H)C OilCovtry of 011 It.lItMI. 
(Deb. 9, Vol. XIt1, 10·01-1991) (Oeb. '. Vol. XIlI, 08·01.1991) 
0,1.241 eol230 

Por'lan V ••• e .. Enpttd by ONOC I Drllltna in CcKlhin Hiah 
(Deb. 7, Vol. Xt1t, 08·01·1991) (b.b. 9. Vol. Xltl, 10·0\-1991) 
Col. 77·79 Col. 307 

Multi DlIclpllnll')' IntelfWd Approach Emplo)'ment to OUlt ... or KrIshna lnd 
byONOC I Godavari Project 
(Deb. 7. VoL xm, 01·01.1991) (Deb. 7, Vol. Xlll, 08.01.1991) 
CoUI CoJ.37a.19 

ONGC SIq)II1iIe In Porelan C{)WttrI.. 011 and Ou S-PlorMion InRajutbin 
(Deb. 9, Vol. X 111 , lO-Ot·t991) (Deb. 9, Vol. XIll, 10·01-1991) 
CoUI.' Col. I~ 



82 LOKSABHA 

Oil Drilling in Anm Pradesb I 0pIam 
(Deb. 9, Vol. XIII, 10-01-1991) Effect of new Opium Policy in U.P. and 
Col 358-59 . Madhya Pradesh 

Oil DriHingin H.P. II (Deb, 2, Vol. X III , 21-12-1990) 
(Deb. 7, Vol. XIII, 08-01-1991) Col 158 
Col. 197 I Production of Opium 

Oil Exploration by Foreign Companies (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoL 100-02 
Col. 317-19 Orissa 

Oil Exploration in Kutch 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 315-16 

Oil Exploration in West Bengal 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col 101 

Oil Production from Cauvery Basin 
(Deb. 7, Vol. XIII. 08-01-1991) 
Col. 239 

Plans for Oil and Natural Gas Exploration 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.41 

Stepping up On-Shore Oil Exploration 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 30-31 

Appointment of Hindi Teachers at Primary 
and Secondary level in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 375 

A~~ofIDPL~&m 
in Orissa 
(Deb. 7, Vol. xm, 08-01-1991) 
Col 73 

Archaeological Survey Work in Jajrur, 
Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 478 

, Assistance given under SEPUP in Orissa 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 299-300 

Oil PipeUae Bangladeshi Refugees in Orissa 
(Deb. 6, Vol. X III , 07-01-1991) 

Pipeline from Bombay High to Manga10re I Col 441 
(Deb. 7, Vol. XIII, 08-01-1991) CeUuJarRad' -U .. ~ __ _ 
Col 34-35 10 "1-'" rut m VII_ 

Oilseed 

Export ofOilseeds 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 387 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 371 

Oilseeds Production 
(Deb. I, Vol. XlI1. 27-12-1990) 
Col 186,388 

Prices of Meds of 0i1seeds 
(Deb. I, Vol. XIIl, 27-12-1990) 
Col. 504 

(Deb. 4, Vol. XIII, 03-01-1991) 
C01.4S1-52 

Central Assistance for Flood Affected 
Areas in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.S2 

Compensation to persona affected by 
Missile teatI from Baliapal 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 202.03 

Construction of Aquarium at P.-.deep 
(Deb. 2, Vol. XUI, 28-12-1990) 
Col~ 
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Cultural Centres in Orissa to Promote 
Tribal Culture 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 220 

Cuttack Doordarshan Kendra 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 201-02· 

Development of Tourism in Orissa 
(Deb. I, Vol. XIII, 21-12-1990) I 
Col. 161 

Drinking Water Supply Scheme in Orissa 

Payment of Bonus to Workers of IRE 
Limited, Chhatrapur, Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 403 

People Below Poverty Line in Orissa 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.309-IO 

Performance of Public Sector 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 174-75 

(Deb. 4, Vol. XIII, 03-01-1991) Raids Conducted on Petrol Pumps in 
Col. 96-97 Orissa 

F· h' . ChilkaLak Ori (Deb. 7, Vol. XIII, 08-01-1991) 
IS mg m e, ssa Col ISO 

(Deb. 4, Vol. XIII, 03-01-1991) . 
Col. 114 I Regional Direct Taxes Advisory Committee 

HR Strips Mill at Sambalpur in Orissa ~~, Vol. XIII, 28-12-1990) 
(Deb. 2, Vol. XIII, 28-12-1990) Col 246 
Col. 206 . 
.. ... Royalty Rates in Orissa 

IndravatiMultl-PurposeProJectmOrissa I (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) I Col. 300-01 
Col.3l0 I .. Separate Company for Collieries of Orissa 

LoanstoSCsandSTsinOrissa I (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 2, Vol. XIII, 28-12-1990) Col.l88-90 
Col. 95 

Modernisation of Central Public 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 129 

Need to provide more central assistance 
to Government of Orissa to meet the 
damage caused due to floods in Ganjam 
district (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 608 

Non-Payment of Honorarium to Village 
Health Guides in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 800 

setting up of SteeVSponge Iron Plants in 
Orissa 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 245 

Shippirtg Service for Transportation of 
Thermal Coal from Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 393-94 

Soil Testing for Cotton Cultivation in 
Ori~sa 

(Deb. 1, Vol. X Ill, 27-12-1990) 
Col. 548 

SID Facility in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 503 

Opening ofT V. Relay Station at Jaleswar, ... Jepb C ~~ . Oris 
• 1 e one onn~.....,ns m sa 

Orissa I XITI 09-01-1991) \. (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 8, Vo ., Col. 196-98 
Col. 136-37 
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TrairI Servictl iD Ortua ,. 0Vtntay of PIIdMll. 
(Deb. 7, Vol. Xlll, 01·01·1991) I (Deb .• , Vol. XIII, 09-01-1991) 
Col. 223-24 Cot. 244-46 

Utiliaatlon of TOllflat Potentialities In Plklltlll Prime Minlater'. rtlttrldOft of Ori... Sllpport Secetllonilta ill JAK 
(Deb. I, Vol. Xtll, 27·12·1990) (Dlb. I, Vol. Xlll, 27.12.1990) 
Col. 223 Col. 211 

Paau-tan Relldonl with Ptldltan 
Abduction of Indian fllhennen by Pak (Dlb. I, Vol. XlIl, 27·12·1990) 

Navy II Col. 331 
(Deb. I, Vol. XlII, 27·12·1990) Sea1lnaotlndo-PtlkScmStriD~ 
c:oLlOI (Deb. I, Vol. XIlt, 09.0t-1991) 

Co1.45~ Alleged Acculatlon by PakI.tan Hlab 
Commiltion In ttt4la Talkl betWMD the Prime MIDiIwa of india 
(Deb. 1. Vol. Xllt. 27·12·1990) and PaldllllutMalt 
CoUll CO-b. I. Vol. Xltt, 27.12.1990) 

CoL 309 humin. of Indian National 'II. by 
Paklttanl D&!rnonatratorl 1'IIb wtItt Paldltln on CkMI\na ofTraiDJna 
(Deb. t. Vol. XlIJ, 27.12. -1990) I CtntteafbrMIUtamI 
(;01.47$ (D.b. 1, Vol. Xlll, 27.12.1990) 

Bx.pul&1oft etttndlan Offldab ofConauIa COl. 459 
OCftOtll in karachi US Aid to PakitWl 
(Deb. I. Vol. Xlii, 27.12-(990) (Deb. 4, Vol. XIlI, 03.01·1991) 
Col 473 Col. 420-21 

Forcible tl1dna IWI)''OfKaWnirl youth. Paldalpd Raj 
to Paldl1llft ConItlUCtlon of Stadia in P~ 
(Deb. 6. Vol. xm. 07.01·1991) (Dlb. 3. Vol. Xut, 02.01.1991) 
Col. 184-1' Col. 219 

Growlng Sia o(Paklltlnl AnDy I Telephone FIICUIty to 0tIm ~ 
(D.b. 6, Vol. XUl, 07-01-1991) I (Deb. I, Vol. Xlii, 27.12.1990) 
Col . .13 1·32 I Cot475 

Haraum.nt or Indian Diplomats in I PIpet 
Pakl.tan Allocation OfPlI.ptf 10 StItft 
~~~331, Vol. Xltl. 27·12.1990) (Deb. 3, Vol. X 111 , 02.01 .. 1991) 

. Col 294 
tndo-fa\( Tlllts on 8ilaserall.tatlonJ at 

Political Level 
(Deb. I. Vol. XIlI. 27-12-1990) 
(;01.334 

Ratl' of Plp.r Manllfactured by 
Hindu.tIn Paper Corporation Ltd., 
CIlCNtta 
(Deb. I, Vol. X11I. 09.01.191)1) 
CoL 105006 Outcome oflndo-Pak Fote/an Stcmari .. 

lAvolTalka . b Taka over ofPunalur Pa,.,. Mtll 
(D •. 1. Vetl. Xtll, 27.12-1990) (Deb. 6, Vol. XIII, 07.01.1991) 
Col. 71 Col. 204 



tJparadatlon of Papor bldUltry 
(Olb. 6, Vol. XIII, 07·0H991) 
Col. 247-49 

Utilisation o( Pu!pinJ FMUIty by Paper 
Mitls 
(D.b. 8, Vol. xm. 09·01-1991) 
Col. 222-24 

Papll"l Laid 011 tilt nltlc 
A Copy of the OopoIlt Scheme ofllodrina 

Emplo),o" of Publle Stetor 
Companitt, 1991 
(Oob. ,. Vol. XUI, 04·01·1991) 
Col. 439 

A Copy of the Jammu and Kllhmir 
Crtmlnal Law (Amendment) OrdtnInce. 
1990 (No.1 of 1990) under Weld I (2) 
(I) of !:he Conatitution of Jammu ,"d 
Kuhmir 

Annual Ropcm and Rovlow ofth. watkinl 
of Hindu.tan rel1Ulzort Corpomlon 
Ltd.. Now Delhi; FcrtiUIora Corporation 
oflndla Ltd.. Now Dothl; and Project. 
and Oevelopmont India Ltd.; Sindri CIte. 
(Deb. I. Vol. XlII. 27-12.1990) 
Col.'90 

Annual Report and Review of tho world", 
of Ttlecommunlcatlon. Conlultantt 
India Ltd .• N.w Deihl; Hind",tan 
Ttloprintm Ltd .• MIdru andlndian 
Ttlephon. IJldultrt". Bqaloro for 
19119-90 
(Deb. I. Vol. XlII, 2'7-12-1990) 
CoI.'87 

Arlnllll RepQI1I1ftd Rovlow on tho worldna 
OfNltlonal Dairy Development BoW. 
Anand for 1989·90 
(Deb. 1. Vol. XllJ. 27·12·1990) 
CoI.'90 

(D.b. 6, Vol. xm. 07.0t-1991) AMual RoportIlldRovi.wontho woridPa 
Col A"'. ~ of Sportl Authority of lftdia for .-.:1- I 198N9 

Annual Admlnlltr.tlon Report of (Deb. 3, Vol. XIII. 02-01·199) 
Cantonment Boards (or tho year Col. 832 
I~ Annual Report and Revl.w on tho woridna 
(,Dob. 6. Vol. XIII. 07·01·1991) ofth. Bonpipon Refinery ,"d tho 
CoL 474 Petro-Chemical, Ltd. and Enpcm 

Annual AII.llmont R.port on the India Ltd. for ) 989·90 
propmmnnd Itllmpiemantatlon for ~~~~ 10. Vol. Xlii. 11-01·1991) 
acc.torltln, tho ."road Ind 
d.velopment of Hindi and hi AnnualRopoJtandReviowon~oworkina I of the Centre for EnVIronment 
proarolltvouaoforthevMiousofllclal I Education. Ahmedabad; C.P.R. 
PI.IflIO". of tho Union. fOf tho yoar Environmental Boueation Contre. 
198U9 MadrM; Oovind BaJIIbh Pant Hlmal&yll 
(O.b. 6. Vol. XIlI. 07·01·1991) PlI')'aVll'lnEvamVIkaSanathan,Koai 
CoL 462 tbr 1989-90 

AMual Report and Review oftht Modem 
Pood lnduatrilDll (India) Ltd., Now Dolhl 
altd Paddy Proc.ulna a.,Hrch 
Centre (Tamil Nadu) Socl.ty for 
1919090 
(Dob .. 2, Vol. XUl, 28·12·1990) 
CoL 31' ;.. 

(Deb. 2, Vol. Xlii, 28.12.1990) 
Col. 390 

Annual RcpoI1IU1ti ~vlow on the worldnj 
of tho Indian Institute ofThurism and 
Travol Management, Now Dolhi for 
1989-90 
(Deb. I. Vol. XIll. 27·12-1990) 
CoJ.S82 
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Annual Report of and Review on the 
wooong of Animal Welfare Board of 
India, Madras for 1988·89 and 1989-90 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 517-18 

Annual Report of and Review 0tI the 
working ofNational Fertilizers Limited 
for 1989-90 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col 538 

Annual Report of and Review on the Annual ~port of and Review 011 the 
working of Cancer Institute, Madras; working of National HydnHlectric 
Paster Institute of India, Coonoor; and I Power Corporation Ltd for 1989-90 
Hindustan LalexLtd. for 1989-90 (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) I CoLS35-36 
CoLSI5-17 i Annual Report of and Review on the 

Annual Report of and Review on the I working of Scooters India Ltd. and 
working of Central Board of workers Mandya National Paper Mills Ltd. etc. 
education for 1989-90 \ fur 1989-90 

I (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) i ColS3943 
Col 530-31 i 

. : Annual Report of and Review on the 
Annual.Report of and R~vlew on the i working of Smith Staine-Street 

working of Central Council for Research I Pharmaceuticals Limited, Bengal 
in Unani Medicines, New Delhi for! lmmunityLimi1edetc. for 1989-90 
1983-89 etc. I (Deb. 9, Vol. XIII, IO-()I-l991) 
(Deb. 10, Vol. XIII, 11-01.1991) I ColS4347 
Col 4 . Annual Report of and Review on the 

Annual Report of and Review on the I working of the Centre for Cultural 
working of Indian Tourism I' Resources and Trainina for 1989-90 
Development Corporation Limited for, and Annual Report of and Review on 
1989-90 and Annual Report of Instiwte I the working ofSangeet NatakAk.ademi 
of Hotel Management Catering and: for 1989-90 etc. 
Nuttition,NewDeLltifor1988-89etc. I (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 9, Vol. XlII, 10-01-1991) J CoI.521-24 
Col I .524-29 , Annual Repon of and Review on the 

Annual Repon of and Review on the I working of the National Jute 
working of Manganese Ore (India) Ltd. i Manufacturers Corporation Ltd., 
and Metallurgical and Engineering I Calcutta and rndian Jute Industries 
ConsoJtants (India) Ltd. for 1989-90 etc. I Research Association, Calcutta for 
(Deb. 9, Vol. XIII, 10.01-1991): 1989-90 
Col. 536-38 i (Deb. 10, Vo\. XIII, 11-01-1991) 

I Coll-2 
Annual Report of and Review on the I . 

working of National Co.operative I Annual Report of and Review on the 
C'..onsumen Federation of India Ltd., I working of the Tehrl Hydro 
NewDeUti for 19t9-9Oetc. I Development Corporation Ltd. for 

(Deb. 9, Vol. XIII. 10-01-1991) I 1989-90 ColS30 (Deb. to, Vol. xm, 11-01-1991) 
ColS-6 .. 
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Annul Report of the Employees 
Provident Fund Organisation, New 
Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 464 

Annual Report, Audited Accounts and 
Review of the working of the Bharat 
Gold Mines Limited for tbe year 
1919-90 
(Deb. S. Vol. XIII, 04-01-1991) 
CoL 402 

Annual Report, AudiWd Accounts and 
Review of the working of the Madras 
Port Trust for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL411-12 

Annual Report, Audited Accounts and 
Review oflbe working of the Nationa:l 
CenIre forManagemantof~1 
Extension, Hyderabad for the yellr 
1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 399-400 

Annual Report, Audited Accounts and 
Review of the working of the Dredging Annual Report, Audited Accounts anel 
Corporation of India Limited, Review of the working of the National 
Visakhapatnam for the year 1989-90 I Cooperative Union of1ndie for the year 
(Deb. 5, Vol. XlII, 04-01-1991) I 1989-90 

(Deb. 5, Vol. XIII. 04-01-1991) 
Col 409 Col. 420 

Annual Report, Audited Accounts and I 
R · f th k' f th I Annual Repc,rt, Audited Accounts and eVlew 0 e wor IDg 0 e . . . 
En · . Expo Promoti' C it Review of the working of the National gmeenng rt on ounc . 
ti th 1989-90 Institute of Rural Development, 
or e year Hyderabad for the year 1989-90 

(Deb. 5, Vol. XIII, 04-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 460 Col.423 

Annua~ Report, Aud~ted Acco~ts and Annual Report, Audited Accounts anell 
j{ev~ of the ~ ~fthe Hindustan Review of the working of the National 
Otpnic Cherrucals Limited for the year Insurance Co. Limited, Calcutta for the 
1989-90 I year 1989-90 
(Deb. 5, Vol. XIII. 04-01-~991) I (Deb. S. Vol. XIII, 04-01-1991) 
Col. 461 I Col. 439 

Annual Report, Audited AcCounts and Annual Report, Audited Accounts and 
Review of the working of the Inland Review of the working of the Rajasthan 
Waterways Authority of India for the State Dairy Development Corporation 
year 1989-90 Limited, Jaipur fortlle year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) (Deb. 5, Vol. X III , 04-01-1991) 
CoJ.413 CoI.417 

Annual Report, Audited Accounts and 
Review of the worlring of the Kamataka 
Agro Industries Corporation Limited, 
Bangalore for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) I 
Col.418 

Annual Report, Audited Accounts and 
Review of the working of the 
Aeronautical Development Agency, 
Bangalore fOT the year 1989-.90 
(Deb. 6, Vol, XIII, 07-01-1991) 
Col. 473-74 
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Annual Report.. Audited Aocoun" and 
Rovlew aftbl workina of the AlllncUa 
Podomlon ot Coopomivo Sphmlna 
Mil" Umitod fbrtbc )'tC' 1989-90 
(Deb. 5, Vol. XIIJ. 04-01.199J) 
CQ1.4l1-2l 

Annual Report. Audited Aocounw and 
Review of tho worIdna oftbtAndlm«n 
and Nloobar Illilld. Forti' Ind 
PlantadOft Oovtlopmont Corpcntion 
Ltmltod. Pon BlaJrtbr dw)'lll' 1919..90 
(Deb. " Vol. XIII. 04-01.1991) 
CoL406-01 

AMualRopon. Audlttd Aocounea and 
Review of' the worIUn& of the Bharlt 
Lt,ther Corporation Limited fOr tho 
YOIr 1989-90 
(Dob. 6. Vol. xnt. 01·01·1991) 
Col. 418 

Mnual Roport, Auditod A"ount. Ind 
Review of mo workln. of tho BhII'It 
Ophtbalmil; 0_ Umw Purppur 
.tbrtht)'Olf 19'9-90 
(Dob. 6, Vol. XIIl. 07..01·1991) 
CoI..'6-71 

Annua) I\o~ Audited Accoum. IItd 
Reviow of the worldna of tho BhIrt 

Annual R.opon. Auditod Account. and lJdyoa Nipn Umltod. Calaattl fbr tho 
flcviow of the workinl of tho Andrew )"II' 1989-«) 
YuleMdCompanyLiml1odfortheyov (Dob. 6, Vol. XIH, 0'7·01-1991) 
1989-90 I CoI .• '79 
(Deb. 6. Vol. XIH. 07-01-1991) Annual Ropon. Audited Acoounta and 
Col. 476 I Rovlow ofthl woddna ohho Bombay 

Annuli Roport. Audited ACCOWlta and PonTNllfbrtho)'Nl' 1989·90 
Roviowof~wC:Il'klnlofthoArttnci.1 (Dob. S. Vol. XUl. 04·0\-1991) 
Limbl Manufaeturin. Corporation of . CoI.4lO 
India, Kanpur for tho year 1989-90 I Annual Roport. Audited AClC;ounta and 
(Dob. 6. Vol. XUI. 07-01-\991) Revicwofthe workin,oftho Calcutta 
CoL 46$ Port TruIt for the y..,. 1989·90 

Annual Repon. Auditod Accounts and 
Review of the workina of the Bharat 
Earth Movers Limited for tho yellf' 
1989-90 
(Dob, 6, Vol. XIIJ. 07.01.)991) 
Co1.473 

(Dob. ,. Vol. XUJ. 04·01-1991) 
CoI.411 

Annual Roport. Audited Aocountl and 
Roviow of tho worklna of tho Cubow 
Corporation of Ind" Umi*. Now 
Dolhl for tho )'OIf 1989·90 
(Deb. ,. Vol. XIlI. 04.01-1991) 

Annual Repon. Auditod Accounts and CQL 4'9 
Review of tho WQrlcIna of the Bhtrllt Annual Repon. Audltod Ac:c:ounta .nd 
Eleetrtmlea Limited. Banaaloro for tho j Review of the worldnS of the Cashew 
year 1919-90 ElCpOrt Promotion'Counetl of India, 
(Dob. 6, Vol. XIII. 07-01-199l) Cochinforthoyear 1919·90 
CoIA72 (Deb. ~. Vol. XIII. 04-01·1991) 

Annual Report. Audited Aocountt and 
Review of tho worIdna of tho Biwat 
Hoavy Blcctrical. Ltmtt.d. New Deihl 
for the ycW 1919-90 
(Deb. 6. Vol. XIII, 07.01-1991) 
CoJ.471 

CoL 461 
Annual Report, A\lOtted Aocounts and 

Revlow of tho worklnl of til, Comant 
CorpoJ'ttlon of Indl, Limited, New 
Delhi tor Ihe year 1919090 
(Dob. 6. Vol. XlU, 01·01-1991) 
CoL 479 
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Annual Report, Audited Accounts and 
Review of the working of the Central 
Inland Transport CotpOration Limited, 
Calcutta for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 409 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Inland Water Transport Corporation 
Limited, Calcutta for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 409 

Annual Report, Audited AccollDts and 
Review of the working of the Central 
Pollution Control Board, Delhi for the 
year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 406 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
Port Trust for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.41~)) 

Annual Report, Audited Accounts and 
Review of the working of the Cochin 
Shipyard Limited, Cochin for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 409-10 

Annual Report, Audited Accounts and 
Review of the working of the Council 
of Scientific and Industrial Research, 
New Delhi for the year 1987-88 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 469 

Annual Repon, Audited Accounts and 
Review of the working of the Council 
of Scientific and Industrial Research, 
New Delhi for the year 1989-90 

Annual Report, Audited Accounts and 
Review of the working of the Cycle 
Corporation of India Limited, Calcutta 
for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01.1991) 
Col. 475 

Annual Report, Audited Accounts and 
Review of the working of the Delhi 
Transport Corporation, New Delhi for 
the year 1989-90 
(Deb. 5, Vol. XIII, 04·01·1991) 
Col. 412 

Annual Report, Audited Accounts and 
Review of the working of the 
Electronics Corporation of India 
Limited fortheyear 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the 
Electronics Service and Training 
Centre, Klmiya for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01·1991) 
Col. 481-82 

Annual Report, Audited Accounts and 
Review of the working of the 
Engineering Projects (India) Limited, 
New Delhi fur the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 481 

Annual Report, Audited Accounts and 
Review of the working of the Export-
Import Bank of India for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 442 

Annual Report, Audited Accounts and 
Review of the working of the 
Federation of Indian Export 
Organisations, New Delhi for the year 
1989-90 

(Deb. 6, Vol. XIII, 07-01-1991) I 
Col. 470 . 

(Deb. 5, Vol. XlII, 04-01-1991) 
Col. 400 
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Annual Report, Audited Accounts and Annual Report, Audited Accounts and 
Review of the working of the Film and Review of the working of the Hindustan 
Television Institute of India, Pune for Cables Limited, Calcutta for the year 
the year 1989-90 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 463 I Col. 475-76 

An I R rt, A d ·ted A t d Annual Report, Audited Accounts and 
nua epo u I ccoun s an Re· ftl workin f.a.- H· dustan •• VlewO Ie go u... m 
ReVIew of the working of the Garden Copper Limited for the ear 1989-90 
Reach Shipbuilders and Engineers (Deb. 5, Vol. XIII,Y04-01-1991) 
Limited, Calcutta for the year 1989-90 Col. 403 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 472 

Annual Report, Audited Accounts and 
Review of the working of the Gem and 
Jewellery Export Promotion Council for 
the year 1989-90 
(Deb. S, Vol. X III , 04-01-1991) 
CoI.459-60 

Annual Report, Audited Accounts and 
Review of the working of the General 
Insurance Corporation of India, 
Bombay for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 43940 

Annual Report, Audited Accounts and 
Review of the working of the Goa 
Shipyard Limited for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 472-73 

Annual Report, Audited Accounts and 
Review of the working of the Heavy 
Engineering Corporation Limited, 
Ranchi for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-(991) 
Col.477 

Annual Report, Audited Accounts anti 
Review of the working of tile Hindusta : 
Aeronautics Limited for the yea· 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991/ 
Col. 471-72 

Annual Report, Audited Accounts and 
Review of the working of the Hindustan 
Paper Corporation Limited for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col480-8 I 

Annual Report, Audited Accounts and 
Review of tile working ofthe Hindustan 
Salts Limited for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 480 

Annual Report, Audited Accounts and 
Review of tile working of tile Hindustan 
Shipyard Limited, Visakhapatnam for 
the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 409 

Annual Report, Audited Accounts and 
Review of tile working of tile Hindustan 
Zinc Limited for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 402 

Annual Report, Audited Accounts and 
Review of the working of the HMT 
Limited, Bangalore for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 481 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Diamond Institute, Sum for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 460 
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Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute ofMass Communication, New 
Delhi forthe year 1989-90 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 463 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Institute of Public Administration, New 
Delhi forthe year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the Indian 
Rare Earths Limited for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 466-67 

Annual Report, Audited Accounts and 
Review of the working of the Industrial 
Development Bank ofIndia for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) . 
Col. 441-42 

Annual Report, Audited Accounts and 
Review of the working of the Industrial 
Reconstruction Bank of India for the 
year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 442 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Defence Studies and Analyses for 
the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 474 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Mathematical Sciences, Madras for 
the year 1989-90 

Annual Report, Audited Accounts and 
Review of the working of the Institute 
of Physics, Bhubaneswar for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 467 

Annual Report, Audited Accounts and 
Review of the working of the 
Instrumentation Limited, Kota for the 
year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 478 

Annual Report, Audited Accounts and 
Review of the working of the Jawahar 
Lal Nehru Port Trust for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.411 

Annual Report, Audited Accounts and 
Review of the working of the Kandla 
Dock Labour Board for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 413 

Annual Report, Audited Accounts and 
Review of the working of the Karnataka 
Dairy Development Corporation 
Limited, Bangalore for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.416-18 

Annual Report, Audited Accounts and 
Review of the working of the Krishak 
Bharati Cooperative Limited, New Delhi 
for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 422-23 

Annual Report, Audited Accounts and 
Review of the working of the Madras 
Dock Labour Board for the year 
1989-90 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col 468 I-

(Deb. 5, Vol. XII!. 04-01-1991) 
Col.413 
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Annual Report, Audited Accounts and 
Review of the working of the Maruti 
Udyog Limited, New Delhi for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL47S 

Annual Report, Audited Accounts and 
Review oftbe working oftbe Mazagaon 
Dock Limited for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL47S I 

Annual Report, Audited Accounts and 
Review of the working of the Mehta 
Research Institute ofMatbematics and 
Mathematical Physics, Allahabad for 
the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 469 

Annual Report, Audited Accounts and 
Review of the working of the Metal 
Scrap Trade Corporation Limited for 
the year 1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 404 

Annual Report, Audited Accounts and 
Review of tile working of the Mineral 
Exploration CorpoI1llion Limited for the 
year 1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 401-02 

Annual Report, Audited Accounts and 
Review of the working of the Minerals 
and Metals. Trading Corporation of 
India Limited, New Delhi for the year 
1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 459-60 

Annual Report, Audited Accounts and 
Review of the workinS of the Mishra 
Dhatu Nigam Limited for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 473 

Annual Report, Audited Accounts and 
Review of the working of the 
Mormugao Port Trust for the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 410 

Annual Report, Audited Accounts and 
Review of the working of tile National 
Aluminium company Limited for the 
year 1989-90 
(Deb. 5, Vol. X III , 04-01-1991) 
Co\.404 

Annual Report, Audited Accounts and 
Review of the working of the National 
Bicycle Corporation oflndia Limited, 
Bombay for the year 1989-90 
(Deb. 6, Vol. X III , 07-01-1991) 
Col. 478 

Annual Report, Audited Accounts and 
Review of the working of the National 
Centre for Software Technology, 
Bombay for the year 1989-90 
(Deb. 6, Vol. XIII, 07-{)1-1991) 
CoL459 

Annual Report, Audited Accounts and 
Review of the working of tile National 
Cooperative Dairy Federation of India 
Limited, Anand for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.420 

Annual Report, Audited Accounts and Annual Report, AUdited Accounts and 
Review of the working of the Mining I Review of the working of the National 
and Allied Machinery Corporation Cooperative Tobacco Growers 
Limited, Durgapur for the year 1989-90 Federation Limited, Anand for the year 
(Deb. 6, Vol. XIII, 07-01-1991) 1989-90 
CoL 477 (Deb. S, Vol. xm, 04·01-1991) 

I Col. 420-21 
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Annual Report, Audited Accounts and 
Review of the working of the National 
Federation of Cooperative Sugar 
Factories Limited, New Delhi for the 
year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL419 

Annual Report, Audited Accounts and 
Review of tile working of the National 
Federation of Fishermen's 
Cooperatives Limited, New Delhi for 
the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoIAI8-19 

Annual Report, Audited AccoUnts and 
Review of the working of the National 
Federation of State Cooperative Banks 
Limited, Bombay, for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 399 

Annual Report, Audited Accounts and 
Review of the working of the National 
Federation ofUrban Cooperative Banks 
and Credit Societies Limited, New Delhi 
for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 421 

Annual Report, Audited Accounts and 
Review of the working of the National 
Film Development Corporation, 
Bombay for the year 1989-90 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 462 

Annual Report, Audited Accounts and 
Review of the working of the National 
Heavy Engineering Cooperative 
Limited, Pune for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
ColA 19-20 

Annual Report, Audited Accounts and 
Review of the working of the National 
Industrial Development Corporation 
Limited, New Delhi for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 479-80 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute for the Training of Highway 
Ellgineers, New Delhi for tbe year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 412 

Annual Report, Audited Accounts and 
Review of the working of the National 
Instruments Limited, Calcutta for the 
year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 475 

Annual Report, Audited Accounts and 
Review of the working of the National 
Labour Institute, New Delhi fortbe year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 464-65 

Annual Report, Audited Accounts and 
Review of the working of the National 
Mineral Development Corporation 
Limited for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 404 

Annual Report, Audited Accounts and 
Review of the working of the National 
Remote Sensing Agency, Hyderabad, 
for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 471 

Annual Report, Audited Accounts and 
Review of the working of the National 
Ship Design and Researcb Centre, 
Visakhapatnam for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 416 

Annual Report, Audited Accounts and 
Review of tile working of tile Neelachal 
Nigam Limited, Bhubneswar for the 
year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 403 
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Annual Report, Audited Accounts and 
Review of the working of the Nepa 
Limited, Nepanagar for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 479 

Annual Report, Audited Accounts and 
Review of the working of the New India 
Assurance Co. Limited, Bombay for the 
year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 440 

Annual Report, Audited Accounts and 
Review of the working of the Nuclear 
Power Corporation, New Delhi for the I 
year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.466 

Annual Report, Audited Accounts and 
Review of the working of the Oriental 
Insunmce Company Limited, New Delhi 
for the year 1989-90 
(Deb. 5, Vol. XItI, 04-01-1991) 
CoJ.440 

Annual Report, Audited Accounts and 
Review of the working of the Orissa 
Agro Industries Corporation Limited, 
Bhuba"leswar for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 418 

Annual Report, Audited Accounts and 
Review of the working of the Physical 
Research Laboratory, Ahmedabad for 
the year 1989-90 • 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 470 

Annual Report, Audited Accounts and 
Review of the working of the Projects 
and Equipment Corporation of India 
Limited, New Delhi for "the year 
1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 459 

Annual Report, Audited Accounts and 
Review of the working of the Punjab 
Film and News Corporation Limited, 
Chandigarh for the year 1986-87 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 462 

Annual Report, Audited Accounts and 
Review of the working of the Regional 
Computer Centre, Chandigarh for the 
year 1989-90 
(Deb. 6, Vol. XIII, 07-01-(991) 
CoI.459-60 

Annual Report, Audited Accounts and 
Review of the working of the 
Rehabilitation Industries Corporation 
Limited, Calcutta for the year 1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 476 

Annual Report, Audited Accounts and 
ReviewoftheworkingoftheSunoruu 
Salts Limited, Jaipur for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 480 

Annual Report, Audited Accounts and 
Review of the working of the 
Semiconductor complex Limited for the 
year 1989-90 
(Deb. 6, Vol. XIII, 07-01-]99]) 
Col. 459 

Annual Report, Audited Accounts and 
Review of the working of the Shellac 
Export Promotion Council for the year 
]989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 461 

Annual Report, Audited Accounts and 
Review of the working of the Shipping 
Corporation ofIndia Limited, Bombay 
for the year 1989-90 
(Deb. 5, Vol. XIII, 04-0]-1991) 
CoUI5 
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Annual Report, Audited Accounts and 

Review of the working of the Sponge 
Iron India Limited for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 403 

Annual Report, Audited Accounts and 
Review of the working of the State 
Dairy Development Corporation 
Limited, Jaipur for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 

India Insurance Co. Limited, Madras 
for the year 1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 440-4 I 

Annual Report, Audited Accounts and 
Review of the working of the 
Vijayanagar Steel Limited for the year 
1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 402 

Col. 417 Annual Report, Audited Accounts and 
Annual Report, Audited Accounts and Review of the working of the 

Review of the working of the State Visakhapatnam Port Trust for the year 

Trading ~l'JXlration of India Limited, ::;,~ 5, Vol. XIII, 04-01-1991) 
New.1JelhlfortbeyearI989-9O I Col. 412 
(Deb. 5, Vol. XIII, 04-01-1991) I 
Col. 459 Annual Report, Audited Accounts and 

. Review of the working of the 
Annual Report, AudIted Accounts and Wasteland Development, New Delhi 

Review of the working of the Tata for the year 1989-90 
Institute of Fundamental Research, (Deb. 5, Vol. XIII, 04-01-1991) 
Bombay for the year 1989-90 Col 405 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 468 

Annual RepOlt, Audited Accounts and 
Review of the working of the Tata 
Memorial Centre, Bombay for the year 
1989-90 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 469-70 

Annual Report, Audited Accounts and 
Review of the working of the Tuticorin 
Port Trust for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.4\o 

Annual Report, Audited Accounts and 
Review of the working of the Tuticorin 
Port Trust for the year 1989-90 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col414 

Annual Report, Audited Accounts and 
Review of the working of the United 

Annual Report, Audited Accounts and 
Review of the working of the Wildlife 
Institute of India, Dehradun for the 
year 1989-90 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 405 

Annual Reports and Audited Accounts 
of Population Research Centre, 
Bangalore, Vadodara, Punjab 
University, Chandigarh Delhi etc. for 
1989-90 andAnnual Report and Review 
on the working of Kidwai Memorial 
Institute of Oncology, Bangalore for 
1989-90 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 836 

Annual Reports and Review of tile Central 
Pulp and Paper Research Institute, 
Saharanpur for 1988-89 and 1989-90 
(Deb. 2, Vo!. XIII, 28-12-1990) 
Col. 401 
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Annual Reports and Review of the Spices 
Trading Cotporation, Banplore Spices 
Board. Ernakulam-Basic Chemicals 
and Cosmetics Export Promotion 
Council Bombay and Plastics and 
Lino~ Export Promotion Council, 
Bombay for 1988-89 
(Deb. 2, Vol. XlII, 28-12-1990) 
Col 402 

Annual Reports and Review on the 
working of Ahmedabad Textiles 
Industry's Research Association, 
Ahmedabad, Bombay Textile Research 
Association, Bombay, South India 
Textile Research Association, 
Coimbatore, Northern India Textile 
Research ofGhaziabad for 1989-90 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 833 

Annual Reports of the foUowing Banks 
are Malaprabha Grameen Bank, 
Dbarwad, Nainital Almora Kshetriya 
Gramm Bank, Naiuital, Thungabhadra 
Grwnin Bank, 8eUaJy, KalahandiGramin 
Bank. Bellary, Shri Venkatt:swara 
Grameen Bank, Chittoor, Manipur Rural 
Bank, Imphal, Samyut Kshetriya Gramin 
Bank. Azamgarh, Puri Gramya Bank, I 
Pipli, Cuttack Gramya Bank. Cuttack.1 
Gomti Gramin Bank. Jaunpur, Damob 
Panna Sagar Kshetriya Gramin Bank, 
Damoh, Vaishali Kshetriya Gramin 
Bank, Muzaffarpur, Mallabhum Gramin 
Bank, Muzaffarpur, Tulsi Gramin Bank. 
Banda, the Haryana Kshetriya Gramin 
Bank, Banda, the Kisan Gramin Bank. 
Budaun, the Godavari Grameena Bank. 
Rajahmundry, Netrawli Grameen Bank, 
Allahabad Kshetriya Gramin Bank., 
Allahabad, Howrah Gramin Bank, 
Howrah, Bhandra Gramin Bank, 
Bhandra, Bhilwara-Ajmer Keshetrya 
Gramin Bank, Bhilwara, Ka Bank 
Nongkyadong Ri Khasi Jaintia, 
ShiUong, Marwar Gramin Bank. Pali, 

Giridh Kshetriya Gramin Bank, Sarayu 
Gramin Bank, Lakhim K.heri, Kshetriya 
Gramin Bank. Hosban, North Malabar 
Gramm Bank. Gorakhpur Kshetriya 
Gramin Bank, Gorakbpur, Alwar-
Bharatpur Anchalik Gramin Bank, 
Bharatpur, Kalpatharu Grameen Bank. 
Tinkur, Aravali K.shetrya Gramin Bank. 
Swai Madbopur, Banaskantha 
Mehsana Gramin Bank, Patna, Shivalik. 
Kshetrya Gramin Bank, Pithoragarh 
Keshtriya Gramin Bank, Pithoragarh, 
Jaipur-Nagaur Aanchalik. Gramin Bank, 
Jaipur, Malwa Gramin Bank, Bangrur, 
Bareilly Ksbetriya Gramin Bank, 
Bareilly, Raebareli Kshetriya Gramin 
Bank, Bare illy, Mitbila Kshetriya 
Gramin Bank, Laheriasarai, Sagar 
Gramin Bank, Calcutta., Bbojpur R.ebtas 
Gramm Bank, Arrah, Mahakausbal 
Kshetriya Gramin Bank. Narsingpur, 
Sharda Gramin Bank, Satna, Basti 
Gramin Bank. Basti, Palamau Ksbetriya 
Gramin Bank. Daltenganj, Kshetriya 
Kisan Gramin Bank, Mainpuri, the 
Begusarai Kshetriya Gramin Bank, 
Begusarai, the Bastar Kshetriya Gramin 
Bank, Jagdalpur, tbe Kapurthala 
Firozpur Kshetriya Gramin Bank, 
Kapurthala, the Jamnagar Rajkot 
Gramin Bank,_ Jamnagar, tbe Kolar 
Gramin Bank, the Faridkot Bathinda 
Ksbetriya Gramin Bank, Bathinda, 
Rewa Sidhi Gramin Bank, Rewa, the 
Arunachal Pradesh Rural Bank, 
Pasighat, the Bijapur Grameen Bank. 
Bijapur, the Dewas Sbanjapur 
Kshetriya Gramin Bank Dewas, the 
Patilputra Gramin Bank, Patna, the 
Krishna Grameen Bank. Gulbarga. the 
Vmdhyavasini Gramin Bank. Mirzapur, 
the Vallalar Gramya Bank, Cuddalore, 
the NagaIand Rural Bank. Kobima, the 
Dbankana\ Gramin Bank. Dbankanal, 
the Alalcnanda Gramin Bank, Pauri 
Garhwal, the Baitarani Gramya Bank, 
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Baripada, the Bhagalp Bank Kshetriya 
Gramin Bank. Bhagalpur, the Vidisha 
Bhopal Kshetriya Gramin Bank Vidisha, 
the Santhal Parganas Gramin Bank, 
Dunka, the Cauvery Grameen Bank, 
Mysore, the Chitanya Gramin Bank, 
Tenali, Guntur Distt, the Rushikulya 
Gramya Bank, Berhampur. Surguja 
Kshetriya Gramin Bank, Ambkapur, the 
Ma(fuubani Ksbetriya Gramin Bank, 
Madhubani, the NaIanda Gramin Bank, 
Nalanda, the Koraput Panchabati 
Gramya Bank, Jaypore, the Subansiri 
Goanlia Bank, North LaIchimpur, the 
Thar Anchalik Gramin Bank jodhpur, 
the Ratnagir Sindudurg Gramin Bank. 
Ratnagiri for the year 1989 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 444-56 

Central Advisory Committee for 
Lighthouses Procedural Amendment 
Rules, 1990 and Notification under Delhi 
Motor Vehicle Taxation Act, 1989 etc. 
(Deb. 9. Vol. XIII, 10-01-1991) 
Col. 508-10 

Leaders of Opposition in Parliament 
(Allowances, Medical and other 
Facilities) (Amendment) Rules, 1990 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 836 

National Airport Authority Regulation, 
1989,A Statement correcting the reply 
to VSQ No. 34 dated 7 August 1990 
and Annual Report of and Review on 
the working of Air India, Bombay for I 
1989-90 etc. 

Notification under article 309 of the 
Constitution 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 471 

Notification under Customs Act 1962' 
Delhi Sales Tax Act, 1965 Fi~anciai 
Insurance Business (Nationalisation) 
Act, 1972 and Life Insurance 
Corporation Act, 1956 etc. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 391 

Notification under Delhi Administration 
Act, 1966 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 4-5 

Notification under Essential Commodities 
Act, 1955 and Bureau of Indian 
Standards Act 1986, Central 
Warehousing Corporation (Second 
Amendment) Rules 1990; Review on 
the working of the Annual Report of 
Hindustan Vegetable Oils Corporation 
Ltd., New Delhi etc. 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 839 

Notification under National Highways 
Authority of India Act, 1988; Annual 
Report of and Review on the working 
ofMormugao Dock Labour Board for 
1989-90 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 2-3 

Notification under section 10 of the 
National Highways Act, 1956 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 408 (Deb. 9, Vol. XIII, 10-01-1991) 

Col. 518-20 Notification under section 150 of the 

Notification published in Delhi Gazette 
dated the 4th September, 1990 making 
certain amendments to Notification No. 
V .140 11/160/89-Delhi (ii) datOO the 6th 
January. 1990 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 461 

Customs Act, 1962 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 435-37 

Notification under section 26 of the 
Environment Protection Act, 1986 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 405 
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Notification under section 30 of the 
Brahmaputra Board Act, 1980 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 414 

Notification under Spices Board, 1986 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 6 

Notification under sub section 1 of section 
619 A of the Companies Act, 1956 

Notification under sub-section (3) of 
section 24 of the Supreme Court Judges 
(Conditions of Service) Act, 1958 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 400 

Notification under sub-section 4 of section 
124 of tile Major Port Trust Act, 1963 
(Deb. 5, Vol. X III , 04-01-1991) 
Col. 414-1 5 

(Deb. 5, Vol. XIII, 04-01-1991) Notificationundersub-section50fsection 
Col 458 4 of the Inter-State Corporations Act, 

Notification under sub section 2 of Section 1957 
3 of the All India Services Act, 1951 (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) I Col460 
Col 466 Notification under sub-section 6 of section 

Notification under sub section 3 of section I . 3 of the Essential Commodities Act, 
15 fth Go S' Bank I 1955 
A;I87; vemment avmgs (Deb. 5, Vol. XIII, 04-01-1991) 

(Deb. 5, Vol. XIII, 04-01-1991) Col 422 
Col 438-39 Notifications under Essential 

Notification under sub section 3 of section 
22 of the Centtal Industrial Secwity 
ForceAct, 1968 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 461 

Notification under sub section 4 of section I 
19 of Banking Companies (Acquisition 
and Transfer of Undertakings) Act, 
1970 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.437-38 

Notification under sub section 4 of section 
97 of the Employees State Insurance 
Act, 1948 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 465 

Notification under sub section 5 of section 
7 of the Indian Telegraph Act, 1885 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 407 

Commodities Act, 1955 and Annual 
Report of and Review on the working 
of National Co-operative Agriculture 
and Rural Development Banks 
Federation Limited, Bombay for 
1989-90eCc. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 531-35 

Notifications under Essential 
Commodities Act, 1955 and Review on 
the working of Annual Report ofBiecco 
Lawrie Ltd. for 1989-90 etc. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 511-15 

Notifications under Export (Quality 
Control and Inspection) Act, 1963 and 
Annual Reports of and Review on the 
working of Coffee Board, Rubber Board 
etc. for 1989-90 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.S43-45 
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Notifications under Major Port Trust Act, I 
1963 and Merchant Shipping Act, 1958 
and Companies Act, 1956 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 582 

Notifications under section 296 of the 
lncomeTaxAct,I961 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 437 

Notifications under section 41 of the 
FinanceAct, 1979 
(Deb. 5, Vol. X III , 04-01-1991) 
Col. 423-28 

Notifications under sub section 4 of 
section 63 of the State Bank of India 
(Subsidiary Banks) Act, 1959 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 438 

Notifications under sub section e3 of 
sec:tion 17 of tile Export (Quality Control 
and inspection) Act, 1963 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.4S6-58 

Notifications under sub-section (2) of 
section 7 of the Employees Provident 
Funds and Miscellaneous Provisions 
Act, 1952 
(Deb. 6, Vol. XIII, 07-01~1991) 
Col. 464 

Notifications under sub-section 2 of 
section 38 of the Central Excises and 
SaltAct,1944 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 428-35 

Notifications under sub-sections 3 of 
Section 18 of tile Central Reserve Police 
ForceAct, 1949 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 460-61 .. 

Proclamation dated 27 .11.-}99O issued by 
President in relation to State of Assam 
Order dated 27.11.90 made by President 
in Pursuance of Proclamation and 

Report of Governor of Assam to the 
Drezidur etc. 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 588 

Report of the Comptroller and Auditor 
General of India for 1988-89-Union 
Government (Civil) Rural Landless 
Employment Guarantee Programme 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 538-39 

Reports of Comptroller and Auditor 
General of India for the year ended 
31-3-1989 Union Government (Civil) 
Integrated Child Development 
Services, etc. 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 592 

Reports under sub section 8 of section 10 
of Banking Companies (Acquisition 
and Transfer of Undertakings) Act, 
1970 and 1980 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 442-43 

Review of the working of the Deposit 
Insurance and Credit Guarantee 
Corporation, Bombay for the year, 
1989-9(1 
(Deb. 5, Vol. XIII; 04-01-1991) 
Col. 450 

Statement Correcting reply to USQ No. 
1418 dated 21st march 1990 re 
expenditure by DDA in court Cases, 
Annual Accounts of National Capital 
Region Planning Board, New Delhi for 
1989-90, Review on the working of & 
Annual Report of Housing and Urban 
Development Corporation Limited, 
New Delhi for 1989-90 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 835 

Statement giving reasons for immediate 
legislation by the Finance (Second 
Amendment) Ordinance, 1990 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 752 
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The High Court Judges Travelling 
Allowance Amendment Rules, 1990 
and Review on the working of and 
Annual Report of Export Credit 
Guuantee Corporation oflndia Ltd. for 
1989-90 
(Deb. 9, Vol. XIII, 10-0\-1991) 
Co\.507~ 

Pan-Mffitary Forces 

Deployment ofPara-MiIitary Forces in U.P. 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 4-6 

Passport 
Impounding of Passports 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 76 

Number of Passports Issued by Regional 
Passport Offices 
(Deb. 4, Vol. XIII, 03-0 \-1991) 
Col.20M6 

Pension 

Applications for Freedom Fighters 
Pension 
(Deb. 8, Vol. X III , 09-01-1991) 
Col.456-60 

Need to introduce 'one rank one pension' 
scheme at the earliest (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 614 

Pension Scheme for Employ~ oovered 
by provident Fund Act 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 425-26 

Pension to widows of Ex-Servicemen 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 115-16 

Pensionary Benefit to Retired Punjab 
Government Employees 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 453 

Setting up of Central Pension Accounting 
Offices in States 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 62 

Swatantrata Sainik Samman Pension Cases 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.1S8-59 

People oflDelia Project 

Compilation of Data by Anthropological 
Survey of India on 'People of India 
Project' 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 194 

PenonaI Explanatioa by Member 
Personal Explanation by Member 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. US 

Payment of Pension to Central I Personal Explanation Under Rule 3S7-by 
Government Employees through SBI Shri Tarit Baran Topdar 
Branches 
(Deb. 5, Vol. XIII, 04-01-1991) ~~~39, Vol. XIII, 10-01-1991) 
Co\. 83-84 

Pending Cases of Swatantrata Sainik 
Samman Pension from Bihar 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 361-63 

Pension Scheme for Bank Employees 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.llS 

Pesticide 

Central Committee on Pesticides Residue 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 33 

Spurious Pesticides 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 97-98'" 
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Petition 

The problem of people of Ladakh (Pet.) 
(Deb. 6, Vol. XIII, 07-.01-1991) 
Col. 484 

The problems of the people of Jammu 
Region (pet.) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 484 

Petroc:bemical 

Halma Petrochemical Project 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 192-93 . 

(Deb. 9, Vol. xm, 10-01-1991) 
Col. 461-62 

Allotment ofPetrollDiesel Pumps 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 173-88 

Criteria for Allotment of LPG Agency and 
Petrol Pumps 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 220-22 

Overcharging by Some Petrol Pump 
Dealers in Delhi 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 393 

Petrol Pumps and LPG Agencies in 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 148-49 

Petrochemical Projects at Visakbapatnam Petrol Pumps in A&N Islands 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 347 Col. 343 

Policy for Growth of Petrochemical 
Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
COI.344-4S 

Proposal to Set up Petrochemical Industry 
in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.492 

Raw Material Depots for Import of 
Petrochemical Intermediaries 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 219-20 

Setting up of Chemicals and 
Petrochemicals Projects in Kamataka 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 59 

Petrol Pump 

Allotment of Petrol Pumps and LPG 
Agencies to Uuemployed Youths 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 15-22 

Petrol Pumps to SCslSTs and Backward 
Classes 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 241-42 

PetrollDiesel Pumps in Bangalore City 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 4OIJ..10 

PetrollDiesel Pumps in Maharashtra 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 196-97 

Raids Conducted on Petrol Pumps in 
Orissa 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 150 

Setting up of Diesel Outlets at every seven 
Kilometers 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 232-33 

Petroleum ud Natural Gas 
Delay in Oil Projects 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 248-49 
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Flaring ofNaturai Gas 
(Deb. 9, Vol. XIIl, 10-01-1991) 
CoL 198-99 

Gas Reserves in Ankaleshwar, Gujarat 

Utilisation ofBombay High F1ared Natural 
Gas 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 296 

(Deb. 7, Vol. XIII, 08-01-1991) Utilisation ofNaturaI Gas 
Col 150-51 (Deb. 7, Vol. XIII, 08-01-1991) 

Improvement in Petroleum Situation CoI.12-33 

(Deb. 9, Vol. XIIl, 10-01-1991) PetroIeumProdud 
Col402"()3 AllocaIion of Petroleum Products 10 S1aIes 

Kelkar ComnUttee on Natural Gas (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) CoI.2SI~ 

Col. 83 Allotment of Petroleum Products to Keraia 
Natural Gas from Bombay to Pipavav (Deb. 9, Vol. XlII, 10-01-1991) 

Landfall Point Col. 446-52 
(Deb. 9, Vol. XIII, 10-01-1991) AltemativeofPetrol 
Col. 347 I (Deb. 7, Vol. X 111 , 08-01-1991) 

Natural Gas through Pipeline in Gujarat I Col. 4647 
(Deb. 9, Vol. XIII, 10-01-1991) I Consumption of Petrol and Diesel 
Col. 139-40 (Deb. 9, Vol. XIII, 10-01-1991) 

PlaDning Oil Production, Refining and Col31l-16 
Investment Consumption of Petroleum and PWoleum 
(Deb. 9, Vol. XIII, 10-01-1991) Products 
CoL 360-61 (Deb. 9, Vol. XIII, 10-01-1991) 

Supply ofNaturaJ Gas from Bombay High Col. 162-70 
(Deb. 9, Vol. XlII, 10-01-1991) Decrease in Demand of Petroleum 
CoL45~ Products 

Supply of Natural Gas in Bombay (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) CoI.497-98 
Col. 380 Demand and Supply of Petroleum Products 

Supply of Oil and Natural Gas in (Deb. 9, Vol. XlII, 10-01-1991) 
TamilNadu Col. 14-31 
(Deb. 9, Vol. X III , 10-01-1991) lmportofOil 
Col. 297-99 (Deb. 9, Vo\. XIII, 10-01-1991) 

Underground storage system for Natural Col249-SO 
Gas in Eastern Sector I Import of Petrol and Diesel 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 235 Col. 295 

Use ofNatural Gas in Place of LPG 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 467-68 

Import of Petrol fromArab Countries 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 269-70 
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Increase in Prices of Petroleum Products 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 63 

Increase in Production of Petroleum 
Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 296-97 

Need to provide electricity and diesel in 
the country particularly in Eastern 
Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.55~S7 

Oil Swap-Ties with Developed Countries 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 141 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.462~ 

Production and Consumption on 
Petroleum Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 471-84 

Rationing of Diesel and Petrol 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 53-54 

Requirement of Petroleum Products in 
Surat, Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 220-28 

Saving of Oil 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 369 

Scarcity of Diesel 
(Deb. 4, Vol. xm. 03-01-1991) 
Col. 91-92 

Scarcity of Petroleum Products in Gujam 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 49-50 

Shortage of Kerosene and Diesel in Rural 
Areas 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 234-35 

Shortage of Petrol and Diesel to 
Maharashtra 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 229-30 

Shortage of Petroleum Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 44445 

Supply of Kerosene and Diesel to 
West Bengal 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 185-86 

Supply of LPG, Petrol and Diesel to 
Hamirpur and Jalaun, Uttar Pradesh 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 321-23 

Supply of Petroleum Products to 
Madhya Pradesh 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 181-84 

Petroleum Refinery 

Oil Refineries at KarnaI and Mangalorc 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 360-61 

Oil Refinery in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 367-68 

Setting up ofOil Refinery in Numaligarh, 
Assam 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 380-81 

Pharmaceutical Companies 
Amount Outstanding against Drugs 

Companies 
(Deb. 9, Vol. XHI, 10-01-1991) 
Col. 421-40 

Deregistration of 160 reputed medicine 
fums including IDPL from the approved 
list (CA) 
~eb. 9, Vol. XIII, 10-01-1991) 

. Col. 595-6>2 
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Pilots 

Training of Pilots in France 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL~ 

Pisciculture 
Promotion of Pisciculture 

(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 270 

Planning Commission 

Planning Commission Meeting 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 292-94 

Plastic 

Closme ofPI.mc Processing Units 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.4l1 

Plastic Processing Industry 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 413 

Action Plan for Controlling Air, Water and 
Soil Pollution 
(Deb. S, Vol. XIII, 04-01-1991) 
Col394-9S 

Air and Water Pollution in Udaipur, 
Rajasthan 
(Deb. 5, Vol. XIIl. 04-01-1991) 
Col. 316-17 

Air Pollution in Delhi 
(Deb. 5, Vol. Xlii, 04-01-1991) 
Col 324-25 

Air Pollution Monitoring Programme 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.36S 

Anti-Pollution Measures in Oaya, Bihar 
(Deb. 5, Vol. XlII, 04-01-1991) 
CoL 211 

Control of Water Pollution 
(Deb. 2, Vol. X III , 28-12-1990) 
Col. 103 

Environment Pollution Consciousness 
Police (Deb. 2, Vol. XIII, 28-12-1990) 
Busting ofa Dacoit Gang Col. 157 

(Deb. 6, Vol. XIII, 07-01-1991) Environmental Pollution in Kanpur 
Col. 116-17 (Deb. 2, Vol. XIII, 28-12-1990) 

Common Cadre of Policemen of Union Col. 99 

Territories Major Rivers Facing Pollution 
(Deb. 8, Vol. XIII. 09-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
CoL 424-25 I Col. 321 

Recruitment ofTypists and Stenographers I National Pollution Control Plan 
in Delhi Police (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. 6, Vol. XIIl, 07-01-199l) Col 66 
Col. 114-16 

Training of Police Personnel on Scientific 
Lines 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 247-49 

Pollution 

Action against Industrial Houses 
Discharging Effluents in Rivers 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 84 

Noise Pollution 
(Deb. S, Vol. Xlii, 04-01-1991) 
Col. 323 

Pollution at Thane-Belapur Zone Bombay 
(Deb. 5, Vol. XUI, 04-01-1991) 
Col. 90-92 

Pollution caused by Bokaro Thermal 
Power Station 
(Deb. S, Vol. XIlI, 04-01-1991) 
Col. 322-23 
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Pollution Checks on Vehicles in Delhi 'Port 
(Deb. 4, Vol. XIII, 03-01-1991) Calcutta a Second Port of Call 
Col. 89-90 (Deb. 9, Vol. XIII, 10-01-1991) 

Pollution Control Measures by Power Col. 161-62 
Plants in Bihar , Capacity Utilisation of Jawharlal Nehru 
(Deb. 5, Vol. XIII, 04-01-1991) I Port 
Co1.l63-64 (Deb. 4, Vol. XIII, 03-01-1991) 

Pollution Control Technology for Cement Col. 384-85 
Factories 
(Deb. 2, Vol. XIII, 28-12-1990) 
Co1.381 

Pollution in Breechhadi, Rajasthan 
(Deb. 5, Vol. XlII, 04~01-199I) 
Col. 247-48 

Development ofParadip Port 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 388-91 

Dredging in Tuticorin Port 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 543 

Pollution Level in Delhi Establishment of Free Ports 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 5, Vol. XIII, 04-01-1991) 
CoL 29 I Col. 206-07 

Pollution Level in Ganga and Yamuna ,Housing Problem of Paradip Port 
(Deb. 5, Vol. XIII, 04-01-1991) Employees 
Co1.l12-13 (Deb. 4, Vol. XIII, 03-01-1991) 

Pollution of Drinking Water in Punjab CoL 70 

(Deb. 5, Vol. X III , 04-01-1991) LosslncurredbyMajorPortTrusts 
Col. 95-96 (Deb. 4, Vol. XIII, 03-01-1991) 

Pollution of Ground Water in Rajasthan 
(Deb. 5, Vol. XIII, 04-01-1991) 
COl.207-OS 

Reduction of Fine on Vehicles Cal\sing , 

Col. 4()().() 1 
Modernisation and Development of 

Bombay Port 
(Deb. I, Vol. XIII, 27-12-1990) 
CoJ.162 

Pollution I 
(Deb. I, Vol. XIII, 27-12-1990) NewPort Site Near Sagar Islands 
C 1203 (Deb. I, Vol. XIII, 27-12-1990) 

;0. Col. 558 
Standards Fixed for Controlling Pollution 

(Deb. 5, Vol. XlIl, 04-01-1991) 
Co\. 85-88 

Violation of Pollution Control Acts in 
Jammu and Kashmir 
(Deb. 5, Vol. XIII, 04-01-!991) 
Col. 193 

Water Pollution due to Orient Paper Mill 
in Shahdol District of M.P. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 17-24 

Problems of Shipyards 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 400 

Regularisation of Casual Workers in 
Paradip Port 
(Deb. 1, Vol. XIII, 27-12-1990) 
Co\. 206 

Transhipment Tenninal at Cochinl 
Jawaharlal Nehru Port 
(Deb. 4, Vol. XIII, 03-01- 1 99 I) 
CoI.t07 
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Post Office I Opening ofNe",,: Post Offices and Branch 
Ban on New Recruitments and Opening Post Offices m Nagaland 

of New Post Offices (Deb. I, Vol. XIII, 27~12-1990) 
(Deb. 4, Vol. XIII, 03-01-1991) Col lOS 
Col. 401-02 

Computerisation of Mail Sorting 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. In 

Opening of New Post Offices in 
Uttar Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col2S2 

Construction of Buildings for Post Offices Opening of Post and Telegraph Offices in 
in Kamataka I Udaipur District 
(Deb. 1, Vol. XIIl, 27-12-1990) (Deb. 4, Vol. XIII, 03-01-1991) 
Col2S8 Col. 394-95 

Foreign Post Office in Sural Recommendations ofExpert Committee on 
(Deb. 4, Vol. XIII, 03-01-1991) -.:: II . PostalServ' 
Col. 266 ~xce ence In Ices 

(Deb. 1, Vol. X 111 , 27-12-1990) 
Col. 479 Head Post Offices in Madhya Pradesh 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col 295-96 

Improvement in Postal Services 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 460 

Introduction of Cost Plus Tariff Scheme 
by Department of Posts 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.476 

Remuneration of Persons working in 
Temporary Posts 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 298-99 

Reorganisation of Post Master General's 
Office in Rajasthan 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 7-9 

Issue of Commemorative Postal Stamps I Setting up of Telephone Exchange and 
(Deb. I, Vol. XIII, 27-12-1990) Sub-PostOfftCOalDevita\ab,M.P. 
Col. 143 (Deb. I, Vol. XIII, 27-12-1990) 

Issue of Postage Stamps of Fort of 
Chittorgarh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL111 

Col. 165 
Setting up Post Office in Lokhandwala 

Complex,Andheri (W), Bombay 
(Deb. I, Vol. XIII, 27-12-1990) 

New Post Offices in Maharashtra I Col. 541 
(Deb. 4, Vol. XIII, 03-01-1991) U d' f De ental S b-Col. 34 . pgra allan a extra partm u 

Opening of Branch Post Offices in Districts 
of Bihar 
(Deb. 4, Vol. XlII, 03-01-1991) 

Post Office at Deepnagar 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 73-74 

CoL 62-63 I Postal Services 

Opening of New Brauch Post Offices I Ban on Private Courier Services 
(Deb. I, Vol. XUI, 27-12-199.0) (Deb. 4, Vol. XIIJ, 03-01-1991) 
Col. 374 Col. 192 
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Poverty 
Criteria for Defining Poverty Line 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 69-82 

Expert Group on Estimation of Proportion 
and Number ofPoors 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 233 

Bairabi Hydel-Electric Project in Mizoram 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 374-7S 

Capacity of Power Plants 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 190-91 

Clearance to 'Pooyamkutty' Hydroelectric 
Project 
(Deb. 2, Vol. XIII, 28-12-1990) 

Legal Aid to-Poor Col 267 
(Deb. 2, Vol. XIII, 28-12-1990) ClearancetoPendingPowerProjects 
Col. 318 (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. S, Vol. Xlll,04-01-1991) CoL 388-402 
C01.2S7-74 

People Below Poverty Line in Orissa 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL309-lO 

People Below Poverty Line in RuralJUrban 
Areas 
(Deb. 6, V~1. XIII, 07-01-1991) 
Col. 242-43 

Persons Below Poverty Line in Punjab, 
Delhi and Chandigarh 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 222-27 

Reservation of Seats in Parliament and 
State Legislatures for Poor 
(Deb. S, Vol. X III , 04-01-1991) 
Col. 46 

PoweI' 
ADB's Aid for Thermal Power Projects 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col.346-48 

Allocation of Power to Kerala from Central 
Pool 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 174 

Assistance Offered by California Energy 
Commission for Power Plants 
(Deb. 9, Vol. XlIl, 10-01-1991) I 
Co1.416-17 . 

Clearance to Sarapadi Hydro-electric 
Project 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 119-20 

Clearance to Thermal Power Plant of 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 113-16 

Clearance to three new Thennal Power 
Projects 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.3SO-SI 

Electrification of Unauthorised Colonies 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 369-77 

Energy Accounting and Monitoring 
Systems 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 359-60 

Energy saving devices 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 366-68 

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 385-86 

Financing of New Power Projects of 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 382-90 
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Fire at Kadamparal Power Station in I Panel for Power Projects Clearance 
Madras (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. X III , 08-01-1991) Co1.309 
Col. 386 

Gas-Based Power Station at Gandhar 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 405 

Panki Thermal Power Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 139 

I Pending Power Project of West Bengal 
Generation and Requirement of Power (Deb. 7, Vol. XIII, 08-01-1991) 

(Deb. 9, Vol. XIII, 10-01-1991) Col. 248-55 
CoI.420-21 Pending Power Projects ofKerala 

Generation of Power from Rice Straw I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) Co1.289-96 
Col. 357 I Performance of Captive Power Plant of 

Hydel Power Projects Sindri Unit ofF.C.I. 
(Deb. 7, Vol. XIII, 08-01-1991) II (Deb. I, Vol. XIIl, 27-12-1990) 
Col. 311-44 Col. 264 

Hydro-Electric Projects of Uttar Pradesh Pollution caused by Bokaro Thermal 
(Deb. 7, Vol. X III , 08-01-1991) Power Station 
COI.JSO-S6 (Deb. 5, Vol. XIII, 04-01-1991) 

Kawas Gas based Power Project 'I Col. 322-23 
(Deb. 7, Vol. XIII, 08-01-1991) I Pollution Control Measures by Power 
CoI.J93-94 Plants in Bihar 

Kayamkulam Power Plant ofKerala I (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) I Col163-04 
Col. 242 Power Availability 

Kayamkulam Thennal Power Project I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 2, Vol. XIII, 28-12-1990) I Col. 10-15 
Col 203 Power Btukdown in Yadav Nagar, Delhi 

Laying of Transmission Line along with 
Dhauli Ganga Projects 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col 79 

(Deb. 5, Vol. XIII, 04-01-1991) Power from Central Power Station to 
Col. 141 Rajasthan 

Need to provide financial assistance to I (Deb. 9, Vol. XIII, 10-01·1991) 
the Government of Bihar for CoJ.236-40 
construction of power grid in Power Generation Capacity of West 
Jagdisbpur(MUR 377) Bengal 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 7, Vol. XIII, 08.01-1991) 
Col. 613-14 I CoI.I99-200 

Package with ACC-Babcok Limited I Power Generation in Country 
(Deb. 7, Vol. XIII, 08-01-1991) i (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 297-98 I Col. 84-90 

I 
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Power Generation in Eighth Plan 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 106-07 

Power Plants at Ibrahimpatnam and 

Recommendations of Power Ministers 
Conference 
(Deb. 9, Vol. XIII, 10-01·1991) 
Col. 391 

Mudclanur (A.P.) Retrenchment of Employees of Chukha 
(Deb. 9, Vol. XIII, 10-01-1991) I HydroelectricProject 
Col. 441-42 I (Deb. 7, Vol. XIII, 08-01-1991) 

Power Projects During Eighth Plan I Col. 403-04 
(Deb. 7, Vol. XIlI, 08-01-1991) I Review of National Energy Policy 
Col. 149 (Deb. 7, Vol. XIII, 08-0i-1991) 

Power Projects ofKerala Col. 143-44 
(Deb. 2, Vol. XIII, 28-12-1990) I Seminar Organised to Solve Energy Crises 
Col. 370 (Deb. 9, Vol. XIII, 10-01-1991) 

Power Requirement in Rajasthan Col. 444 
(Deb. 7, Vol. XIII, 08-01-1991) Setting up ofa Power Plantat Bettish in 
Col 224-25 Bihar 

PowerShortageinCoalMinesinBihar I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 7, Vol. X 111 , 08-01-1991) I Col. 110 

Col. 345-46 Setting up of a Thermal Power Station at 
Power Shortage in Kerala 

(Deb. 7, Vol. XIII, 08·01-1991) 
Col. 282-88 

Power Shortage in Southern Region 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.~5 

Power Station in Salempur in U.P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 116-17 

Power Supply in Calcutta from Bhutan 
(Deb. 9, Vol. X III , 10·01-1991) 
Col. 201 

Power to Release Foreign Exchange by 
CNJC 
(Deb. 7, Vol. XIII, 08-01·1991) 
Col. 194-95 

Private Sector Participation in Power 
Generation 
(Deb. 9, Vol. XIII, 10·01-1991) 
Col. 498-S06 

Production of Coal and Generation of 
Power 
(Deb. 7, Vol. XIll, 08-01·1991) 
Col. 190-91 

Katmar in Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 142-43 

Setting up of Gas based Power Plants in 
Andhra Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 123-28 

Setting up of Power Projects in Andbra 
Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 274-81 

Setting up ofThennal Power Plants in Uttar 
Pradesh 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 495-96 

Setting Up of Thermal Power Station at 
Panadhro In Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 366-67 

Setting up of Thirikaripur Power Plant in 
Kerala 
(Deb. 7, Vol. XIII, 08-01·1991) 
Col. 140 
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Short Term Deposits made by Power 
Undertakings 
(Deb. 9, Vol. XIII, 10-01-199i) 
CoI.280-94 

Private Sector 

Financing of Private Sector 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 86 

Shortage of Power in Delhi Publk: Distribution Syatem 
(Deb. 7, Vol. XIII, 08-01-1991) Bogus Ration Cards 

Col 349 (Deb. 3, Vol. XIII, 02-01-1991) 
Soviet Assistance to Bakreshwar Power Col. 770 

Plant 
(Deb. 9, Vol. XIII, 10-01- J 991) 
Col. 197-98 

Supply of Coal to Vijayawada Thermal 
Power Station 
(Deb. 9, Vol. XIII, 10-01-1991) I 
Co1.ISO-SI 

Survey of Parbati and other projects in 
Himachal Pradesb 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 382-84 

Expansion of Public Distribution System 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.4S6 

Non-Availability of Essential 
Commodities &om Fair Price Shops 
(Deb. 3, Vol. XIII, 02-0)-1991) 
Col 224 

Re-Oriemed PDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 340 

Rise in Sale Price of Rationed Wheat and 
Transfer of~ Project Sugar 

(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 3, Vol. XIII, 02-0)-1991) 
CoI.4)2-13 CoL 800 

Transmission and Distribution Losses I Working of FPS in Delhi 
(Deb. 7, Vol. XIII, 08-0)-)991) (Deb. 3, Vol. XIII, 02.01-1991) 
Col. 189-90 Col. 232 

Transmission Losses in U .P. and Bihar Public Sector 
(Deb. 9, Vol. XIII, 10-0)-1991) Appointment of Chairman and Managing 
Col. 36-37 Director in Public Undertakinp 

World Bank Assisted Power Projects (Inb. 7, Vol. XIII, 08-01-1991) 
(Deb. 7, Vol. Xlii, 08-01-1991) CoI.2S7~ 
Col. 60-72 

Assets of Corporations 
Priceladex (Deb. 2, Vol. XIII, 28-12-1.990) 
Cost of Living Index Col. 329 

(Deb. S, Vol. XIII, 04-01-)99) CBI Raids on Government and Public 
Col. 320 I Undertakings Officials 

Pricelndex I (Deb. 8, Vol. XIII, 09·0)-)991) 
(Deb. S, Vol. XlII, 04-01-1991) Col175-92 

Col. 31S Cycle Corporation of India Limited and 
Wholesale Price Index and Industrial Bharat Ophthalmic Glass Limited, 

Prices West Bengal 
(Deb. 9, Vol. XIII, 10-0)-1991) (Deb. 8, Vol. XIII, 09-0)-1991) 
CoL 329-30 Col.17S 
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D.A. to Public Sector Employees 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 319-24 

Discrimination in Granting Environmental 
Clearance to P.S. Us 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 226 

Expenditure in Public Sector Undertakings 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 155-56 

Expenditure incurred by Corporations 
under Commerce Ministry 
(Deb. 2, Vol. XIII,28-12-1990) 
Col. 73 

Head Offices of Central Public 
Undertakings in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 281-86 

LTC Enc:ashment in Public Undertakings 
under the Departtnent of Fertilizers 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 177-78 

Modernisation of Central Public 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 129 

Performance of Public Sector 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.l74-75 

Performance ofPublic Undertakings under 
Ministry of Energy 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 173 

Production in Defence Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 274-80 

Public Sector Undertakings in Bhojpur, 
Bihar 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col 203-04 

Public Sector Undertakings of 
Maharashtra running in Loss 
(Deb. 8, Vol. XIII. 09-01-1991) 
Co1390-9 I 

Public Sector Undertakings under MRTP 
Act 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 388 

Recruitment in Central Government 
Offices and Public Undertakings 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 10-27 

Review of loss-Making Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 421-22 

Setting up of Wage Board 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 151-53 

Shifting of Offices ofGovemmentfPublic 
Sector Undertakings Outside Delhi 
(Deb. 3, Vol:'XIII, 02-01-1991) 
Col. 26 

Strike by Co-ordination Committee of 
Officers Association of Public Sector 
Undertakings 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 420-21 

Pulse(s) 
Prices of Cement, Edible Oil and Pulses 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 487 

Production of Pulses 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 476 

Punjab 
Agricultural Projection in Punjab 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 264 

Arrest of Persons Involved in Terrorists 
Activities in J&K and Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 453-54 
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Assistance for development of Tourism I Gold Samples Collected in Punjab 
in Punjab, DelbiandChandigarh (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. I, Vol. XIII, 27-12-1990). Col. 317 
Col. 371 I Harassment and Victimisation of 

llacklog of Reserved Vacancies in Ptmjab I Scheduled Caste Officers in Punjab 
GovemmentOffices (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 8, Vol. XIII, 09-01-1991) Col. 307 
Col 5-7 

Bank Dacoities in Punjab 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 173-80 

Law and Order Situation in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.4S 

Massacre of Bus Passengers in PwUab 
BifurcationofPunjabWakfBoard i (Deb. 8, Vol. XIII, 09-01-1991) 

(Deb. 8, Vol. XIII, 09-01-1991) i Col220 
Col. 125-26 I Migrants from Delhi to Punjab during 1984 

Consfiscated Arms in Punjab ! Riots 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 8, Vol. XlII, 09-01-1991) 
Col. 447-S2 Col 423·24 

Construction ofSu~Markets in Punjab Number of Militants in Detention in 
(Deb. 4, Vol. XIII, 03·01-1991) PUl\iab 
Col4S3-61 J (Deb. 8, Vol. XIII, 09-01-1991) 

Development of Agriculture Sector in I Col43S 
Punjab I Number of Persons Killed in Punjab 
(Deb. 4, Vol. XIII, 03-01-1991) I (Deb. 8, Vol. X III , 09-01-1991) 
Col 127-28 Col. 163-70 

Development of SCs and STs in Punjab Panthic Committee Code of Conduct for 
(Deb. 8, Vol. XIII, 09-01-1991) I Journalists in Punjab 
Col. 438 (Deb. 6, Vol. XIII, 07-01-1991) 

Environmental Norms for Acquisition of 
Land in Punjab 
(Deb. I, Vol. XIII, 77-12-1990) 
Col. 167 

Expenditure Incurred on CRPF in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 422-23. 

Filling up of Vacancies in Punjabi 
University, Patiala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 243 

Flood Affected Villages in Hoshiarpur, 
District of Punjab 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 243 

Col 333-34 
Pension to Widows of Terrorists Victims 

in Punjab 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col 421-42 

Pensionary Benefit to Retired Punjab 
Government Employees 
(Deb. 6, Vol. xm, 07-01-1991) 
COl.4S3 

Petrochemical Complex in Punjab 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 144 

Procurement of Paddy in Punjab 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 229 
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Waiving off Loans in Punjab Recruitment in Vigilance Department in 
Punjab Government 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.330-34 

(Deb. 2, Vol. XIII, 28-12-1990) 
Cot 67 

WakfPropenies in Punjab 
Release ofDetenues in Punjab andJ&K (Deb. 6, Vol. XIII, 07-01-1991) 

(Deb. 6, Vol. XIII, 07-01-1991) I COI.30S~ 

Col. 1 S9 I Rail Accident 
Release of Water Under Canals of I Train Accidents 

Haryana,Raj~andPunjab I (Detl. 9, Vol. XlII, 10-01-1991) 
(Deb. 4, Vol. XIII, 03-01-1991) Col. 492-94 
Col. 448-49 RaHway Protedion FolU 

Results of Punjab Education Board Recruitment for RPF 
(Deb. 3, Vol. XlII, 02-01-·1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Cot 604 . Col. 203-12 

Schemes for the Welfare ofSCs in Punjab I, Railways 
(Deb. 8, Vol. XIII, 09-01-1991) d' . naI ikki' 
Col 291-92 Ad itlO Coaches for S m 

. i (Deb. 7, Vol. XIII, 08-01-1991) 
Sealing ofIndo-Pak Border in Punjab Col. 210-11 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.4S3-S4 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 110-231 

Additional Coaches in 1001/1002 
Panchavati Express 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 469-70 

Additional Trains on Bangalore 
Spinning Mills in Punjab I Trivandrum Section 

(Deb. 3, Vol. XIII, 02-01-1991) I (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 601 ! Col. 40-41 

Spun in Killing of InnoCent Citizens in I Allotment of Book Stalls 
Punjab (Deb. 7, Vol. XIII, 08-01-(991) 
(Deb. 8, Vol. XIII, 09-01-1991) I Col.171-72 
Col. 202-03 II Allotment of Contracts of Stalls to 

Supply of Standard Fertilizers and Unemployed Graduates 
Pesticides to Fanners in Punjab I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) Col. 237-38 
CoL 100 I AllotmentofDinin~tryCarContracts 

Transfer of Houses Allotted by Punjab on Nonhern Railway 
Housing Board (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) Col.4S~ 
CoL 816 Allotment of Funds to Andhra Pradesh 

Unemployment of Youth in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 291 

for Railway Safety 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 171 
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Angamaly-Achenkovil-Malayora Railway Conversion of Ahmedabad-Delhi Line 
Line (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoL246 
CoL 160 ! Conversion of Amritsar-Ludhiana into 

Assault on Fonner P.M. 8hri V.P. Singh I Shuttle Trains 
(Deb. 8, Vol. XIII, 09-01-1991) I (Deb. 9, Vol. XIII, 10-01-1991) 
Col 156-S7 I CoL262~ 

Boxes for 1TEs , Conversion of Balaghar-Katangi and 
(Deb. 9, Vol. Xlll, 10-01-1991) 1 Tirodi-Tummsar Railway Lines 
CoI.308-09 (Deb. 7, Vol. XIII, 08-01-1991) 

Cancellation of Trains Passing Through Co1.36~ 

Uttar Pradesh Conversion of Jabalpur-Gondia-
(Deb. 7, Vol. XIII, 08-01-1991) ChandrapurRailwayLine 
Col. 229 I (Deb. 7, Vol. XIII, 08-01-1991) 

Capital Raising by Unconventional' Col. 29-30 
Methods Conversion ofKashipur-Ramnagar Line 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
CoL lSI Col lOS 

Care on Wheels I Conversion ofManmad-Adiiabad Line 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 7, Vol. XIII, 08-01-1991) 
CoLJ31-34 Col. 226-28 

Chair Cars in Express Trains I Conversion ofMiraj-Banplore Line 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 9, Vol. XIII, 10-01' .. 1991) 
Col. 49 ! Col. 187-88 

Charges for Catering Service in Rajdhani 
Express 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 381-82 

Conversion ofNadiad-Kapadw~ line and 
ITs Extension to Modasa 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 273 

Chitauni-Bagha Bridge Conversion of Railway Lines 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 9, Vol. XIII, 10-01-1991) 
COI.494-9S I CoI.34748 

Circular Railway in Bangalore I Conversion ofRajkot-Veraval Line 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
CoI.IS8-S9 Col. 171 

Circular Railway in Calcutta 
(Deb. 9, Vol. XIlI, 10-01-1991) 
Col. 319-20 

Construction of Jakhapura-Banspani 
Railway Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 33-34 

Damage of Railway Property due to 
Agitation 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 263-78 

Development ofEcologic:al Train 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.17S 
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Development ofKakinada Station 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 222-23 

Digha-Tamluk Rail Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoUIO 

Direct train from Bombay/Madras to 
Chopan in U.P: 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col376 

Direct Trains Between Bombay V.T. and 
Panvel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 295-96 

Direct Trains from Kanyakumari 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 168 

Doubling of Cochin-Trivandrum and 
Shoranur-Mangalore Lines 
(Deb. 7, Vo\. XIII, 08-01-1991) 
Col. 121 

Doubling ofQuilon-Madras Lines 
(Deb. 7, Vo\. XIII, 08-01-1991) 
Co1.~88 

Ekalakhi-Balurgbat Railway Une (E.R.) 
(Deb. 9, Vol. XllI, 10-01-1991) 
Col. 9-14 

Electrification and Doubling of Bandel-

Electrification of Trains on Northern 
Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 23S-36 

Electrification of Vijayawada-
VisakhapatnamLine 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 196 

Express Train on Gorakhpur-Bareilly 
Route 
(Deb. 7, Vol. X Ill, 08-01-1991) 
Col. 221 

Extension of Trains Running Between 
Madras and Bokaro upto Gaya 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 230 

Facilities to Retired Employees of 
Locomotive Workshop, Amritsar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 134-35 

Fast Train between Delhi and Tatanagar 
(Deb. 9, Vo\. XIII, 10-01-1991) 
Col. 351 

Financial Performance ofNEFR and NER 
(Deb. 7, Vol. XIlI, 08-01-1991) 
Col. 107-09 

Fire Caused by Rail Tankers Filled with 
Crude Naptha 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 4849 

Katwa Section First Class Reservation Quota in Dimapur 
(Deb. 9, Vo\. XIII, 10-01-1991) Booking Office 
Col 415 (Deb. 7, Vol. XIII, 08-01-1991) 

. CoL 113 
Electrification of Railway. Line Between I Free Rail Pass to Central Government 

Kancheepuram and Chmgleput I Pensioners 
(Deb. 7, Vol. XIII, 08-01-199\) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 197-98 Col. 308-09 

Electrification of Railway Lines 
(Deb. 7, Vol. XlII, 08-01-1991) 
CoJ.50-S1 

Free Rail Travel Facility to Girls 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 44344 
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Freight Charges on Coal supplied to I Introduction of through Coaches between 
Raichur Power Station i Bidar and Bangalore 
(Deb. 9, Vo\. XIII, 10-01-1991) i (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 186 ! Col. 349-S0 

Frequeru."')' of Asansol Barddhaman I..ocaJI I Khurda Road-Bolangir Railway Line 
Passenger Trains I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) i Col22S-26 
Col. 34S I Konkan Railway Project 

GbaziabadRaiITerminaJ I (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) I Col.l 404 I 

Col. 142 I Konkan Railway Project (Goa Section) 
GrievancesofGroup'B'RaiIwayOfficers (Deb. 9, Vol. XIII, 10-01-1991) 

(Deb. 9, Vol. XIII, 10-01-1991) I Co1.316-17 
Col. 195-96 iT' , . I Late Running ofraJns 

Group 'A Officers on Railways (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) I COI2 .... 3S 
Col. 143 I • .-. 

G Man I Rail L' " Linking of Adilabad to Delhi-Nagpur 
uruvayoor- ga ore way me Route 
(Deb. 9, Vo\. XI11, 10-01-1991) II (Deb. 7, Vo\. XlII, 08-01-1991) 
Col. 377 I CoI.14S-46 

Halt at Bangalore i L;ftS,;ftft fBahra'ch d Border Area 'th 
~~ Vol. XIII, 08-01-1991) I u~with~Line WI 

I (Deb. 9, Vol. XIII, 10-01-1991) 
Harnessing of alternative energy sources I Col. 174 

(Deb. 9, Vol. XIII, 10-01-(991) I . , and Can llati 
Col. 199-200 I Loss Due to Agitation ce on 

to Trains 
Impact of Computerised Reservation I (Deb. 9, Vol. xm, 10-01-1991) 

System I Col. 496-97 
(Deb. 7, Vo\. XIII, 08-01-1991) I, 

Col27(}' 71 Loss in Operation of Trains 
Import of Wheel Sets I (Deb. 7, Vo\. XIII, 08-01-1991) 

(Deb. 7, Vol. XIII, 08-01-1991) Coli 92 
Col. 209-10 Malpractices in Railways 

Inclusion of Bombay-Palaghar Section I 
into Suburban Railway Management 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.ISS-56 

Increase in Bogies in Kamataka Express 
(Deb. 7, Vol. XIII, 08-01 -1991) 
Col 221-22 

Introduction of New Trains 
(Deb, 7, Vol. X III , 08-01-1991) 
CoL 230-32 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 408-10 

Manufacture of Concrete Sleepers in 
Railway Workshop, BareiUy 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 146 

Movement of Rail Traffic Due to Shortage 
of Petroleum 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 51-52 
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Need to construct a railway line between 
Fatehpur and Etawah in Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoJ.592 

Need to construct railway level crossings 
in rural area of Ganganagar, Bikaner 
and Nagour of Rajasthan (MUR 377) 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 611 

Need to construct railway line from 
Gopa!pur Port to the interior regions of 
Ganjam district, Orissa (MUR 377) 
(Deb. 3, Vol: XIII, 02-01-199\) 
Col. 867 

Need to expedite construction of 
Malayora Railway line from Angamaly 
to Achencoil in Kerala (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 98-99 

Need to give priority to construction of 
main railway line between Latur Road 
and Kurudwadi via Osmanabad in 
Maharashtra (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 97 

Need to introduce a direct Express Train 
from Delhi to Kotdwara and provide 
other facilities at Kotdwara Railway 
Station 
(Deb. 3, Vol. XIIl, 02-01-1991) 
Col 866 

Need to link railway line between 
Kadur-Chikmaglur-Belur-Saklespur 
(MUR377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.555 

Need to reinstate the victimised Railway 
employees (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 99 

Need to restore sleeper coaches in 
passenger train running between 
Kottavalasa and Bailadila (MUR 377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 590 

New Catering Policy 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoJ.I02~3 

New Coach Factories 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoJ.416 

New division at Chopan in U.P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 375 

New Railways Divisions 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 37-38 

New Rajdhani Express from Bombay to 
DeUll 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.163~ 

New Station between Jogeshwari and 
Goregaon (Bombay) 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 147 

New Train Between Delhi and Howrah 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 415 

New Trains onNorthe:nandN.E. Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 169-70 

Palace on Wheel Trains 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 135-38 

Palace on Wheels in South 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.3\O 

Pantry car contract in Shatabdi Express 
(Deb. 7, Vol. Xlii, 08-01-) 991) 
Col. 372 
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Pantry Cars for Trains 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.S9-60 

Passenger Amenities at New Delhi Station 

RAiI-eum-Road Reservation in Hilly Areas 
ofU.P. 
(Deb. 9, Vol. XIII, 10·01-1991) 
CoI.2444S 

(Deb. 9, Vol. XIII, 10-01.1991) RailwayconunuterserviceinBombay 
Col 1-7 (Deb. 9, Vol. XIII, 10-01-1991) 

Passenger Amenities in South Bound 
Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 142 

Col.202·OJ 
Railway Crossings in Oujarat 

(Deb. 9, Vol. XIII, 10-0]-1991) 
Col. 245-46 

Paym f C · Railway Line From Ouwabati to Tinsukhia 
ent 0 ompensatJons I 

(Deb. 7, Vol. XIII, 08-01-1991) ~~~427, Vol. XIII, 08-01-1991) 

Col. 195-96 I Railway Lines in Bihar and W.B. 
Pension to widows in Central Railway (Deb. 7, Vol. XIII, 08-01·1991) 

(Deb. 9, Vol. XIII, 10-01-1991) Col. 118-20 

Col. 176-80 \ Railway Lines in Tn1le.1 Areas ofRajasdwl 
Posts ofCIass II Officers I (Deb. 9, Vol. XIII, 10-01-1991) 

(Deb. 7, Vol. XIII, 08-01-1991) I· Col. 357-58 
Col 297 Railway Projects in Bihar 

Printing of Railway Reservation Forms , (Deb. 9, Vol. XIII, 10·01·1991) 
(Deb. 7, Vol. XIII, 08-01-1991) I CoI.2n-79 
Col 147 I Railway Reservation Counter at 

Privatisation of Catering on Railways i Legislators' Home, Bangalore 
(Deb. 9, Vol. XIII, 10-01.1991) I (Deb. 9, Vol. XIII, 10-01-1991) 
Col 42 I CoI.410-14 

Privatisation of container depots and I Railways Project in Rajasthan 
freight stations ! (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) I Co1.324-28 
Col. 137-38 I Rakes for Palace of Wheels 

Provision of AlC Chair Car in the Cholan 
Express 
(Deb. 7, Vol. XIII, 08.01.(991) 
Col. 164 

Rail Line Between Panvel Khopoli and 
Karjat 
(Deb. 9, Vol. XIII, 10·01-1991) 
Col. 355 

Rail Line ftom Haridupur to Paradeep 
(Deb. 9, Vol. XIII, 10·01-]991) 
CoI.IS4 

(Deb. 9, Vol. XIII, 10·01-1991) 
Col. 361-65 

Reconstruction of Stations in Kerala 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.307~ 

Reinstatement of dismissed Railway 
Employees 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 470-12 

Replacement of Wooden Sleepers 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 1 53·S4 
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Reported Atrocities against SC/ST 
Officials 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 377 

Reservation facilities at V.T. and 
Churchgate stations in Bombay 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 196 

Restoration of2SUP126DN and 29UP/30 
ON 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 247 

Restoration of Train Services in Smastipur 
Division 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 34344 

Sale ofTickets 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 167-68 

Samastipur-Darbhanga Railway Line 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 112-13 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 494 

Satna-Rewa Railway Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 39-40 

SC/ST Officials in Railways Boardl 
Northern Railway 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 219 

Security on Gomati Express 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 173-74 

Setting up of Railway Out-Agency in 
Malegaon, Nasik 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 461 

Shifting of Car Shed fromArrah 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.1S1-52 

Stoppage of Delhi-Valamau Express at 
Sadat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 240 

Stoppage of Geetanjali and Pushpak 
Trains at Nasik 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 147 

Stoppage of Goa Express and Kamataka 
Express at Belapur 
(Deb. 9. Vol. XIII, 10-01-1991) 
Col. 469 

Stoppage ofNilachal Express at JaIesbwar 
Station 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 168 

Superfast Train Between Satna and 
Bhopal 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 408 

Suspension of Trains on the Occasion of 
KarSeva 
(Deb. 9, Vol. XIII. 10-01-1991) 
Co1.213-19 

Track Renewal in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 491-92 

Thefts from Goods shed at New Delhi 
Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 353 

Traffic Problem in Udaipur 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 271-73 

Train Service on Berbampur-
Bhubaneswar Section 
(Deb. 9, Vol. XIII, 10-01-1991) 
C01.3S2-S3 

Train services in Orissa 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 223-24 
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Training of Scheduled Tn'bes Officers in 
Foreign countries 
(Deb. 7, Vol. X III , 08-01-1991) 
Col. 376-77 

Air Service for Ranakpur Temple 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 165 

I Allocation for Jodhpur Lift Canal Water 
Trains on Howrah-Bargachia Section I Supply SclIeme 

(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 462 I Col. 415 

Transfer of officers posted at Ambala ! Allocation of Funds to Voluntary 
Cantt. ! Oreanisations in Rajasthan 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 6, Vol. XIII, 07-01-1991) 
Col.371 Col. 37-82 

I 
Transportation of Betel Leaves I Bisalpur Project ofRajastban 

(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 4, Vol. XIII, 03·01-1991) 
Col. 191-92 I Col. 277-7S 

TTE/Coach Conductor for each Rail I Central Investment in Rajasthan 
Compartment (Deb. 6, Vol. X III , 07-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) i Col. 34&65 
Col. 298 ji Cent~ally Protected Monuments in 

Tunnel in Konkan Railway Rajasthan 
(Deb. 9, Vol. X III , 10-01-1991) I (Deb, 3, Vol. XIII, 02-01-]991) 
Col 201-02 . Col 437 

Villivakam andAnnanagar Railway Line I Clearance to Thermal Power Plant of 
(Deb. 9, Vol. XIII, 10-01-1991)' Rajasthan 
Col. 392-93 I (Deb. 9, Vol. XIII, 10-01-1991) 

World Bank Assistance for Indian I Col. 113-16 
Railways I Declaration of Nahargarb as lteserved 
(Deb. 7, Vol. XIIl, 08-01-1991) I Forest 
Col. 138-39 (Deb. 2, Vol. XIll, 28-12-1990) 

Y: tri' N' B bay , Col. 120 a lwasat om I 
(Deb. 7, Vol. XIII. 08-01-1991) I Development of Tourist Centres in 
Col. 268 \' Rajasthan 

Rajasthan (Deb. 1, Vol. XIII, 27-12-1990) 
I CoL508 

Air and Water Pollution in Udaipur : D ' Ra'asthan 'I om~suc and Foreign Tourists in 
~ , Rajasthan and Maharashtra 

(Deb. 5, Vol. XIII, 04-01-1991) I (Deb. I, Vol. XIII, 27-12-1990) 
Co1.316-17 0>1.213 

Air Centres and Doordarshan Kendra! in 
Rajasthan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 406-07 

Financial Assistance to 'Van Sharamik 
Sahkari Samitis' in Udaipur 
(Deb, 2, Vol. X III , 28-12-1990) 
CoL 310 



SUBJECT INDEX 121 

Financing of New Power Projects of 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 382-90 

Functioning of Doordarsban studios and 
AIR Stations in Rajasthan 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 314-18 

Health Facilities in Rajasthan 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 471 

Identification of Hazardous Industries in 
Rajasthan 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 307 

Increasing Agricultural Productivity in 
Rajasthan 
(Deb. 1, Vol. XlIJ, 27-12-1990) 
Col. 462 

Jncreasing Desert in Rajasthan 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 393-94 

Industrial Development of Rajasthan 

Need to construct railway level crossings 
in rural area of Ganganagar, Bikaner 
and Nagour of Rajasthan (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 611 

Need to declare Ajrner disIric:t of Rajasthan 
an induftlfially backward district 
(MUR377) 
(Deb. 10, Vol. XIII, Jl-O 1- I 991) 
CoL 106 

Need to sanction Pipalda, Piplet and Indira 
Lift Irrigation Projects to provide 
irrigation facilities in several parts of 
Rajasthan (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 609 

New Telephone COMec:tions in Udaipur 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 133 

News item Captioned "Jaipur's Ramgarh 
Lake goes dry" 
(Deb. 4, Vol. XIII, 03-0 I -1991) 
Col. 203 

(Deb. 6, Vol. XIII, 07-01-199 J) No Industry Districts in Rajasthan 
CoL407~ (Deb. 8, Vol. XIII, 09-01-1991) 

Literacy in Rajasthan Col. 27-28 
(Deb. 3, Vol. XIII, 02-01-1991) Oil and Gas Exploration in Rajasthan 
Col. 797 (Deb. 9,Vol. XIII, 10-01-1991) 

Loans Advanc:ed under Self Employment 
Scbeme in Rajasthan 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 147-54 

LPG Consumers and Agencies in 
Rajasthan 
(Deb. 9, Vol. xm, 10-01-1991) 
CoL 117-36 

Major and MedilDD Irrigation Projects of 
Rajasthan 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 92 

National Highways in Rajasthan 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 261 

CoL 144-46 
Petrol Pumps and LPG Agencies in 

Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 148-49 

Pollution in Breecbhadi, Rajasthan 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 247-48 

Pollution of Ground Water in Rajasthan 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 207-08 

Power from Central Power Station to 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 236-40 
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Power Requirement in Rajasthan Sidhmukh, Nohar Feeder and LiDkCanal 
(Deb. 7. Vol. XIIl. 08-01-1991) Project 
Col. 224-25 (Deb. I, Vol. XIII, 27-12-1990) 

Production of Foodgrains Col. 229 
(Deb. 4, Vol. XIIl. 03-01-1991) SocialForestryProjeaiuRajasthan 
Col 27S.77 (Deb. 5, Vol. XIII, 04-01-1991) 

Proposal to Set up Petrol-Chemical Col. 94-95 
Industry in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) Solution of Drinking Water Problem in 
Col 492 Rajasthan 

Proprietary Rigbts to Tribals (Deb. 4, Vol. XllI, 03-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991)! Col278-79 
Col. 318-19 i Super Phosphate and Sulphuric Acid Plant 

Railway Lines in Tribal Areas ofRajaslhan I in Sikar 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 357-58 I Col. 88-89 

Railways Project in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col324-2S 

Tack Renewal in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.491-92 

Re~~ ~~:::~;,:,alS of I Telephone Exchanges in ~tban 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 1, Vol. XIII, 27-12-1990) 
Col. 448-49 CoL 259 

Reorganisation of Post Master General's Towism Affected in States of Rajasthan 
Office in Rajasthan and Jammu & Kashmir 
(Deb. 4, Vol. XIII. 01-01-1991) (Deb. I, Vol. XIII, 27-12-1990) 
CoI.7J9 i Col. 478 

Scheme for Irrigation Facilities in Jalore I Traffic: Problem in Udaipur 
andBannerDistrictofRajastban I (Deb. 7, Vol. XlII, 08-01-1991) 
~~I. Vol. XIII, 27-12-1990), Col. 271-73 

Setting up of bench of Rajasthan 
High Court at Udaipur (Rajasthan) 
(Deb. 5, Vol. XllI, 04-01-1991) 
CoL 317-18 

Setting up of Cement Plants at 
Sbambhupura in Rajasthan 
(Deb. 8. Vol. XIII, 09-01-1991) 
CoL 317 

Shifting of Administrative Building of 
Jaipw-Airport 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.43..t4 

Unaudtorised Seizure of AIR 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 434-35 

RHlJuam Bhooml 
Ram JIIDIm Bhoomi Dispufe 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 146 

Submission of Documents by VHP and 
BMAC 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 221-22 
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Ramanujam Committee 

Recommendations of Ramanujam 
Committee on Industrial Relations 
(Deb. 8, Vol. XIII, 09-01.1991) 
Col. 368-80 

Rashtriya Chemicals and Fertilizen 
Limited 

Complaints against Chainnan ofRashtriya 
Chemicals'and Fertilizers Limited 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.428-29 

Refugee 
Chakma Refugee Problem 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 108-09 

Repatriation of Sri Lankan Tamil Refugee 
(Deb. 6, Vol. XIlI, 07-01-1991) 
CoI.I02~3 

Sri Lankan Tamil Refugees 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 319 

Regalia Items 
Reservation ofRegaJialHeirloom lterns of 

Erstwhile Rulers 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 446 

RelUm of Regalia Items from Erstwhile 
Rulers 
(Deb. 6, Vol. XHl, 07-01-1991) 
Col. 426-27 

Rehabilitation 

Religious Places 

Development of Places of Pilgrimage 
(Deb. 4, Vol. xm, 03-01-1991) 
Col. 337-42 

Legislation to Freeze status of Religious 
Shrines 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL~S 

Resolution Re: Places of Religious 
Significance (Reso.) 
(Deb. 5, Vol. xm, 04-01-1991) 
CoI.S61-68 

Reservation 
Exclusion of Certain Departments from 

Reservation 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.418-19 

Identification of Castes for Reservation 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 172 

Reservation in Government Jobs on the 
Basis of Percentage of Population 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 104 

Reservation of Jobs for Women 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 360 

Reservation of Seats in Parliament and 
State Legislatures for Poor 
(Deb. 5, Vol. XHl, 04-01-1991) 
CoL 46 

Reserve Bank oflndia 
Rehabilitation of Children 

(Deb. 8, Vol. XIII, 09-01-1991) Appointmentof'Khitmatgars'inRBI 
Col 66 (Deb. 2, Vol. XIII, 28-12-1990) 

. Col. 62 
Rehabilitation ofN.C.L. Oustees 

(Deb. 7, Vol. XHl, 08-01-1991) Clearance of Overdraft 
Col. 37-38 (Deb. 5, Vol. XHl, 04-01-1991) 

Col 127 
Rehabilitation to Displaced Persons Due 

to Kaiga Nuclear Project in Karnataka 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 427-28 

Group Accountability Concept 
(Deb. S, Vol. XIII, 04-01-1991) 

. Coln 
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RB I Guidelines for Opening of Letters of I Projects on Mahananda Bas. in 
Credit (Deb. 4, Vol. XIIl. 03-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) CoL211-12 
CoL 158-59 Rivers Identified forCIcaning in Kamar.aka 

Resolution (Deb. 2, Vol. X 111 , 28-12-1990) 
Resolution Re: Measures to protect the CoL 283 

interests of Farmers (Reso.) i Shares from Narmada Waters 
(Deb. 5, Vol. XIII, 04-01-1991)' (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 516-61 Col 74-75 

Resolution Re: Pl.aces of Religious SypbonAcross River Kamla 
Signifiamce(Reso.) (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) I Col 435 
Col. 561-68 IUd 

Statutory Resolution Re : Approval of I Allocation ofF\Ulds to States to Improve 
Proclamation in respect of Goa Intnt-State Roads 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 869-95 Col 44142 

Riwer , Amount Released to States Out ofCentra1 
Cleaning of 'Ganga' Road Fund 

(Deb. 2, Vol. XIII, 28-12-1990) (Deb. I, Vol. XIII. 27-12-1990) 
Col. 96 Col 562 

Cleaning ofBetwa River Construction ofBareilly Bye-Pass 
(Deb. 2, Vol. XlII, 28-12-1990) (Deb. 4, Vol. Xlii, 03-01-1991) 
Col 179 , Col. 95 

Distribution of Cauvery Water II' Construction of Mugbal Road in Jammu 
(Deb. 6, Vol. Xlii, 07-01-1991) &Kasbmir 
Col 2-5 (Deb. 8, Vol. Xlll, 09-01-1991) 

Increasing the Depth of Rivers to Check 
Floods 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 395 

Indo-Bangladesh Talks on Ganga Waters 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 205 

Levelling of Ravines of Yamuna Bank 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.411-13 

Major Rivers Facing Pollution 
(Deb. 2, Vol. XIII, 28-12-1990) 
Cot 321 

CoL317-18 

Construction of Roads in Andhra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 154-62 

Construction of Roads in Forest Areas of 
Bihar 
(Deb. I, Vol. XIll, 27-12-1990) 
Col. 301 

Norms for ConstruaiOl1 of Road Under 
Inter State or &onomiclm~e 
Programme 
(Deb. 1, Vol. XIll, 27-12-1990) 
Col.1S8 
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Rubber 
Floor Price ofNaturaJ Rubber 

(Deb. 2, Vol. xm, 28-12-1990.) 
CoL 306 

Import of Rubber 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 64 

Satyagraha by Rubber Growers 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.2S2 

Rural A .. 
Funds to States for Drinking Waterin Rural 

Areas 
(Deb. 4, Vol. Xlii, 0.3-01-1991) 
CoL 115-24 

FlD1ds to Slates under Rural Development 
Programme 
(Deb. 4, Vol. XIII, 0.3-01-1991) 
CoL212-S6 

Shortage of Kerosene and Diesel in Rural 
Areas 
(Deb. 9, Vol. XIII, 10.-0.1-1991) 
CoL 234-35 

Supply of Drinking Water in Rural Areas 
ofUtIar Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990.) 
CoL3S6 

Telephone Facility to Each Village 
Panchayat 
(Deb. 4, Vol. XIII, 0.3-0.1-1991) 
Col. 112 

RuralElectrlfleatloD 
Financing of Rural Electrification 

Progranune 
(Deb. 7, Vo1. XIII, 0.8-0.1-1991) 
CoL 281-82 

Salary aad AIIow.aces 
Adoption of Revised Pay Scale of 

Assistants and Stenographers 
(Deb. 2, Vol. XIII, 28-12-1990.) 
Col. 271 

Bi-partite Wage Agreements in Coal 
Industry 
(Deb. 9, Vol. XIII, 10.-0.1-1991) 
CoL 34-36 

D.A. to Public Sector Employees 
(Deb. 8, Vol. XIII, 0.9-0.1-1991) 
Col. 3 19-24 

Demand ofEmployees ofNationalAiJport 
Authority 
(Deb. 7, Vol. XIII, 08-0.1-1991) 
Col. 29 

Equal Pay for Equal Work 
(Deb. 8, Vol. XIII, 0.9-0. 1-1991) 
Co1.218-J9 

Extra·WorkAllowanee 
(Deb. 8, Vol. XIII, 0.9-0. J -1991) 
Col. 64-65 

Honorarium to Officials engaged in 
defending Cases 
(Deb. 2, Vol. XIIl, 28-12-1990) 
Col. 291 

HRA toCen1ral Govenunent Employees 
in Goa 
(Deb. 5, Vol. XIII, 04-0.1-1991) 
CoL219 

Need to implement National Industries 
TriblD1al award regarding payment of 
Salary and Allowances to employees 
of Regional Rural Banks at Par with 
those of sponsored Banks (MUR 3n) 
(Deb. 10., Vol. XIII, J 1-0.1-1991) 
Col. 99-100 

Pay Seale of Hindi Translators 
(Deb. 5, Vol. XIII, 0.4-0.1-1991) 
Col. 136-37 

Pay Scales of Section Officers and 
Gazetted Stenos 
(Deb. 2, Vol. Xiii, 28-t2-199o.) 
Col. 204 

Ration Allowance to Delhi Police 
Personnel 
(Deb. 6, "\ ,,1. XIII, 0.7-01-(991) 
Col. 273-74 
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Restriction on Cash Payment ofD.A. 
(Deb. 5, Vol. X III , 04-01-1991) 
Col.11l 

Revision of Conveyance Allowance 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 160-61 

Upgradation of Cities 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 251 

Salt 
Salt Cess Fund 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.388-89 

Sauctuary/National Park 
Acquisition of Land for Sitamata Wildlife 

Sanctuary 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 128 

Sanitatioo 
Guidelines for Central Rural Sanitation 

Programme 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 57-58 

Sarkarill CommillioD 
Meeting of Inter-State Council 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 61 

Satellite 
Development of Polar Satel1ite launch 

Vehicle 
(Deb. 6, Vol. X 111 , 07-01-1991) 
Col. 3 10-11 

New Satellite Series--GRAMSAT 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.I~19 

Satellites of 119-Nation Communications 
Consortiums 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 335 

Setting up of Monitoring Earth Station for 
Satellite at 181na 
(Deb. 6, Vol. XIll, 07-01-1991) 
Col. 148-49 

SaudiArabta 

Payment of Wages to Indian drivers by 
the Government to Saudi Arabia 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 83-84 

School 

Donations for Admission in Delhi School 
(Deb. 3, Vol. XllI, 02-01-1991) 
Col. 215 

Government Girls Senior Secondary 
Schools in Delhi 
(Deb. 3, Vol. XIJI, 02-01-1991) 
Col. 251 

Late Attendance by Teachers in 
Government Schools in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 722 

Sainik School, Balacbadi, Jamnagar 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 195 

Schools Housed in Tents 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.2S7 

Schools in Maharasbtra 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 704 

Schools Run by B.E.L. in BangaJore 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 197-98 

Seienee aad Tecbaology 
Employment Generating Projects of 

Science and Technology 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.2SUO 

Facilities in remote sensing centre in 
Karnataka 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 134-35 

Indian Monsoon will go off-course a News 
item Captioned 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 295-96 
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Marine Collaborations 
(Deb. 8, Vol. XIII, 09-01- 1 991) 
Col. 328-29 

Research in Science and Technology 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 112-14 

SCslSTslOBCs 
Adherence of Reservation Policy 

Implementation of Mandai Commission 
Recommendations 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 233-34 

Law on Implementation of Reservation 
Policy 
(Deb. 6, Vol. XII1, 07-01-1991) 
CoI.303~ 

(Deb. 9, Vol. XIII, 10-01-1991) Loan to SCsiSTs Setting up Industries 
Col.l86-87 (Deb. 2, Vol. XIII, 28-12-1990) 

Alleged Injustice Against SClST Officials Col 242 
(Deb. 7, Vol. XIII. 08-01-1991) LoanstoSCsandSTsinOrissa 
CoI.3940 (Deb. 2, Vol. XIII, 28-12-1990) 

Appointment of SC/ST LiaisOn Officers Col. 95 
for SC/ST Cells in Ministriesl Need to streamline the procedure of 
Departments I issuing Scheduled Castes and 
(Deb. 8, Vol. XIII, 09-01-1991) Scheduled Tribes certificates 
CoL 7-8 (MUR377) 

AtrocitiesonSCsandSTs (Deb. 10, Vol. XIII, 11-01-1991) 
(Deb. 6, Vol. XlII, 07-01-1991) Col.lOI 
Col. 376-84 

Bank Loans to SCs and STs 
(Deb. 5, Vol. XIII, 04-01-199.1) 
Col. J55-56 

Development ofSCs and STs in Punjab 
(Deb. 8, Vol. XIII, 09-0J-1991) 
Col. 438 

Employment Scheme for Economically 
Weaker Sections 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 272-73 

Experts Dissociated from the findings of 
Mandai Commission 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.419 

Filling up of Reserved Vacancies for SCsi 
STs 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 151-52 

Harassment and Victimisation of 
Scheduled Caste Officers in Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 307 

Petrol Pumps to SCsiSTs and Backward 
Classes 
(Deb. 9, Vol. Xlii, 10-01-1991) 
Col. 241-42 

Population oroBCs 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 31;1 

Promotion of SC and ST Employees in 
Department of Posts Telegraphs in 
Bihar 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 443 

Promotion of Scheduled Caste Oftlcers 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 371-72 

Proprietary Rights to Tribals 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.318-19 

Rehabilitation of STs Displaced frQltl 
Scheduled Areas 
(Deb. 8, Vol. XIlJ, 09-01-1991) 
CoL3S2-S3 
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Reported Atrocities against SC/ST 
Officials 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 377 

Sc/sT Backlog 
(Deb. 9, Vol. XIIl, 10-01-1991) 
CoL 377-78 

Sc/ST Managers in Bank ofMaharasbtra 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 349-51 

SC/ST Officials in Railways Board! 
Nonhero Railway 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 219 

Schemes for the Welfare ofSCs in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 291-92 

Scholarships to SCs, STs and Other 
Backward Classes 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.26-34 

Selection ofSClST Candidates in lAS 

Seed 

Import of Seeds 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 191-92 

Ship 
Inspection of Indian Ships by American 

Navy in OuifRegion 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 447 

Passenger Steamer Service between 
Bombay and Goa 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.S46 

Problems of Shipyards 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 400 

Sbipping 

Establishment of a Shipyard at Par.dip 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 421-22 

(Deb. 6, Vol. XIII, 07-01-1991) GrowtbofSbippingTonnage 
CoI.22B-30 (Deb. 4, Vol. XIII, 03-01-1991) 

Setting up of Special Courts to Deal with 
Atrocities on SCs and S1S 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.34246 

Training of Scheduled Tribes Officers in 
Foreign c:ountries 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 376-77 

CoL6UIJ 
I.N.S. AndImao 

(Deb. 6, Vol. xm, 07-01-1991) 
Col. 101-02 

bItroductioa of Shipping Services 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL396-98 

National Shinninlt p...J~ Vacancies ofSCIST in Kendriya Vidyalaya -rr-"D -7 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col 802 Col. 398-400 

Welfare Sc:hemesfor Weaker Sections in 
Andhra Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 192-93 

Security 

Security Protection to People in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.26()..61 

Shipping Service Between Calcuna IDd 
PortBJair 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 208-10 

Shipping Service for TI'BI1IpOI1atiOD of 
1bermaI Coal ftom Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 393-94 
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Shipping Corporation ofladia 
Losses to Shipping Corporation of India 

due to Gulf Crisis 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 505 

Recruitment in Shipping Corporation of 
India 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 403 

Sikldm 
Additional Coaches for Sikkim 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 210-1 1 

Money Laundering Racket in Sikkim 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 368 

Smuggling 
Catechu Smuggling 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 276 

Disposal of Seized Gold and Silver 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 83 

Gold Smuggling 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 297 

LITE Smuggling Arms 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 110-11 

Narcotics Smuggling 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 326 

Non-availability of Exchange Set for News Item "Currency Seized at Airport" 
Installation of Electronic Telephone (Deb. 2, Vol. XIII, 28-12-1990) 
Exchange at Gangtok: Col 163 
(Deb. 4, Vol. XIII, 03-01-1991) SmugglingActivitiesinTamilNadu 
Col. 70-71 (Deb. 5, Vol. XIII, 04-01-1991) 

TV Transmission in Gangtok Col. 382-84 
(Deb. 6, Vol. XIII, 07-01-1991) Smuggling of Arms from Pakistan 
Col. 137-38 (Deb. 8, Vol. XIII, 09-01-1991) 

Silk Col. 413-14 

Aid for silk production 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 261 

SmaD Scale Industry 
Development ofSmaJl Scale Industries 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 87-88 

Financial Assistance to Small Scale 
Industries 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col416 

Price Preference to the SSI sector 

Smuggling ofGautemala Cardamom 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 339 

Social Forestry 

Foreign Assistance.Received under Social 
Forestry Programme 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 381 

Software 
National Centre for Software Development 

(Deb. 8, Vol. XIIl, 09-01-1991) 
Col 265-67 

(Deb. 7, Vol. XIII, 08-01-1991) Soutb A.siaD Association for Regional 
Col. 143 Cooperation 

Sick Small Scale Units 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I83-B4 

Economic Situation ofSAARC Countries 
(Deb. I, Vol. X III , 27-12-1990) 
Col 207 
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Friendship Societies in SAARC Countries 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.2IS 

Outcome ofSAARC Summit at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 337 

Soatb-Eastem Coalfields Limited 

Condition of Labourers in South-Eastern 
Coalfields Limited 
(Deb. 7, Vol. XIII. 08-01-1991) 
CoI.3S-37 

Spiee(s) 

Cardamom Prices 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL8S 

Cardamom Production 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 348 

Expon of Spices 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.24-2B 

Repatriation ofsrl Lankan Tamil Refugee 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 102.()3 

Sri Lankan Tamil Refugees 
(Deb. 8, Vol. Xlii, 09-01-1991) 
CoLJI9 

StrikelLockout 
Strike of Employees of Department of 

Telec:omrDlDlic:ation 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 126 

SI8diuI 
Construction of Stadia in Kamataka 

(Deb. 3, Vol. XIII, 02-01-1991) 
CoJ.479 

Stafl'SeIection COIDDlIssioII 
Intimation of Marks by Staff Selection 

Commission 
(Deb. 8, Vol. XIII, 09-0 )",1991) 
Col. 193-94 

SWapPapen 

Imdiation ofPotalOes, Onions and Spices Demand for Non-Judicial Stamp Papers 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
CoL 292-95 CoL 301 

Pepper Cuhivation 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.267.Q 

Sports 

Encouragement of Sports in Rural and 
Tribal Areas 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 523 , 

SriLanu 
LITE Smuggling Arms 

(Deb. 6, Vol. XllJ, 07-01-1991) 
CoLI 10-11 

Need to reconsider the decision to import 
coconut oil from Sri Lanka (MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 869 

Loss of Stamp Papers during Transit 
between Nasik Road and Faizabad 
(Deb. S. Vol. XIII. 04-01-1991) 
CoL 4244 

!bteTndin&Corpontion 
TurnoverofSTC 

(Deb. 2, Vol. XIII. 28-12-1990) 
CoL 367 

State(s) 

Advisory Committee to Examine 
Teclmo-Economic VlIIbility ofVarious 
Projects 
(Deb. I. Vol. XlII, 27-12-1990) 
CoL 230 

Allocation of Paper to States 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 2M 
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Variation in Area of States 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 444-45 

StaCemeat 

Current Fiscal Situation (St.) 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 596 

Enhancement of LPG priority quota to the 
released on the recommendations of 
Members of Parliament (St.) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 845 

Fifth SAARC Summit at Male (St.) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 505-25 . 

Railway Accident on Budge-Sealdab 
Section on 6.1.91(Sl) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 620-24 

R.ecept visit of the Minister of Commerce 
and Minister of Law and Justice to 
Afghanistan (St.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 593-95 

The Budget Deficit-April-November, 
199O(St) 
(Deb. 10, Vol. XIII, 11-01-1991) 
CoI.86-90 

Steel 
Capacity Utilisation in Steel Plants 

(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 88 

Cost of Production at Bokaro Steel Plant 
(Deb. 5, Vol. XIII. 04-01-1991) 
CoI.n-82 

Irregularities in Modernisation ofRSP 
(Deb. 2. Vol. XIII. 28-12-1990) 
CoL 176 

Irregularity in Award of Iron and Steel 
Contract by Sail Stock Yard Kalamboli, 
New Bombay 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 357-S9 

Production of Steel by Integrated Steel 
Plants 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.313-14 

Recruitment in RSP 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 124-27 

Setting up of a Mini Steel Plant in Bbojpur 
District of Bihar 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 257 

Setting up of Pig Iron Plants 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 23940 

Setting up of Steel/Sponge Iron Plants in 
Orissa 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 245 

SmaUlMini Steel Plants in Private Sector 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 303 

Steel and Metal Industry 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 176 

Steel Export 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 362-63 

Steel Prices 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 181-82 

Supply of Steel to Stockyards in Gujarat 
State 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 36 

Upgradation ofTecbnology at Alloy Steel 
Plant Durgapur 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 302 

VijayanagarSteeI Plant 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColliS 
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SteelAutborityoflDdia Umited 
Dislributioo of Steel Material by BSO of 

SAD.. 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 145-46, 2S5-56 

Production of Steel by SAIL 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 320 

Stock Market 
Raising Money through issue of NRI 

Bonds 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 75-76 

Constitution of Development Council for 
Sugar 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 622 

Controversy Regarding Sugar Mills 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 481 

Export of Sugar 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 373 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 252-53 

ExportofSuprto USA and EEC Countries 
(Deb. S, Vol. XIII, 04-01 -1 991) 
Col222-23 Sale and Purchase of Shares by Financial 

Institutions and Mutual Funds 
(Deb. S, Vol. XIII, 04-01-199]) GrantstoDuccanSugarlnstitute.Pune 
Col243-44 (Deb. 3, Vol. XIII, 02-01-1991) 

Stoclt EJ«:hange in Trivandnun 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.13S 

Trading ofBSE 

Col 637 
Implementation of Recommendations of 

Third Wage Board for Sugar Industry 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.423-24 

(Deb. S, .Vol. Xlii, 04 .. 01-1991) 
Col. 286-17 lnc:entives to Sugar Mills 

StrikeJLockou. 
Strike by Co-ordiDation Committee of 

Ofticers Association of Public Sector 
Undertakings 
(Deb. I, Vol. XlII, 09-01-1991) 
Col 420-21 

StIIdeot 

Selec:tion of Students for Training in OIC 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 70S 

Sllblidy 
Revival of Subsidy Scheme 

(Deb. I, Vol. XIII, 09-01-1991) 
Col32S 

Sagar 
Aid by SDF for by-Produc:t Development 

Sc:beme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 248 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 636 

Lo$s Incurred 011 Supply of Levy Sugar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 339 

Need to set up Sugar Mill in Sidbauli Tebsil, 
District Sitapur, Uttar Pradesh 
(MUll 377) 
(Deb. 8, Vol. XIII. 09-01-1991) 
CoI.S94 

New Sugar Licences 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col 207 

Payment to sugar mills from consolidated 
fundoflndia 
(Deb. 3, Vol. Xlii, 02-01-1991) 
Col2S4 

Sugar Decontrol 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 637 
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Sugar Licensing Spree 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 217 

Sugar Mill for Meerut. Uttar Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Colm 

Sugar Zone 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 216 

Supply of Sugar to MP, UP and Haryana 
etc. 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 285 

Whole sale Licences for Sugar Mills 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 639 

SuperlOl 
Super 301 Issue 

1luDiINadu 

Action Plan for Providing Health Services 
in Tamil Nadu 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL SOl 

Allocation of Kerosene to Tamil Nadu 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.16S-66 

Assis1ance for Upgradation for Toxicology 
Poison Control Centre, Madras 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 480 

Central Investment in Tamil Nadu 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 245-46 

Cold Storage Unit in Tamil Nadu 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 180 

Madras Aromatic Proiect (Deb. 2, Vol. XIII, 28-12-1990) "J 

Col 295 (Deb. 9, Vol. XIII, 10-01-1991) 

Super Bazar 
More Counters for Getting Re-imlusement 

ofMedic:a1 Bills at Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 245 

Col 44243 

MRTSMadras 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 171-72 

Need for proper maintenance of 
Trivandrum-Kanyakumari National 

News-Item "Super Bazar in a Mess" Highway passing through Tamil Nadu 
(Deb. 3, Vol. XIII, 02-01-1991) (MUR377) 
Col. 377 I (Deb. 3, Vol. XIII, 02-01-1991) 

Shortage of Essential Commodities due I CoL 86S 
to strike in Super Bazar . Need to start a Textile Unit in Dindigul in 
(Deb. 3, Vol. XIII, 02-01-1991) I Tamil Nadu under National Textile 
Col. S 10 Corporation (MUR 377) 

I (Deb. 6, Vol. XIII, 07-01-1991) 
CoI.SS8 

Strike in Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 Setting up of T.V. Stations in Tamil Nadu 

Surinam I (Deb. 8, Vol. XlII, 09-01-1991) 
I Co1.24344 

Situation arising out of recent 
developments in Surinam (CA) II Smuggling Activities in Tamil Nadu 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 444-50 • Col3S2-84 
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Supply of Oil and Natural Gas in 
TamilNadu 
(Deb. 9, Vo/. XlIl,IO-0J-J99J) 
Col. 297-99 

Survey for Locating Mineral in Tamil Nadu 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 178 

Excise Duty on Man-Made Fabrics 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColliS 

Excise Refund Issue 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 19 

I Fall in Collections from DirectTaxes 
TV Reception in Rajapalayam, (Deb. 2, Vol. XIII, 28-12-1990) 

Kalaukumalai and PaJanj in Tamil Nadu Col. 247 
(Deb. 8, Vo\. XIII, 09-01-1991) Harassment of Passengers by Customs 
Col. 219-20 I Officials 

Tanoeryand Footwear Corporation of (Deb. 5, Vol. XIII, 04-01-1991) 
Iodia I Col. 179-81 . 

Losses in TAFCO I Imposition of Gulf Surcharge 
(Deb. 6, Vol. XIII, 07-01-1991) I (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 10341 Col. 298 

TauUon ilncome Tax Cases 
Alleged Multi Crore Rupee Tax Evasion I (Deb. 5, Vol. XlII, 04-01-1991) 

Racket I Col. 97-100 
(Deb. 2, Vol. XIII, 28-12-1990) I lncomeTaxOutstandingagainstFilmStaB 
Col. 97 (Deb. 2, Vol. XIII, 28-12-1990) 

Cases of Evasion of Dutieslfaxes Col. 279 
(Deb. 2, Vol. XIII, 28-12-1990) National Tribunal on Direct Taxes 
Col. 340 (Deb. 5, Vol. XIII, 04-01-1991) 

ConferenceofIncome-TaxCommissioners Col 157-58 
(Deb. 2, Vol. XIII, 28-12-1990) Production of Bank AccountsIPass Books 
Col 190 

Consignment Tax 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 184 

Customs Aid 
(Deb. 5, Vol. X III , 04-01-1991) 
Col 295-96 

Customs duty and Income Tax 
Concessions for Gulf Expatriates 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 254 

Direct Tax Col1ection 
(Deb. 5, Vol. Xl1l, 04-01-1991) 
Col 386-87 

to Income Tax Authorities 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 384-85 

Publicity 00 Customs, CentraJ Excise, Gold 
Control Schemes etc. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 192 

Raids on Premises ofMaruti Dealers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 160 

Recommendations of High Powered 
Committee on Property Tax Refonns 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 26().(j5 
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Refund of Excise Duty to Manufacturers I Tea in Economy Size Packets 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb:);,Vol. XIII, 28-12-1990) 

Col. 19 r· ... ~9f 
Revenue Collections from Direct and i;; Leaves Processing Units in U.P. 

Indirect Taxes (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 2, Vol. XIII, 28-12-1990) Co1.393 
Col. 114 Tea Production 

Reward to infonnants in Customs Seizures (Deb. 2, Vol. X III , 28-12-1990) 
(Deb. 5, Vol. XIII, '04-01-1991) Col. 171 
Col. 246-47 Telecommunication 

Reward to Informants oflncome Tax and 
Excise Duty Evaders 
(Deb. 2, Vol. XIII, 28-12-1990) I 

Col. 349 

Seizure ofFDRs From Maruti Dealers 
(Deb. 5, Vol. XlII, 04-01-1991) 
Col. 13741 

Special Tax on Motorists using congested 
Roads 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.368-@ 

Tax Exemption for Regaiialtems 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.381-82 

Tax Raids 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 238 

Waiving of Excise Duty of Con on Boxes 
for Fruit Packaging 
(Deb. 5, Vol. XJII, 04-01-1991) 
Col. 31 I 

Widening of Ambit of Freight Equalisation 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 173 

'lea 

Bureau fax Services 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 439 

Cellular Radio System Unit in Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoIAS\-S2 

Consultative Committees for 
Telecommunication Division 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 383-84 

Conversion of Department of 
Telecommunications into a 
Corporation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 61 

Development of Telecommunication in 
Karnataka 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 48-49 

Development ofTelecommunications and 
Postal Services in Vidarbba Region of 
Maharashtra 
(Deb. I. Vol. XIII, 27-12-1990) 
Col. 218 

Expansion of Rural Telecommunications 
Services in Kamataka 

PriceofTeaPlanters (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 2, Vol. XIII, 28-12- 1 990) Col 430-3 I 

Col SO I Expansion oITe1ecommunication Facilities 
Sick Tea Gardens in Uttar Pradesh in Maharasbtra 

(Deb. 2, Vol. XIII, 28-12-1990) I (Deb. I, Vol. XIII, 27-12-1990) 
Col. 102 Col. 189 
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Handing over of certain 
Telecommunialtion Services to Private 
Sector 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL417-18 

Policy Guidelines for Cellular Radio 
System 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.4SO-51 

Re-c:onstitution of Telecommunication 
Advisory Committees 
(Deb. I, Vol. XHI, 27-12-1990) 
CoL 223 

Service Conditions of Telecom 
Commission Employees 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 437-38 

Setting up of Telecommunications 
Equipments Production unit at Calcutta 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 404 

Sharing of Revenue among Departments 
of Telecommunications, Videsh 
Sanebar' Nigam Ltd. and MTNL 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 257-60 

Strike by Employees of 
Telecommunications 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 373 

Te1ecommunication Facilities io Oujarat 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 163-64 

ViIaam Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 35-36 

Telepbone 
Complaints Regarding Misuse of 

Telephones 
(Deb. I, Vol. XllI, 27- I 2-1990) 
CoL 184 

Concession to Blind and Physically 
Hmw~P~furTh~ 
Connections 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 99 

Constitution of Telephone Advisory 
Committee in Delhi 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. In 

Conversion of Calcutta Telephones into 
Mabanagar Telephone Nigam 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 153 

Conversion of Manual Exchanges into 
Electronic ExchaogesatJajpur(Orissa) 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 406-08 

Conversion of Manual Telephone 
exchanges into Electronics in 
Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 123 

Conversion of Nagpur Telephone 
Exchange into EIec:tronic: Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 113-14 

Conversion of Parliament House 
Telephone Exchmge in Electronic 
Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.4SO 

Conversion ofTeIepbone Exchanges into 
Electronic Exchanges 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 179-80 

Conversion ofTelephone Exchanges ioto 
EJectronics 
(Deb. 1, Vol. XII1, 27·12-1990) 
Col.4SO 

Criteria for Shifting of Telephones in 
FrozenAreu 
(Deb. I, Vol. X III , 27-12-1990) 
CoL 257 
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Digital Telephone Excbauge in Kohima 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 471 

E-IO-B Electronic Telephone Exchange at 
Muvattupuzha in Emakulam District 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 559 

Enquiry into Phone Tapping Incidents of 
PoliticalLeaders 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 92 

Expansion of Car Phone Capacity 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 275 ' 

FUDCtioning ofTelephone Exchanges and 
Telegraph Offices in Korba and 
Mungezi, Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 167-68 

Group Dialling System in Telephone 
Exchanges in Kerala 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 191 

Installation and Shifting Charges of 
, Telephone Connections in Delhi 

(Deb. I, Vol. XIIl, 27-12-1990) 
Col 204 

Installation of Electronic Telephone 
Exchanges 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 427 

Installation of Telephones Meters 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 75-78 

Lightning Prone Areas in Kerala with 
Media of Optical FibrelUH 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 259-61 

Linking ofTalukas in Hassan District by 
S1D 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 224 

Modernisation of Telephone Exchanges 
in Kerala 
(Deb. I, Vol. XIII, 27-]2-]990) 
CoL 244 

MSTD or STO Facilities at Telephone 
Exchanges in Gujarat 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 34 

New Telephone Connections in 
Maharashtra and Uttar Pradesh 
(Deb. ], Vol. XIII, 27-12-1990) 
Col. 276 

New Telephone Exchange at Almora 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 166 

New Telephone Exchange at Shahadara 
(Deb. J, Vol. XIII, 27-]2-]990) 
Col. 506 , 

New Telephone Exchanges in 
Madhya Pradesh 
(Deb. I, Vol. Xm:27-12-]990) 
CoL 390 

New Telephones Connections from 
Nehru Place Telephone Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.44J..54 

Irregularities in the Construction of Non availability of Exchange Set for 
Telephone Exchange Building at Installation of Electronic Telephone 
Kandivilli (Bombay) Exchange at Gangtok 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 204-05 Col. 70-71 

IssueofO.B. Number l Non-Functioning of Mankhund 
(Deb. 4, Vol. XIII, 03-01-1991) . TelephoneExch~ge 
Col. 55 co (Deb. I, Vol. XIII. 27-12-1990) 

t CoI.S43 
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• Pilferage of Telephone Cables STD FaciJity in Districts of 
(Deb. 4, Vol. xnr,0~.01·1991) Madhya Pradesh 
Col. 109-10 ' (Deb. 4, Vol. xm, 03·01·1991) 

Public Call Offices inAhp~ ';, Col. 297-91 
(Deb. I, Vol. XIII, 21·12-1990) STDFacilityinKhatte,Laddakb 

, Col.357 . ' (Deb. 4, Vol. XIII, 03-01-1991) 
Sanctioning ofTelephone CODDect:ions on 

Priority Basis 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 562 

Setting' up Electronic Telephones 
Exchange at PaIakkad 
(Deb. 4, Vol. XIII, 03-01-(991) 
Col. 56-51 

Setting up ofC-DOT Telephone Exchanges 
(Deb. I, Vol. XIIl, 27-12171990) 
Col. 212 eo 

Setting up of Electronic Telephone 
Exchanges in Medak Parliamentary 
Constituency 
(Deb. 4, Vol. XIII, 03·01-1991) 
Col 193 

Setting up of TelephOl¥ Exchange and 
Sub-Post Office at Devitalab, M.P. 
(Deb. I, Vol. ~III, 27·12-1990) 
Col. 16S 

Col. 110-11 
SID Facility in Orissa 

(Deb. I, Vol. XIlI, 27-12-1990) 
ColS03 

SID Facility to Public Call Officers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 108-09 

Supply ofbigital Telephone Instruments 
to USA 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 206-07 

Telephone Adalat 
(Deb. 4, Vol. XJII, 03-01-1991) 
Col. 85-87 

Tel~6ne Adalats in Delhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 201-03 

Telephone Connections in Orissa 
(Deb. 4, Vol. XIII, 03·01-1991) 
Col. 196-98 Setting up of Telephone Exchange in 

Trivandrum Telephone Connections to Aizawl Centre 
(Deb. 4, yol. XIII, 03-0)-1991) I' ofDoordarshan 
Col. 83 (Deb. 6, Vol. XIII, 07-01-1991) 

t:I "" Col. 195-96 Shortage of, Telephone exchange I 
Equipments Telephone Connections under Social 
(Deb. I, Vol. XIII, 27-12-1990) Workers Category 
Col 59 (Deb. 1, Vol. XIII, 27-12-1990) 

STD Facility at Contal in Midnapur CollS6 
District, West Bengal Telepbone Exchanges in Akola and 
(Deb. 4, VoL XIII, 03-01-1991) San&anner 
Col. 125 (Deb. 4, Vol. XIII, 03-0l-1991) 

STD Facility in all'sub-divisional Col. 343 
Head,quarters in ~iI1 Areas Telephone Exchanges in Rajasthan 
(Deb, t. Vol. XIII, 27-12-1990) I (Deb. I, Vol. XIII, 27;12-1t90) 
Col.3 56 . Col. 259 
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Telephone Exchanges in Sanki Block and 
Chiktan Block ofKargiI District 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 413 

Telephone Facility to Each Village 
Panchayat 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 112 

Telephone Facility to Gram Pancbayats 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 475 

Telephone Connections in Maharashtra 
(Deb. 4, Vol. XIII, 03·01-1991) 
Col. 14-20 

Theft ofTelephone Cables in South Delhi 
Area 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 505 

Waiting List for Telephone Connection in 
Mizoram 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 190 

Waiting List for Telephone Connections 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 358 

Waiting List for Telephone Connections 

Agreement with UK on Terrorism 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 157 

Arrest of Persons Involved in Terrorists 
Activities in J&K and Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 453-54 

Bomb Blasts in Punjab, Chandigarb and 
Delhi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 392-98 

Bomb Blast at Sitamarhi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 90 

Burning of Houses ofKashmiri Migrants 
by Terrorists 
(Deb. 8, Vol, XIII, 09-01-1991) 
Col.46~ 

Expert Committee on Bodo Issue 
(Deb.t'8, Vol. XIII, '09-01-1991) 
Col. 366-67 

Massacre of Bus Passengers in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 220 

NlIBber of Arms Recovered in Assam, 
Jfunjab and J&K 
(Deb. 8,Vol. XIII; 09-01-1991) 
Col. 438-52 

in Madhya Pradesh Number of Militants in Detention in 
(Deb. 4, Vol. XIII, 03-01-1991) Punjab . 
Col. 429-30 (Deb. 8, Vol.. XIII , 09-01-1991) 

Waiting list for Transfer/Shifting of· Co1.435 
Telephone Connections in Delhi Number· of Persons Killed in J&K in 
(Dcb. I, Vol. XIII, 27-12-1990) TetroristsViolenc,c 
Col. SOl (Deb. 8, Vol. XJJI; 09-0 l-19Q 1 ) 

Terrorism 
Action Against ULFA 

(Deb. 8, Vol. XIII, 09-01-1991). 

CoI.'3994Oq,. 
,Number of Persons Killed in Punjab 

(Deb. 8, Vol. ~IIl, 09-01-1991) 
Col. 163-70 . 

Col. 159-61 ! 
. I Pakist<$ Prime Minister's reiteration of 

Activities ofLlTE on Indian S0I1 ·1 Support Sece~si(Ulists in J&K 
(Deb. 8, Vol. XIII, 09-01-1991) I (Deb. I. Vol. XIII, 27-12-lll.;J0l 
Col. 351.1 0.: Col. 281 
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Payment of Ex-Gratia Relief to VICtims of I T"CITOrist Auack on 1nUns 
Terrorists Activities in J&.K I (Deb. 9, Vol. XlII, 10-01-1991) 
(Deb. 8, Vol. Xlll, 09-01-1991) Col 23 1-33 
Col 22G-21 White Paper on Situation in Kashmir, 

P.cnsioo to WidowsofT~ Victims 
in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoJ.421~2 

Persons Killed and Properties Damaged 
by Terrorists 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.413 

Pmtjab and Assam 
(Deb. 8, Vol. )tIll, 09-01-1991) 
Col 364 

Tenilooks 
Costly Books 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col 253 

TutiIe 
Recovery of Top Secret Communication Assistance to H8IIdicraft ~rkers 

fromULFA (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) CoL6JO 

CoI.220-21 . Excise Duty on Man-Made Fabrics 
RocketFiringonParaMilitaryFon::esand I (Deb. 2, Vol. XlII, 28-12-1990) 

looting of Bank by Militants in J&K ColliS 
(Deb. 6, Vol. XUI, 07-01-1991) i HandJoomTrainingCentres 

Col. 367-68 I (Deb. 3, Vol. XIII, 02-01-1991) 
Search of Militants by Anny in J&.K ; Col. 472 

(Deb.S, Vol. XIII, 09.01-1991) Health Scheme for Textile Workers 
Col. 221-22 (Deb. 6, Vol. XIII, 01-01-1991) 

Sneaking of Pak Trained Terrorists Into Cot S-IO 
India 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 149 

Spurt in Killing of lmacent Citizens in 
Punjab ' 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 202-03 ; .. 

Management of Textile units inKanpur 
(Deb. 3, Vol. XIIl, 02-01-1991) 
Col 290 

Marketing Poliey forOarmcnt Export 
, (Deb. 3, Vol. XIII, 02-01-1991) 

Col 751 ',. 
ModemisIItion ofThxtiIe Units in VIdarbha 

Talks with Pakistan of Closing ofT raining (Deb. 3, Vol. XIII, 02-01-1991) 
Centres for Militants Col. 754 
(Deb. I, Vol. XlIl, .27-12-1990) I Product' andExport fHlllldloomand 
CoI.4S9 , Ion ' 0 

, Powerloom 
'r."TalkswithPunjabandJ&KExtnmUsts . (Deb. 3, Vol. XHI, 02-01-1991) 

(Deb. 8, Vol. XIII, 09-01-1t)91) Col. 428 
Col 9 .' 

Terrorist Activities ofJ&K Militants 
(Deb. 8, Vol. XlII, 09-01-1991) 
CoI.466 

Production of automatic: and Shutterleas 
Looms 
(Deb. 3, Vol. XJlI, 02-61-1991) 
Col. 226 
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Revival of closed Textiles Mills in Gujarat 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 518 

Spinning Mills in Punjab 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 601 

Textile Modernisation Fund 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 459 

Textiles Export 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 483 

Thapar-Dupont tie-up 
(Deb. " Vol. XIII, 08-01-1991) 
Col. 122 

Unpaid dues ofworkers ofMil\s taken over 
by Government 
(Deb. 6, Vol. XIII, 01-01-1991) 
Col 193 

1bb8a:o 

Exploitation of Tobacco Growers 
(Deb. I, Vol. XIII, 21-12-1990) 
Col. 211 

Facilities to Tobacco Growers 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 231 

Tourism 
Assistance for Development of Tourism 

inGujarat 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 58 

Assistance for development of Tomism 
in Punjab, Delhi and Cbandigarh 
(Deb. I, VQI. XIII, 27-12-1990) 
Col. 311 

Biligiri Rangana Hills as Tomist Resort 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 407-08 

Demand for National Tourism Policy 
(Deb. I, Vol. XIII, 21-12-1990) 
Col. 285 

Development of Pilgrim Centres in 
Uttar Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 402-05 

Development ofTomism 
(peb. I, Vol. XIII, 27-12-1990) 
Col. 168 

Development of Tourism in Dadra and 
Nagar Haveli 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. lOB 

. Development of Tourism in 
Himachal Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 425-26 

Development ofTourism in Keraia 
(Deb. I, Vol. XIII, 21-12-1990) 
CoI.IS3 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.209-11 

Development of Tourism in 
Madhya Pradesh 
(Deb. I, Vol. XIll, 27-12-1990) 
CoL 390 

Development of Tourism in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 

., Co); 161 

Development of Tourism in Rajouri and 
Poonch 
(Deb. ~, ..vol. XIII; 03-01-1991) 
CoL409-12· 

Development of Tourism in States 
(Deb. 1, Vol. XlII, 27-12-1990) 
'CaL lSI 

Development of Tourist Centres in 
Rajastlwt 
(Deb. 1. Vol. Xm,21-12-1990) 
CoL 508 

Disneyland Project in Haryana 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col. 88 



142 LOKSABHA 

Domestic and Foreign Tourists in 
Rajasthan and Maharashtra 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 213 ..... 

Expansion of Duty Free ShopS 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 163 Go • t1 

Foreign Tourists 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 321 : e 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 36-38 0 

Water Sports Complex and Foreign 
Investment in Towism 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL39S-96 

Trade Deficit 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 287 

1'ndeDe¥elopmeatAutIIority 
Exporters Registered with the Tra4e 

Development Authority 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 288-89 Identification ofNew Travel Circuil$ 

(Deb. 4, Vol.){1Il,03-01-1991) 

InflC;~~:ign T~ I =~~C:ipation in Management 
(Deb. I, Vol. XIII, i'7-12-1990) (Deb. 6, Vol. XIII. 07-01-1991) 
CoL 201 • . ,ColI43-44 

Loss ofTourisl Trade aue to Disturbances I TribuaaI 
(Deb. I, Vol. XIII, 17-12-1990) CasesDisposedofbyPrincipalbenc:hof 
CoI.74· ! CAT 

PlantoExJ?8l1dTourism I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 4, V'll. XIII, 03;01-1991) I CoLl91-92 
Col. 448 ~. I Filling up Vacanc:ies in Jodbpur and Jaipur 

Promotion of Tourism in Uttar'Pradesh Benc:hes of Central Administrative 
and Maharashtra Tribunal 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 182-90 . CoI.40S-06 . 

Publicity to TOurist cum Pilgrim Centres 
(Deb. 6, Vol. XIII, 07-01-1991) 
ColA 1 9-20 

Tourism Affected in States of Rajasthan 
and Janunu & Kashmir 
(Deb. I, Vol. X Ill. 27-12-1990) 

.... ,.. CoI.47S 
Tourism in Southern States 

(Deb. I. Vol. XIII, 27-12-1990) 
CoJ.S49 

Utilisation of Tourist Potentialities in 
Orissa 
(Deb. I, Vol. XIII. 27-12-1990) 
Col 223 

Service Matter Cases Filed with Central 
Administrative Tribunal, Calc:utta 
Bench 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 341-42 

Supreme Court's Direction about 
Composition of CAT 
(Deb. 6, Vol. XUI, 07-01-1991) 
CoL2QS.4)6 

Tripura 

Joint Survey in Regard to Disputed Land 
inTripura 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 199-200 
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1\arkey 

Indians Stranded at Iraq-Turkey Border 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 280 

Twenty Point Prognmme 
Allocation for 20-Point Programme in 

Karnataka 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 93-94 

lYre 

Trade with Soviet Union -; 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 377 .J 

Trade with USSR and Gennany 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 378-81 . 

Union Public Service Commission 
Need to conduct UPSC ExaminationS in 

aU Indian languages (MUR 377) 
(Deb. 10, Vol: XIII, 11-01-1991) 
Col 98 f' 

Pricing ofTyres 
(Deb. 8, Vol. XIII, 09-01-1991) Unit'li'ustoflDd18 
Col.1J6..87 Printing afWTI fonns in Hindi 

Unemployment (Deb. 5, Vol. XIII, 04-01-1991) 
CoI.96 p. 

Educated Unemployed Youth Statewise 
"{Deb. 8, Vol. XIII, 09-01-1991) 
Col. 206-16 

Government Agencies and Contract to 
Unemployed Graduates 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 119 

United Arab Emirates 
Export Ori~ Units in UAE "", (De+;. 5, Vol~ XIII, 04-01-1991) 

Coll84 " 

United Natioas 0 

Reported Approach by. ULFA to 
Maruti car dealerships for unemployed; I United Nations . 

youths (Deb. ~, Vol-. XIII, 03-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) I Col.yt'39 
Col. 227-28 UN Resolution on Iraq's Action in Kuwait 

Unemployment Problem :)(Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 6, Vol. XIII, 07-01-1991) CoI.544 . 
Col. 181-82 

Unioa of Soviet Socialist Republics 
Indo-Soviet Joint Scientific Expedition 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 235-36 

Joint Venture with USSR 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 193 

Marine Collaborations 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 328-29 

Soviet Credit for Projects in India 
(Deb. 5, Vol. xm, 04-01-1991) 
Col. 208-10 

Unitfd Nations Commission on 
Human RightS 

l~s~Discussc:d by UN Commission on 
llumail Rights on Minorities . 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.54ge 

United Slates of America 
mM o,Itrations in India • 

(Deb. 2. Vol. XIII, 28-12-1990) 
Co1.371 

Supply of Digital Telephone Instruments 
to USA 
(Deb. 4, Vol. XIII, 03-01~1991) 
Col 206-07 
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US Aid to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
CotSI 

US Aid to Pakistan 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 420-2 1 

Univenity 
Appointment of Blind Candidates as 

Lecbirers in Delhi University 

Uruium 
Uranium Reserves iDA.P.1nd Meghalaya 

(Deb. 8, Vol. XIII, 09-01-1991) 
Cot 129-30 

UrbnAna 
Committee on Augmenting the Resources 

ofLocal8odies 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 71 I 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 703 DevelopmcntofSmall and Medimn Towns 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col31S Appo~ent of Teachers in BHU 

(Deb. 3, Vol. X III , 02-01-1991) 
Col. 619 Funds for Improvement of Cities 

(Deb. 3, Vol. XIII, 02-01-1991) 
Colm Approach Paper for Generation of 

AdditiolJal Resources by 
Delhi University 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 478 

Enrolbnentofstudents in l;ibrary Science 
Courses by IGNOU 
(Deb. 3, Vol. XIII, 02-01-(991) 
Col. 263 

Filling up of Vacancies in Punjabi 
University, Patiala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 243 . 

Law Examinalion in Hindi Medium in Delhi 
and other Universities 
(Deb. S, Vol. XIIl, 04-01-1991) 
CoI.32S-26 

Livable Cities 
(Deb. 3, Vol. XIII, 02-0]-1991) 
Cot 261 

Need to declare Kat city as a 'B' pade 
city (MUR 317) 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS91 

Slum Dwellers in Metropolitan Cities 
(Deb. 3, Vol. XIII, 02-01-1991) 
CAI.S2S 

UngayR.-d 
Unaguay Round of GATT Negotiations 

(SNQ) 
(Deb. S, Vol. XlII. 04-01-1991) 
Col 21-34 

Medium of Instruction for University U ..... PradeIII 
Teachers . 
(Deb. 3, Vol. XIII, 02-01-1991) Allahabad High Court Benches in 
Col. 607 Uttar Pradesh 

Opening of a New University in Bibar (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. 3, Vol. XIII, 02-01-1991) Col 124 
CoL 124 Appeal in Syed Modi Murder Cue 

Uoivenity Graots Comminion (Deb. 8, Vol. XIII, 09·01-1991) 
UGC Class Room Programme based on Col 54 

Educational Television Programme Bank Loans in Distric:lAlmora 
(Deb. 3, Vol. XllI, 02-01-1991) I (Deb. S, Vol. XlII, 04-01-1991) 
Col. 620 Col. 392-93 
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Cancellation of Trains Passing Through 
Uttar Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 229 

Complaints Against LPG Agencies in 
Kanpur 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14243 

Construction of Air Strips in Hill Areas of 
U.P. 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL46~ 

Construction of Tubew~lls in 
Uttar Pradesh with World Bank 
Assistance 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.~1 

Development of Pilgrim Centres in 
Uttar Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 402-05 

Electrification of Hilly Areas in 
Uttar Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.S-IO 

EnvironmentdPollution in Kanpur 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 99 

Expansion of Airports in U .P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 357 

Functioning of Doordarshan Keridras in 
U.P. 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 217-20 

Functioning of ESI Organisation in 
Uttar Pradesh 
(Deb. 6, Vol. xm, 07-01-1991) 
CoL 298-99 

Hydro-Electric Projects ofUttar Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL3SO-S6 

Levelling of Ravines ofYamuna Bank 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 41 1-13 

Loans to Fanners in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 289 

Mosquito Memwe in Delhi and NOIDA 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 713 

Need to bring entire Uttrakband region of 
Uttar Pradesh within the ambit of 
Mandai Commission (MUR.377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 557 

Need to construct a railway line between 
Fatehpur and Etawah in Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS92 

Need to provide electricity and diesel in 
the country particularly in Eastern 
Uttar Pradesh (MUR. 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL5S6-57 

Need to provide seeds, fi:rtilisers aDd diesel 
to farmers in the COUDby, particuJarIy in 
Azamgarb. Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 559 

Need to set up Sugar Mill in Sidbauli Tehsil, 
District Sitapur, Uttar Pradesh 
(MUR377) 
(Deb. 8, Vol. XIII, 09-01-199 t) 
CoL 594 

Need to start Vayudoot air services fiorD 
Faridpur. Distt. Bareilly, Uttar Pradesh 
(MUR377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 612-13 

New division at Cbopan in U .P. 
(Deb. 7, Vol. XIII, 08-01- t 991 ) 
Col. 375 
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New Telephone Connections in I Setting up of Relay Stations in U.P .. 
MahatashtraandUttarPradesh (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) I Col. 135 

Col. 276 Setting up of Thermal Power Plants in 
Opening of Bank Branches in, Uttar Pradesh 

Uttar Pradesh (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 2, Vol. XIII, 28-12-1990) CoI.49s-96 
Col. 274 

Opening of New Post Offices in 
Uttar Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 252 

Ordnance Factory, Shahajahanpur 
(Deb. 6, Vol. XIII, 07-01-1991) 

Sick Tea Gardens in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 102 

sagar Mill for Mterut, Uttar Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 522 

Col. 99-101 Supply of Drfriking Water in Rural Areas 
Production in Ordnance Factories, of Uttar Pradesh 

Uttar Pradesh (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 6, Vol. XIII, 07-01-1991) I CoL3S6 
CoL 297-98 I Supply of LPG, Petrol and Diesel to 

Protection of Environment in Hilly Ranges I Hamirpur and Jalaun, Uttar Pradesh 
ofUttarPradesh i (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) I CoU21-23 
CoL 328-29 or Lea Proces' U· . U P lea yes smg ruts JD •• 

ProvisionforDevelopmemofEastemU.P. (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 393 
Col. 272 

Unauthorised Construction in Kanpur 
Rail-cwn-Road Reservation in Hilly Areas I CantomneDt Area 

ofU.P. (Deb. 6, Vol. XlII, 07-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoI.299 
Col. 244-45 

Setting up of Heavy Industry in Lalitpur 
and BudeIkhand 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col. 387 

Setting up of Industries in Uttar Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 385-86 

Setting up of Low Power Doordarshan 
relay station in Okhalkanda and 
Rudrapur, V.P. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 142 

World Baok.Assi.sCance for Social Forestry 
Progranune in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 374 

Wring OffFannm' Loans in Maharasbtra 
and Uttar Pradesh 
(Deb. S', Vol. XlII, 04-01-1991) 
CoI.351-S4 

~ 

Losses Suffered by Vayudoot 
(Deb, 7, Vol. X III , 08-01-1991) 
Col. 36S-70 
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Non-provision of Student Concession by I Meeting ofNationaJ Water Board 
Vayudoot Agents ,(Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 7, Vol. XIII, 08-01-1991) CoL 131 
Col. 373-74 

VietDam 
Trade Agreement with Vietnam 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 292 

Vigyan Jatba 

Vigyan Jathe 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 441-43 

WakfBoard 
Bifurcation of Punjab WakfBoard 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 125-26 

WakfProperties in Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 305-06 

Warehouse 
Cold Storage Unit at Hyderabad 

Airport 
(Deb. 7, Vol. XIIl, 08-01-1991) 
Col. 379-80 

Cold Storage Unit in Tamil Nadu 
(Deb. 4, Vol. XlII, 03-01-1991) 
CoL 180 

Wasteland 
Development of Forests and 

Wasteland 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 379 

Water Dispute 
Inte,r-State Water Disputes 

(Deb .• 4, Vol. XIII, 03-01-1991) 
Col. 111-12 

Water Resourtes 
Foreign Aided Water Resources and 

Irrigation Projects 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 191 

West Beogal 

Allocation for Projects in West Bengal 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 436-40 

Calcutta a Second Port of Call 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 161-62 

Circular Railway in Calcutta 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 319-20 

Completion of Metro Railway, Calcutta 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 147-48 

Dengue Fever in Calcutta 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 431 

Development of Ayodhya Hills 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 41 

Investment by Public Financial 
Institutions in Haldia Petro-Chemical 
Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 119 

Oil Exploration in West Bengal 
(Deb. 7, Vol. XIII, 08-01-1991) 
Cottol 

Pending Power Project of West Bengal 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 248-55 

Railway Lines in Bihar and W.B. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 118-20 

Reduction of Rice Quota of West Bengal 
(Deb. 3, Vol. XIII, 02-01-1991) 

. CoI.460 
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Servic:e Malter Cases Filed with Central Poachioa IncidenIs 
Administrative Tribunal, Calcutta 
Bench 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 341-42 

Sick Industrial Units in West Bengal 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 91-96 

STD Facility at Contal in Midnapur 
District, West Bengal 
(Deb. 4, Vol. XIII, 03-01-1991) 
ColI2S 

Supply of Kerosene and Diesel to 
WestBengaI 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoLI8S-86 

Tcesta Barrage Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 79 

TV Relay centre at Contai, Haria, Egra in 
WestBengai 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 201 

WildUfe 

Ban on Export ofMODkeys 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. las 

Clearance to proposal for elephant 
habitat 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 133-34 

Cruehy to Animils 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 248-49 

ElimiDatioa ofWildlifc POIICbers 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 47-SO 

(Deb. S, Vol. XIII, 04..01-1991) 
Col. 308 

Population of ElepbanIs 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 363 

Preservation of Wild Life 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL ]74 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL]] 1-13 

Wildlife Sanctuary in Parambikulam 
Wayanad and Thekkadi (Kerala) 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL22S 

W-
Cell for Expeditious Disposal of 

Loan Applications of Women 
Entrepreneurs 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 323 

Central Scheme fordle Welfare of Women 
and Children in Gujarat 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 160-70 

Creation of Judicial Post of Public 
Defenders for Women 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 364 

ProgtmdDel fortbe WeUireofWomeoand 
Childrat 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL41~11 

Reservation of Jobs for Womea 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 360 

Schemes for the Welfare of Women and 
Children in Rural Areas 
(Deb. 8, Vol. XIII, 09.01.1991) 
CoI.6J.64 
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Women Judges in various High Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 327 

Working and Living eon!won for Women 
Workers 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.415-16 

Wool 

Indian Wool IncJustry 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 461 

WorIdBaak 

Construction of Tubewell"s in 
Uttar Pradesh with World Bank 
Assistance 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 60-61 

World Bank Aided Project in Bihar 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 254 

World Bank Aided Projects 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 89 

World Bank Assistance for Indian 
Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 138-39 

World BankAssistance for Social Forestry 
Programme in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 374 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Co1.211 

World Bank Assisted Power Projects 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 60-72 

World 1burilmOrpailatioD 

Meeting of World Tourism Organisation 
inOoa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 12-13 

World Trade 

India's Percentage to Total World Trade 
(Deb. 2, Vol. XIlI, 28-12-1990) 
CoL 179 

YIUIIUIUlAettoa Plaa 

Clearance to Yamuna Action Plan 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.l~7 

Yamuna Action Plan 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 397 

Youdl 

Allotment of Petrol Pumps and LPG 
Agencies to Unemployed Youths 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 15-22 

Educated Unemployed Youth Statewise 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 206-16 

Forcible taking away ofKasluniri youths 
to Pakistan 
(Deb. 6, Vol. XIII, 07-01-1991) 
ColIB4-85 

Maruti car dealerships for unemployed 
youths 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 227-28 

Training to Youth under TRYSEM 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col26U9 

World Bank Loan for All India Financial Youth Policy 
Institutions (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) Col. 475 
Col. 244-45 



PART II-NAME IN,J)~X 



NAME INDEX 153 

Aeharia, Sbrl Basudeb 

Alleged Irregularities in Construction of 
Staff Quarters of Syndicate Bank 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I07~ 

EkaJakhi-BaIw'gbat Railway Line (E.R.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 12-13 

Modernisation pfIISCO 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 16 

Allocation of Petroleum Products to States 
(D b I New Catering Policy 

e . 9, Vo. XIII, 10-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
CoL 251-60 Col. 102-03 

Amendment ofindian Telegraph Act and 
Indian Post. Office Act 
(Deb. 4, Vol. X III , 03-01-1991) 
Col. 387-88 

Appeal in Syed Modi Murder Case 
(Deb. 8, Vol. X III , 09-01-1991) 
CoL 54 

Committee on Public Undertakings -
Eighth Report - Presented 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 463 

Committee on Public Undertakings -
Election 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 440 

Committee on Public Undertakings -
Seventh Report 
(Deb 3, Vol. XIII, 02-01-1991) 
Col. 844 

Committee on Public Undertakings-Ninth 
Report and Minutes-Presented 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 548 

Consfiseated Arms in Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 447-52 

Continued Rise in Price of Essential 
Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 895 

Development of Ayodhya Hills 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 41 

Privatisation of container depots and 
freight stations 
(Deb. 7, Vol. XIII, 08-01- 1 99 I) 
CoL 137-38 

Railways Protection Force (Amendment) 
Bill by Shri Basu Deb Acbaria - Int 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 471 

Ram Janam Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01 - 1 991) 
COl.349-SO 

Recommendations of Central Advisory 
Contract Labour Board 
(Deb. 8, Vol. XIIl, 09-01-1991) 
Col.4ll 

Review of Industrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 45S-S6 

Review of National Policy on Education 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 199 

Revival of Subsidy Scheme 
(Deb. 8, Vol. XIII, 09-01- 1 991) 
Col. 325 

Utilisation of Services of Central Ground 
Water Board for Agricultural 
Development 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col 84 

AdvaDi, Sbri LX. 
Chief Election Commissioner and other 

Election Commissioners (Conditions of 
Service) Bill-Consid. and Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 486-89 
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CcMidlldtee _AUfmeDting die Resources 
of Local Bodies 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 71 1 

ConstnK:tion of Second Brid,e Over 
Yamuna River Near ITO 
(Deb. 4, Vol. XlII, 03-0 1-199 I) 
Col.4I3-14 

EIec:kIraI Reforms 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 33 

Failure of Government to uphold 
provisions of Tenth Schedule of the 
Constitution(AM) 
(Deb. I, Vol. XIII, 09-01-1991) 
Col 469-77 

Inter-&ate Water Disputes 
(Deb. 4, Vol. XIII. 03-01-1991) 
Collll-12 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. X III , 10-01-1991) 
Col 419-20 

National Hishways Blocked OIl Occasion 
of October K.arseva 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 311 

Recommendations of Jaswant Singh 
Commission 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I~ 

Reduction of Fine on Vehkles Causing 
Pollution 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 203 

Reinstatement of dismissed J and K 
Govemmeut Officers 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL84-&5 

Retail Market Prices of Essential 
Commodities 
(Deb. 3, Vol. XlII, 02-01-1991) 
CoL 640 

Review ofNew Education Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 33 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
ColUo-I7,2J-29 

Slwn DweUers in Metropolitan Cities 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoLm 

Suspension ofTrains on the Occasion of 
KarSeva 
(Deb. 9, Vol. XIIJ, 10-01-1991) 
CoL 213-19 

Agarwal, Sbri J. P. 
Payment of risk allowance 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 292 

Aplllotri, Sltri Rajelldra 
Austerity Programme to Reduce Budget 

Deficit 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col161~ 

Continued Rise in Prices of Essential 
Commodities in the Country (OUR ) 93) 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 539-41 

Contract for Import of Crash Fire Tenders 
(Deb. 6, Vol. XIIJ, 07-01-1991) 
CoL 83 

Damage Caused to Farmers Due to Breach 
in Ash Dam Project at Badarpur 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 379-80 

Debt Burden 00 Farm Labour Families 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 282 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Shri Uttam Ratbod-
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 514-1S 

Disneyland Project in Haryana 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 88 
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Implementation of Mandai Commission 

Recommendations 
(Deb. 8, Vol. XIII, 09-01-199 I) 
ColSS-60 

India's Debacle in Beijing Asian Games 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col762 I 

Kashmir·Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 195-97 

Law Examination in Hindi Medium in Delhi 
and other Universities 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL32S-26 

Meeting of Indo-China Joint Working 
Group on Border Issue 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 13-14 

Relief to Kashmiri Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 33S-36 

Setting up of Heavy Industry in Lalitpur 
and Budelkhand 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 387 

Unorganised Labour in BHEL 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.386-87 

Aber, Dr. Daalatno Sonoji 
Appointment of US Consultants for 

Production of Engineering Plasters 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 487-88 

Customs duty and Income Tax 
Concessions for Gulf Expatriates 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.2S4 

Deaths of Children in Ujjain 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 766 

Defmition of Death 
(Deb. 3, Vol. X III , 02-01-1991) 
Col. 765 

Demind for National Tomism Policy 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL21S 

Development ofNeelam Oil Field 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.48S 

Exclusion of Certain Departments from 
Reservation 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL418-19 

Expenditure on maintenance of westland 
helicopters 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 406-08 

Experts Dissociated from the findings of 
MandaI Commission 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 419 

Exploitation of precious stones in Madhya 
Pradesh 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 285-86 

Granting of Asylum to Foreign National 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 269 

Identity Cards to Indians Residing along 
Bangladesh Border 
(Deb. 6, Vol. XlII, 07-01-1991) 
CoL 427-28 

Inclusion of Languages in Eight Schedule 
of the Constitution 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.IS3-54 . 

Influx of Foreign Tourists 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 201 

Inspection of Indian Ships by American 
Navy in Gulf Region 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 447 

Joint Ventures with East European 
Countries 
(Deb. 2, Vol. XlII. 28-12.1990) 
CoL 127 
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Loss Incurred on Supply of Levy Sugar Telephone Exchanges in Akola and 
(Deb. 3, Vol. XIII, 02-01-1991) Sanganner 
Col 339 (Deb. 4, Vol. XIII, 03-01-1991) 

Loss of Stamp Papers during Transit Col 343 
between Nasik Road and Faizabad Trading ofBSE 
(Deb. 5, Vol. XIlI, 04-01-1991) (Deb. S, Vol. XIII, 04-01-1991) 
Col 4244 Col 286-87 

National Security Council 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 419-20 

Negotiation with ILO regarding Health 
Occupation Safety and Enhancement 
ofEmpIoyment Potential 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col 428-3 1 

New Post OffiCes in Maharashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 34 

Twmel in Konkan Railway 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 201-02 

Upgradation ofTechnology at Alloy Steel 
Plant Durgapur 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 302 

Variation in Area of States 
(Deb. 6, Vol. X III , 07-01-1991) 
Col 444-45 

Number ofFligbts Canied Out for Bringing Ali, Shrimati S.bllasltiDi 
Indians from Gulf Countries 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col34J.45 

ONGC Expertise in Foreign Coumric:s 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 488 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 767 

Disapproval of the Jammu and Kastunir 
Criminal Law (AmencImaIt) OrdiDmcc, 
1990 and Jammu and KasImir Criminal 
Law Ameodment(Ameoding) Bill and 
Demands for Supplementary Grants 
(Jammu and Kasbmir), 1990-91-
Consid and Pass 
(Deb. 9, Vol. Xlii, 10-01-1991) 
CoL8IS-18 

Recnritmeot of Typists and Stenographers Health Scheme for Textile Workers 
in Delhi Police 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
CoLI 14-16 CoL 9 

Report of court of Enquiry into Airbus 
A-320 Crash at Bangalore 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 4116-87 

Stoppage of Geetanjali and Pusbpak 
Trains at Nasik 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 147 

Strengthening and Widening of National 
Highway No.3 
(Deb. 4, Vol. XIII, 03-01-t991) 
Col. 345-48 

Water Pollution due to Orient Paper Mill 
in Shabdol District of M.P. 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 23 

AIIIat, Shrl D. 

Allocation of Paper to States 
(Deb. 3, Vol. XIII, 02-01·1991) 
Col 294 

Bangladcsbi Refugcos in Orissa 
(Deb. 6, Vol. XIII, 07·0)·1991) 
CoL 441 
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Filling up of Reserved Vacancies for SCsi 
STs 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.1Sl-S2 

Payment of Bonus to Workers of IRE 
Limited, Chbatrapur, Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 403 

Performance of Public Sector 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 174-7S 

Project Integrated Education for the 
Disabled 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 817 

Recruitment in RSP 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 124-27 

Setting up of Electronics Industries 
(Deb. 8, Vol. xm, 09-01-1991) 
Col. 404-10 

ADbarasu Era, Shri 
Exemption ofNonnaJ Equity Restrictions 

under FERA to Multinational 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 371 

Export Targets of Companies 

Slum Dwellers in Metropolitan Cities 
(Deb. 3, Vol. XIII, 02-01-a91) 
COI.S2S 

Villivakam and Annanagar Railway Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 392-93 

Antony, Sbri P.A. 

Import of Coconut Oil 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.213-14 

Rehabilitation ofGulfRetumees 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 147 

Stock Exchange in Trivandrum 
(Deb. S, Vol. XIII, 04-01-1991) 
COl.13S 

Atinder Pal Singb, S. 
Chief Election Commissioner and other 

Election Commissioners (Conditions of 
Service) Bill-Coosid. and Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.SOS 

Continued Rise in Prices of Essential 
Commodities in the Country (OUR 193) 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 547-48 

(Deb. S, Vol. XIII, 04-01-1991) BapReddy,ShriM. 
Col7S 

Financing of Private Sector 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 86 

IBM Operations in India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 371 

MRTSMadras 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 171-72 

Promotion ofTGT Teachers of Kendriya 
Vidyalayas 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL2S9 

Minimum Statutory Price of Sugarcane 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col. 498 

Setting up of Electronic Telephone 
Exchanges in Medak Parliamentary 
Constituency 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 193 

Bail, Sbrl Arlr 
Harmful effects of Chemicals used in 

Detergent Powders 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 376 
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Production and Demand of Linear Alkyl 
Benzene 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoLSO-S2 

Production Capacity of Linear Alkyl 
Berm:ne (LAB) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL417-19 

BaJa. Dr.AliID 
ExpenditlD"e Incurred on Lepl Matters by 

IDPL 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.310-1I 

Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 367-70 

News Item oflD.PL. 
(Deb. 7, Vol. Xlll. 08-01-1991) 
CoLI9S 

Shifting of Mamting Head Office ofHFC 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 181-82 

Talks with Punjab and J&K Bxb'emists 
. (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 9 

Upgradation of Paper Industry 
(Deb. 6, Vol. XIlI, 07-01-1991) 
Col. 24749 

Bali, Silrimati Vyjayantiaaala 

Circulation of Cassettes regarding Kar 
Sew at Ayodbya 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.3S1-S2 

Communal VIOlence in various parts of tile 
Cmmtry 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 30-44 

Continued Rise in Prices of Essential 
CommodiIies in 1heCountry (OUR 193) 
(Deb. 7, Vol. XUI, 08-01-1991) 
o,LS24-28 

Establishment of Free Ports 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 206-07 

Expansion of Duty Free Shops 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 163 

Power Projects during Eighth Plao 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 149 

Public Liability Insunmce Bill - Coasid. 
(Deb. S, Vol. XIII, 04-01-1991) 
ColSII-14 

Ram Janam Bhoomi-Babri Majid 
Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 349-50 

Resolution of UN Security Council on 
Kuwait 
(Deb. 1, Vol. XIII, 27-12-1990) 

Facilities to PerformingArtists Col. 201 
(Deb. 3, Vol. XIII, 02-01-1991) SecurityonGomatiExpress 
CoL 434 (Deb. 6, Vol. XIU, 07-01-1991) 

Baaatwalk,SbriG.M. Col. 173-74 
Activities ofLTTE on Indian Soil 

(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.3SI 

Cbief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) BilI-Consid. 
(Deb. 6, Vol. XIIl, 07-01-1991) 
CoL617-19 

Banera, Sbri Hameadn SIqII 
Cantonments (Amendment) Bill -

Consid. & Pass 
(Deb. 2. Vol. XIlI, 28-12-1990) 
CoL4S6 

O>mmittee to Review the Pepsi Projec:t 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 464 
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Import of Machinery by Voltas 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 101 

Know-How Fee paid by Pepsi Foods 
Limited 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 214 

Allocation for Lift Irrigation"Scbenaes in 
Krisbna mid Cauvery Basins _ 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoLlG3-04 

~ of Land CeiJingActs . 
(OM. I, Vol. XIII, 27-12-1990) 
Celle 

Production and Investment in Coal Sector 
Ballistic Missiles (Deb. 7, Vol. XIII, 08-01-1991) 

CoI.~ (Deb. 6, Vol. XIII, 07-*'-1991) 

Prosecutions Launched by CBI 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 256-57 

Review ofIndustrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 455-56 

Smuggling Activities in Tamil Nadu 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 382-S4 

Statutory Resolution Re: Approval of 
Proclamation in respect of Goa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 888 

Statutory Resolution Re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. X III , 10-01-1991) 
Col. 732-34 

Training of Police Personnel on Scientific 
Lines 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 247-49 

Bansi Lal, Shri 
Branch Recruiting Office of Armed Fotces 

in Dadri and Gurgaon 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col lOS 

BalaY.raj. Sbri G. S. 
Alleged graft charges on officen of Delhi 

Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 171-72 

Col 424 
Broadcasting of Hindi News BuUetins 

fi'omAJI. . 
(Deb. 6, Vol. XIII, 07-01-1~91) 
Col 422-23 

CBI Raids on Industrialists and 
Businessmen 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 334-35 

Circular Railway in Banplore 
(Deb. 9, Vol. XIII, lO-01-1991) 
ColI58-S9 

Commission on ao.ded Labour 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 363 

Deposits of Indians Frozen in Banks of 
Kuwait, Iraq, Iran and Amman 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 265-66 

Export of Cotton Bales .. 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 699 

Export ofFoodgrains by MMTC 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 253-S4 

Finalisation of Eighth Five Year Plan 
(Deb. 8, Vol. XIIl, 09-01-1991) 
CoL 363-64 

Implementation of Recommendations of 
Third Wage Board for Sugar Industry 
(Deb. 6. Vol. XIII, 07-01-1991) 
Col 423·24 
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Indians Evacuated from GulfCounlries 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 299 

Investment by Banks 
(Deb. S, Vol. XIII, 04-QI-1991) 
Col 361-62 

Liberalisation Schemes to attract Foreign 
Investment 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 343-76 

Loss due to Agitation and Cancellation of 
Trains 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col 496-97 

Loss due to grounding of A-320 Airbuses 
(Deb. 9. Vol. XIII, 10-01-1991) 
Col 419-20 

Meeting of Inter-State Council 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 61 

Memorandwn of Understanding between 
NDDB and STC regarding Edible Oils 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 272-73 

National Centre fur Softwln Development 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.26S-67 

National Housing Policy 
(Deb. 3, Vol. XlJI, 02-01-1991) 
CollIS 

Power to Release Foreign Exchange by 
CNJC 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 194-95 

Recommendations of Power Ministers 
Conference 
(Deb. 9, Vol. XIIl, 10-01-1991) 
Col. 391 

Reinstatement of dismissed Railway 
Employees 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 470-72 

Return oflndiaos from Kuwait and Iraq 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 49 

Review of loss-Malting Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 421-22 

Sick Small Scale Unils 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 183-84 

Steel Export 
(Deb. S, Vol. XIII, 04-01-1991) 
Col362~ 

Talks on Telugu-GlDp Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 47-41 

Testing of AIDS in KmJa1aka 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 219 

Tourism in Soulbem Stales 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 549 

Training to YoDIh uoderTRYSEM 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 268-69 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col211 

BuD, Sbri Alan 
Bi-partite Wage Agreements in COal 

Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 34-36 

Improvement in Petroleum Situation 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col402.()3 

Nationalisation ofBe.ogaI Potteries Ltd. 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 366-67 

Passenger Amenities at New Delhi 
Railway Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col~ 
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Re-Oriented PDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 340 

Basu, Shri Cbitta 

Action against ULFA 
(Deb. 8, Vol. XIII. 09-01-1991) 
CoLIS~1 

Borrowing (Fixation of Limit) BiU by 
Shri Chitta Basu - Int 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 476 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill-Consid. &; Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 493-97 

Continued Rise in Price of Essential 
Commodities in the CountJy (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.92S 

Expert Committee on Bodo Issue 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.366-67 

Finalisation ofEightb Five Year Plan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 363-64 

Foreign Exchange Reserves 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 11 

Investment by Public Financial 
Institutions in Haldia Petro-Chemical 
Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.ll9 

Need to implement National Industries 
Tribunal award regarding payment of 
Salary and Allowances to employees 
of Regional Rural Banks at Par with 
those of sponsored Banks (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 99-100 

Outcome ofSAARC Summit at Male 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 337 

Ram Janam Bhoomi-Babri Ma~id 
Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
COI.349-SO 

Rationing of Diesel and Petrol 
(Deb. 9, Vol. XIII, 10-01-1991) 
COl.S3-S4 

Statutory Resolution Re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 724-29 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL211 

Beg, Sbri Yusar 
Management of Textile units in Kanpur 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 290 

Bega Ram, Sbri 
Sidhmukh, Nohar Feeder and Link Canal 

Project 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 229 

Behera, Shri Bbajaman 

1990-2000 AD ~ International Decade for 
Natural Disaster Hazards Reduction 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 10-11 

Activities of National Institute of Public 
Finance and Policy 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 298-99 

Advisory Committee to Examine Techno-
Economic VUlbility ofvarious Projects 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 230 
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Appointment ofHindi Teachers at Primary 
and Secondary level in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 375 

Setting up of S1eeVSpODgc Iron Plants in 
Orissa 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 245 

Assistance given under SEPUP in Orissa BeagaU Siagh. Dr. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 299-300 

Assistanu received wder the Colombo 
Plan 
(Deb. 5, Vol. XIII, 04-01-1991) 
ColSI-S6 

Assistance to VlCtimsof NabnI Calamities 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col47 . 

Compensation to persons affected by 
Missile tests from Baliapal 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col202~ 

Development ofHorticu1ture 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 279-81 

Employment Generating Projects of 
Science and Technology 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col~UO 

Induction of A-320 Airbus for Domestic 
Flights 
(Deb. 9, Vol. XIII, 10-01-1991) 
ColS6-SB 

Non-Payment of Honorarium to Village 
Health Guides in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col BOO 

Regional Direct Taxes Advisory Committce 
ill Orissa 
(Deb . .2, Vol. XIII, 28- 12-1990) 
Col 246 

Royalty Rates in Orissa 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 30().() 1 

Age Relaxation to Persons appointed in 
Municipal Corporation of Delhi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 294-98 

AUotment of DDA Shops out of Tum 
Basis 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 619 

Appointment of Teachers in BHU 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 619 

Assistance by European Countries for 
AgricuJtural Projects 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 63 

Criteria for Shifting of Telephones in 
Frozen Areas 
(Deb. I, Vol. XIII, 27-12-1990) 
Col2S7 

Draft Eighth Five Year Plan 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.3S%O 

DTC Buses damaged duringADti-Mandal 
Commission Agitation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.m 

Enquiry against Chaimwl, Vijaya Bank 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col3S 

Filling up of Vacancies in Punjabi 
University, Patiaia 
(Deb. 3, Vol. Xlii, 02-01-1991) 
Col 243 

Setting up ofCeotral Flood Control Board Formula for Central Assistance 
(Deb. I, Vol. XIIl, 27-12-1990) (Deb. 8, Vol. XIII, 09-01-1991) 
Col 395 Col35~ 
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Implementation of Mandai Commission 
Report 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 53-54 

Public Liability Insurance Bill-Consid. 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL506-07 

Rehabilitation ofSTs displaced from 
Scheduled Areas 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 352-53 

Dbajan La!, Sbri 

Development of Army in Jammu and 
Kashmir 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 24-25 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 29-44, 117-21 

Bhakta, Sbri Maaoranjaa 

Damages caused by Flood/Cyclone in 
Andaman and Nicobar Islands 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 6-7 

DSR Sets for Andaman and Nicobar 
Islands 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 118 

Facilities/Amenities to Members of 
Parliament 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 73-76 

Felling of Timber in A&N Islands by 
Burmese Poachers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.5~ 

Non-Availability of Essential 
Commodities from Fair Price Shops 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 224 

Non-Conventional Energy sets in 
Andaman and Nicobar Islands 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL33]-42 

Out BRIlIk of Cholera 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 522 

Petrol Pumps in A&N Islands 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 343 

Power Generation in Country 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 84-90 

Power Requirement of Andaman and 
Nicobar Islands 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 137 

Public Liability Insurance Bill- Consid. 
& Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 563-65 

Service Matter Cases filed with Central 
Administrative Tribunal, Calcutta 
Bench 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 341-42 

Shipping Service between Calcutta and 
Port Blair 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 208-10 

Telecommunications Facilities in 
Andaman and Nicobar Islands 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 273-74 

Transport Subsidy Scheme for North-East 
and A&N Islands 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 457-58 

Bhardwaj. Sbri Parasram 
Busting of a Dacoit Gang 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 116-17 
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Capacity Utilization by Oil and Gas Drilling 
Companies 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 160-61 

Committee for Exporters to OulfCoWltries 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 375 

Compensatory Afforestation Regarding 
Sardar Sarovar Project 
(Deb. 2, Vol. XIll, 28-12-1990) 
CoL 364 

Compilation of Data by Anthropological 
Survey of India on 'People of India 
Project! 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 194 

Creation of Additional Jobs 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col89-90 

Effects of Implementation of Sardar 
Sarovar and Nannada Sagar Projects 
in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 178 

Enquiry into the cause on Death ofFormer 
ChiefJustice oflndia 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 183 

External Debt 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col21S 

Increase in Prices ofPetrolewn Products 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 63 

Irrigation Projects in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 413 

Lega1 Aid to Poor 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 257-74 

Manufacture of Plastic Articles from 
CrudeOiJ 
(Deb. 9, Vol. XIIl, 10-01-1991) 
CoL 365 

Monitoring of Compensatory 
Afforestation 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 189 

Progress made under ICns Projectors 
(Deb. 6, Vol. XJII, 07-01-1991) 
Col 122·32 

Revamping of Project Management Group 
ofONGe 
(Deb. 9, Vol. XIII, 10-01·1991) 
ColJ65.66 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
Coll96-1J7 

Riot in Tiber Jail 
(Deb. 8, Vol. XIII, 09·01-1991) 
Col 401-03 

Sardar Sarovar Project 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 181 

Supply of Blood without testing it for 
AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 621 

Tubewells in Madhya Pradesh 
(Deb. I, Vol. XIII, 27·12-1990) 
Col 91 

Bbarpva, Sltri Gtrdllari Lal 
Allocation for Jodhpur Uft Canal Water 

Supply Scbeme 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 415 

Cantonments (Amendment) Bill -
Consid. & Pass 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL4SS 

Chief Election Commiuioner IIId other 
Election Commissioners (Conditions of 
Service) Bil~id. & Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 512-13 
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Concrete Pillars on International Border 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col414-IS 

Consultative Committees for 
Telecommunication Division 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.383-84 

Cost Audit Reports of Joint Stock 
Companies 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.I89-90 

Cost of Production of Scooters 
(Deb. 6, Vol. XIII, 07-01"1991) 
CoI.416-18 

Cost of Production of Urea 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 376-82 

Cost of Production of Wheat 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 383 

Declaration of Nahargarb as Reserved 
Forest 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 120 

Development of Tourist Centres in 
Rajasthan 
(Deb. I, Vol. XIII, 27-12-1990) 
ColS08 

Disapproval of Reserve Bank of India 
(Amendment) Ordinance, 1990; 
Reserve Bank of India (Amendment) 
Bill and Reserve Bank of India 
(Amendment) Bill, As Passed by 
Rajya Sabh~id. & Pass 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoLS98-600 

Disapproval of the Finance (Second 
Amendment) Ordinance and Taxation 
Laws (Amendment) Bill-Consid. & 
Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 615-18 

Disapproval of the Jammu and Kashmir 
Criminal Law(AJneodmart) Ordinance, 
1990 and Jammu and KasbmirCriminaI 
Law Amendment (Amending) Bill and 
Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-
Consid. & Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 794-97 

Expon of Flowers, Vegetables and Fresh 
Fruits 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 283-84 

Financial Assistance to Small Scale 
Industries 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.416 

Lined Water Courses in Indira Gandhi 
Canal Project 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 210 . 

Loans to Technical Entrepreneurs 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 284 

Marketing Cost of AgricultW"al Produce 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 375-76 

Power from Central Power " Station to 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 236-40 

Public Liability Insurance BiU-Consid. 
& Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
Cot.S66-68 

Revival of Sick Units by State Bank of 
Bikaner and Jaipur 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL284-8S 

Scheme for Irrigation Facilities in Jalore 
and Banner Districts of Rajasthan 
(Deb. I, Vol. XIII, 27-12-1990) 
Col SOl 
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Setting up of Wage Board 
(Deb. 8, Vol. XIJI, 09-01-1991) 
Q)lISI-S3 

Shifting of Administrative Building of 
Jaipur Airport 
(Deb. 7, Vol. XIII, 08-0 I- 1 991) 
Col. 43-44 

Smuggling of Arms from Pakislan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 413-14 

Soil Erosion inAlavali Range 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 278-79 

Super Phosphate IIDCI Sulphuric Acid Plant 
inSikar 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL88-89 

"'attacUrya, Sbrl NiDi 
Broadcasting of Hindi News Bulletins 

fiomAIR 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 422-23 

Blaattadaarya, Sbrilaati MaliDi 
Integrated Child Development Services 

Projects 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 13 

Situation in Punjab (DUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 167-73 

Bboye, Sbri Resh .. a MotiraJII 
DTC Buses damaged during Anti MandaI 

ConunissionAgitation 
(Deb. I, VOl. XIII, 27-12-1990) 
Col. 279 

New Telephone Connections in 
Maharashtra and Uttar Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 276 

VISit of King of Bhutan 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 22 

Blaaria, Sbri DUeep SiD" 
Appointment of CIerlcsfIYpists in Indian 

Airlines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 42-48 

Deterioration ofFunc:tioning ofHospitala 
in Delhi 
(Deb. 3, Vol. XII1, 02-01-1991) 
CoL 482 

Resolution Re: Measures to proteet the 
interests of Farmers (Reso.) -
Withdrawn 
(Deb. S, Vol. XIII. 04-01-1991) 
CoLSS7-61 

Brab ....... U, Slari PnkuII Koko 

Alternative of Petrol 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 4647 

Area under Irrigation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 119 

Arms from Foreign Cowltries 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 270-71 

Bomb-Blastat Sitamarbi 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 90 

Burning of Indian National Flag by 
Pakistani Demonstrators 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL47S 

CBIRaids 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.32S-27 

Closed Industrial Units 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 206-16 

Committee for Exporters to Gulf Countries 
(Deb. 2, Vol. XIII, 28-12-1990) 
COJ.37S 
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Construction of Bridge Over Camday 
Creek 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col.427-28 

Contingency Plan to solve problems 
affecting Exports to West Asia 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.2S4-55 

Conversion ofNadiad-KapadwlU line and 
ITs Extension to Modasa 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 273 

Conversion ofRajkot-Veraval Line 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 171 

Deposits of Indians Frozen in Banks of 
Kuwait, Iraq, Iran & Aman 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 265.()6 

Drip Irrigation System 

Introduction of Cost Plus Tariff Scheme 
by Department of Posts 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.476 

Joint Venture with USSR 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 193 

Kellcar Committee on Natural Gas 
(Deb. 7, Vol. xm. 08-01-1991) 
Col. 83 

Memorandum of Understanding between 
NDDB and STC Regarding Edible Oils 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.m-73 

National Watershed Development 
Programme for R.ainfed Agriculture 
(Deb. ], Vol. XIII, 27-12-]990) 
Col. 474 

New Sugar Licences 
(Deb. 3, Vol. XIII, 02-0]-]99]) 
Col. 207 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 65 Newsprint Plant 

Employment Scheme for Economically 
Weaker Sections 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 272-73 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 336 

NRI Investment in Gujarat 
(Deb. 2, Vol. XlII, 28-] 2-1990) 
Col. 192 

Expon of Cotton Bales Oil R fi . G 'arat e merym uJ 
(Deb. 3, Vol. XlII, 02-01-1991) (Deb. 9, Vol. XIII, ]0-0]-]99]) 
Col. 699 Col. 367-68 

Expulsion ofIndian Officials of Consulate 
General in Karachi 
(Deb. ], Vol. XIII, 27-12-] 990) 
CoI.473 

Facilities to Tobacco Growers 
(Deb. 5, Vol. XIII. 04-01-1991) 
Col 237 

Free Supply Offer of Crude by Iraq 
(Deb. 9, Vol. XIII. ]0-01-1991) 
Col. 380-81 

Imported coal for Industries in Rajkot 
(Deb. 7. Vol. XIII. 08-01-1991) 
Col 274 

Overdues of Banks in Agricultural Sector 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 18] 

Programmes for the Welfare of Children 
(Deb. 6, Vol. XTIl, 07-01-1991) 
Col. 336-37 

Projects Pending for Approval from 
Gujarat 
(Deb. 8, Vol. X 111 , 09-01-1991) 
Col 271-72 

Purchase ofAirbusA-320 Deal 
(Deb. 9, Vol. XIII, 10-01-1991) 

. Col.393 
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Raising Money through Issue of NRI 
Bonds 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 75-76 

Reintroduction of A-320 Air Buses 
(Deb. 9, Vol. XIII, 10-01-1991) 

Need, to streamline the procedure of 
issuing Scheduled Castes and 
Scheduled Tribes certificates 
(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 101 

Col 51-53 Situation in Punjab (DUR 193) 

Revival of closed Textiles Mills in Gujarat 
(Deb. 3, Vol. XIII, 02-0]-1991) 
Col 518 

Rupee Value 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 43 

Scheme for Welfare of Tribal Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 170 

Separate Cadre of Rural Development 
Offi~ for Commercial Banks 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 388 

Setting Up of Thermal Power Station at 
Panadhro in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 366-67 

Twnover ofSTC 
(Deb. 2, Vol. XIII, 28-12-] 990) 
Col. 367 

Whole sale Licences for Sugar MIlls 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 639 

Cbakravorty, Sbri S ..... 

Disapproval of the Finance (Second 
Amendment) Ordinance and Taxation 
Laws (Amendment) Bill--Consid. & 
Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 634-37 

ChaDd Ram, SIui 
Continued Rise in Prices of Essential 

ConunoditiesintbeCounlry(oUR 193) 
(Deb. 7, Vol. XIII, 08-01-199]) 
Col 528-30 

(Deb. 10, Vol. XIII, 11-01-1991) 
Col 201-04 

Chudn Shekhar, Sbri 
Assam Appropriation Bill-Int., oonsid. 

and pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 766-67 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIII, 27-]2-1990) 
Col 720 

Disapproval of the Jammu and Kashmir 
Criminal Law (Amendment) Ordinance, 
1990 and Janunu and Kashmir Criminal 
Law Amendment (Amending) Bill and 
Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-
Consid. & Pass 
(Deb. 9, Vol..XIII, 10-01-1991) 
Col 830-38 

Failure of Government to upbold 
provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col555-S6 

Fifth SAARC Swmnit at Male (St) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.S05-25 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 215-31 

Cblrles, Sbrl A. 
Allocation ofPowerto Kcrala &om CcntraJ 

Pool 
(Deb. 9, Vol. XIII, 10-01-199]) 
Col 174 
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Consumption of Petrol and Diesel I' Foreign Exchange Reserves 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
CoI.3I1-16 i Col.to 

Demand and Supply ofPe1rOieum Products I Losses Suffered by Vayudoot 
(Deb. 9, Vol. XIII, 10-01-1991) j (Deb, 7, Vol. XIII, 08-01-]991) 
Col 27 I CoL 367·70 

Disabled Persons (Rehabilitation and I Performance of Public Undenakings 
Welfare) Bill by Sbri Uttam Rathod - Under Ministry of Energy 
Consid.&Withdrawn (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 2, Vol. xm, 28-12-]990) Col. 173 
CoI.SI2-]4 

Electronics Cities in Kerala 
(Deb. 8, Vol. XIII, 09-01-]991) 
CoIAS4-SS . 

Number of Flights Carried Out in BriDging 
Indians from Gulf Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 343-4S 
Pa~mofC~ 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 195-96 

Setting up of Telephone Exchange in 
Trivandrum 
(Deb. 4, Vol. XIII, 03-01-199]) 
Col. 83 

Production of Coal and Generation of 
Power 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoLl~1 

Recovery ofBaukLoans from November, 
1984 Riot VICtims 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 121-22 

Chatterj-. Sbri SoInatb 
Failure of Government to uphold 

provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS03-J1 

Cbaudbary, Shri Ishwar 

Small Industries Dcvelopmem Bank of Anti-Pollution Measures in Gaya, Bihar 
India (Deb. S, Vol. XIII, 04-01-1991) 
(Deb. S, Vol. XIII, 04-01-1991) I Col.211 
Col. IIS-19 I Setting up of solar power plants at Gaya 

Chatterjee, Shri Nirmal Kaati i in Bihar 
C t · dR' . Prl fE nt' I" (Deb. 7, Vol. XIII, 08-01-1991) on mue ISC m ces 0 sse la Coll81 

Commodities in the CountJy (OUR 193) 
(Deb. 7, Vol. XIII, 08-01.1991) I Shortage of LPG in Bihar 
CoI.S41-44 i (Deb. 7, Vol. XIII, 08-01-1991) 

Demand and Supply ofPe1rOieum Products I Col. 42-43 
(Deb. 9, Vol. XIII, 10-01·]991) I Chaudbary,SbriLokDatb 
Col. 25 I Construction of Aquarium at Paradecp 

Disapproval of the Finance (Second i (Deb. 2, Vol. XIII, 28-12-]990) 
Amendment) Ordinance and Taxation I! Col. 205 
Laws (Amendment) Bill-Consid. & Exports and Imports 
Pus (Deb. 2, Vol. XIII. 21-12-1990) 
(Deb. 9, Vol. XIII, 10-01-1.991)' CoI.206 
Col. 644-4, . 
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HR Strips Mill at Sambalpur in Orissa 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 206 

Cbaudhary, ShrI R.adnsea 
Fmployment Opportunities to AgricuIt1nl 
. Labourers 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 93 

Express Train on Gorakhpur-Bareilly 
Route 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 221 

Linking of Bahraich and Border Area with 
Nepal with Railway Line 
(Deb. 9, Vol. X III , 10-01-1991) 
CoJ.174 

Chaudhry, Shri Kamal 
Applications for Customs Clearance of 

Photographic Films 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 391-92 

Assistance for development of Towism 
in Punjab, Delhi and Chandigarb 
(Deb. 1. Vol. XIII, 27-12-1990) 
CoL 371 

Bomb Blasts in Punjab, Chandigarh and 
Delhi 
(Deb. 8, Vol. XIII. 09-01-1991) 
CoL 392-98 

Companies Manufacturing Spurious and 
sub-standard Drugs 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 39 

Construction of Sub-Markets in Punjab 
(Deb. 4. Vol. XIII, 03-01-1991) 
Col. 453-61 

Damage of Railway Property due to 
Agitation 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 263-78 

Disciplinary ProceedingsAgainst Offic:en 
(Deb. 2, Vol. xm, 28-12-1990) 
Col. 129 

Divorce Cues pendina in Delhi Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL3IS 

DTC Buses DamagedDuringAnti MandaI 
Commission Agitation 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 279 

Enviromnental Norms for Acquisition of 
Land in Punjab 
(Deb. 1. Vol. XIII, 27-12-1990) 
Col. 167 

Gold Samples Collected in Punjab 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 317 

Indians Evacuated from Gulf Countries 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 299 

Man-days Generated under Jawahar 
Rozpr YojaDa in Punjab 
(Deb. 4, Vol. XIII, 03-0-1-1991) 
Col. 461 

Mosquito Menace in Delhi IJld NOIDA 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 713 

Munter aDd CrimiIIaI cases pending in 
HiJhCOUl1l 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 316 

Number of Persons Killed in J&:K in 
Terroriatl VIOlence 
(Deb. I, Vol. XIII, 09-01-1991) 
Col. 399-400 

Number ofPersoas Killed in Punjab 
(Deb. I, Vol. XIII, 09-01-1991) 
Col. 163-70 

Overbridge between Jalaodbar and 
Jalaodhar Cantt. 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 143-44 

Persons below poveny Line in Punjab, 
Delhi and Chandigarb 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 222-27 
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Seizure of Goods Unlawfully by Delhi I Allotment ofPetrolcwn Products to Kerala 
Police (Deb. 9, Vol. XIII, 10-01-1~91) 
(Deb. 8, Vol. XIII, 09-01-(991) CoJ.446-52 
CoJ.I72 Construction of Airport in Kottayam 

Situation inPuojab (DUR (93) (Deb. 7, Vol. XlII, 08-01~J991) 
(Deb. 10, Vol. XIII, 11-01-(991) CoJ.387-88 
Col. 198-201 I Declaration" ofCooonut as Oil Seeds 

Verification of Membership of (Deb. 4, Vol. XIII, 03-01-(991) 
Cooperative Group Hc.'iusing Societies CoL 128-38 
(Deb. 3, Vol. XIII, 02-01-1991) Development of Inland Waterways in 
Col. 713 Kerata 

Waiting List for Telephone Connections 
(Deb. 1, Vol. XIII, 27--12-1990) 
COl.3S8 

Widening ofNational Highways in Punjab 
andHaryana 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 139-52 

Cbavda, ShriKhemcbaDdbbai Soaaabbai 
Cost of Production of Drugs 

(Deb. 9, Vol. XlIl, 10-01-1991) 
Col. 58-112 

Price fixation of Bulk Drugs and 
Formulations 
(Deb. 9, Vol. XIII, 10-01-1991) 
Co1.330 

(Deb. I, Vol. XIII, 27-12-1990) 
Col. 155 

Doubling ofQuilon-Madras Lines 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 388 

DriUing in Cochin High 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 307 

Families Assisted under IRDP 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 101 

Harassment of Indian Diplomats in 
Pakistan 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 333 

Kayamkulam Power Plant ofKerala 
Saioik School, Balacbadi,Jamnagar (Deb. 9, Vol. XIII, 10-01.1991) 

(Deb. 8, Vol. XIII, 09-01·1991) Col 242 
Col. 195 p .. . . ~ , ermlSSlon to pnvate agencIes .or 

Uruguay Round of GAIT Negotiations operating Air Taxis 
(SNQ) (Deb. 7, Vol. XlII, 08-01·1991) 
(Deb. S, Vol. XIII, 04-01·1991) Co1.358-60 
Col. 34 

Wholesale Price Index and Industrial 
Prices 
(Deb. 9, Vol. XIII, 10-01-1991) I 

Col. 329-30 
Chennltbala, Sbrl Ramesb 
AirbusA-320 Services on Bombay-Cocbin 

and Bombay-Trivandrum Routes 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 317 

Proposal for Development ofSree Chitra 
Tirunal Hospital, Trivandnun 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 335 

Reconstruction of Stations in Kerala 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 307-08 

Reduction of rice quota ofKerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 313 
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Rehabilitation of Gulf Evacuees I DTC Fleet 
(Deb. 4, Vol. XIII, 03-01-1991)! (Deb. 4, Vol. XIII, 03-01.]991) 
Col.436-37 ! Co1.373-74 

Repatriation of Sri Lankan Tamil Refugee Export oflndo-American Hybrid Seeds 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. S, Vol. XlII, 04-01·1991) 
Col. 102-03 , Co1306-07 

Setting up ofThirikaripur Power Plant in II Export of Oil seeds 
Kerala (Deb. 2. Vol. XIII, 28-]2-1990) 
(Deb. 7, Vol. XIII, 08-01·1991) i Col. 387 
Col. 140 I (Deb. 4, Vol. XIII. 03-01·1991) 

TrivandrumaslntemationalAirport I Co1.371 
(Deb. 9, VoL XIII, 10-01-1991) Fall in Collections from Direct Taxes 
Col. 445-4(1 (Deb. 2, Vol. XIII, 28-12-1990) 

VigyanJatba Col. 247 
(Deb. 6, Vol. XIII 07·01-1991) FlaringofNatura\Gas 
Col. 441-43 (Deb. 9, Vol. XIll, 10-01-1991) 

CJUdambanm, Sbri P. I Col. 198-99 
Modernisation ofIlSCO I Harnessing ofTidal Energy 

(Deb. 2, Vol. XIII, 28-12·1990) I (Deb. 7, Vol. XIII, 08-01·1991) 
Col. IS I Col. 362-63 

Public: Liability IllM8l1cc Bill-Consid. I Industrial Growth 
&. Pass : (Deb. 6, Vol. XlII, 07.01·1991) 
(Deb. 6, Vol. XIll, 07-01-1991)! CoIAI2-13 
Col. 571-74 ! lnquiryintoMebamlncident 

Chinta Moban, Dr. I (Deb. 8, Vol. Xlii, 09·01-1991) 
Balance of Payments Position ! Co\.173-74 

(Deb. 2, Vol. XIII, 28-12-1990) I Irregularities committed by offidal of 
CoL39,249 I DESU 

Cement Prices (Deb. 7, Vol. XIII, 08·01·1991) 
(Deb. 8, Vol. XIIl 09.01-1991) Col. 360 
Col. 337-39 

Construction of Yamuna Bridge Near 
ISBT,DeIhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 374-75 

Consumption of Fertilisers 
(Deb. I, Vol. XIll, 27-12-1990) 
Col 177 

Delay in supply of LPG Refills 
(Deb. 7, Vol. XIU, 08-01-1991) 
Col. 22-28 

Irregularities in Import of Medical 
Equipmeuts 
(Deb. 3, Vol. Xlll. 02-01·1991) 
Col. 463 

National Pulses Development Progr1Imme 
(Deb. 4. Vol. XlIl, 03·0 I -199]) 
Col. 38-39 

Newsitem Captioned "Khadi Shramic:: 
Majduri Mei Vriddhi larurl" 
(Deb. 6, Vol. XIlJ, 07·01-1991) 
CoI.414-15 
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Number of Persons Killed in Punjab I Writing Ofi'Bank Loans 
(Deb. 8, Vol. XIII, 09-01-1991) I· (Deb. 5, Vol. XIII, 04-01-1991) 
Coli 63-70 Col. 60-61 

Oil Refineries at Kamal and Mangalore Cboudhury, Sbri LokaDatb 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 360-61 

Oilseeds Production 

BaUapal National Test Range 
(Deb. 8, Vol. XIII, 09-0 i -1991) 
Co1.1S9 

(Deb. I, Vol. XIII, 27-12-1990) 
Col3S8 Cellular Radio System Unit in Orissa 

Price of Petrol and Diesel (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) I Col.451-52 
Col. 462-M Committee on Petitioas-Minutes-Laid . 

Proposed Employment OpportuAities 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 413-14 

Recommendations of the Committee on 
Cholera Epidemic 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 427 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 549 

Foreign Exchange Reserves 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 1-11 

Housing Problem of Paradip Port 
Employees 

Review of loss-Making Public Sector (Deb. 4, Vol. XIII, 03-01-1991) 
Undertakings Col. 70 
(Deb. 6, Vol. XIII, 07-01-1991) I 1 't' . I f M d' I Col. 42 1-22 rregu.an les In mport 0 e lca 

I Equlpments 
Review of Pepsi Project (Deb. 3, Vol. XIII, 02-01-1991) 

(Deb. 3, Vol. XIII, 02-01-1991) Col. 463 
Col. 427 

Sugar Licensing Spree 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 217 

Legislation to Freeze status of Religious 
Shrines 
(Deb. 6, Vol. XIII, 07-01-1991) 
COl.2OWS 

Supply of Fertilisers 
(Deb. I, Vol. XIII, 27-12-1990) Policy Guidelines for Cellular Radio 
Co\. 388 System 

with . fCI' fT..; .. ;.... (Deb. 4, Vol. XIII, 03-01-1991) 
Talks PakIStan 0 osmg 0 ......... '& Col450-S 1 

Centres for Militants I 
(Deb. 1, Vol. XIII, 27- t 2-1990) Raw material Depots for import of 
CoL 459 Petrochemicallntennediaries 

Use ofNatural Gas in Place of LPG 
(Deb. 9, Vol. XlII. 10-01-1991) 
Col. 467-68 

Utilisation ofInigation Potential 
(Deb. 4, Vol. XIII, 03-01-1991) I 
Co1.371-73 . 

(Deb. 9, Vol. XIII. 10-01-1991) 
CoL 219-20 

Recommendations of Ramanujam 
Comm~onm~tiRdmons 

(Deb, 8, Vol. XIIl, 09-01-1991) 
Col. 368-80 
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RegularisatioD of Casual Workers in I Coaa.....,SlariMehd.a-. 
Paradip Port FCI Godowus in Laddalcb Region 
(Deb. I, Vol. XIII, 27-12-1990) (Deb. 3, Vol. XIII, 02-01-1991) 

. Col.206 Col. 339 
~ Statutory Resolution Re: Approval of sm Facility in Kbatte, l,.addakb 

Presic;lentia1 Proclamation in Relation (Deb. 4, Vol. XIII, 03-01-1991) 
to State of Assam and Demands for CoLllO-ll 
Supplementary Grants (ASSam)" Telephone Exchanges in Sanki B1oc:k and 
199().91 0Uktan Block ofKargiI Dislrict 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 4, Vol. XIII, 03-0.)-1991) 
Col. 718-21 CoUI3 

Train services in Orissa Damor, Slari Somjibllai 
(Deb. 7, Vol. XIII, 08-01-1991) AlIegedlJUustic;eAgainstSCISTOfficiaJs 
Col. 223-24 (Deb. 7, Vol. XIII, 08-01-1991) 

CboacIhary, Sbri Saifllddla Col. 39-10 
Abolition of Freight Equalisation Scheme 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col'330 . 

Communal Situation in the Country IIIId 
Government failure to cwb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XlIl, 27-12-1990) 
CoL 692 

Failure of Government to uphold 
provisions of Temb Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS22 

Need to bring Hindustan Shipyard Ltd., 

Licences for Stock and Sales of Human 
Interferon Alpha InjcctioDs 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 118 

Pension Scheme for Bank Employees 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColliS 

Promotions in Bank of India 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 195-96 

Reported Atrocities against SC/ST 
OfIiciaJs 
(Deb. 7, Vol. XIII, 08-01-1991) 
Colm 

VJSbalcbapatruun either under Minimy Trainin& of ScbeduJed Tribes Officers in 
ofI.lefaK:e 0I'1IIeI'F it wiIh the SIUppiag Foreign countries 
CorporationoflDdia(MUR377) (Deb. 7. Vol. XIII. 01-01-1991) 
(Deb. 10, Vol. XIII, 11-01-1991) Col 376-77 
Col)02 I IlIIIMIavate,ProtMdu 

News item Captioned "No pay for Mines Aid by SDF for by-Product Development 
safety Stafl"' Scheme 
(Deb. 6, Vol. XIII, 07-01-1991) I (Deb. 3, Vol. XJII, 02.01-1991) 
CoL 152 Col 241 

Ram Janam Bboomi-Babri MIsjid Dispute Alleged WeakArpments in Bofon Caae 
(I?eb. 8, Vol. XIII, 09-01-1991) (Deb. 8, Vol. XIII. 09-01-1991) 
Col. 349-50 Co1.157-58 

• 
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Approval ofChanakya Serial 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 133 

Bogus Ration Cards 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 770 

Complaints against Chairman ofRasbtriya 
Cbemic:aIs and Fertilizers Limited 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co1.428-29 

Contract for constructing platform at 
Bombay High 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 401-03 

Electrification of Rail way Lines 
(Deb. 7, Vol. XIII, 08-01-1991) 
ColSO-SI 

Failure of Government to upbold 
provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01'-1991) 
CoL 480-88 

Finalisation ofEiIbth Five Year Plan 
(Deb .•• Vol. XIII, 09-01-1991) 
Col 363-64 

Passenger Steamer Service between 
Bombay and Goa 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLS46 

Personal Explanation by Member 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 845 

Purity of Gold 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 105-06 

Regalia Items at Currency Backing 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 382 

Reservation ofRegalialHeirloom Items of 
Erstwhile Rulers 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 446 

Retrenchment of employees of Chukba 
Hydroelectric Project 
(Deb. 7, Vol. XIII. 08-01-1991) 
Col. 403-04 

Return of Regalia Items from Erst while 
Rulers 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 426-27 

Foreign Exchange Reserves Shilanyasa Site at Ayodbya 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 5-6 Col 367 

Guidelines for Central Rural Sanitation 
Programme 
(Deb. 4, Vol. XIII. 03-01-1991) 
COI.S7-58 

IMF's Contingency Compensatory 
Financial Facility 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColIS9 

Import of Oil tiom Gulf Countries 
(Deb. 2, Vol. XIII. 28-12-1990) 
CoL 322 

Inclusion of Bombay-Palaghar Section 
into Suburban Railway Management 
(Dob. 9, Vol. XIII, 10-01·1991) 
Co~ISS-S6 

Strike Employees of Department of 
Telecommunication 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 126 

Tax Exemption for Regalia Items 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 381-82 

UN Resolution on Iraq's Action in Kuwait 
(Deb. 1. Vol. XIII, 27-12-1990) 
ColS44 

Danwe,:Sbrl Pundlik Hari 
Airports with Night Landing Facilities 

(Deb. 7, Vol. XIII. 08-01·1991) 
Col. 307·)0 
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Cancellation of Trains Passi11l through Merger ofMTNL into Telecommunication 

Uttar ~ Commission 
(Deb. 7, Vol. XIII. 08·01·1991) (Dcb. I, Vol. XIII, 27·12·1990) 
Col 229 Col. 179 

Setting up of Monitoring Earth Station for Produetion by Subsidiaries ofI.D.P.L. 
SateUiteatJaina (Dcb. 9, Vol. XIII .. 10·01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 23S.36 
Col 14849 Raids Conducted on Petrol Pumps in 

Du, SbriAudI CbaraD Orissa 
1990-2000ADasInlc:mationa.lDecadefor (Deb. 7, Vol. XIII, 08-01-1991) 

Natural Disaster HaDrds Itednction Col. I SO 
(Deb. 4, Vol. XIII, 03-01-1991) Settin&upofCeotralf100dControIBoard 
Cel.lO-11 (Deb. I, Vol. XIII, 27-12-1990) 

AppoiDtIDeatofHiDdi 1eIchen at Primary Col. 395 
and Sec:ondIIry level in Orissa I Swaramrata Sainik Samman Pension Cues 
(Deb. 3, Vol. X III , 02-01-1991) 'I" (Deb. I, Vol. XIII, 09-01-1991) 
Col37S , Col. 158-59 

Archaeological Survey Work in Jajpur. 
Orissa 
(Deb. 3, Vol. XIII. 02-01-1991) 
ColA7S 

I 

Dappta, Dr. Blplab 
Circular Railway in CakuUa 

(Deb. 9, Vol. XIII. 10-01-1991) 
Col 319-20 

Assistance to VICtims ofNaturaJ Calamities Committee to Review the Pepsi Project 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 3. Vol. XIII. 02-01-1991) 
Col 47 ! Col464 

Committee on the Welfare of Scheduled I DevelopmentofArroyinJammu&Kasbmir 
C8stesandScbeduledTribes-Election! (Deb. 6, Vol. XIII. 07-01-1991) 
(Deb. 1, Vol. XIII, 27-12-1990) I Col.23-24 
Col S9S ! Export of Spices 

Compensation to penons affected by 'I (Deb. 5, Vol. XIII. 04-01-1991) 
Missile tests from Baliapal Col 27 
(Deb. 6, Vol. XIIl. 07-01-1991) ! Import of Seeds 
Col. 202-03 i (Deb. 4, Vol. XIII, 03-01-1991) 

Conversion of Manual Exchanges into I Col.191-92 
Electronic Excbanps at J~ (Orissa) ! India '$ Debacle in Beijing Asian Ollne$ 
(Dcb. 4, Vol. X III , 03-01-1991) I (Deb. 3, Vol. XIII, 02-01.19'91) 
Col. 4()6.()8 I Col. 762 

Demand for Non-judicial Stamp Papers I India's Percentage to Total World Trade 
(Deb. 2, Vol. XlII, 28- 1 2-1990) I (Deb. 2. Vol. Xlii, 28-12·1990) 
Col 301 CoI.179 

Empl~ymeDt Ge"ne~'ting Projects of I Recommendation ofNational Commission 
SCleru:.eand l'c;cbnology on Urbanisation 
(Deb, 6, Vol. XIII, 07-01-1991) I (Deb. 3, VoL XIII, 02-01-1991) 
Col. ~8-60 I Col. 503 
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Review of Industrial Policy I World Bank Assistance to India 
(Deb. 8, Vol. XIII, 09-01-1991) I (Deb. 2, Vol. XIII, 28-12-1990) 
CoI.4SS.56 : Col. 211 

Statutory Resolution Re: Approval of I Ddkar, SIui MohaDbbalSaDJibbal 
Presidential Proclamation in RelatioB As8e of . 
to State of Assam and Demands for ts Corporations 
Supplementary Grants (Assam), (Deb. 2, Vol. XIII, 28-12-1990) 
1990-91 ! Col. 329 
(Deb. 9, Vol. XIII, 10-01-1991) I Development of Tourism in Dedra and 
Col 711-18 I NaprHaveJi 

Datta, ShriAmal (Deb. 4, Vol. XIII, 03-01-1991) 
I Col. UJI 

Calcutta a Second Port of Cal 1 I 

(Deb. 9, Vol. XIII, 10-01.1991) 1 Expenditure Incurred by Corporations 
Co1161-62 I under Commerce Ministry 

Disapproval of Reserve Bank of India i (Deb. 2, Vol. XIII, 28-12-1990) 
(Amendment) Ordinance, 1990;! Col. 73 
Reserve Bank of India (Amendment) I Expon of Cashew 
Bill and Reserve Bank of India (Deb. 2, Vol. XIII, 28-12-1990) 
(Amendment) Bill, As Passed by Rajya I Col.331 
Sabha-Consid. &, Pass Friendship Societies in SAARC Countries 
(Deb. 8, Vol. XlII, 09-01-1991) I (Deb. 1, Vol. XIII, 27-12-1990) 
Co1.611-17 I Col.21S 

Execution of Schemes by lAAI I Introduction of Shipping Services 
~~~oo:m Vol. XIlI, 08-01-1991) I (Deb. 4, Vol. XIII, 03-01-1991) 

, I Col. 396-98 
Investment in Ordnance FactorieslDPSUs I . . 

(Deb. 8, Vol. XIII. 09-01-1991) I Land :0 .Cooperatlve Group Housmg 
Col4S3 I SOCIeties 

(Deb. 3, Vol. XIII, 02-01-1991) 
Outlay and Receipts of International. Col 481 

Airport Authority oflndia I . 
(Deb. 7, Vol. XIII, 08-01-1991) " Loss Incurred by Major Port Trusts 
Col. 91-100 . (Deb. 4, Vol. XIII, 03-0\-1991) 

i CoI.~1 
Production in Defence Public Sector I 

Undertakings 1\ Loss to TICI due to Unrest in Assam 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb, 2, Vol. XIII, 28-12-1990) 
Col. 274-80 I Col.331 

Review ofImport and Export Policy I National Shipping Policy 
(Deb. 2, Vol. XlII, 28-12-1990)' (Deb. 4. Vol. XlII, 03-01-1991) 
Col. 273 Col. 398-400 

Syed Modi Case 
(Deb. 8, Vol. Xlii, 09-01-1991) 
Col. 384-85 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-(H-1991) 
Col. 767 
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TV Transmitter in Dadra and Nagar Haveli Desbmllkb, Slari AuDtraG 
(Deb. 6, Vol. XIII, 07-01-1991) Environment Pollution Consciousness 
CoI.286-87 (Deb. 2, Vol. XIII, 28-12-1990) 

Water Sports Complex and Foreign 
Investment in Tourism 
(Deb. 4, Vol. X III , 03-01-1991) 
Col 39S-96 

Workers Participati~ in Management 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 143-44 

DeDDis. Shrl N. 

Direct Trains from KanyaIwmari 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 168 

Employment to at least one Person in a 
Family 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 234 

Fishing Harbour on Arabian Sea Coast 

CoL 157 
DesIlaaJda, Sh.riAJIIokADaDdno 

Branches of Nationalised Banks in 
Maharashtra 
(Deb. 2, Vol. XIII, 28-12-1990) 
COI.SS 

Criteria for Defining Poverty Line 
(Deb. 8, Vol. XIII. 09-01-1991) 
Col. 69-82 

Families Assisted under lRDP 
(Deb. 1, Vol. XIII. 27-12-1990) 
CoL 101 

New Station between JOlesbwari and 
Gorqaon (Bombay) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 147 

(Deb. 4, Vol. XIII, 03-01-1991) Number of Persons Killed in Puqjab 
Col 279 (Deb. 8, Vol. XIII, 09-01-1991) 

Loss due to grounding of A-320 Airbuses I Col. 163-70 
(Deb. 9, Vol. XIII, 10-01-1991) ! Rail Line between Pavel Khopoli and 
Col. 419-20 Karjat 

Losses Suffered by Vayudoot (Deb. 9. Vol. XIII, 10-01-1991) 
(Deb. 7, Vol. XIII, 08-01-1991) CoI.3SS 
CoL 368-70 Ram Janrn Bhoomi-Babri Masjid Dispute 

Need for proper maintenance of I (Deb. 8, Vol. XIII, 09-01-1991) 
Trivandrum-Kanyakumari National CoL 349-50 
Highway passing through Tamil Nadu Road over Bridge at Ghatkopar (Bombay) 
(MUR377) (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) I Col. 353-55 
Col. 865 DaluDukh, Sllri Chandubhai 

Price of Petrol and Diesel Effect of Forest (Conservation) Act, 1910 
(Deb. 9, Vol. X III , 10-01-1991) onTribals 
Col. 462-64 (Deb. 5, Vol. Xlii, 04-01-1991) 

Repair and Maintenance of Tamil Nadu 
Section ofNationa1 Highway No. 47 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 9-10 

Col. 199-200 
Oas Reserves in A.nIcaleabwar, Gujarat 

(Deb. 7, Vol. XIII, 08-01-1991) 
CoL ISO-51 
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Dev, SIan Sontosh Mohan 
Assam Appropriation Bill-Int., Consid. 

and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 765-66 

Committee on Public Accounts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 440 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 681 

New Satellite Series-GRAMSAT 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col 17-18 

Recommendation for nomination of a 
Member from Rajya Sabha to 
Committee on Public Accounts -
Elections 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 441 

Statutory Resolution Re: Approval of 
Proclamation in respect of Goa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 874 

Statutory Resolution Re: Approval of 
Presidential Proc1amation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 693-706 

Conference of State Electoral Officers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 35-40 

Cut on Expenditure 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 184 

Development of Alternative Sources of 
Energy 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col299-3OS 

Energy Accounting and Monitoring 
Systems 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 359-60 

EnquiJy into the cause on Death of Former 
Chief Justice of India 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 183 

Export Concessions to TV Industry 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col411 

Ind-Jyothi Scheme oflndian Bank 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 54 

Industrial Policy 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 121-22 

Legal Aid to Poor 
(Deb. 5, Vol. XIII, Q4-01-1991) 
Col 257-74 

Multi Disciplinary Integrated Approach 
byONGC 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.SI 

Devarajan, Sbri B. . New Coal based Technology 
CapacityUtilizationbyOilandGasDrilling I (Deb. 7, Vol. XIII, 08-01-1991) 

Companies Col. 247 
(Deb. 9, Vol. XIII, 10-01-1991) I OrderCrisisinHEC,Ranchi 
Col.l~1 (Deb. 6, Vol. XIII, 07-01-1991) 

Capital Raising by Unconventional Col. 308 
Methods Prevention of AIDS 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 3, Vol. XIII, 02-01-1991) 
Col 151 Col 767 
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Prognmmts fur1be Weltare ofWomen and : iJisapproval of the Jaml'\1u andKasbmir 
Children ! Criminal Law (Amendment) Ordinance , ' 
(Deb. 6, Vol. XIH, 07-01-1991) 1990andJammuandKasbmIrCriminal 
Col 41 0-11 Law Amendment (Amending) Bill and 

Riot in Tihar Jail Demands for Supplementary Grants 
(Deb. a, Vol. XIII, 09-01-1991) (Jammu and Kashmir), 1990·91-
Col. 401..03 COlIsid. &: Pass 

Sneaking of Pak Trained Terrorists into 
India 
(Deb. 8, Vol. XIII, 09.01-1991) 
CoL 149 

SUYe$tions of International Society of : 
Bumlnjwies 
(Deb. 3, Vol. XIII, 02-0 I -1991) 
CoI.ns 

Devi Lal, Silri 

Communal Situation in the Country and 
Gov~ent failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIlJ, 27-12-1990) 
Col 674 

National Oilseed! and Vegetable Oils 
Development Board - Election 
(Deb. I, Vol. X III , 27-12-1990) 
Col 593 

Resolution Re: Measures to protect the 
interests of farmers (Reso.) -
Withdrawn 
(Dcb. 5, Vol. XIII. 04·01-1991) 
CoI.S48-~7 

DblUlllll,Prot Preaa Kumar 

Chief Election Commissioner and other 

(Deb. 9, VO\. XIII, 10-01-1991) 
Col. 818-21 

Estimate Committee - Fourt.ecnth and 
Fifteenth Reports and Minutes -
Prc&ented 
(Deb. S, Vol. XIII, 04-01-1991) 
Co\. 462-63 

Need to introduce' one rank one pension' 
scheme at the cattiest (MUR 377) 
(Deb. 9. Vol. XIIl. 10-01-1991) 
Col 614 

Oil DrilHns in H.P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 197 

Public Liability Insurance BiIl- Consid. 
&: Pass 
(Deb. 6, Vol. XIII, 07.01-1991) 
CoI.56S-66 

Statutory Resolution Re : Approval of 
Proclamation in respect olGoa 
(Deb. 3, Vol. XIII, 02-01..;1991) 
Col. 890 

The problem ofpeopJe ofLadakh(Pet.) 
(Deb. ~, Vol. XIII, 07-01-1991) 
Col. 484 

Election Commiuioners (Conditions of Dinab Stnlh, Sbrl 
Service) Bill---Comid. & Pass Failure of Government to uphold 
(Deb. 7, Vol. XIll. 08-01-1991) provisions of Tenth Schedule ohlle 
Col. 503 Constitution (AM) 

Disabled Persons (Rehabilitation and (Deb. i, Vol. XIII, 09-01-J99t) 
Welfare) Bill by Sbri Uttarn Rathod _ Col. 477-80 
Consid. & Withdrawn Situation in Punjab (DUR 193) 
(Deb. 2, Vol. XIU, 28.12-1990) I (Deb. 10. Vol. xm. 11-01-1991) 
CoJ.496-98 I Cot 162-67 
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FaJelro, Shri Edllardo i Price Reduction Benefit to Consumers 
Action Plan for ControllingA ir, Water and I (Deb. 7. Vol. XIII, OS-O 1-199 t) 

Soil Pollution i Col. 48 
(Deb. 5, Vol. XIII, 04-.01-1991) I UseofR.iceStraw 
CoI.394-9S . I (Deb. 4, Vol. xm, .03-01-1991) 

Air Pollution in Delhi ! Col. 7] 
I 

(Deb. 5, Vol. XIII, .04-.01-1991) I Wasteful Food Irradiation Project 
CoJ.324-2S i (Deb. 8, Vol. XIII, .09-.01-199]) 

Ban on Sub-sta1tciard Medicines ! Col. 331-34 
(Deb. 3, Vol. XlII .02-.0]-]991) i Fernandes,ShriGeorp . • I 
Col. 7.03 ! Commitments by Pepsi Foods 

CastorOiJPrices I (Deb. 3, Vol. XIII • .02-01-]991) 
(Deb. S, Vol. XlII, .04-0]-1991) i CoJ.499 
CoJ.1S9 I Complaints Regarding Misuse of 

Clearance to Sarapadi Hydro-electric I Telephones 
Project ! (Deb. 1, Vol. XIII; 27-]2-1990) 
(Deb. 6. Vol. XIII. 07-.01-1991) I CoI.184 
CoJ.] 19-20 I Construction of Stadia in Karnataka 

DeathsofChiidreninUjjain I (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 3, Vol. xm, .02-01-1991) I Col. 479 
Col. 766 i Disapproval of Reserve Bank of India 

Development of Ecological Train i (Amendment) Ord.lnanee. 1990; 
(Deb. 9, Vol. XIII, 1.0-.0 1-1991) I R~serve Bank of India (Amendm~) 
Col. 11· I Bill and Reserve Bank of India 

J ! (Amendment) Bill. As Passed by Rajya 
Diesel for Agricultural Activities I Sabha-Consid. &: Pass 

(Deb. I, Vol. XIII, 27"12·1990) . (Deb. 8, Vol. XIII, 09~01-1991) 
Co1.217 ! Col. 627-32 

Floating of Bonds for Irrigation Projects i Disneyland Project in Haryana 
inKarnataka I (Deb. 4, Vol. XIII, .03-01-1991) 
(Deb. S, Vol. XIII, 04-.o1-1991)! Col. 88 
Col. 287-88 I Failure of Goverament to uphold 

International Balloon Mela . II· provisions of Ten1b Schedule iff the 
(Deb. 7, Vol. XIII, 08-0) -1991) Constitution(AM) 
Col. 238 . ! (Deb. 8, Vol. XIII, 09-.0 1-] 991) 

Irradiation of Onions at BARC i C(l1. 5 19-20.537-46 
(Deb. 8, Vol. xm, 09-01-1991)1 Femandez,SbriJoa 

1 
Col. 13()'31 i Additional Trains on Bangalore-

Participation in ECO'92 I Trivandrum Section 
(Dtb. 4, vot XIII. 03-01-1991)' (Deb. 9, Vol. XUI, 10..;01-199\) 
CoL 268 t Col. 40-41 
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Biligiri Rangana Hills as Tourist Resort 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 407-08 

F.M. Transmitter at Raic:hur in Kamataka 

Strike by Employees of 
Telecorrmumic:ations 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 373 

(Deb. 6, Vol. XIII, 07-01-1991) Tf1I()einCoffee 
CoL373-74 (Deb. 2, Vol. XIII, 28-12-1990) 

Col. 175 
LPG Cylinder Blast in Hospital in 

Bangalore 
(Deb. 7, Vol. XIII, 08-0 }-1991) 
CoL 122-23 

Vacancy of DRctor General Post in ICAR 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 224 

GaikwlMl, Shrt Udayslngrao 
LPT Stations in K.amataIca 

(Deb. 8, Vol. XIII, 09-01-1991) Ben(CDhObfBom5 ~IHiX'ghIICourtI 04~oKl~ 
Col 428-29 l e., yO. , 1991) . I Col. 307 

Mabarashtra-Kamataka Border Dispute Dispensary at Kolhapur 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
CoI.3S-36 Col. 163 

National Trust for Mentally Handicapped I.N.S. Andaman 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 338-39 CoL 101-42 

Number ofFligbts Carried Out fer Bringing Irrigation Projects ofMaharashtra 
Indians from Gulf Countries (Deb. 4, Vol. XIII, 03-01-1991) 
(Deb. 4, Vol. XIII, 03-01-1991) I CoI.I6U9 
Col. 343-45 Poaching Incidents 

PetroVDieselPurnpsinBangaloreCity I (Deb. 5, Vol. XIII, ().4-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) I CoI.308 
Col. 409-10 Gajapaou. ShriGopiNatil 

Railway Reservation Counter at Central Assistance for Flood Affected 
Legislators' Home, BangakR Areas in Orissa 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. I, Vol. X 111 , 27-12-1990) 
Col410-14 . CoL 52 

.. ~abilitation to Displaced Persons Due Chair Cars in Express Trains 
toKaigaNuc:learProjeainKarnataka (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 8, Vol. XIII, 09-01-1991) Col. 49 
Col. 427-28 ' Construction of Jakhapura-Banspani 

Railway Line Schools Run by B.E.L. in Bangalore 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 197-98 Col. 33-34 

Cultural Centres in Orissa to Promote 
SID Facility to Public Call Officen Tribal Culture 

(Deb. 4, Vol. XIII, 03.01-1991) (Deb. 3, Vol. XIU, 02-01-1991) 
Col. 108-09 Col 220 
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Development of Grasslands 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 391-92 

Development ofParadip Port 
(Deb. 4, Vol. XIII, 03-0]-1991) 
CoL 388-91 

Disabled Persons (Rehabilitation and 
Wel&re) Bill by Sbri Uttam Rathod-
Consid. &: Withdrawn 
(Deb. 2, Vol. XIII, 28-12-]990) 
Col.S03-04 

Modernisation of AiJports 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 24046 

Need to provide more central assistance 
to Government of Orissa to meet the 
damage caused due to floods in Ganjam 
district (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 608 

Oil Production from Cauvery Basin 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 239 Discovery of Oil and Gas Reserves 

(Deb," 9, Vol. XlIl, 10-01-1991) Pending Oil Projects 
CoL40I~ (Deb. 9, Vol. XIII, 10-01-199]) 

CoI.35I-52 
Drinking Water Supply Scheme in Orissa 

(Deb. 4, Vol. XIII, 03-0]-1991) Production of Fertilizers 
CoL~ (Deb. 4, Vol. XIII, 03-01-1991) 

Col. 393 
Export of Gems and Gold Jewellery 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 305 

Export oflron Ore to Japan 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 304 

Fast Train between Delhi and Tatanagar 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 351 

Foreign Tourists 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 321 

Fonnula for Central Assistance 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 353-60 

Import Substitution Policy 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 104 

Programmes for Ocean Development 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 83-86 

Public Liability Insurance Bill-Consid. 
& Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.S68-69 

Scheme to bring reform among the 
Naxalities 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 29]-92 

Shipping Service for Transportation of 
Thermal Coal from Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 393-94 

SmalllMini Steel Plants in Private Sector 
(Deb. 2, Vol. XIll, 28-12-1990) 
Col. 303 

Indravati Multi-Purpose Project in Orissa Soil Testing for Cotton Cultivation in 
(Deb. t, Vol. XIII, 27-12-1990) I Orissa 
CoL3to (Deb. I, Vol. XIII, 27-12-]990) 

Integrated Child Development Services Col. 548 
Projects 
(Deb. 6, Vol. XIII, 07-01-]991) 
Col. ]0-16 

Trade with China 
(Deb. 2, Vol. XIII, 28-12-]990) 
Col. 77 
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Train Service on Berhampur-! Public Liability Insurance Bill-Consid. 
Bhubaneswar Section i &: Pats 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 6, Vol. XIlI, 07-01-1991) 
Col. 352-53 I ·Col578-19, 585--86 

World Bank Assistance for Indian G.qwar, ShriSaDtolb Kumar 
Railways I Ilah b d . h' C B . (Deb. 7, Vol. XIII, 01-01-1991) I A a a Hig ourt eAcbes In 
Coli 38-39 I Uttar Pradesh 

. Sb ChbJ bbain-i ...... ' i (Deb. 2, Vol. XIII, 2\1-12-1990) 
Gamit, ri tu ...... - I Col. 124 
Kawas Gas based Power Project ! Alleged Imgularities in l. V.R.I. 8areilly 

~~~93~9.t Vol. XlII, 08-01-1991): :~ I. Vol. XIII. 27-12-1990) 

MSTD or STD Facilities at Telephone i . f 
Exchanges in Gujarat i Border Wing ° COl 
(Deb. I, Vol. XIII, 27-12-1990) I (Deb. 8, Vol. xm, 09-01-1991) 
Col. 34 J Col. 429 

Price of Cement I Catechu Smuggling 
(Deb. 6, Vol. XIII, 07-01-1991)! (Deb. S. Vol. XIII, 04-01-1991) 
Col 237-40 ! Col. 276 

Price of Petrol and Diesel I Chief Election Commissioner and other 
(Deb .. 9, Vol. XIII, 10-01-1991) I Elec:tion Commissloners (Conditions of 
Col. 462-64 I Service) BiII-CoDsld. 

Requirement of Petroleum Products in I (Deb. 6, Vol. XIIl, 01-01-1991) 
Sural, Gujantt I Col. 617 
(Deb. 9, Vol. XlII, 10-01-1991) I Circulat.ion.ofFakeCummc:yNotes 
Col 220-28 , (Deb, 6, Vol. XIII, 07-01-1991) 

Supply of Steel to Stockyards in Gujarat I Col 340-41 
State I' Construction ofBareilly Bye--Pus 
~e~ 2, Vol. XIII, 28-12-1990) (Deb. 4, Vol. XlIl, 03-01-1991) 

. I CoI.9S 
Zikhari Irrigation Project in Gujarat ! 

(Deb 2 Y, I XIII 28 12 1990) 'I Development ofSmaU Sc:a1e lndostrics 
Col2i6' o. ,- - (Deb, 8, Vol. XIII, 09-01-1991) 

GudJU,SltriRajiY I Col. 87-18 • 
, I Effect ofGulf Crisis on Export ofSplccs 

Failure .. of Government to upbold I (Deb. 5, Vol. XIII. 04-01-1991) 
provIs.l0n:' of Tenth Schedule of the! Col 277 
Constttutlon(AM) 
(Deb. 8 , Vol. X1I1, 09-01-1991) : ExtemalDebt 
CoI.S54-5S I (Deb. 2, Vol. XIII, 28-12-1990) 

Gaadbi,SbrimatiMaaeka I ColliS 
Public LiabiJjty Insurance BiII-Consid. I Gold Smugling 

(Deb. 5, Vol. XIII, 04.01-1991) I (Deb, 2, Vol. XIII, 2&-12-1990) 
Col 495-515 Col. 297 
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Increase in working Hours of Courts 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 41 

India's Debacle in Beij ing Asian Games 
(Deb. 3, Vol. XllI, 02-01-1991) 
Col 762 

Institutions under Indian Council of 
Agricultural Research 
(Deb. I, Vol. XIII, 27-12-1990) 
CoJ.324 

JKLF Training Centres in Kashmir 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 409-10 

Medium of Instruction for University 
Teachers 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 607 

Stoppage of Delhi-Va1amau Express at 
Sadat 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 240 

TargetS of Family Planning 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 233 

Gmt, Sbri Manikrao HodIya 

Ban on Advertisement of Pan Masala and 
Cigarettes 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 512 

Development ofSmaII and Medimn Towns 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 385 

Fire at Kadamparal Power Station in 
Madras 
(Deb. 7, Vol. XIII, 08-01-1g91) 
CoJ.386 Minimwn Statutory Price of Sugarcane 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 498 Losses Suffered by Vayudoot 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 368-70 Ordnance Factory, Shahajahanpur 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 99-101 Oil Exploration by Foreign Companies 

(Deb. 9, Vol. XIII, 10-01-1991) 
Pay ScalesofRRB Employees Col. 317-19 

(Deb. 2, Vol. XIII, 28-12-1990) Price of Petrol and Diesel 
Col. 296 (Deb. 9, Vol. XIII, 10-01-1991) 

Plastic Processing Industry CoL 462-64 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 413 

Raid on HMT Limited 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 277-78 

Renovation of Sindri Unit ofFCI 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co1.262~3 

Sale ofTickets 
(Deb. 7, Vol. XIII, 08-01·1991) 
Col.16U,8 

Setting up of Rural Banks at Central Level 
(Deb. 2, Vol. X III , 28-12·1990) 
Col. 2968 

Promotion of Tomism in Uttar Pradesh 
and Maharashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 182-90 

Seizure of Gold at Delhi AiJport 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 297 

Girl, Sbri Sudbir 
Abolition of Freight Equalisation Scbeme 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 330 

Committee to Review the Pepsi Project 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 464 



186 LOKSABHA 

Decrease in Exploration Activities of 
ONGC 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 241 

Digha-Tamluk Rail Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Co1.3l0 

Finalisation ofEighlb Five Year Plan 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 363-64 

Production or Betel Leaves 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 216 

STD Facility at Contai in Midnapur 
District, West Bengal 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 125 

Syed Modi Case 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 384-85 

Talks with Punjab and J&K Extremists 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 9 

TV Relay Centre at Contai, Haria, Egra in 
WestBengal 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.20} 

Giriyappa, Sbri cP, Madaia 

Accidents on National Highways 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 283-94 

Aid for Silk Production 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 261 

Export of Rice, Wheat. Sugar 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.270 . 

Floating of Bonds for Irrigation Projects 
in Karnataka 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 287-88 

Freight Charles on Coal supplied to 
R.aicbur Power StatioD 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 116 

Idantification ofNew Travel Circuits 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.I9-2S 

LPG Terminals at Kandia and Manplore 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 372-73 

Need to take steps to check inc:reue in 
accidents on National Hilhway 
(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 96-97 

Oil RefiDeries at ICmIaI and Manplore 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 360-61 

Pipeline fiom BcIIIm.y Hiab to MaDplore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.34-3S 

Proposal to Levy Fee on National 
HiJhways 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.29S 

Reservation of Seats in Pm'liament and 
State LegiJIaturea for Poor 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 46 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 196-97 

Strike by Employees of 
Telecommunication 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 373 

Strike in Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 

Support Prices of AJricuItural Produce 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 42 
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Telecast of' Antim Raja' on Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 148 

Telecast on Serial Bible/Jesus Christ on 
Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 420 

Gokble, Sbrl Vldyadbar 
Discrimination in Granting Environmental 

Clearance to P.S.Us 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 226 

Increase in Production of Petroleum 
Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 296-97 

Letter of Intent ofNOCIL 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.202..()4 

Need to link railway line between Kadur-
Chikmaglur-Belur-Saklespur 
(MUR317) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 555 

New Satellite Series-GRAMSAT 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 16-19 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 767 

Raids on Premises ofMaruti Dealers 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 160 

Ram Janm Bhoomi-b.tori Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 349-50 

Rocket Firing on Para Military Forces and 
Looting of Bank by Militants in I&K 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 367-68 Policy Regarding Declaration of Holidays 

(Deb. 6, Vol. XIII, 07-01-1991) Shifting ofDirectorate of Wheat Research 
Col 249-52 to Kamal 

Reports ofBICP 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 262-72 

(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 281 

Special Tax on Motorists using congested 
Roads 

Gowda,SbrlD.M.Putte (Deb. 6, Vol. XIII, 07-01-1991) 
Bank Dacoities in Punjab Col 368-69 

(Deb. 5, Vol. XIIl, 04-01-1991) Talks between the Prime Ministers of India 
CoL 173-80 and Pakistan at Male 

Birth Control Vaccine (Deb. 1, Vol. XIII, 27-12-1990) 
0.,1.309 (Deb. 6, Vol. XIII, 07-01-1991) 

Col. 337-38 Terrorist Attack on Trains 
(Deb. 9, Vol. X III , 10-01-1991) 
Col. 23 1-33 DiscrepllDcies in Safdarjung Hospital 

(Deb. 3, Vol. XIlI, 02-01-1991) 
Col. 461 World Bank Assistance to India 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 211 Foreign Aided Water Resources and 

Irrigation Projects 
(Deb. I, Vol. XIll, 27-12-1990) 
Col 191 

Meeting of World Tourism Organisation 
in Goa 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 12-13 

Gujral, Sbrl LIC. 
Communal Situation in the Country and 

Government failure to curb communal 
Forces (AM) - Negatived 

. (Deb. 1, Vol. XIII, 27-12-1990) 
Col. 650 
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Situation in Pwtjab (OUR 193) 
(Deb. 10, Vol. XIII, 1l..()1-1991) 
Cot 186-98 

Gupta, Sbri IlIdnjit 
Broadcasting of Hindi News Bulletins 

tromAJR 
(Deb. 6, Vol. XIII, 07-01-1991) 
Cot 422-23 

Communal Situation in the Country and 
Government failure to c:wb communal 
Forces (AM) - Negatived 
(Deb. 1. Vol. XIII, 27-12-1990) 
Col 700 

DemImd and Supply ofPetroJeum Procb:ts 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 27 

Demand of Indian Oil Corporation 
Workers 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 130-31 

Huge Losses in NatiooaIisod Banks 
(Deb. 5, Vol. XIII,04-01-1991) 
Cot 389-90 

Uldia's Stand at Urupay Round of GATT 
Negotiations 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 285 

MergerofUCO 8ak 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 98 

Outcome ofSAARC Summit at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 337 

Panthic: Committee Code of Conduc:t for 
Journalists in Puqjab 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 333-34 

Production by Hindustan Lever Limited 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 107.()1 

Enquiry into the cause on Deadt ofFormer Production of lnbstruc:turallndustries 
ChiefJusticeofIndia 1 (Deb. 8, Vol. XIlI. 09-01.1991) 
(Deb. I, Vol. XIII. 27-12-1990)' CoL431-34 
Col. I S3 Protest by Lawyers against Setting up of 

Expansion of Public: Distribution System 
(Deb. 3, Vol. XIII, 02-01-1991) 

Family Courts in Delhi 
(Deb. 5, Vol. XIII, 04..()1-1991) 
Col. 61-62 

Cot4~ I 

Export of Food grains by MMTC i Recommendations "of Ramanujam 
. (Deb. S, Vol. XIII, 04-01-1991) CommitteeoolndustrialRelarions 
Col. 253-54 (Deb. 8, Vol. XIII, 09..()1-1991) 

CoI.J6&.80 
Failure of Government to upbold 

provisions of Tenth Scltedule of the 
Constitution(AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 528-31 

Finalisetion ofEigbth Five Year Plan 
(Deb. 8, Vol. XIII, 09-01·1991) 
Col363-64 • 

Reinstatement of dismissed RAilway 
Employees 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoJ.470-72 

Spurt in Killing of Innocent Citizens in 
Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 202·03 

Flaring ofNatural Gas Stn"~ in S B 1_ uper' 8ZII' 
~~~~ Vol. XIII, 1O~Q,1-1991) (Deb. 3, Vol. XIII, 02-01-199\) 

Col. 719 
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Tmde Deficit 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 287 

Uruguay Round of GATT Negotiations 
(SNQ) 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.31-32 

Electronics Indusny in Jammu 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.369-70 

Expansi$>n of Car Phone Capachy 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 275 

Exports and Imports 
Gupta, Slari Jaoak Raj (Deb. 2, Vol. XIII, 28-12-1990) 
Action against ULFA Col. 206 

(Deb. 8, Vol. XIII, 09-01-1991) Income Tax Cases 
CoL159-61 -; (Deb. 5, Vol. XIII, 04-01-1991) 

Alternative of Petrol Col. 97-100 
(Deb. 7, Vol. XIII, 08-01-'1991) Meeting of National Water Board 
Col. 46-47 (Deb. I, Vol. XIII, 27-12-1990) 

Co-ordinated Patrolling of Borders 
(Deb. 6, Vol. XIII, 07-01-1991~ 
CoL 369 

Conference of Inter-Continental 
Jownalists 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL2S7-59 

Conference OD Quality of Worklife and 
Productivity 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 86 

Construction of Mughal Road in Jammu 
& Kashmir 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.317-18 

Decrease in Exploration Activities of 
<Hie 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 241 

CoI.I3l 
National Conservation Policy 

(Deb. 2, Vol. XlII, 28- 1 2-1990) 
Col. 370 

News Item "Currency Seized at Airport" 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 163 

Ordnance Factory in Jammu 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col370-71 

Resolution Re: Measures to protect the 
interests of Farmers (Reso.) -
Withdrawn 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 527-30 

Setting up of a Doordarshan Kendra at 
Jammu 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 404 

~lopnentofAnnyin Jammu & Kashmir Social Forestry Programme in Jammu 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
CoL 19-26 Col.316 

Drugs Cleared under Drugs and Cosmetic 
Act from Various Ports 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 255 

Surplus Stock ofPeniciUin 
(Deb. 7, Vol. XIII. 08-01-1991) 
Col. 80-81 

Handoo, Sbri Piyare La! 

Economic Backwardness of Jammu Appointment ofJudges in J&K High Court 
(Deb. 6, Vol. XIII, ,07-01-1991) (Deb. 2, Vol. XIII. 28-12-19901 
Col. 371- . Col. 120 'J 
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Burning of Houses ofKasbmiri Migrants 
by Terrorist! 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL46s.fJ6 , 

Amendment of Indian Telegraph Act and 
Indian Post Office Act 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 387-88 

CODSIruCtion of Hotel at GuJmarg by lTDC Committee on Estimaln - Election 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 2, Vol. XIII, 28-12-1990) 
CoI.6oU)S Cot 439 

Construction ofYatti Niwas at PabaIgaon 
(Kahmir) 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 234 

J&K Detenues 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 424-2S 

Navodaya Vidyalayas in Kashmir Valley 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 340 

Defusing Tension in Gulf Region 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 73 

Disneyland Project in Haryana 
(Deb. 4, Vol. XIII, 03:-01-1991) 
Cola 

Environment Policy 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 396-97 

Haldia Petrochemical Project 
Number of Persons Killed in l&K in (Deb. 9, Vol. XIII, 10-01-1991) 

Terrorists Violence CoL46I~ 
(Deb. 8, Vol. XlII, 09-01-1991) . 
CoL 399-400 Landless Peasants and Share Cropers 

Payment ofEx-GratiaReliefto Victims of 
Terrorists Activities in l&K 

(Deb. 1, Vol. XIII, 27-12-1990) 
Col .• 

(Deb. 8, Vol. XIII, 09-01-1991) Legislation for Welfare of Construction 
Col. 220-21 Labour . 

Snow StormatZozila Pass I (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col.41~17 
CoL 182-84 Price of Petro I and Diesel 

Statutory Resolution Re : Approval of 
Proclamation in respect of Goa 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col 462-64 

(Deb. 3, Vol. XIII, 02-01-1991) ProposaltoTransferOffic:eofCCLlE 
Col. 880 (Deb. 2, Vol. XIII, 28-12-1990) 

Tourism in Kashmir Valley CoL 38 
(Deb. 1, Vol. XIII, 27-12-1990) RighttoworkasaFundamentalRigbts 
Col 37 (Deb. 6, Vol. XIII, 07-01-1991) 

Violation of Pollution· Control Acts in 
JammU1lnd Kashmir 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 193 

Haoaan Mol1ah, SIui 
Agricultural Labourers 

(Deb. 8, Vol. XIII, 09.-01-1991) 
.. COLB7-48 

Co\. 194 
Scrapping ofHaldia Plant 

(Deb. 4, Vol. XlII, 03-01-1991) 
Co\. 34-35 

Setting up of Telecommunications 
Equipmmts Production unit at Calcutta 
(Deb. I, Vol. XIII, 27-12-1990) 
Coi.404 
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Soviet AssistaDce to Bakreshwar Power 
Plant 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 197-98 

TraiDs on Howrah-Barpcbia Section 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 462 

Honorarium to Officials engaged in 
defending Cases 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 291 

Import ofPhospboricAcid from Moroccan 
rim 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL2S5 

Transportation of Betel Leaves 
(0 b I Impounding of Passports 

e . 7, Vo. XIII, 08-01-1991) (Deb. 1, Vol. XIII, 27-12-1990) 
CoL 191-92 CoL 76 . 

Youth Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 475 

Harilb Pal, Sbri 
Compensatory Afforestation 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col.SI 

Compilation of Data by Anthropological 
Survey of India on 'People of India 
Project' 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 194 

Creation of Additional Jobs 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL89-90 

Demand and Supply ofPetroleum Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14-31 

Electrification ofUnauthorised Colonies 
(Deb. 9, Vol. XIII, 10-01;1991) 
CoL 369-77 

Environment Safeguards in Master Plan 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 514 

Free Rail Travel Facility to Girls 

International Conference on Drinking 
Water 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 335 

Investigation of Cases by C.B.1. against 
Officers 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 327-28 

Legal Aid to Poor 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.2S7-74 

Loans to Farmers in Uttar Pradesh 
(Deb. 2, Vol. XIII, 28- 1 2-1990) 
Col. 289 

Monitoring of Compensatory 
Afforestation 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 189 

Opening of New Post Offices in Uttar 
Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col.2S2 

Production Target of various Plants of 
National Fertiliser Limited 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 270 

Progress made under ICDS Projectors 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 6, Vol. XlII, 07-01-1991) 
CoL 443-44 Col. 122-32 

Growing size of Pakistani Army 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 23 1-32 

Recognition to Computer Centres 
(Deb. 8, Vol. XIII, 09-01-1941) 
Col 107 
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Riot in Tibar JaD 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL40I"()3 

Satellites of 119-Nation Communications 
Comortiums 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.33S 

Enquiry into Phone Tapping Inc:idents of 
Politic:a! Leaders 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 92 

Enquiry into the c:auso on Death ofFon:ner 
Chief Justice oflndia 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 183 Scarcity ofDiesoI 

(Deb. 4, Vol. xm, 03-01-1991) Excise Refund Issue 
Col. 91-92 (Deb. 2, Vol. XIII, 28-12-1990) 

Schools Housed in Tents 
(Deb. 3, Vol. XIII, 02-01-1991) 
CallS7 

Seminar Organised to Solve Energy Crises 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 444 

Sugar Mill for Meerut. Uttar Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
ColS22 

Supply of Seeds for MPs Lawns 
(Deb. 3, Vol. XIII, 02-01-1991) 
ColS21 

TradeAgrcement with Vietnam 
(Deb. 2, Vol. XIII, 28- 12-1990) 
Col. 292 

Unsafe Flats in Kaiyanwas, Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 44344 

HanII Vardhaa, Sbri 

Col 19 
Export Commitment of Big Industrial 

Houses 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 46-47 

Exports by ITC and Hindustan Lovers 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 29J-9S 

lnvcItmcnt by MultinatioDaI Compaaiea 
(Deb. 8, Vol. XIII, 09-01-1991) 
Coli 06-07 

Konkan Railway Projec:t 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14041 

Review of Industrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL4S5-S6 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28- I 2-1990) 
Col 21 I 

Amount Outstanding against Drugs HetRam,Shri 
Companies Continued Rise in Prices of Essential 
~~I~ Vol. XIII, 10-01-1991) Commodities in theCountly(DUR 193) 

\ I (Deb. 7, Vol. XIlI, 08-01-1991) 
Cancellation of A-320 Airbus flights I Col. 537-39 

(Deb. 9, Vol. XIII, 10-01-1991) D' I fR Bank fI d' Col 441 lsapprova 0 eserve 0 n la 
. ! (Amendment) Ordinance, 1990; 

Chitauni-Bagba Bridge Reserve Bank of India (Amendment) 
(Deb. 9, Vol. XIII, 10-01-1991) Bill and Reserve Bank of India 
Col.494-9S (Amendment) BiU, as Passed by 

Committee to Review the Pepsi Project Rajya Sabha-Consid. " Pass 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 8, Vol. XIll, 09-01-1991) 
Col. 464 Col. 623-25 
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Resolution Re: Measures to protect the 
interests of Farmers (Reso.) -
Withdrawn 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 535-38 

lader Jit, Shri 
Failure of Government to uphold 

provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoLSs()"SI 

Ja& Pal SiDlb, SlIri 
Controversy Regarding Sugar Mills 

(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 481 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Shri Uttam Ratbod-
Consid. &; Withdrawn 
(Deb. 2, Vol. XIII, 28-)~-1990) 
Col. 493-96 

Disapproval of Reserve Bank of India 

NRI Investment 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 128-33 

Pension Scheme for Bank Employees 
(Deb. 2, Vol. XIII, 28- I 2-1990) 
Col. 115 

Public Liability Insurance BiII- Consid. 
&; Pass 
(Deb. 6, Vol. XIII, 07-01-199l) 
Col.S75-76 

Resources Crunch 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoUI 

Return of Security Deposits to Consumers 
byDESU 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.Jll 

Road Accidents 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL4S1 

(Amendment) Ordinance, 1990; Workers Pamcipationin Management 
Reserve Bank of India (Amendment) (Deb. 6, Vol. XIII, 07-01-1991) 
Bill and Reserve Bank of India Col.143-44 
(A~endment) Bil~, as Passed by I Janardhanan,SbriKadamburM.R. 
RaJya Sa~onsJd. &; Pass 
(Deb. 8, Vol. XIII, 09-01-1991) Cotton Production 
Col. 619-22 (Deb. I, Vol. XIII, 27-12-1990) 

Disapproval of the Finance (Second CoL211 

Amendment) Ordinance and Taxation Dredging in Tuticorin Port 
Laws (Amendment) Bill-Consid. &; (Deb. I, Vol. XIII, 27-12-1990) 
Pass CoI.S43 
(Deb. 9, Vol. XIII, 10-01-1991) Export of Spices 
Col. 642-44 (Deb. S, Vol. XIII, 04-01-1991) 

Export oflnferior Goods Col. 26 
(Deb. 2, Vol. XIII, 28-12-1990) Health Scheme for Textile Workers 
Col. 334 

(Deb. 6, Vol. XIII, 07-01-1991) 
Export of Rice to Soviet Union 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 333 

Export Potcmtial ofEPZs 
(Deb. 2, Vol. XIll, 28-12-1990) 
Col. 336 

Col. 7-8 

Pollution Control Technology for Cement 
Factories 
(Deb. 2, Vol. XIIl. 28-12-1990) 
Col. 381 
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Price of Cotton 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 293 

TV Reception in Rajapalayam, 
Ka1aukumaIa.i and PaJaui in Tamil Nadu 
(Deb. 8, Vol. XIII, 09·01-1991) 
Col. 219-20 

Jaalde, Shri Resha. Lal 

Construction of Akashvani Bhaven in 
Madhya Pradesh 
(Deb. 8, Vol. XIII, 09-01·1991) 
Col. 223-32 

Functioning ofTelepbone Exchanges and 
Telegraph Offices in Korba and 
Mungezi, Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col167~ 

Jaswaat Sinp. Sllri 

to State of Assam and Deuumds for 
Supplementary Grants' (Assam), 
1990-91 
(Deb. 9, Vol. XIIl, 10-01-1991) 
Col6fJ6.67,681-93 

Jatav, Shri Tbu Slap 
Bank. Loans to SCs and 81's 

(Deb. S, Vol. XIII, 04-01·1991) 
ColISS-S6 

Committee to Look into Functioning of 
Post and Telegraph Department 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoJ.I~7S 

Development of Soap Industry 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 372-73 

Legal Aid to Poor 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 257-74 

Disapproval of Reserve Bank of India Promotion of Scheduled Caste Officers 
(Amendment) Ordinance, 1990; (Deb. 6, Vol. XIII, 07.01-1991) 
Reserve Bank of India (Amendment) Col 371-72 
Bill as Passed by ~ Reserve Bank of Public: Liability Insurance BiIl- Consid. 
India (Amendment) Bill, Rajya Sabba-- \ and Pass 
Consid. and Pus (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 8, Vol. XIII, 09·01·1991) ColS69-71 

Col 609-10 Rubberised Cover for Food Storage 
Estimates Committee - Thirteenth Report (Deb. 3, Vo 1. XIII, 02·0 1-1991 ) 

and Minutes - Presented I Col. 484 
(Deb. 3, Vol. XIII, 02·01-1991) 
Col 844 

Estimates Committee-Twelfth Report 
and Minutes-Presented 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 548 

Estimates Committees-Eleventh Report 
and Minute.-Presented 
(Deb. 8, Vol. XIII, 09·01-1991) 
Col.SBO 

Statutory Resolution reo Approval of 
Presidential Proclamation in Relation 

Scholarships to SCs, STs and Other 
Backward Classes 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 26-34 

Setting up of Special Courts to DeaJ with 
Atrocities on SCs and STs 
(Deb. 6, Vol. XIII, 07·01·1991) 
CoJ.342-46 

Jattya, Shri Satyaarayaa 
CleaningofGanpPriorto'KumbhMela' 

(Deb. S, Vol. XIIl, 04·01-1991) 
Co1.39s-96 
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Continued Rise in Prices of Essential 
Commodities in the Country (OUR 193) 
(Deb. 7, Vol: XIII, 08-01-1991) 
COI.S3~32 

Demand and Supply ofPetro1eum Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 28 

Fire Caused by Rail Tankers Filled with 
CrudeNaptha 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 48-49 

Need for adequate supply of LPG in the 
country (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 1 ()().() 1 

Resolution Re: Measures to protect the 
interests of Farmers (Reso.) -
Withdrawn 
(Deb. 5, Vol. XIII, 04-01-1991) 
COU21-2S 

Review of New Education Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 33 

Shares from Narmada Waters 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 74-75 

Textiles Export 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 483 

Waiting List for Telephone Connections 
in Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 429-30 

Jha, Sbri 8bogeodn 
Agreement with Nepal for Setting up 

Multi-Purpose Projects 
(Deb. I, Vol. XIII, 27-12-1990) 
CoUI 

Assistance to Rameshwar Nagar Unit of 
Ashok Paper Mills 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoJ.14142 

Broadcasting capacity Expansion of 
Mitbila (Oarbbanga) Station 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 88-89 

Capacity Expansion of Madhubani 
Doordarshan 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 269 

Continued Rise in Price of Essential 
Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 916 

Hydel Power Projects 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.311-44 

LPG Agencies in Bihar 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 137·38 

Need to take steps for overall development 
ofMithila region or Bihar (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col lOS 

Opening of Branch Post Offices in Districts 
of Bihar 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 62-63 

Pending Cases of Swatantrata Sainik 
Samman Pension from Bihar 
(Deb. 8, Vol. XIIl, 09-01-1991) 
CoJ.361-63 

Population of Maithili Speaking People 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 269-70 

Restoration of Train Services in 
Samastipur Division 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 343-44 

Review ofIndustrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col4S5-56 

Samastipur-Darbhanga Railway Line 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 112-13 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 494 
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SitUioD in Punjab (DUll 193) 

(Deb. 10, Vol. XlII, Il-OI-t99!) 
ColI73-80 

SyphonAc:ross River Kamla 

Public Liability Insurance BiD - Cooaid. 
IIld Pass 
(Deb."4), Vol. XIII, 07-01-1991) 
Col. 561-63 

(Deb. 4, Vol. XIII, 03-01·1991) Kabde,Dr.Veabtelb 
Col.43S 

Talks between thcPrime Ministers ofJndja 
and PKistu at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 309 

Waiver of Agricultural Loans 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 324 

World Bank Aided Projecll 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 89 

Jaslti, Sllri 0.11 Dayal 

Allocation of Funds to States to Improve 
bdra-S1ate Roads 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 441-42 

Bonded Labow'Crs 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 427 

Chief EJection Commissioner and other 
EIec:tion Commissionen (Conditions of 
Service) Bill-Consid. . 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 608.()9 

I Closing of Bombay-Nanded Vayudoot 
Service 

Cantonments (Amendmcnt) Bill - (Deb. 9, Vol. XIII, 10-01-1991) 
Consid. and Pass Col.I49-SO 
(Deb. 2, Vol. XIIl, 28-12-1990) Conversion ofMIIIID"-Adilabad Line 
Col. 463 (Deb. 7, Vol. XIII, 08-01-1991) 

Disabled Persons (Rebabilitation aad CoL 226-28 
Welfitre) Bill by Sbri unam Ra1hod - Disapproval of the Jammu and Kashmir 
Consid. and W'dbdrawn I CrimiDalLaw(Amendment)Ontioance, 
(Deb. 2, Vol. XIII, 28-12-1990) 1990andJammuandKasbmirCrimiDal 
Col. 509-11 I Law Amcndmeal (Amendin&) Bill and 

Demands for Supplementary Grants 
Disapproval of the Finance (Second I (Jammu and Kashmir), 1990-91-

Amendment) Ordinance and Taxation Consid. and Pass 
Laws(Amendment)Bill-Consid.and I (Dcb. 9, Vol. XIII, 10-01-1991) 
Pass CoL 821-23 
(Deb. 9, Vol. XIII, 10-01,.1991) HealthScbemeforTextilcWorkers 
CoJ.644 (Deb. ~ Vol. XIII, 07-01-1991) 

Health Scheme for Textile Workers Col. 9-10 
(Deb. 6, Vol. XIII, 07..()1-1991) ! IndianMedicalCouncilAc:t 
Col 8-9 (De". 3, Vol. XIII, 02·0)·19.91) 

. Col.2ll· 
Need to declare Kota city as a 'B' If8de 

city ("MUR 377) lniptiGn ProjecII ofMaruhtm Pendq 
. C~ 

(CoI.De~918, Vol. XIlI, 09-01-1991) (Deb. S, Vol. XIII, 04-01-1991) 
~ I CoL 36().6) 
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Issue of Licences for Opening Urban ' Indians Evacuated from Gulf Countries 
Banks in Maharasbtra (Deb. I, Vol. xm. 27-12-1990) 
(Deb. 2, Vol. X Ill. 28-12-1990) CoI.299 
Col. 71 

Landi Project 
(Deb. 4. Vol. XIII. 03-01-1991) 
CoL 137-38 

National Housing Policy 
(Deb. 3, Vol. XIII, 02-0\-1991) 
Col. 815 

Rehabilitation ofGuJfEvacuees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 436-37 

Review oflndustrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 455-S6 

Sri Lankan Tamil Refugees 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 319 

Statutory Resolution re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 706-1 I 

Super 301 Issue 

Inquiry into Meham Incident 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 173-74 

Irregularities in Import of Medical 
Equipments 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 463 

Pakistan Prime Minister's reiteration of 
Support Secessionists in I&K 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 281 

Properties Left Behind in Gulf Countries 
by Indian Evacuees 
(Deb. I, Vol. XIII, 27-12-t990) 
ColAOO 

Recovery of Top Secret CommUllication 
fromULFA 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 220-21 

Shortage of Ammonia 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.47 . 

KlImble, Sbri ArviDd Thlsbiram 
(Deb. 2, Vol. XIII, 28- t 2-1990)' Need to give priority to construction of 
Col. 295 J main railway line between Latur Road 

Support Prices ofAgricultura\ Produce I and Kurudwadi via Osmanabad in 
(Deb. I, Vol. XIII, 27-12-1990) I Maharashtra(MUR377) 
Col. 42 I (Deb. 10, Vol. XIII, 11-01-1991) 

1VNetwork i C.ol. 97 
(Deb. 6, Vol. XIII, 07-01-199\) I Kamson,ProtMdjinluRg 
Col. \35-36 Extension of Sixth Schedule of 

Kalka DaIS, Sbrl Constitution to Hill district ofManipur 
Passenger Amenitios at New Delhi Station (Deb. 6, Vol. xm, 07-01-1991) 

(Deb. 9, Vol. XIII, 10-01-199\) Col. 233 
Col. 3-4 Night Landing Facilities at Imphal Airport 

Kamal Nath, Sbri and Resumption Flights from Delhi to 
Fall in Collections from Direct Taxes 

(Deb. 2, Vol. XIU,28-12-1990) 
Col. 247 . 

lmpbal 
(Deb; 7, Vol. XIII, 08-01-1991) 
CoL 169 
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Statutory Resolution re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demmds for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 729-32 

Thoubal Multi-Purpose Project of 
Manipur 
(Deb. 4, Vol. XIIl, 03-01-1991) 
Col. 71-72 

Kapse, Prof. RaIII Gaoesb 

Decentralisation ofDGS&D 

Power Breakdown in Yadav Nagar, Delhi 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 79 

Private Buses under Delhi Transport 
Corporation 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.2Q2 

Proposal to Lift ban on Sale of Common 
Sah 
(Deb. 3, Vol. X III , 02-01-1991) 
Cot. 228 

Railway commuter service in Bombay 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 202-03 

(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 324 Ram Janm Bhoomi-Babri Masjid Dispute 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.349-SO Disapproval of Reserve Bank of India 

(Amendment) Ordinance, 1990; 
Reserve Bank of India (Amendment) Statutory Resolution re: Approval of 

Proclamation in respect of Goa 
Bill and Resen:e Bank of India (Deb. 3 Vol. XIII 02-01-1991) 
(Amendment) Bill, All Passed by CoL 172 ' , 
Rajya Sabh&--Consid. and Pass I 
(Deb. 8, Vol. XIII, 09-01-1991) I Suspension of Trains on thcOccasion of 
Col. 61~ 11 Karseva 

(Deb. 9, Vol. XIII, 10-01-1991) 
CoL213-19 Export Potential ofKonkan Trees 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 167-72 TelepbooeAdaiats in Delhi 

(Deb. 4, Vol. XIII, 03-01-1991) 
Import of Petrol from Arab Countries 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col 269-70 

Increase in DTC Fares 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 4547 

Kar Sevaks Killedllnjured in Ayodbya 
(Deb, 8, Vol. XIII, 09-01-1991) 
CoLS" 

National Highways Blocked on Occasion 
of October Karseva 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 318 

News-item Captioned "Jaipur's Ramgarh 
Lake goes dry" 
(Deb, 4, Vol. XIII, 03-01-1991) 
Col. 203 

Col 201-03 ' 
The problems of the people of Janunu 

Region (Pel) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 484 

Unpaid dues ofworlcers of Mills taken over 
by Government 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 193 

Upper Wardha Irrigation Project 
(Deb. 2, Vol. XIIl, 28-12-1990) 
CoL 70 

Katarla, Sbrl GaIab CIIaad 

Additional Air Services to Udaipur and 
OtberCities 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 33-34 
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Air and Water Pollution in Udaipur, 
Rajasthan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.3l~17 

By-Passes on Delhl-Jaipiu-Ahmedabad 
National Highway No.8 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 59 

Cases Filed Against Spurious Drug 
Manufacturing Companies 
(Deb. 3, Vol. X III , 02-01-1991) 
CoL218 

Cement Prices 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 337-39 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill-Consid. and Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoLS07.(1} 

Continued Rise in Price of Essential 
Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 929 

Demands for Supplementary Grants 
(GeDeraI) 1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 779-82 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Shri Uttam Rathod -
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 481-82, 483-86 

Doctors, Engineers Registered with 
Employment Exchanges in States 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL23S-42 

Expert Committee on Remunerative Prices 
of Crops 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 557 

Export of Marble 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoLI 71 

Literacy in Rajasthan 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 797 

Loans Advanced under Self Employment 
Scheme in Rajasthan 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 147-54 

Need to construct a By-Pass near Udaipur 
in Rajasthan on National Highway 
(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 103-04 

New Telephone Connections in Udaipur 
(Deb. I, Vol. X III , 27-12-1990) 
Col. 133 

Number of Persons Killed in J&K in 
Territorists Violence 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 399-400 

Opening of Post and Telegraph Offices in 
Udaipur District 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 394-95 

Petrol Pumps and LPG Agencies in 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 14849 

Proprietary Rights to Tnbals 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.318-19 

Railway Lines in Tribal Areas of Rajasthan 
(Deb. 9, Vol. Xlll. 10-01-1991) 
CoL 357-58 

Setting up of bench of Rajasthan High 
Court at Udaipur (Rajasthan) 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL317-18 

Strikes in All India Medical Institute 
(Deb. 3, Vol. X III , 02-01-1991) 

. CoL 795 
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Traffic Problem in Udaipur 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 271-73 

Unemployment Problem 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 181-82 

Writing Off Agricultural ))cbt 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 258 

Kausbik, Sbri Purusbottam 
Railway Convention Committee-Sccond 

Levelling of Ravines OfYlII)Wl8 Bank 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 4] 1-13' 

Need to construct 8 railway line between 
Fatebpur U1d Etawah in Uttar Pradesh 
(MUR371) 
(Deb. 8. Vol. XlII, 09-01-1991) 
Colm 

Number of Persons Killed in J&K in 
Territorists Violence 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 399-400 Report-Presented 

(Deb. 9, Vol. XIII. 
CoI.S4849 

Keshari La!, Shri 

10-01-1991) Number of Persons Killed in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 163-70 

Age Limit for Appointment oflOverBridgesinKUlpurDistrict 
ProbatiomuyOfficersinBanks I (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) Col 111-12 
Col 102-03 

Cancel.lation of Ladies Special DTC Buses 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 195-96 

Comprehensive Crop Insurance Scheme 
(Deb. I, Vol. XIII, 27-12-19.90) 
Col 332 

Construction of Barrage over GUiga at 

Payment of Ex -Gratia Re(j~fto VICtims of 
Terrorists Activities itt J&K 
(Deb. 8, Vol. XIII. 09-01-1991) 
Col 220-2 I 

KIa ..... Shn.at.i BhnaJ lUIur 
Situation in Punjab (OUR 193) 

(Deb. to. Vol. XIII, 11-01-1991) 
Col 1110-86 

Kanpur 
(Deb. I, Vol. XIII, 27-12-1990) Klwl,SbriArifMohanuIIIId 
Col. 62 Deployment ofAnny in Jammu&: Kashmir 

Defence Establisbments in Kanpur I (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 8, Vol. XlII, 09-01-1991) ,Col 21-22 
Coj. 91-92 KbandelwaJ, Sbri Pyarelal 

Environmental Pollution in Kanpur 
(Deb. 2, Vol. XIIl, 28-12-1990) 
Col 99 

Harassment of Indian Diplomats in 
Pakistan 
(Deb. I, Vol. XIII, 27-12-]990) 
Co1.333 , 

Languages being talIghtin School of 
Foreign LUlguage 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 153-58 

Adult Education Centres 
(Deb. 3, Vol. XIII. 02-01-1991) 
Col.213 

Construction of Second Bridge Over 
Yamuna River Near ITO 
(Deb. 4, Vol. XlII, 03·01-1991) 
Col. 413-14 

Deployment ofPara-Military Forces in U .P. 
(Deb. 8, Vol. XIII, 09-01·1991) 
Col. 4-6 
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Electoral Reforms 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 33 

ExchangeV~ueof~ 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 214 

Expenditure on maintenance of westland 
helicopters 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.406-08 

Export of Automobile Parts 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col34S-46 

Inter-State Water Disputes 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 111-12 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.419-20 

National Highways Blocked OD Occasion 
of October Karseva 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col.318 

News Papers Missing from National 
Library. Calcutta 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 759 

Number of Persons Killed in Punjab 
(Deb. 8. Vol. XIIl, 09-01-1991) 
Col. 163-70 

Outstanding dues of Madhya Pradesh 
Electricity Board against co~ Mines 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 229 

Reduction of Fine on Vehicles Causing 
Pollution 
(Deb. I, Vol. XIII. 27-12-1990) 
Col 203 

Reinstatement of dismissed J&K 
Government Officers 
(Deb. 6. Vol. XlII. 07-01-1991) 
Col 84-85 

Relief to Kashmiri Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 335-36 

Resolution re: Measures to protect the 
interests of Farmers (Reso.) -
Withdrawn 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 542-45 

Retail Market Prices of Essential 
Commodities 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 640 

Royalty on Co~ 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 151-62 

Slum Dwellers in Metropolitan Cities 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 525 

Suspension of Trains on the Occasion of 
Karseva 
(Deb. 9, Vol. X III , 10-01-1991) 
CoI.213-19 

World Bank Assistance for Dryland 
Farming Project in Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 126 

Railway Line From Guwahati to Tinsukhia Kbu ....... Shri Madan I...aI 
(Deb. 7, Vol. XIII, 08-01-1991) Activities of LTTEon Indian Soil 
CoL 142 (Deb. 8, Vol. XIII, 09-01-1991) 

Recommendations of Jaswant Singh 
Commission 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 198-99 

Co1351 

Allocation of Paper to States 
. (Deb. 3, Vol. XIII, 02-01-1991) 

Col 294 
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Balance of Payments Position I Pay Scales of Section Officers and 
(Deb. 2, Vol. XIII, 21-12-1990) GazettedStenos 
Co1.39 (Deb. 2. Vol. XIII, 21-12-1990) 

Chief Election Commissioner and other 
Eledion Commissioners (Conditims of 
Service) Bill---Consid. and Pass 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col 497-99 

Col. 204 
Problems of Shipyards 

(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 400 

Properties Left Behind in Gulf Countries 
by Indian Evacuees Dehiring Private Buses under DTC 

Operati (Deb. 1. Vol. XIII. 27-12-1990) 

(Deb. :,' Vol. XIII, 03-01-1991) I Col.400 
Col 169-70 i RBI Control Over Banks 

Deterioration of Functioning of Hospitals 
in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 482 

Deployment of Annyin Jammu & Kashmir 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 22-23 

Generation and Requirement of Power 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 420-21 

Handling of Government Business by 
Private Sector Banks 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 236 

Holding of Elections of Metropolitan 
Council and M.C.D. 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 198-99 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 419-20 

(Deb. 2, Vol. XIII, 21-12-1990) 
Col 236 

R.e-c:mpIoymeat in IRCON after Rdhaleut 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 76-77 

Recruitment in Shipping Corporation of 
India 
(Dcb. 1, Vol. XIII, 27-12-1990) 
Col. 403 

ReguJarisation of Unauthorised Colonies 
in Delhi 
(Deb. 3. Vol. XIII, 02-01-1991) 
Col. 721 

Revamping ofPubIk: Sector Dab 
(Dcb. 2, Vol. XIII, 21-12-1990) 
Col23S 

Salary to reinstated D.T.C. EmpIoyeeI 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 190 

Situation in Punjab (OUR 193) 
(Deb. 10. Vol. XIII, 11-01-1991) 
Col. 207-09 

Master Plan of Delhi Strm Lights in Delhi 
(Deb. 3, Vol. XIlI, 02-01-1991) (Deb. 7, Vol. XIII, 01-01-1991) 
CoI.430 Col. 38-39 

Pakistan Prime Minister's reiteration of 
Support Secessionists in J&K 
(Deb. I, Vol. X 111 , 27-12-1990) 
Col 211 

Thefts from Goods shed at New Delhi 
Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.3S3 
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Training of Pilots in France 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoLS4-S6 

Kirpal Slap, Slarl 
Appointment on Compassionate Grounds 

to Group' A' and 'B' Posts 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoLl~ 

Conversion of Amritsar-Ludhiana into 
Sbuttle Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.2Q.6l 

Disapproval of the Finance (Second 
AmencIa..t) 0rdiDaace and Taxation 
Laws (Amendment) BiU-Consid. and 
Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 633 

Expenditure Incurred on CRPF in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 422-23 

Facilities to Retired Employees of 
locomotive Worbbop, Amritsar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 134-35 

Final Payment to Whole Ute PLI Policy 
Holden 
(Deb .• , Vol. XIII, 03-01-1991) 
CoI.17S-76 

Pensionary Benefit to Retired Punjab 
Government Employees 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 453 

Sewage Connection in 1.1. Colonies of 
Trans-YamWla 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 380 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIII, 11-01-1991) 
CoI.I4-4-S6 

KedllrU-.a, Sltrl Sara. 
CBI Raids OD Government and Public 

UDdertakings Officials 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 175-92 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 462-64 

Reduction of Rice Quota ofKcrala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 383 

KofJIdia, Sbri Manubbai 
National Welfare Board for Seafarers-

Election 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 594 

Law and Order Situation in Punjab Krishnamurtby, Sbri Kusuma 
(Deb. 8, Vol. XIIL. 09-01-1991) 
Col. 4S Export of Cotton Bales 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 699 Migrants from Delbi to Punjab During 

1984 Riots 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 423-24 

Newsprint Plant 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 422 

Pension to Widows of Terrorists Victims 
in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 421-42 

Kumaramanga)am, Sbri P.R. 
Cantonments (Amendment) BiIl--Consid. 

and Pass 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 461 

Government Girls Senior Secondary 
Schools in Delbi 
(Deb. 3, Vol. XIII, 02-01-1991) 

. Col 251 
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Non Settlement of Dispute of Employees 
ofNABARD(CA) 
(Deb. 6, Vol. XUI, 07-01-1991) 
Col.S42-SO 

Public Uability IJISUI'IDCC Bill - Consid. 
(Deb. S, Vol. xm, 04-01-1991) 
CoL SIS 

Public Liability IDsurance BiJI-Coasid. 
and Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoLS6Q.61 

Railways Protec:tion Force (Amendment) 
Bill bysm PA KwiaI.'....-....-mr. 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 472 

Seizure ofFDRs &om Maruti DeaIcn 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 137-41 

Kaadu, Sbri Samareadra 
Modernisation ofIlSCO 

(Deb. 2, Vol. XUI, 21-12-1990) 
CoL 17 

Opening ofT. V. Relay Station lit JaIesbwar, 
Orissa 
(Deb. 8, Vol. XlII, 09-01-1991) 
CoL 1~37 

Operation ofAi..rbus A-320 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 240-41 

Purchase of Airbus A-320 Deal 
(Dcb. 9, Vol. XIII, 10-01-1991) 
CoL 393 

Review of Industrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL4s5-S6 

Separate Company for CoUiaies of Orissa 
(Deb. 9, Val. XIII, 10-01-1991) 
CoI.I88-90 

Stoppage ofNilacbal Express lit Jaleshwar 
Station 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 168 

Worbra Participation in MaDIpment 
(Deb. 6, Vol. XlII, 07-01-1991) 
Cot 143-44 

~,ShriCK. 

Ami 1'IDk Missile 'Nag' 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 301 

Cooceaions to New Enbeprenews 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 135-36 

Continued Rise in Prices of Essential 
Cii"-.xIitics in 1be CounIry (OUR 193) 
(Dcb. 7, Vol. XIII, 08-01-1991) 
ColSs3-S4 

Dislribution of Cauvery Wiler 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL2-S 

N.aioaaI HigbwayNo. 7 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 66-67 

Repatriatioa of Sri l..aDkan Tamil Refugee 
(Dcb. 6, Vol. XIII, 07-01-1991) 
Col.IOl-m 

1V Programme Production Centres 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 299-301 

KurieB, Prof. P. J. 
8a1enq of Payments Position 

(Dcb. 2, Vol. XIII, 28-12-1990) 
CoL 249 

Declaration of Coconut u Oil Seeds 
(Dcb. 4, Vol. XIII, 03-01-1991) 
Col. 128-38 

Devclopment of Coconut Plantations 
(Dcb. 4, Vol. XIII, 03-01-1991) 
Col. 440-42 

Elections in Punjab, Jammu and Kashmir 
and Assam 
(Dcb. 8, Vol. XIII, 09-01-1991) 
Col. 29 
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Exchange Rate of Kuwaiti Currency 
(Deb. 5, Vol. XIII. 04..{)1-1991) 
Col. 24041 

Export Inspection Agencies 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 97 

Indians Evacuated from Gulf Countries 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 299 

Internal Work Study Unit for Export 
Inspection Agencies 
(Deb. 5, Vol. XIII, 04-01~1991) 
Col. 249-SO 

Supreme Court's Direction about 
Composition of CAT 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 205-06 

Survey of MinistrieslDepartments to 
Check Wasteful Expenditure 
(Deb. 2, Vol. XIII, 28-12-1990) 
Cot 385 

Transmission and Distribution Losses 
(Deb. 7, Vol. XIII, 08-01-1991) 
Cot 189-90 

Trivandrum as International Airport 
(Deb. 9, Vol. XIII, 10-01-1991) 

Kayamkulam Power Plant ofKCJaIa Col. 445-46 
(Deb. 9, Vol. XIII, 10-01-1991) World Bank Assistance to India 
Cot 242 (Deb. 2, Vol. XIII, 28-12-1990) 

Modernisation of Telephone Excbaftgcs Col. 211 
inKcrala 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 244 

Outcome ofSAARC Summit at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 337 

Passenger Amenities in South Bound 
Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 142 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.462~ 

Rehabilitation ofGulfEvacueea 
(Deb. 4, Vol. XIII, 03-01-1991) 
Cot 436-37 

Return of Indians from Kuwait IDd Inq 
(Deb. 2, Vol. XIII, 21-12-1990) 
Cot 49 

Riot in Tihar Jail 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 401-03 

Supply of Essential Commodity to K8Ia 
(Deb. 3, Vol. XIII, 02-01-1991) 
Cot 465 

Lab1uaI.I., Prof. Savithri 
Integrated Child Development Services 

Projects 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 14 

LodIIa,SluiGumaa Mal 

Air Service for Ranakpur Temple 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 165 

Cancellation of Trains Passing through 
Uttar Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 229 

Committee on Subordinate Legislation -
Second RepOrt - Presented 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 844 

Committee on Subordinate Legislation-
Third Report - Presented 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 463-64 

Conversion of Ahmedabad-Delhi Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Cot 246 
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Disapproval of Reserve Bank of India Shortage of Essential Commodidea due 
(Amendment) Ordinance, 1990; toStrikcinSuperBaDr 
Reserve Bank of India (Amendment) (Deb. 3, Vol. XIII, 02-01-1991) 
Bill and Reserve Bank of India CoUlO 
(Amendment) Bill, as Passed by Study Material forC.A. Examinltjms 
Rajya Sabha-Consid. and Pus (Deb. I, Vol. XIII, 09-01-1991) 
(Deb. 8, Vol. XIII, 09-01-1991) Col61-69 
CoL 622-23 

Supply of LPG, Petrol and Diesel to 
Kar Sevaks KilledllnjW'ed in Ayodhya Ham.irpur aDd JaIaun, uu.r PndeIb 

(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 9, Vol. XIII, 10-01-1991) 
CoLB Col 321-23 

Public Liability Insunmc:e BiD - Consid. MaUdIk. SIui Vuauno 
(Deb. 5, Vol. Xlii, 04-01-1991) ActiviticsofLITEonlndianSoil 
CoLS04-06 

Lodlli.Shri G .... Charaa 
DESU E1ectricity Bill 

(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 101-02 

DTCFleet 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL373-74 

Ecooomic Offenders 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL224-2S 

MDleadingAdvertisemeotreprding Sale 
of Clothes 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 172-73 

Non-Availability of Essential 
Commodities from Fair Price Shops 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 224 

Number of Persons Killed in J&K in 
TelTorists Violence 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL399-400 

Reported Approach by ULf A to United 
Nations 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 138-39 

Security Protection to People in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL~1 

(Deb. 8, Vol. Xlll, 09-01-1991) 
Col 351 

Approach Paper for Generation of 
Additional Resources by Delhi 
University 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 471 

Change in NIIDlC of Bombay to Mumbai 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col 247 

Charges for Issuing Cheque Boob 
(Deb. 5, Vol. XIII. 04-01-1991) 
ColS7 

Chief Election Commissioner IDd other 
Election Commissioners (Conditions of 
Service) Bill-Consid. aod Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoLS02-03 

Clearance to Pending Power Projeeta 
(Deb. 7, Vol. XIII. 01-01-1991) 
Col. 381-402 

Communal Situation in the Country IDd 
Government Fai1ureto Curb ComnnmI 
Forces (AM) - Negatived 
(Deb. 1, Vol. X III , 27-12-1990) 
Col. 715 

Continued Rise in Prices of Essential 
Commoditia in the Country (DUJl193) 
(Deb. 7. Vol. XIII. 01-01-1991) 
ColSS4-S7 
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Harnessing ofWmd Energy in Gujarat 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 141 

Losses Suffered by Vayudoot 

Utilisation ofB0mbay High Flared Natural 
Gas 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 296 

(Deb. 7, Vol. XIII, 08-01-1991) Writing Off Agricultural Debt 
Col363-70 (Deb. 2, Vol. XIII, 28-12-1990) 

Massacre of Bus Passengers in Punjab Col. 258 
(Deb. 8, Vol. XIII, 09-01-1991) Mabajan.,SbriY.s. 

Col. 220 Pay Scales on Part-time Safai Karamcharis 
Mineral Deposits in Sahaybadri Mountain in MCD, Delhi 

Ranges (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 2, Vol. XIII, 28-12-1990) CoLS16 

Col. 129 Water Supply in J.J. Colony, Sultanpuri 
Need to Change the Name of Bombay to (Deb. 3, Vol. XIII, 02-01-1991) 

Mumbai in aU Languages (MUR 377) Co\. 515 
(Deb. 8, Vol. XIII, 09-01-1991) Mahale,ShriHaribbauSbankar 

Col. 593-84 . " I Application from Maharashtra for New 
News-Item "Super Bazar m a Mess I Periodicals and Newspapers 

(Deb. 3, Vol. Xlii, 02-01-1991) I (Deb. 6, Vol. XIII, 07-01-1991) 
Col. 377 ' I Co\. 395-404 

Panthic Committee Code of Conduct for Atomic Power Stations in Maharashtra 
Journalists in Punjab (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 391 
Col. 333-34 

Cases SettledlPending in Lok Adalats 
Price of Petrol and Diesel (Deb. 2, Vol. XIII, 28-12-1990) 

(Deb. 9, Vol. XIII, 10-01-1991) Col382 
Col. 462-64 .. T . t . I Domestic and Foreign OUTIS S Ifl 

Rehabilitation of Indians Displaced from Rajasthan and Maharashtra 
Kuwait (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 1, Vol. XIII, 27-12-1990) Col 213 
Col. 478 

Review of Import and Export Policy 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 273 

Shortqe of Phosphatic Fertilizers 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col. 94-95 

Tourism Affected in States of Rajasthan 
and Jammu and Kashmir 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col .• 78 

Export of Minerals from Maharasbtra and 
Gujarat 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 330-48 

Funds for Promotion of Education 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 33 

Import ofKishmish 
(Deb. 5, Vol. XlIl, 0<1-01-1991 J 

. CoI.I73 
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Industrial Projects in Mabaruhtra 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL403..{)4 

Kendriya Vidyalayas in Maharasbtra 
(Deb. 3, Vol. XIII, 02-01-199\) 
Col 7C12 

Need to provide more wagons for 
transportation of grapes from Nasik, 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XIII, 10-0\-1991) 
Col 613 

PetroVDiesel Pumps in Maharashtra 
(Deb. 9, Vol. XIII, 10-01-1991) 
ColI96-1J7 

Public Sector Undertakings of 
Mabarashtra Running in Loss 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col3~1 

Publication of Weeklies. Periodicals and 
Daily Newspapers from Maharashtra 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL386-94 

Setting up of Discs in Mabarasbtra 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 171 

Setting up of Railway Out-Agency in 
Malegaon,Nasik 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 461 

Sub-Office of Controller of Imports and 
Exports . 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 329 

Supply ofNaturaJ Gas from Bombay High 
(Deb. 9, Vol. XIII, 10-01-199\) 
CoI.4S3-60 

Tea Production 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 171 

Telephone Connections in Maharashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 14-20 

Trade Deficit 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 287 Reception ofTV Programmes in Nasik 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col38S Vacant Posts ofTeachen in MCD 

Recruitment of Labourers in Western 
Coalfields Limited 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 129 

SC/ST Managen in Bank ofMabarashtra 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 349-51 

Schools in Maharasbtra 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 704 

Sector-wise Allocations in Eighth Five 
Year Plan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 96 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col 709 

Veterinary Hospital in Mabarubtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 282-83 

Writing Off Farmers' Loans in 
Maharashtra and Uttar Pradesh 
(Deb. S, Vol. XIII, 04-01-1991) 
Col3S1-S4 

Mahata, Shrl Chitta 

Central Assistance for Flood Affected 
Areas in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
COl.S2 

_ Selection of Students for Training in GlC C1earance of Overdraft 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
C.ol. 70s Col 127 
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Foreign Tourists 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 321 

Investment by Public Financial 
Institutions in Haldia Petro-Chemical 
Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColI 19 

Outcome ofSAARC Smmnit at Male 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 337 

Railway Lines in Bihar and W.B. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.ll~20 

World Bank Assistance to India 
(Deb. 2, Vol. XlII, 28-12-1990) 
CoL 211 

Mabesbwar SlDgh. Sbrl 
Assistance for Sewage Facility in Himachal 

Pradesh 
(Deb. 3, Vol. X III , 02-01-1991) 
Col. 455 

Central Assistance for Irrigation Purposes 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 422-26 

Central Road Fund 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 426-27 

Funds to States for Drinking Water in Rural 
Areas 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 115-24 

Installation of Public Call Offices in 
Himachal Pradesh 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 239 

Rehabilitation of Displaced Persons of 
Great National Himalayan Park 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 308-09 

Return of Gold to Temples in Himachal 
Prade$h 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 309-10 

Setting up of Salt Refinery and Solution 
Mining Project 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 191 

Small Aircraft for Operation in Hilly Areas 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 139-40 

Survey of Parbati and other projects in 
Himachal Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 382-84 

Suspension ofOomier Air Services from 
Delhi to Kullu 

Commercial Helicopter Service in Himachal (Deb. 7, Vol. XIII, 08-01-1991) 
Pradesh Col. 385 
(Deb. 7, Vol. XIII, 08-01-1991) T fi fS Pro' 
Col 383-85 I rans er 0 anan ~ect 

'. I (Deb. 7, Vol. XIII, 08-01-1991) 
Cuhivation of Opium in Himachal Pradesh Col 412-13 

(Deb. 5, Vol. XIll, 04-01-1991) 
Co1.3l(1 

Development of Tourism in Himachal 
Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 42S-26 

Financial Assistance for Larji Hydro-
Electric Project in Himachal Pradesh 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 385-86 

Waiving of Excise Duty of Cotton Boxes 
for Fruit Packaging 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 311 

Maklwar, Sbri Sbopat Singb 
Area under Cultivation of Central State 

Farms 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 288 
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Cement Pric:es 
(Deb .• , Vol. XIII, 09-01-199 J) 
001.337-39 

Closed Industrial Units 
(Deb. 6, Vol. XlII, 07-01-1991) 
001.206-16 

Educated Unemployed Youth StD-wise 
(Deb .• , Vol. XIII, 09-01-1991) 

Committee on Government Assurances -
Seventh, Eighth, Ninth, Tenth and 
Eleventh Reports - Presented 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 464 

Communal Situation in the Country and 
Government Failure to Curb Communal 
Forces (AM) - Neptived 
(Deb. I, Vol. XIII, 27-12-1990) 

Col. 206-16 Col. 661 
Foodgrains Production Costly Books 

(Deb. 1, Vol. XIII, 27-12-1990) I (Deb. 3, Vol. XIII, 02-01-1991) 
Ool39 Ool2S3 

Indians Evacuated tom Gulf Countries I Effects of Using Plastic water Bottles 
(Deb. I, Vol. XlII, 27-12-1990) I (Deb. 3, Vol. XIII, 02-01-1991) 
Col 299 I Col. 717 

Loss Due to AgDdoa and Cancellatiqa 
to Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col496J17 

Excise Refund Issue 
(Deb. 2, Vol. XllI, 28-12-1990) 
Ool19 

FERA Violation by Industrialists and 
Need to c:onstruct nitway level crossings Exporters 

in nnlnasofGeapnapr, Bibner (Deb. S. Vol. Xlii, 04-01-1991) 
andNacourof~(MUJl377) Col.3S6-S1 
(Deb. 9, Vol. XIII, 10-01-1991) I FlaringofNaturalGas 
Col611 I (Deb. 9, Vol. XIII, 10-01-1991) 

Resolution Re: Meaures to Protect the Coli9&-99 
Interests of Farmers (Reso.) -
Withdrawn 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 530-35 

GoklPrices 
(Deb. 2, Vol. XIII, 28-12-1990) 
001. 117 

Loss in Department of Post 
T.B. in TharparkarBreed of Cows (Deb. 1, Vol. XlII, 27-12-1990) 

(Deb. 1, Vol. X1ll, 27-12-1990) I Col1l3 
Col 287 Losses Suffered by Vayudoot 

Mallaotn,ProtVijayKniar I (Deb. 7, Vol. XIII, 01-01-1991) 
Broadcasting of HiDdi News Bulletins I Col 368-70 

from AIR. Losses to Delhi Tra'lSpOrt Corporation 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 422-23 Col. 64 

Checking ofInfiltration 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col411-12 

New AJric:uItural Policy 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.2S2 
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Number of Persons KIUed in J&K in 
Terrorists Violence 
(Deb. I, Vol. XIII, 09-01-1991) 
CoI.~ 

Number of Persons Killed in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 163-70 

Operation ofAirbusA-320 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 240-41 

Tax Raids 
(Deb. 2, Vol. XIII,' 21-12-1990) 
Cot 231 

Typewriter Ribbons Imports 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 116 

Uruguay Round of GAlT Negotiations 
(SNQ) 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 33 

PerfOl'llllDCeS ofNatiODalised Banks Malik, Sltrl Puraa ChaDdn 
(Deb. 2, Vol. XIII, 21-12-1990) ModemisationofllSCO 
Col 239 (Deb. 2, Vol. XIII, 2S-12-1990) 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Cot 767 

Price ofPetrol1Dd Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL462~ 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. " Vol. XIII, 09-01-1991) 
Col.349-SO 

Relations with PIkistaD 
(Deb. I, Vol. XIII, 27-12-1990) 
Col331 

Review of National Energy Policy 
(Deb. 7, Vol. XIII, OS-01-1991) 
Col. 143-44 

Situation arising out of recent 
developments in Surinam (CA) 
(Deb. 2, Vol. XIII, 2S-12-1990) 
Cot444-SO 

Statehood to Delhi 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 234-35 

Study Material for C.A. Examinatioos 
(Deb. S, Vol. XIII, 09-01-1991) 
Cot68-69 

Talks between the Prime Ministers of India 
and Pakistan at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 309 

Cot 11,15 
Privatisation of container depots and 

freight stations 
(Deb. 7, Vol. XIII, OS-01-1991) 
Col. 137-3S 

RevitalisatioD ofBharat Opthalmic Glass 
Limited and Cycle Corporation oflndia 
Limited 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 109 

MaUik, Sbri Maapnj 
Appointment of IDPL StockistslDealers 

in Orissa 
(Deb. 7, Vol. XIII, OS-01-1991) 
Col. 73 

Assistance to Central Institute of 
Psychiatry, Ranchi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 634 

Compensation to persons affected by 
Missile Tests from Baliapal 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.202~3 

Conference oflncome-Tax Commissioners 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 190 

Constitution of Development Council for 
Sugar 
(Deb. 3, Vol. XIII. 02-01-1991) 

. Co1.622 
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Development ofTowism in Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 161 

Distribution of Miltooe UDder Nutrition 
Programme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 633 

Extension Centres ofCIPET 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 138-39 

Legal Aid to Poor 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 257-74 

Modernisation of Central Public 
Undertakings in Orissa 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 129 

Payment to sugar mills from Consolidated 
Fund of India 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 254 

Salary and Allowances of Leaders of 
Opposition in Parliamcnt (Amendment) 
BilI-CODSid. and Pass 
(Deb. 9, Vol. XIII, 10-0)-1991) 
Col. 844 

Salary, Allowance aDd Pension of 
Members of Parliament (Amendment) 
BilJ.-..Int. 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 582 

Maact.l, SIui Suat Kumar 

Air India Projects for Loadersl 
Transporters 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 356 

Appointment of Chairman and Managing 
Director in Publie Undertakings 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 257-06 

Blending of Edible Oils 
(Deb. 3, Vol. XlII, 02-01-1991) 

Policy for Growth of Petrochemical Col260 
Industry 
(Deb. 9, Vol. XIII, 10-01-1991) I ChaJanaRefugeeProbIem 
CoL 344-45 (Deb. 8, Vol. XIII, 09-01-1991) 

Publicity on Customs, Central Excise, Gold 
Control Schemes etc. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 192 

Setting up of Central Pension Accounting 
Offices in States 
(Deb. 2, Vol. XII1, 28'=12-1990) 
Col. 62 

Telephone Connections in Orissa 
"(Deb. 4, Vol. XIII, 03-01-1991) 

Col.l96-98 
MaIvtya, Sbri s.tya Pnlwb 
Enhancement of LPG priority quota to the 

released on the recommendations of 
Members ofPartiament (St.) 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL84S 

Col. 108-09 
Completion of Metro Railway, Calcutta 

(Deb. 9, Vol. XlII. 10.01-1991) 
Col. 14748 

Conversion of Calcutta Telepbones into 
Mahanagar Telephone Nigam 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL IS3 

Dengue Fever in Calcutta 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.431 

Disposal of Seized Gold and Silver 
(Deb. 2, Vol. XIIJ, 28-12-1990) 
CoL 83 

Export of Jute Products 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 523 
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Fresh Probe into Death ofNetaji I Need to implement Damodar Action Plan 
(Deb. I, Vol. XIII, 27-12-1990) (MUR377) 
CoL 558 (Deb. 8, Vol. XIII, 09-01-1991) 

Generation of Power from Rice Straw Col. 592-93 
(Deb. 9, Vol. XIII, 10-01-1991) NewPortSiteNearSagarIslands 
Col. 357 (Deb. I, Vol. XIII, 27-12-1990) 

Gold Production in Kolar Gold Fields Col. 558 
(Deb. 2, Vol. XIII, 28-12-1990) Pakistan Prime Minister's reiteration of 
Col. 339 Support Secessionists in J&K 

Growing size of Pakistani Army (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 6, Vol. XIII, 07-01-1991) CoL 281 
CoI.231-32 

Handling over of Tin Bigha Stretch to 
Bangladesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col.2()()'oI 

India's Debacle. in Beijing Asian Games 
(Deb. 3, Vol. XIlI, 02-01-1991) 
Col. 762 

Indo-Bangladesh Talks on Ganga Waters 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 205 

Irregularities in the Construction of 
Telephone Exchange Building at 
Kandivilli (Bombay) 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 204-05 

Pending Power PrQject of West Bengal 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 248-55 

Pension Scheme for Employees covered 
by Provident Fund Act 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 42S-26 

Production of Vanaspati and Import of 
EdtbleOils 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 761 

ProfitlLoss in Air India and Expenditure 
on Image Making 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 25S-57 

Joint Survey in Regard to Disputed I4td Purchases by DGS & D 
in Tripura (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. 4, Vol. XIII, 03-01-1991) Col. 337 
Col 199-200 I Reporting of Suspicious Transactions by 

Loss due to grounding of A-320 Airbuses Banks 
(Deb. 9, Vol. XIII, 10-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 419-20 I Col. 101-02 

Machinery for redressal of individual Starting of Flights to China 
grievances I (Deb. 7, Vol. XlII, 08-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) Col. 267 
Col. 103-04 

Merger ofUCO Bank 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 98 

Supply of Food by Private Contractors to 
lAandAl 
(Deb. 7, Vol. xm, 08-01-1991) 
Col. 52-58 
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Setting up Post Office in Lokhandwala I Rakes for Palace 011 Wheels 
CompIex,Andheri(W),Bombay (Deb. 9, Vol. xm, 10-01-1991) 
(Deb. I, Vol. XlII, 27-12-1990) Col361-65 
CoI.S41 

Mewar, Shri Maheadra SiDgIl 

Bye-Passes on Delhi-Jaipur-Ahmedabad 
National Highway No •• 
(Deb. 4, Vol. XIII, 03-01-1991) 
ColS9 

Clearanc:e to Thermal Power Plant of 
Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 113-16 

Consignment Tax 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 184 

Cnlelty toAIIiaU I 
(Deb. 5, VoL XIII, 04-01 -1991) 
CoI.2449 

Expansion and Development of Udaipur 
IUId HamirgartJ Airports 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 40 

Financinc of New Power Projects of 
Rajaslbao 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 382-90 

Issue of Postage Stamps of Fort of 
Cbittorprh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoUll 

NumberofFljgbasCanicd Out b Bringing 
IodiaDs from Gulf Countries 
(Deb. 4, Vol. XIlI, 03-01-1991) 
Col.3434S 

PIanaiDg Oil Production , Refuriug and 
bwestment 
(Deb. 9, Vol. XlII, 10-01-1991) 
CoI.~1 

Pollution in Breecbbadi, Rajastban 
(Deb. S, Vol. XIII, 04-01-1991) 
CcIl.247-48 

Rates of Paper Manufactured by 
Hindustan Paper Corporation Ltd., 
Calcutta 
(Deb. 8, Vol. XIII. 09-01-1991) 
Col. I ()S..(J6 

Recognition of Acupuncture Medical 
Science 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.SI7 

Safety of Ayurvedic Drop 
(Deb. 3, Vol. XIII, 02-01-1991) 
CotSl7 

SettiQl up of Cement Plaots at 
Sbambbupunt in Rajasthan 
(Deb. a, Vol. XIII. 09-01-1991) 
Col 317 

Social Forestry Project in Rajasdaan 
(Deb. S. Vol. XIII. 04-01-1991) 
Col. 94-95 

SuprZone 
(Deb. 3, Vol. XIIt. 02-01-1991) 
Col 216 

Unaudloriled SeizIn of AlIt 
(Dc),. 6, Vol. XIII. 07-01-1991) 
Cot434-3S 

US Aid to India 
(Deb. 2, Vol. XIII. 21-12-1990) 
CoLSI 

M ... n,Slari ........ 
Ban on Export ofMODbys 

(Deb. 2. Vol. XIII, 2a-12-1990) 
Col 181 

Bridge over Ganp at Di&ba 
(Deb. 9. Vol. XIII. 10-01-1991) 
Col 401 

Coverase of Social and Cultural Life of 
Kashmiris on National Network 
(Deb. a. Vol. XlII. 09-01-J991) 
CoU21 
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Demand and SupplyofPecroleum Products Japanese Aid for Increasing Food 
(Deb. 9, Vol. XIII, 10-01-1991) Production 
Col. 31-32 (Deb. 5, Vol. XIII, 04-01-1991) 

Development ofPolar Satellite Vehicle Col. 250-51 
(Deb. 6, Vol. XIII, 07-01-1991) Legal Aid to the Poor 
Col. 310-11 (Deb. 2, Vol. XIU, 28-12-1990) 

Development of Tourism in Rajouri and 
Pooncb 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 409-12 

Electricity Rates in Delhi 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL349-SO 

Employment Scheme for Economically 
Weaker Sections 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 272-73 

Exports byNALCO 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 56 

Farm Mechanisation 
(Deb. 1, Vol. XIII. 27-12-1990) 
Col1I7 

Flight No. 408 ftom Vanm&1i to Khajurabo 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 247-41 

Free Rail Pass to Central Government 
Pensioners 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col30S.{)9 

Graduates/Under Graduates Registered 
with Employment Exchange 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 300-16 

Hijacking oflDdianAirlinelAira'aft 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 1-5 

Import of Gold 
(Deb. 2, Vol. XlII, 28-12-1990) 
CoL 319 

Increase in Air Fares 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col36U9 

CoUI8 . 

Loans to Unemployed Youths 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 84 

Losses to Shipping Corporation of India 
due to Gulf Crisis 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLS05 

Management Directors in SBI 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 188 

National Cultural Polic;y 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 221 

New Telephones Connections from Nehru 
Place Telephone Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 49-54 

Nwnber of Passports issued by RegionaJ 
Passport Offices 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL205-{)6 

Parallel Processing. Machine for Super 
Computers 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.311-12 

Passenger and Cargo Traffic at Indira 
Gandhi International Airport 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 395-400 

Pay Scales on Part time Safai Karamcbaris 
in MCD, Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 516 

People below poverty line in Orissa 
(Deb. 6, Vol. XJIl. 07-01-1991) 

. Col. 309-10 
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Prices of seeds of Oilseeds 
(Deb. I, Vol. Xlii, 27-12-1990) 
CoLS04 

Public Liability Insurance Bill-Consid. 
and Pus 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.S76-78 

Raids on Premises ofManlti Dealcra 
(Deb. S, Vol. XIII, 04-01-1991) 

Water Supply in J.J. Colony, Sultanpuri 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL SIS 

MiIh .... Sbrl Janeshwar 

Railway Accident on Budge Budge-
SeaJdah Section on 6.1.1991 (St) 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 620-24 

Col. 160 Milbra,ShrlRaj Mangal 

Repair of Bridge over River Manes on 
National Highway No. 31 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 271 

Reservation in Govemmeot Jobs on the 
Basis ofPen:enu.ge of Population 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 104 

Saving of Oil 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 369 

Seizure of Heroin at Old Delhi Railway 
Station 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 240 

Shortage of Po wet' in Delhi 
(Deb. 7, Vol. X III , 08-01-1991) 
Col. 349 

SID Facility in Orissa 
(Deb. I, Vol. XlII, 27-12-1990) 
ColS03 

Strike by Co-ordination Committee of 
Officers Association of Public Sector 
Undertakings 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 420-21 

Water Pollution due to Orient Paper Mill 
in Sbahdol District orM.p. 
(Deb. S, Vol. XIIl, 04-01-1991) 
Col 22-23 

Allotment of Book Stalls 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 171-72 

Need to fix the support price of sugarcane 
for cane growers of Bihar (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.61~11 

Misra, Slirl Saty1l&Opal 

Cantonments (Amendment) Bill -
Consid. and Pass 
(Deb. 2, Vol. XIIl, 28-12-1990) 
Col4S9 

Morarka, Shrl Kamal 

Failure of Government to uphold 
provisions of Tenth Schedule of the 
Constitution(AM) • 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS31-37 

Statutory Resolution re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 666,670-74, 749-60 

Mukherjee, Sbrlmati Geeta 

Cash Compensatory Support for Exports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 237 
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Conversion of Department of 
Telecommunications into a 
Corporation 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 61 

Cycle Corporation of India Limited and 
Bharat Ophthalmic Glass Limited, West 
Bengal 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 175 

Relations with Pakistan 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 331 

Review ofIndustrial Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col4SS-S6 

Supply of Kerosene and Diesel to WMl' 
BengaI--'" 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 185-86 

Draft Farm Policy 
(Deb. I, Vol. XIII, 27-12.1990) TeestaBarrageProject 
Col 321 (Deb. 4, Vol. XIIl, 03-01-1991) 

Col. 79 Import of Raw Material 
(Deb. 5, Vol. XIII, 04-01-1991) WindingupofBBlL 
Col 251 (Deb. 2, Vol. XIII, 28-12-1990) 

Inquiry into Meham Incident Col. 39 
(Deb. 8, Vol. XIII, 09-01-1991) Mukhopadbyay,SbriAjoy 
CoL 173-74 

National Housing Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 815 

Number ofFlights Carried Out for Bringing 
Indians from Gulf Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 34J.4S 

Number of Persons Killed in J&K in 
Terrorists Violence 

Action Against Industrial Houses 
Discharging Effluents in Rivers 
(Deb. 2, Vol. XIII, 28·12-1990) 
Col 84 

Review ofIndustrial Policy 
(Deb, 8, Vol. XlII, 09-01-1991) 
CoI.4SS-S6 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 211 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 399-400 MUIIda, Sbri Govinda Chandra 

Oil Exploration in West Bengal 
(Deb. 7, Vol. XIII, 08-01· 1991) 
Col 101 

Protest by Lawyers against Setting up of 
Family Courts in Delhi 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 61-62 

Reduction of rice quota ofKerala 
(Deb, 3, Vol. XIII, 02-01-1991) 
CoI,383 

Reduction of Rice Quota of West Bengal 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 460 

Castes Given Priority in Employment by 
Employment Exchanges 
(Deb. 8, Vol. XIII, 09-01-1991) 
Coll2S 

Complaints Received by Vigilance 
Department of Mahanagar Telephone 
Nigam Limited, New Delhi 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 560 

Construction of Jakhapura-Banspani 
Railway LiDe 
(Deb. 9. Vol. XIII, 10-01-1991) 
CoL 33-34 
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Issue ofO.B. Number 
(Deb. 4, Vol. XIII, 03-0 I -] 991) 
Col. 55 

Loans to SCs and STs in Orissa 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 95 

Payment of Wages to Indian drivers by 
the Government to Saudi Arabia 
(Dcb. 6, Vol. Xlll, 07-01-1991) 
Col. 83-84 

Release ofDBC 
(Dcb. 7, Vol. XIII, 08-01-1991) 
Col. 35 

Sanctioning ofTclephone Connections on 
Priority Basis 
(Dcb. 1, Vol. XIII. 27-12-1990) 
Col. 562 

Tclepbone Connections under Social 
Workers Category 
(Dcb. 1, Vol. XIII, 27-12-1990) 
Col 156 

Muajare, Shri Kukar 
Arrest of Persons Involved in Terrorists 

Ac:tivitics in J&K and Punjab 
(Deb. 6, Vol. XUl, 07-01-1991) 
Col.453-S4 

Bavantbari Irrigation Project 
(Dcb. 4, Vol. XIII, 03-01-1991) 
Col &5 

CBI Enquiry Against Higher Officers 
(Dcb. 2, Vol. 'XIII, 28- 12-1990) 
Col 372 

Convcrsion of BaJaghar-Katangi and 
Tirodi-Twnmsar Railway Lines 
(Deb. 7, Vol. XIII, 08-01-]991) 
Col 365-66 

Conversion of Jabalpur-Gondia-
Chandrapur Railway Line 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 29-30 

Eledrification of Unauthorised Colonies 
(Deb. 9, Vol. XIII, ]0-01-1991) 
('-01. 369-77 

Emolbnent of students in Library Science 
Courses by IGNOU 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 263 

Industrially Backward Distt. in Madhya 
Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1131-32 

New Drug Policy 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 175-76 

Waiting List of LPG connec:tious IUd LPG 
agencies in BaIagbat. Madhya Pradesh 
(Deb. 7, Vol. XIII, 08-01-]991) 
Col364-65 . 

MlllUlan Kllaa,Slari 

Communal Situation in the Country and 
Government failure to curb c:onununal 
Forc:es (AM).- Negatived 
(Deb. I, Vol. XIIl, 27-12-1990) 
Col 719 

M ..... IeedIwu,Shri K. 
Admission ofR.epatriates from Gulf 

(Deb. 3, Vol. XIIl. 02-01-]991) 
Col 495 

Boxes for TIEs 
(Dcb. 9, Vol. XIII, 10-01-199]) 
ColJ08.09 

Central Deposits for Expansion of 
lndusIries in Kcrala 
(Dcb. 6, Vol. XIIl, 07-01-1991) 
Col261~ 

Cc:ntraIInstitute ofFisberiea Tedmology. 
Calicut 
(Deb. t, Vol. XIII, 27-12-1990) 
Col. 226 

C1earanc:e to Three New Tbamal Power 
Projcc:ts 
(Deb. 9, Vol. XIlI, 10-01-1991) 
Co1350-5] 

Declaration ofCoc:onut u on Seeds 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 128-38 
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FinancialAssistancc for Jails in KeraJa 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL234-3S 

Floor Price ofNaturaJ Rubber 
(Deb. 2, Vol. XIII, 28-12- I 990) 
CoL 306 

Group Dialling System in Telephone 
Exchanges in Kerala 
(Deb. 4,' Vol. XIII, 03-01-1991) 
Col. 191 

Indians Evacuated from Gulf Countries 
(Deb. I, Vol. XIII, 27-.12-1990) 
CoL 299 

Kayamlculam Power Plant ofKeraIa 
(Deb. 9, Vol. XIII. 10-01-1991) 
CoL 242 

Opening of Banks Branch at Koombara, 
KaaIa 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 176 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 767 

Reduction of rice quota ofKerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 383 

Supply of Essential Commodity to KeraIa 
(Deb. 3, Vol. XIIl,02-01-199]) 
Co1.46S 

Tab over ofPunalur Paper Mill 
(Deb. 6, Vol. XIII, 07-0]-1991) 
Col. 204 

Wildlife Sanctuary in Parambikulam 
W8yaDad mel 'Ibekbdi (KeraIa) 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 225 

Murtlly, Shrf KIIIUIII8 Krilh .. 
Abolition ofBegging Bill by Sbri Kusuma 

Krishna Mur1by -Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 476 ' 

AgricultW"llI Transplantation Workers 
Welfare Bill by Shri Kasuma Xrisbna 
Murthy - Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 473 

Air India Pilot Refused to Fly Aircraft 
(AI 130) 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 236-37 

Assistance Received from abroad for 
Evacuating Indians from Kuwait 
(Deb. 1, Vol. XlII, 27-12-1990) 
ColAO 

Clearance to Project and Production 
Targets ofONGe 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoJ.37B-79 

Closure of Plastic Processing units 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL411 

Coastal Earth Station Near Pune 
(Deb. 1, Vol. XIII. 27-12-1990) 
Col. 273 

Control of Floods and Restoration of 
Irrigation System in Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 470 

Encouragement of Sports in Rural and 
Tribal Areas 
(Deb. 3, Vol. XIII, 02-01-1991) 
ColS23 

Energy saving devices 
(Deb. 7, Vol. XIII. 08-01-1991) 
ColJ66.6B 

Expansion Plan ofMaruti Udyog Limited 
(Deb. 8, Vol. XlII. 09-01-J991) 
Col 267 

Exploitation ofSteel-Grade Limestone in 
Meghalaya 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 269 
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Export ofCoa! to Bangladesh 
(Deb. S, Vol. XIII, 04-01-1991) 
Cot 397-98 

Export of Jute Products 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.S23 

Export ofLeatber Products 
(Deb. S, Vol. XIII, 04·01-1991) 
Col. 245-46 

Export ofRb, Wheat, Sugar 
(Deb. 2. Vol. XIII, 2'-12-1990) 
Col. 270 

Pest Control in AIIdbra Pradoab 
(Deb. 4, Vol. XIII, 03-"01-1991) 
Col. 264 

Preservation of Wildlife 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.311-13 

Production of Automatic and Sbutterless 
Looms 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 226 

Production ofL.C.A. by HAL. 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 268-69 

Export ofStJgIIl' 
(Deb. S, Vol. XIIl, 04.01-1991) Production of Steel by Iateanted Steel 
CoI.2S2-S3 Plants 

Fresh Guidelines for revisioo ofElectoraI 
Rolls 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 267 

Increase in Rates for Advertisement on 
Doordarsban 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 267-68 

Law and Order Situation in Punjab 
(Deb. I, Vol. XIII, 09-01-1991) 
Cot4S 

Law on Implementation of Reservation 
Policy 

(D~b. S, Vol. XIII, 04-01-1991) 
CoL313-14 

Protection of Civil Ri&bts (AJncadment) 
Bill by Sbri Kusuma KriIbna Murthy 
-Int. 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 472 

SClST Backlog 
(Deb. 9, Vol. XIII, 10~01-1991) 
Col. 377-78 

SelfEmploymart Opportunities to Retirina 
Anny Personnel 
(Deb. 6, Vol. xm, 07-01-1991) 
Col 304 

(Deb. 6, Vol. XIII, 07-01-1991) Setting up of AU India Judicial Trainin& 
Col. 303-04 Institute 

Licence to National Dairy Development 
Board for New Packagin, System for 
Edible Oil 
(Deb. I, Vol. .XIII, 27-12-1990) 
Col. 212 

Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIIl, 08-01·1991) 
Col 368-70 

(Deb. 2, Vol. XIII, 21-1.2-1990) 
COl.6S 

Shortfall supply of coal to different 
iodusUial· UDita in South IDdia 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 267-61 

Standards Fixed for Coatrollin& Pollution 
(Deb. S, Vol. XIII, 04-01-1991) 
CoUS-88 

National Productivity Policy 
(Deb. 6, Vol. XIII, 07-01-1991) SteppingUpOn-SborcOiJExpJoratioa 
Col. 301-04 (Deb. 7, Vol. XIII, 08-01-1991) 

Col. 30-31 
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Supply of Diesel for agriculture Purposes. Foreign Vessels Eupgcd by ONGC 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
Col.4S2-S3 CoL 77-79 

Supply of Digital Telephone Instruments 
to USA 
(Deb. 4, Vol. Xlll, 03-01-1991) 
CoI.206-07 

US Lcd ~rimcnt to study "Global 
Warning" 
(Deb. 6, Vol. XIII, 07-01-1991) 
COI.J04..0S 

Utilisation of Foreign Aid 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 268 

Murtby, Shri M. V. Chandra Shekara 
Alleged Misuse ofGangaAction PJanAid 

(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 238-39 

Clearance to Three New Thermal Power 
Projects 
(Deb. 9, Vol. XIII, 10-01-199\) 
CoL3SO-S\ 

Foreign VISits ofCommcrcc Minister 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 303-04 

Halt at Bangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.40S-06 

IFC's aid to Indian Companies 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.304-0S 

Impact.of Gulf Crisis on Engineering 
Exports 
(Deb. 2, Vol. Xlii, 28-12-1990) 
CoL 271 

Indians Stranded at Iraq-Turkey Border 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 280 

Losses in NTC (WBAB el 0) 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 716 

Commission on Bonded Labow- New Agricultural Policy 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. I, Vol. XIII, 27-12-1990) 
CoL 363 Col. 282 

Complaints Against LPG Agencies in 
Kanpur 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 142-43 

Development of Tourist Spots in 
Karnataka 
(Deb. I, Vol. XIJI, 27-12-1990) 
CoI.3S 

Disposal of Complaints by IOC, Lucknow 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1.268-69 

Economic Policy 
(Deb. 2. Vol. XIII. 28-12-1990) 
Col. 271 

Etfects of Using PlIstic Water Bottles 
(Deb. 3, Vol. XIII, 02-01-1991)· 
CoL 717 

Pakistan Prime Minister's reiteration of 
Support Secessionists in JelK 
(Deb. 1, Vol. XIII. 27-12-1990) 
Col. 281 

Palace on Wheels in South 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 310 

Pension to widows of Ex-Servicemen 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col. 115-16 

Power shortage in Southern Region 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col404-0S 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.-462-64 
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Private Sector Participation in Power 
GeneratiOll 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL498-S06 

Production Target ofH.A.L. 
(Deb. a, Vol. XIII, 09-01-1991) 
Col 67-68 

Review oflmport and Export Policy 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 273 

Review of Losr-Making Public Sector 
Undertakings 
(Dcb. 6, Vol. XIII, 07-01-1991) 
Col 42 1-22 

Review of Urban Land (Ceiling and 
ReguJatiOll) Act 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 720 

Scarcity ofFertiJim' 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 283 

Strike in Super 8aDr 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 719 

Trade with IrIq 
(Deb. S, Vol. XIII, 04-01-1991) 
CoLSI-S9 

Vijayanapr Steel Plaut 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. lIS 

MutItiaIa, Slui R. 

Cratioa ofNew Posts in Air India 
(Deb. 9, Vol. XIII, 10-01-1991) 
CIIlI72 

Coin Production 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 120-22 

Creation of"GulfRe1iefFund" by Japan 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 347 

Engineering CoUege at Plme 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL26S 

Foreign Exchange Reserves 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoLI 

Foreign Nationals in the Country 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 132 

Indians Evacuated from Gulf Countries 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 299 

Integrated Child Development Services 
Projeas 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 14 

Uvable Cities 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 261 

MolllenaisatioD and Development of 
BomIIIIy Port 
(Deb. I, Vol. XIII, 27-12-1990) 
Col, 162 

Peosioa to widows in Central Railway 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 176-80 

Prawn Fish Seed Hatchery at 
Badapokbaran in Mabarasbtra 
(Deb . .c. Vol. Xiii, 03-01-1991) 
CoL 72--73 M. 7 fIllIIdia Canenas, Madras 

(Deb. S, Vol. XIII, 04-01-1991) 
CoI.212-13 Tea in Economy Size Packets 

Naik, Saari Ram 

Bombay High and Heera Oil Fields 
(Dcb. 7, Vol. XIII, 01-01-1991) 
CoL 1()9..10 

(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 93 

World Bank ~ to India 
(Deb. 2, Vol. XIII, 2'-12-1990) 
CoL 212 
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Natha Sla .... Sbri Non-Observances of Punctuality in CGHS 
Hindi Work by Computers in ElL Dispensaries 

(Deb. 9, Vol. XlII, 10-01-1991) (Deb. 3, Vol. XlII, 02-01-1991) 
CoLl~5S COL 605 

National Housing Policy Paeberwal, Shri GopaI 
(Deb. 3, Vol. XlII, 02-01-1991) Indians Arrested for spying 
Col. SIS (Deb. 6, Vol. XIII, 07-01-1991) 

Promotion of Hindi in DGS&D COL 194-95 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 73-75 

Right to Work 
(Deb. 6, Vol. XIII, 07-01"-1991) 
Co1.196-97 

Negi. Sbri C.M. 
Central Hospital in Oarhwal 

(Deb. 3, Vol. XIII, 02-01-1991) 
COL 607 

Commen:ial Borrowings 
(Deb. 5, Vol. XlII, 04-01-1991) 
COI.3S9-a) 

Criteria for Allotment of LPG Agency and 
Petrol Pwnps 
(Deb. 7, Vol. XIII, OS.,O 1-1991) 
CoI,220-22 

Development ofKbadi Industry 
(Deb. 6. Vol. XIII. 07-01-1991) 
COL 136 

Electricity Bills offiESU 
(Deb. 9, Vol. XIII, 10-01-1991). 
CoLI5%O 

Funds for the Maintenance of Ram 
Swaroop T.B. Hospital 
(Deb. 3, Vol. XIIl, 02-01-1991) 
Col 231 

Installation of Telephones Meters 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col. 75-78 

Need to iDtroduce a direct Express Train 
ftom Delhi to Kotdwara and provide 
other facilities at Kotdwara Railway 
Station 
(Deb. 3, Vol. XIII, 0,2-01-1991) 
Col. 866 

SC/ST Officials in Railways Board! 
Northern Railway 
(Deb. 7, Vol. XIII, 01-01-1991) 
COL 219 

Tenure of Cbairman-cum-Managing 
Directorof'Hinduslan Sambbar Salt Ltd. 
(Deb. 6, Vol. XIII, 07-0]-]991) 
Col. 232-33 

Pal, Dr. Debi Prosad 

Continued Rise in Price of Essential 
Conunodities in 1heCounlly(DUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 921 

Dengue Fever in caJcutta 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 431 

DiP 'fiImluk Rail Line 
(Deb. 9, Vol. XIII, ]0-0]-1991) 
Col. 3]0 

Disapproval of the Finance (Second 
AIIIeIJdment) 0rdinaJK:e and Taxation 
Laws(~Bill-CoDsid. and 
Pass 
(Deb. 9, Vol. XIII, 10-01-199]) 
Col. 627-33 

Failure of Govenunftt to uphold 
provisioaa of nadl Sc:becluIe of the 
Constitution (AM) 
(Deb. 8. Vol. XIII, 09-01-199]) 
Col. 523-27 

Haldia Petrochemical Project 
(Deb. 7, Vol. XIII, OS-01-1991) 
Col. 192-93 
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Kashmir Mip1mts 
(Deb. 8. Vol. XIII, 09-01-1991) 
CoI.I9S-97 

Power Supply in Calcutta fiom Bhutan 
(Deb. 9, Vol. XIII, 10-0) -1991 ) 
Col. 201 

Shiftina of Offices ofGovemmentlPublic 
Sector Undertakinp OUtside De1bi 
(Deb. 3. Vol. XIII. 02-01-1991) 
Col. 26 

SuiHtandard drugs in CGHS DIspeosInes 
(Deb. 3, Vol. XIII. 02-01-1"1) 
Col 286 

Sick Indusbial Units in West Benpl 
(Deb. 6, Vol. XIII, 07-01-1991) Pal,SlariRupcbaad 
CoL9I-96 Bofors ContnICt 

Pal, Sltri M.S. 
Conversion oflCasbipur-~ Line 

(Deb. 7, Vol. XIII, 01-01-1991) 
CaLlOS 

(Deb. 8, Vol. XIII, 09-0J-1991) 
Col. 29-30 

customs Aid 
(Deb. S, Vol. XIII. 04-01-1991) 
Co1.29S-96 

Disabled Pel'SOlll (Rehabilitation and . .. •. 
Welfare) Bill by Sbri UUam Rathod _ I Decrease m Exploration Activities of 
Consid. and W'dhdntwn I CJNGC 
(Deb. 2, yol. XIII. 21-12-1990) ~~~.'. Vol. XIII, 10-01-1991) 
ColS04-0S 

.. . Demand8Dd SupplyofPelroleum Products 
Need to briIIgeatire UUraIdIaadregiooof (Deb. 9, Vol. Xlii. 10-01-1991) 

Uttar Pradesh within the ambit of Col. 24 
MandaI Commission (MUIt.377) 
(Deb. 6. Vol. XIll. 07-01-1991) 
CotSS7 

Resolution 1&: Measures to protect the 
interests of Fanners (R.elo.) -
W'dbdrawn 
(Deb. 5, Vol. XIII. 04-01-1991) 
CotS2S-27 

ItestrictiononCtsb hymentofD.A. 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 11) 

Setting up of Low Power Doordanhan 
relay station in Okhalkancla and 
Ruchpur. U.P. 
(Deb. 6, Vol. XIlI, 07-01-1991) 
Col. 142 

Settin& up ofRclay StMiODl ill U.P. 

Diversion of Borrowed Funds by large 
Corporate Bodies 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 5O-S I 

Ram Janam Bhoomi-Babri Mesjid DiJpute 
(Deb. I, Vol. XIII, 09-01-1991) 
Col.349-SO 

Reinstatement of dismissed Railway 
Employees 
(Deb. 9, Vol. XIII. 10-01-t991) 
CoJ.470-72 

Review ofmdustrial Poticy 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL455-S6 

Scrapping ofHaldia Plaat 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col.34-3S 

World BankAuiltaDee. to '_..&:_ (Deb. 8, Vol. XIII, 09-01-1991) -
Col. 135 (Deb. 2, Vol. XIII, 28-12-1990) 

Col. 211 
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Paadey, Prot Veda ~.dl 
Cleaning of , Ganga' 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col 96 

Development of Tourism 
(Deb. I, Vol. XIII, 27-12-1990) 
CoJ.I68 

Haksar Committee Report on National 
Akademies and National School of 
Dnaa 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 192· 

ImpJementation of MandaI Commission 
Rec:ommendations 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.SS-a) 

Income Tax Outstanding against Film SIars 
(Deb. 2, Vol. XlII, 28-12-1990) 
CoJ.279 

Introduction of New Trains 
(Deb. 7, Vol. XlJI, 08-01-1991) 
CoJ.230-32 

Master Plan of Delhi 
(Deb. 3, Vol. XIII, 02-0 I -199 I) 
CoL 430 

Misleading Advertisement regarding sale 
ofclotbes 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 172-73 

Modernisation of Mines in Bihar 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 283 

Pakistan Prime Minister's reiteration of 
Support SeCessionists in J&K 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 281 

Pending Cases of Swatantrata Sainik 
Samman Pension from Bihar 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 361-63 

Railway Projects in Bihar 
(Deb. 9, Vol. XIII, 10-QI-1991) 
Col. 277-79 

Regularisation ofUnautborised CoIGn~ 
in Delhi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 721 

Review of loss-Making Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 421-22 

Strike by Employees of Tele-
commODications 
(Deb. I. Vol. XIII, 27-12-1990) 
CoL 373 

Tax Raids 
(Deb. 2, Vol. XIII, 28-12-]990) 
CoL 238 

World Bank Assistance to IDdia 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 211 

PaDdeya, Dr. LumiDanyu 
Bofors Contract 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col 29-30 

Development of Tourism in 
Madhya Pradesh 
(Deb. 1, Vol. XIII. 27-12-1990) 
CoL 390 

Effect of new Opiwn Policy in U.P. and 
Madhya Pradesh 
(Deb. 2, Vol. XIII. 28-12-1990) 
Col. 151 

Effects of Implementation of Sardar 
Sarovar and N~ Sapr Projects 
in Madhya Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.I7B 

EstablisbmentofE.N.a 'JeIevision Unit in 
Madhya Pradesh 
(Deb. I, Vol. XIII, 09-01-1991) 
CoL 311-82 

Expenditure OIl rnaintenaIlc:e of wudand 
helicop~rs . 

. (Deb. 7, Vol. XIII, 01-0'1-1991) 
Col. 406-08 
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ForeipAssistance Received under Social 
Foresby Programme 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 311 

Losses Sutrcred by Vayudoot 
(Deb. 7, Vol. XIII, 08-01 -1991) 
Col. 368-70 

New Telephone Exchanges in Madhya 
Pradesb 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 390 

Uneducated, Matriculates, Graduates and 
Unemployed Persons 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 197-201 

Utilisation of Neemucb Airfield for 
Vayudoot Service 
(Deb. 7, Vol. XIII, 08-01-1991) 
Collos-06 

v.c.cieI ofSCIST in Kendriya Vadyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 802 

~::~ Offices of R.N. I. in Pani,ShriRmNanyaa 

(Deb. I, Vol. XIII, 09-01-1991) RecalibratiOIl ofAuto-R.icksUw Mcta'I 
Col 382-13 (Deb. 4, Vol. xm. 03-01-1991) 

Outstanding dues of Madhya Pradesh Col.193-94 
Electricity Board against coal Mines Jlevisioo of Conveyance.AUowace 
(Deb. 9, Vol. XIII, 10-01-1991) I (Det.. S, Vol. XIII, 84-01-1991) 
Col. 229 Col. 1""'1 

Pay Scales of Music Teachers ofKV and 
Navodaya VJdyaJaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 110 

Prevention of AIDS 

Teacbers on Deputation in Delbi 
Administration 
(Deb. 3, Vol. XIII, 02-01-1991) 
ColSOO 

Paaja, SlariAjit 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 767 Allocation for Projecls in West BeDpl 

Promotioas in CcmcIIlCorpcnlioaof lDdia 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 383-84 

RmewaJ ofExport House Certifk:ates 
(Deb. S, Vol. XIII, 04-01-1991) 
CoLl23-24 

Setting up of Industries in Madbya 
Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 312 

Tbreat by All India KeDdriya VtdyaIaya 
Teacher Association 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 476 

T.V. Studio in Bhopal 
(Deb. 6, Vol. XI1I, 07-01-1991) 
Col. 236 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 436-40 

Continued Rise in Price of Esseotial 
Calmodities in die CouoIIy (DUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 896 

Disapproval of ReseA<e Bd of India 
(Amendment) Ordinance, 1990; 
Reserve Bank of India (Ameodment) 
Bill and Reserve Bank of India 
(Amendment) Bill, As Passed by 
Rajya Sabha-Consid. and Pass 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.60J..09 

EkaIakDi-8a1urg Railway LiDc (E.R.) 
(Deb. 9, Vol. Xlii. 10-01-1991) 
Col 11-12 
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Foreign Exchange Reserves PBteI,Dr.A.K. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 7 

Power Generation Capacity of 
West Bengal 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 199-200 

Puwan, Sbri ebbedi 
Broadcasting of Hindi News Bulletins 

from AIR 
(Deb. 6, Vol. XIII, 07-01-]991) 
Col. 422-23 

Committee on Paper Laid on the TabIe-
Fourth Report and Minutes-Presented 
(Deb. 2, Vol. XIIJ, 21-12-1990) 
Col 404 

LTC Encashment in Public Undertakinp 
under the Depar1meDt of Fertilizers 
(Deb. 4, Vol. XIII, 03-01-] 99 1) 
Col 177-78 

Memo submiUed by All India Trade Union 
Federation 
(Deb. 8, Vol. XIII, 09-01-]991) 
CoI.249-SO 

Conversion of Parliament House 
Telepbone Exchange in Electronic 
Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.4SO 

Declaration of West Coast Canal as 
NationalWaterway5 
(Deb. 4, Vol. XIII, 03-01-1991) 
Coli 1-12 

Development ofTomism in States 
(Deb. I, Vol. XIII, 27-12-1990) 
Col2S1 

Expenditure incurred on Ministers' 
Bungalows 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.71S 

Extra WorkAllowmce 
(Deb. 8, Vol. XIII, 09-01-1991) 
COI.64-6S 

Loss of Tourist Trade due to DisturbaDccs 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 74 

Price ofCcment 
(Deb. 6, Vol. XIII, 07-01-1991) MooeyLauDdcriD&hckdiDSildtim 
CoL237..w (Deb. 2, Vol. XIII, 21-12-1990) 

Projects on HBJ Pipeline 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 199-202 

Sale ofForpd Court Paper in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 457 

Strike by NIItiooaI Council for Cemeat mel 
Buildin& MaIerial 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 261 

Strike in Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 

Survey on KaJazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.SIO 

CoL 361 
Pending Cases and VlCIIDCies of Judges 

in Supreme Court IIIId High Courts 
(Deh. 2, Vol. XIII, 21-12-1990) 
CoL 217 

Pollution Level in Gap IDd Ymuma 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 112-13 

Production of Major Crops 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 447 

Recommendations of Expert Committee 
on Excellence in Postal Services 
(Deb. I, Vol. XIII, 27-12-1990) 
'CoL479 
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Standing Committee on Exclusionl 
Inclusion of Drugs 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 31-32 

Tidal Baerg)' Prospec:ts in Gujarat 

Natural Gas throu&b Pipeline .in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 139-40 

New Intematioual Airport in Guj_ 
(Deb. 9. Vol. XIII, 10-01-1991) 
Col 404 (Deb. 9, Vol. XIIl, 10-01-1991) 

Col. 394-95 Patel,Sbrl V ....... trao 

Patel, SIIrl CbaDdresh 

Central Sc:heme for 1M Welfare of Women 

New Deposit Sc:beme for NRIs 
(Deb. 2, Vol. XIIl, 21-12-1990) 
Col. 159 

and Children in Gujarat htida" Shri aamestnrar 
(Deb. 6, Vol. XlII. 01-01-1991) 
Col. 160-70 Broadcasting of Hindi News Bulletins 

tromAIR 
Gujarat High Court Bench in Saurasldra I (Deb. 6, Vol. XIll, 07-01-1991) 

Region Col. 4~23 
(Deb. 2, Vol. XIII, 28-12-1990) Capac:ityofPowerPIants 
ColIBO (Deb. 9, Vol. XIII, 10-01-1991) 

Labour Ministers Conferenc:e Co1.190-91 
(Deb. B. Vol. XIII, 09-01-1991) CapitatioBFcesinMedicalColJeges 
Col. 350-56 (Deb. 3, Vol. XIII, 02-01-1991) 

LPG Connec:tions in Jamnagar 
(Deb. 7, Vol. XIII, OB-OI-1991) 
Col 172-73 

Opening of Educ:ational InstitutioDS in 
Jamnapr 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 291 

Ration Allowance to Delhi Police 
Personnel 
(Deb. 6, Vol. XIII, 01-01-1991) 
Col 273-74 

TelecomnnuUcation Facilities in Gujarat 
(Deb. I, Vol. XIIl, 27-12-1990) 
CoI.16~ 

Telephone Adalat 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.B5-B7 

Patel, Shri Mapnbbai ManJbluti 
Kelkar Committee OIl NaturatGu 

(Deb. 7; Vol. XIII. 08-01-1991) 
ColB3 

CoL 288 
Financ:ial PertbnnaDce of NEFRadNER 

(Deb. 7, Vol. XIII, 08-01-1991) 
Coli 07.()1} 

Issue of ~ Postal s.mps 
Oft Hob Science Collep.1Ddore 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col 176 

Kashmiri Mip1lDtS 
(Deb. 8, Vol. XIII,09-01-1991) 
Col 195-97 

Policy Reprding Dec:lmtion of Holidays 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 249-52 

Ram Janam Bhoorni Dispute 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 146 

Patil, ShrlBaJuaheb Vlkbe 
Acquisition of Land for K.K. Ranp in 

Rahuri and Parnet Tehsils of 
Ahrnodnapr District 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 204-0S 
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Additional Coaches in 
Panchavati Express 

100 III 002 Satyagraha by Rubber Growers 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 469-70 

Control of Water PoUution 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 103 

~ntrolof~o~s 

(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 190 

Export of Spices 
(Deb. S, Vol. XIII, 04-01-1991) 
O>L24-28 

Export of Sugar 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 373 

(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 252 

Stoppage of Goa Express and Kamataka 
Express at Belapur 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 469 

Sugar Decontrol 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 637 

Target for Coffee Export 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 275 

Uruguay Round of GATT Negotiations 
(SNQ) 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 28-34 

Foreign ~issionaries in India 
(Deb. 6, Vol. XIII, 07-01-1991) Patil,SbriPrakasbbapuVuantrao 
Col. 186-87 Concession to Vanaspati Industry 

Grants to Duccan Sugar Institute, Pune 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 637 

Group Insurance Scheme for Fishermen 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 251 

Harnessing of alternative energy sources 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 199-200 

Incentives to Sugar Mills 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 636 

Price of Sugarcane 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 638 

Reported Approach by ULFA to 
United Nations 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 138-39 

(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 249 

Diploma Programmes in Computer 
Applications in Hindi 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 20()..() 1 

Induction of A-320 Airbus for Domestic 
Flights 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.S6-58 

Oilseeds Production 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 186 

Patil, Sbrl Shivnj V. 
Committee on Private ~ember's Bill and 

Resolutions - Eleventh Report -
Presented ii ~inutes - laid 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 462 

Patil, Sbrl Yasbwantrao 
Review of National Policy on Education Action Against ULFA 

(Deb. 3, Vol. XIII, 02-01-1991) . (Deb. 8, Vol. XIII, 09-01.19(1) 
Col. 199 Col. 159-61 
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Agmment with UK OIl Tarorism 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL IS7 

Baliapal National Test Range 
(Dob. I, Vol. XIII,09-01-1991) 
CoLIS9 

Campaign tbr FuelCoascmdion by DAVP 
(Deb. B, Vol. XIIl. 09-01-1991) 
CoLI22-24 . 

Losses su1fercd by Vayudoot 
(Deb. 7, Vol. XIII, 01-01-1991) 
CoL 368-70 

Merger ofMTNL into Tclec:ommunication 
Commission 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 179 

NlUDber of Persons Killed in J&K in 
Terrorists VIOlence 
(Deb. I, Vol. XIII, 09-01-1991) 

Cooswnption of Petrol and Diesel Col. 399-400 
(Deb. 9, Vol. XIII, 10-01-1991) NumberofPersonskillediDPuojab 
Col 3 11-16 (Deb. 8, Vol. XlIl, 09-01-1991) 

Development of Agriculture Sector in Col. 163-70 
Punjab 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 127-28 

Divorce Cases pe:ndiaa in DeJbj Courts 
(Deb. 2, Vol. XIII, 28-]2-1990) 
CoL31S 

DTC Buses cIarnapd cluria&AIIti MaadaI 
CommissiOll.ApatioD 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 279 

External Debt 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col21S 

Indians Evacuated fiom Gulf Countries 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 299 

Indo-Soviet Joint Scientific Expedition 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 235-36 

IndustriaJ Policy 
(Deb. 6, Vol. XIII, 07-01 •. 1991) 
CoL 121·22 

Loss due to Agitation and Ca:ellation to 
Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 496-97 

Loss due to grotIIIdinJ of A-320 Airbuses 
(Deb. 9, Vol. ~IU, 10-01-1991) 
Col 419-1D 

PInel for Power Projem Clearance 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 309 

Pantry Cars for Trains 
(Deb. 7, Vol. XIII, OB-01-1991) 
Col.S9-60 

PaSlCOler Steamer Service between 
Bombay and Goa 
(Deb. I. Vol. XIII, 27-12-1990) 
CoLS46 

Pilferap ofTelepholle Cables 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 109-10 

Project ExpoI1S 
(Deb. S, Vol. XIII, 04-01-1991) 
CoLSI 

Review oflmpott and Export Policy 
(Dob. 2, Vol. Xlii, 2B-12-1990) 
Col. 273 

Schools Housed in Tents 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.2S7 

Seizure ofOold at Delhi Airport 
(Deb. S, Vol. XIII. 04-01-1991) 
CoI.1!T1 

ShiftiDa of Directorate of Wheat Research 
toKamaJ 
(Deb. 4, Vol. XIII, 03-01-1991) 
Collli 
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Strike in Super 8alar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 

Tnde with Germany 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.296-97 

yatri Niwas at Bombay 

Shiksha Karmi 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 230 

Utilisation of Tourist Potentialities in 
Orissa 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 223 

(Deb. 7, Vol. XIII, 08-01-1991) Poojary,ShriJaDanIIuma 
CoL 268 

Pata.lk, Slari Sivaji 

Cuttack Doordarshan Kendra 
(Deb. 8, Vol. XIII, 09-01- I 991) 
CoL201-m 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Shri Uttam Rathod-
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 493 

Establishment of a Shipyard at Paradip 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 42 1-22 

Fishing in Chilka Lake, Orissa 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 114 

Irregularities in Modernisation ofRSP 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 176 

Khurda Road-Bolangir Railway Line 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL22S-26 

Non-Payment of Honorarium to Village 
Health Guides in Orissa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 800 

Rail Line from Haridaspur to Paradeep 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 154 

Rural Health Workers 
(Deb. 3, Vol. XIII, 02-01-1991). 
Col. 604 

Allocation for 20-Point Programme in 
Kamataka 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 93-94 

Ban 00 Playing of a Song from a Film Titled 
Indira 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 429-30 

Charges for Catering Service in Rajdhani 
Express 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 381-82 

Construction of Buildings for Post Offices 
inKamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.2S8 

Demand and Supply ofPettolemn Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 23 

Demands for Supplementary Grants 
(General) 1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 782-88 

Discreet AIDS Tests 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 60S 

Employees Provident Fund Arrears 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 299-300 

Exemption of Export Houses from 
Pre Shipment Inspection 
(Deb. 5. Vol. XIII, 04-01-1991) 
Col. 44-45 
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FWlds for Improvement of Cities 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 773 

ICDS Projects in Kamataka 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col430-31 

Production of Pulses 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 476 

Refund of Excise Duty to Manufacturers 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 19· 

Irrigation Projects of KamaIaka Pending Rivers Identified forCbning in K.amataka 
withUnionGovemment I (Deb. 2, Vol. XIII, 28-12-1990) 
(Deb. t, Vol. XIII, 27-12-1990) I Col.283 
Col2S9 I Sri Lankan Tamil Refugees 

Land to Societies in Pappankalan I (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 3, Vol. XIII, 02-01-1991) Col. 319 
Col. 609 

Linking of District Headquarters by SID 
inKamataka 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL 91 

1.TIE Smuggling Arms 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 110-11 

Movement of Rail Traffic: IJue to Shortage 
of Petroleum 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoLSI-S2 

Panthic CommiUee Code of Conduct for 
Journalists in Punjab 
(Deb. 6, Vol. XIII, 07-01-19~1) 
Col. 333-34 

Pending Cases and Vacancies of Judges 
in Supreme Cowt and High Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 217 

Pilferage ofClUde frOftl Pipelines 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 143-44 

PriceIndex 
(Deb.S, Vol. XIII, 04-01-1991) 
CoL31S 

Primary Health Ceutm in K.amataka 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 243 

Water Supply in Vasant Vthar 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.7W. 

PokIukbe, Slu'l SUDtaram 

Abandon of Exploratory WeU in Bombay 
High 
(Deb. 9, Vol. XI1I, 10-01-1991) 
CoI.34S-49 

Absorption of Vigilaoce Officers by Air 
India and IndianAirlines 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 44-45 

Credit Card Business by Banks 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 241-43 

Dues Against Iraq 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 299-300 

EtRcts of Using Plastic Water Bottles 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col 717 

Enqulrics into EKape ofUnder1rials from 
TibarJail 
(Deb. 8, Vol. X III , 09-01-1991) 
Col.2S9-aI 

Forcip Excbanae Lou due to Red 1ipe 
(Deb. S, Vol. XIIl, 04-01-1991) 
Col. 62 
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Foreign Exchange Reserves 
(Deb. 2, Vol. XIII. 28-12-1990) 
Col 203 

Growing size of Pakistani Anny 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 231-32 

Hawala Transactions 
(Deb. 5, Vol. XIII. 04-01-1991) 
Col 355 

Maharashtra-Kamataka Border Dispute 
(Deb. 6, Vol. XIII, 07·01-1991) 
CoL 35-36 

National PoUution Control Piau 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 66 

Oil Swap-Ties with Developed Countries 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 141 

Impact of Computerised Reservation Outcome oflndo-Pak Foreign Secretaries 
System Level Talks 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. I, Vol. X III , 27-12-1990) 
Col. 27()'71 Col. 73 

Import of Oil fromAngola 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col298-99 

Increase in Wholesale Price Index and 
Formulae to Provide Relief to Workers 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 437-38 

India's Debacle in BeijingAsian Games 
(Deb. 3, Vol. XIII, 02-01- I 991) 
Col. 762 

India's Stand at Uruguay Round ofGATf 
Negotiations 
(Deb. 2, Vol. XIII, 28- 12-1990) 
Col28S 

Indian Monsoon will go off-course a 
News-item Captioned 
(Deb. 6, Vol. XIIl. 07-01-1991) 
CoL 295-96 

Iraq's Offer of Oil 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 471 

bTadiation ofPotalOCS, Onions and Spices 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.292-9S 

LivablcCitics 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 261 

Pu's NuclcarCapability 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col449-SO 

Pakistan Prime Minister's reiteration of 
Support Secessionists in J&K 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 281 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 767 

Pricing of Tyres 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 86-37 

Production of Vanaspati and Import of 
Edible Oils 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 761 

Recommendations of High Powered 
CommiItec on Property Tax Rcfonns 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 26().6S 

Revamping of Public Sector Banks 
(Deb. 2, Vol. XIII, 28-12-"1990) 
Col23S 

Sale and Purcbase of Shares by Financial 
Institutions and Mutual Funds 
(Deb. 5, Vol. XIII. 04-01-1991) 

. Col243~~~ 
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Sharing of Revenue among Departments 
of Telecommunications, Videsh 
Sanchar Nigam Ltd. and MTNL 
(Deb. 4, Vol. XIII, 03-0 I -1991) 
Col 257-60 

Shipment of Food Supplies to Kuwait 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 182 

Talks between the Prime Ministers of India 
and Pakistan at Male 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 309 

Terrorist Activities of J&K Militants 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 466 

Trade Deficit 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 287 

Underwater Exploration aDd Excavation of 
Dwadc:a 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col2fJ6J17 

Development of Pilgrim Centres in Uttar 
Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 402-05 

Disneyland Project in Haryana 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 88 

Economic Situation ofSAARC Countries 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 207 

Enhancement of the Duration of AIR and 
T.V. Progr.Wid 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 389 

Exports and Imports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 206 

Number of Persons Idlled in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 163-70 

Pending Cases and Vacancies of Judges 
in Supreme Cowt and Hip Courts 

World Bank Loan for All India Financial (Deb. 2, Vol. XIII, 28-12- 1 990) 
Institutions Col. 217 
(Deb. 5, Vol. XIII, 04-01-1991) PowerStatiOllinSaiempurinU.P. 
Col. 24445 (Deb. 7, Vol. XIII, 08-01-1991) 

PndhaDi,ShriK. Col.lJ6-17 
Need to restore sleeper coaches in 

passenger train running between 
Kottavalasa and Bailadila (MUR 377) 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.S90 

Pramanik, SbriRadbIka Raaju 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.462~ 

Procurement of Food grains 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 293 

Public Liability Insuranc:e BiIl-Consid. Production of Foodgiains 
(Deb. 5, Vol. XIII, 04-01-1991) (Deb. I, Vol. XIII, 27-12-1990) 
Col 507-09 Col. 503 

Pnsad, Sbri Hari Knval 
AccidentS in Mines 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col 458 

Chitauni-Bagha Bridge 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 494-95 

Recruitment for RPF 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 203-12 

Reduction of Prices of Agricultural 
Equipmentl and Fertilisers 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.40~ 
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Setting up of Agricultural Researcb 
Institute in Deoria District 
(Deb. 4, Vol. XIII, 03-01-199]) 
Col. 95-96 

Setting up of Thermal Power Plants in Uttar 
Pradesh 
(Deb. 9, Vol. X 111 , 10-01-1991) 
Col495-96 

Tree Plantation 
(Deb. 2, Vol. XIII, 21-12-] 990) 
Col. 37 

Waiver of Fanners ' Loans 

IDdians S1randed at Iraq-Turkey Border 
(Deb. I, Vol. XIII, 27-]2-]990) 
CoI.2BO 

Losses in TAFCO 
(Deb. 6, Vol. XIII, 07-01-199 1) 
Col. 103-04 

Losses Suffered by NTC (U.P.) 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 760 

Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIII, 08-01-19.91) 
Col. 368-70 

(Deb. S, Vol. XIII, 04-01-1991) NewAgricult1nlPoIicy 
Col. 193-94 (Deb. I, Vol. XIII, 27-12-1990) 

Winding up ofBBIl CoI.2IZ 
(Deb. 2, Vol. XIII, 28- I 2-1990) News Item "Currenc:y Seized at Airport" 
Col 39 (Deb. 2, Vol. XIII, 28-12-1990) 

Prasad, Sbri V. Sreeaivasa 
Commission on Bonded Labour 

(Deb. I, Vol. XIII, 09-01-1991) 
CoL 363 

Col. 163 
PakisIaD Prime Minister's reiteration of 

Support Sec:essioaists in J and K 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 281 

Conference on Fire Safety Palace on Wheels in South 
(Deb. 8, Vol. XIII, 09-01-19911 (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 66-67 Col. 310 

Development of Tourist Spots ia 
Kamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
Col3S 

Pauki Thermal Power Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 139 

Power sbortap in Soutbem Region 
Donations for Admission in Deihl School (Deb. 7, Vol. XIII, 08-01-1991) 

(Deb. 3, Vol. XIII, 02-01-1991) Col404-05 
Col21S 

Economic Policy 
(Deb. 2, Vol. XlII, 21-12-1990) 
CoL 271 

FWlCtioning ofESI Orpnisation in Uttar 
Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 298-99 

Housing u an Industry 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.7S9 

Price ofPeb'Ol and Diesel 
(Deb. 9, Vol. XIlI, 10-01-1991) 
Col.wi2~ 

Private Sector Participation in Power 
Gcneratioo 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 49S-S06 

Production in Ordnance Factories, 
UUar Pradesh 

. (Deb. 6, Vol. XIII, 07-01-1991) 
Col, 297-98 
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Review oflmport and Export Policy 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 273 

Review of loss-Making Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 421-22 

Scarcity of Fertilizer 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 283 

Setting up of Pig Iron Plants 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 23940 

Sick Units 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I06-07 

Trade with Iraq 
(Deb. 5, Vol. XIII, 04-01-1991) 
ColS8-59 

Unauthorised Construction in Kanpur 
Cantonment Area 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 299 

World Bank Assisted Power Projects 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.~72 

Prem Pradeep. Shrl 
Upgradation of extra Departmental 

Sub-Post Office at Deepoagar 
(Deb. 4. Vol. XIII, 03-01-1991) 
Col. 73-74 

Puroblt, Sbri Banwarilal 

Conversion of Nagpur Telephone 
Exchange into Electronic Exchange 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 113-14 

Exploration ofTungstcn in Nagpur 
lOeb. 2, Vol. XIII, 28-12-1990) 
Col. 123 

Export of Cotton Bales 
(Deb. 3, Vol. XlIl, 02-01-1991) 
Colf:ll9 

Export Oriented Units in UAE 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 184 

Fire in NTC Mill, Nagpur 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 455 

Import ofPbosphoric Acid and Ammonia 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.417 

Improvement in Postal Services 
(Deb. I. Vol. XlII, 27-12-1990) 
Col 460 

Pakistan Prime Minister's reiteration of 
Support Secessionists in J&K 
(Deb. I, Vol. XIIJ, 27-12-1990) 
Col 281 

Programmes for the Welfare of Women 
and Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co14IO-11 

Protection of Orange Crop from Pests 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col41S-16 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
COI.349-SO 

Search ofMilitaots by Army in J&J( 
(Deb. a, Vol. XIII, 09-01-1991) 
Col 221-22 

Setting up of Development Boards in 
Backward Regions 
(Deb. a, Vol. XIII, 09-01-1991) 
Co1336-37 

Shortage of Petrol and Diesel to 
Maharasbtra 
(Deb. 9, Vol. XIII, '0-01-1991) 
Col 229-30 

Shortage of Telephone Exchange 
Equipmems 
(Deb. I, Vol. XIIl, 27-12-1990) 
Col 59 



NAME INDEX 241 

Speeding up of Irrigation Projects I Loans Advanced in Madhya Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col 416 CollOS-1O 

Stepping Up On-Shore Oil Exploration 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. »-31 

Steps to Boost Exports 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 289 

Submission of Docwncnts by VHP and 
BMAC 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 221-22 

Talks with Pakistan of Closing oITraining 
Centres for Militants 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 459 

Trade with Soviet Union 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.3TI 

Yamuna Action Plan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 397 

Rap.vji, Shri 
Allotment of Petrol Pumps and LPG 

Agencies in Madhya Pradesh 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 164-65 

Cancellation of Trains Passing Through 
Uttar Pradesh 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 229 

Cleaning ofBctwa River 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 179 

Disapproval of the Finance (Second 
Amendment) Ordinance and Taxation 
Laws 
(Amendment) Bill-Consid. and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Cot. 623-27 

Overstay of Pakistanis 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 244-46 

Policy Regarding Declaration ofHoJidays 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 249-52 

Ration Allowance to Delhi Police 
Personnel 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 273-74 

Supply of Petroleum Products to Madhya 
Pradesh 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 181-84 

Supply of Sugar to MP, UP and Haryana 
etc. 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 285 

Suspension of Trains on the Occasion of 
KarSeva 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 213-19 

Waiver of Farmers' Loans 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 193-94 

Water Pollution due to Orient Paper Mill 
in Shahdol District of M.P. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 21 

Ram, Sbri Ram Lal 
Allotment of Contracts of Stalls to 

Unemployed Graduates 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 237-38 

Allotment ofDining/Pantry Car Contracts 
on Northern Railway 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 45-46 
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Assistance to Handicraft Workers 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 610 

BlackMoney 
(Deb. S, Vol. XIII, 04-01-1991) 
Col88-90 

Constitution (Amendment) Bill 
(Amendment of Articles 341 and 342 
by Sbri Ram La} Rabi-Consid. 
(Deb. 2, Vol. XIII, 28-12-1990) 
ColS22-24 

Construction of Tubewells in Uttar 
Pradesh with World Bank Assistance 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 60-01 

Decrease in Agriculture Production due 
to increase in Prices of Chemical 
F ertiJisers 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 270-71 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Sbri Uttam Rathod-
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoLS0S-07 

Losses Suffered by Nationalised Banks 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL4S 

Need to set up Sugar Mill in Sidhauli Tebsil, 
District Sitapur, Uttar Pradesh 
(MUR3n) 
(Deb. I, Vol. XIII, 09-01-1991) 
ColS94 

Oilseeds Produc:tion 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. JI6 

Riot in Tihar Jail 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col40I~ 

Rai, SUi Kalp N ... 
Atrocities on SCs and STs 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col 376-84 

Defusing Tension in GulfRegion 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 73 

Direct train from Bombay/Madru to 
Chopan in U.P. 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col 376 

Equal Pay for Equal Work 
(Deb. 8, Vol. XIII, 09-01-1991) Import of Oil 
Col 218-19 (Deb. 9, Vol. XlII, 10-01-1991) 

Government Agencies and Contract to 
Unemployed Graduates 
(Deb. 6, Vol. XIII, 07-01-!991) 
CoL 119 

Improvement ofMikb Cattle 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 397 

Increasing the Depth of Rivers to Check 
Floods 
(Deb. I, Vol. XIII, 27-12-1990) 
Col39S 

CoL249-~ 

Indo-Pak Talks on BUateral RelatiODs at 
Political Level 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 354 

Loss of Teaching Hours due to 8andbs 
and Student Agitations 
(Deb. 3, Vol. XIII, 02-0 J -1991) 
Col lOS 

Meeting of Inter-State Couocil 
(Deb. 8, Vol. XIII, 09-0 J - J 991) 
CoUI Loan to SCslSTs Setting up Industries 

(Deb. 2, Vol. XIlI, 28-12-1990) New division atCbopan in U.P. 
CoJ.242 (Deb. 7, Vol. XIII, 01-01-1991) 

CoL37S 
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Raids on Premises ofMaruti Dealers 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 160 

Ram Janm Bhoorni-Babrl Masjid Dispute 

Centrally Protected Monuments in 
Rajasthan 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 437 

(Deb. 8, Vol. XIII, 09-01-1991) EconomicPo1icy 
CoI.349-SO (Deb. 2, Vol. XIII, 28-12-1990) 

Rehabilitation of N.C.L. Oustees CoL 271 
(Deb. 7, Vol. XIII, 08-01-1991) Foreign Aided Irrigation Projects 
Col 37-38 (Deb. 4, Vol. XIII, 03-01-1991) 

Revenue Collections from Direct and Col. 164-66 
Indirect Taxes Formula for Central Assistance 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 8, Vo!. XIII, 09-01-1991) 
Col. 114 COL3SUO 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 211 

Rai, Shri M. RamaDaa 
Chief Election Commissioner and other 

Election Commissioners (Conditions of 
Service) Bill-Consid. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 612-15 

Communal Riot Prone Districts 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 433 

Need for a hill highway from Kasargod to 
Trivandrum in Kerala (MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 867 

Rajdev SiDah. Shri 
Working ofFPS in Delhi 

(Deb. 3, Vol. XlII. 02-01-1991) 
Col 232 

Raje, Shrimati VasaDdhara 
Additional Air Services to Udaipur and 

Other Cities 
(Deb. 7, Vol. X Ill, 08-01-1991) 
Col. 33-34 

Indo-Pak Talks on Bilateral Relations at 
Political Level 
(Deb. I, Vol. X III , 27-12-1990) 
Col. 334 

Integrated Child Development Services 
Projects 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 10-16 

Japanese Aid to Develop Places of 
Buddhist Interest 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 36 

Marine Collaborations 
(Deb. 8, Vol. X III , 09-01-1991) 
Col 328-29 

Modernisation and Execution of Coal 
Projects in Eighth Plan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 488-9 1 

National Housing Policy 
(Deb. 3, Vol. Xlii, 02-01-1991) 
COU15 

No Industry Districts in Rajasthan 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 27-28 

Central Investment in Rajasthan Pollution of Ground Water in Rajasthan 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. S, Vol. xm, 04-01-1990 
Col. 346-65 . Col. 207~ 
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Preservation ofWl1d Life Raju, Sbri M.M. PaDam 
(Deb. 2, Vol. XIII, 28-12-1990) Development ofKakinada Station 
CoL 174 (Deb. 7, Vol. XIII, 08-01-1991) 

Proguwmes Cordle Welfin ofWomcn and CoL 222-23 
Cbildn:n 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 410-1 , 

Proposal to Set up Petrol-Cbemical 
Industry in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 492 

Relations with Pakistan 
(Deb. I, Vol. XIJI, 27-12-1990) 
CoL 331 

Setting up of Pig Iron Plants 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 239-40 

Tack Renewal in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 491-92 

Train Accidents 
(Deb. 9, Vol. XIII, .10-01-1991) 
CoL492.JJ4 

Unemployed Persons Ilcgistered with the 
Employment Excbanges 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL365-66 

Rajawarl, SluiBIati Baava 
Integrated Clild Development Services 

Projects 
(Deb. 6, Vol. XlII, 07-01-1991) 
CoLIS 

Raju, SIui Bh. VIj8yabmar 
Financial Assistance to KVI Board, 

Andbra Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 248 

Proposal to Start Institute of Medical 
Science Andbra Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 503 

Disapproval of the Finance (Second 
Amendment) Ordinance and Taxation 
Laws (Amendment) Bill-Consid. and 
Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 63742 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 419-20 

Need to iDsIaI a bigh Power-TV Tnmsmitter 
at Annavaram in East Godavari district. 
Andhra Pradesh (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 555-56 

New Satellite Series -GRAMSAT 
(Deb. 6, Vol. XIlI, 07-01-1991) 
Col. 19 

Number ofFlights Carried Out fix" Bringing 
Indians from Gulf Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 34345 

Prevention of AIDS 
(Deb. 3, Vol. XlII, 02-01-1991) 
CoL 767 

Replacement of Wooden Sleepers 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoLI53-S4 

Setting up of a TV TrlD5mirter at 
Annavaram in Andhra Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 233-34 

Uranium Reserves inA.P. and Megha1aya 
(Deb. 8, Vol. XIIl, 09-01-1991) 
Col. 129-30 

Vikram Project 
(Deb. 4, Vol. XIII, 03-01 .. 1991) 
Col 35-36 
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Raju, Shrimati Uma Gajapatbi 
Need to set-up an AnunonialUrea plant in 
An~a~d~h~37~ 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 6()6.()7 

Rajner Siagb, Sbri 

Applications for Freedom Fighters 
Pension 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.4S6-60 

CBI Raids on Government and Public 
Undertakings Officials 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 175-92 

Concession to Blind and Physically 
Handicapped Persons for Telephone 
Connections 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 99 

Construction ofIFFCO Aonla Project 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 110 

Consmnption of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Colli 1-16 

Decrease in Demand of Petroleum 
Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 497-98 

Manufacture of Concrete Sleepers in 
Railway WOIbhop, Bareilly 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 146 

Need to start Vayudoot air servic~ from 
Faridpur, Distt. Bareilly, Uttar Pradesh 
(MUR3~ 

(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 612-13 

Opening of Bank Branches in 
Uttar Pradesh 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 274 

Persons Killed and Properties Damaged 
by Terrorists 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL4I3 

Setting up of Heavy Water Plant in Aonla 
District 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 18.S-86 

Setting up of Magnesite Factory in 
Pithoragb 
(Deb. 5, Vol. XIII,.04-01-1991) 
Col. 302 .. 03 

Telephone Facility to Gram Pancbayats 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 475 

Donations for Admission in Delhi School Trade with Japan 
(Deb. 3, Vol. XIII, 02-01-1991) (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 215 CoL 301-02 

Expansion of Aonla Project Rakesh, Sbri R.N. 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL412-13 

Grievances of Group • B' Railway Officers 
(Deb. 9, Vol. XIII, 10-DI-1991) 
Col. 195-96 

Loans Advanced under Self EmpJoyment 
Scheme 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 57-58 

Ban on Advertisement of Pan MasaIa and 
Cigarettes 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 512 

CantOlDJlalts (Amendmatt) BiU-Consid. 
and Pass 
(Deb. 2, Vol. XITI, 21-12-1990) 
Col. 464 
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Cell for Expeditious Disposal of LOaD 
Applications of Women EntJepleneurs 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 323 

Death ofFemale Children 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 174-10 

Delay in supply of LPG Refills 
(Deb. 7, Vol. XIII, 01-01-1991) 
CoL22-28 

Dewlopmc:ntofSmall and Medium Towns 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL31S 

DTC Buses Damaged DuringAnti MandaI 
CommissionAgitatioD 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 279 

Fire at Kadamparal power station in 
Madras 
(Deb. 7, Vol. XIII, 01-01-1991) 
CoL 386 

Foreign Secretary's VISit to Washington 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLS9 

Harnessing ofTidal Energy 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 362-63 

Industrial Growth 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.412-J3 

Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 368-70 

Misuse Charges Claimed fi'om Bbartiya 
KalaKendra 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 499 

New Telephone Connections in 
Mabaruhtra and Uttar Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.276 

Newsitem Captioned "Khadi Shramic: 
Majduri Mei Vriddbi J"';" 
(Deb. 6, Vol. XIll. 07-01-1991) 
Col.414-IS 

Oil Exploration by Foreign Companies 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.317-19 

Price ofPeCroland Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 462-64 

Promotion of Tomism in Uttar Pradesh 
and Malwashtra 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 112-90 

Proposed Employment Opportunities 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.413-14 

Seizure of Gold at DelhiAirpcxt 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 297 

Trade Talks with Japan 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 160 

Ram Babu,ShriA.G S. 
High Court at Madras (Eslablisbmcat of a 

permanent Bench at Madw'aI) Bill by 
SbriA.a S. Ram BIbu-1JIt. 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 476 

Opening of CGHS Dispensaries in 
Nand Nagri and Shalimar Baab 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 311 

Ram SIIpr,5IIri 
Cues Disposed ofby Principal bench of 

CAT 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 191-92 

Manufactw-e ofFircworb 
(Deb. I, Vol. XIII, 09-01-1991) 
Col.211 
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Overcharging by Some Petrol pumps 
Dealers in Delhi 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 393 

Passenger Amenities at New Delhi Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 1-7 

Ram Sapr, Shri (Saidpur) 
Abandon of Exj>loratory Well in Bombay 

High 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 348-49 

Cases Disposed of by Supreme Court and 
High Courts 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 185-92 

Conunercial Activities in Residential Units 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 431 

Conversion of Telephone Exchanges into 
Electronics 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 450 

Motor Insurance Claims 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 284 

Need to provide electricity and diesel in 
the country particularly in Eastern 
Uttar Pradesh (MUR 371) 
(Deb. 6, Vol. Xlii, 07-01-1991) 
Col. 556-57 

Performances ofNationalised Banks 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 239 

Pollution Checks on Vehicles in Delhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 89-90 

Production of Bank Accounts/Pass Books 
to Income Tax Authorities 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 384-85 

Rate of Interest on Amount in Savings 
Bank Accounts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 121 

Road Accidents 
(Deb. 1, Vol. XIII, 27-12-1990) 

Director Tax Collection Col. 451 
(Deb. 5, Vol. XIII, 04-01-1991) SeizureofFDRsFromMarutiDealers 
CoI.386-87 (Deb. 5, Vol. XIII, 04-01-1991) 

Expansion of Private Sector Banks CoL 13741 
(Deb. 5, Vol. Xlii, 04-01-1991) RamSajiwan,Sbri 
Col. 385-86 

Installation and Shifting Charges of 
Telephone Connections in Delhi 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 204 

Lack of Planning in Procurement of 
Computer System 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 449 

Malpractices in Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 408-10 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill-Consid. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 61 5-16 

Recommendations of Committee on 
Pending Cases in courts 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 195-99 

Subsidy for Purchase of Tractors 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 9 
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R.m ...... ndnm, ShriMuDappaBy 
Action Against ULFA 

(Deb. 8, Vol. XlII, 09-01-1991) 
CoL 1S9-{;1 

Coffee Prices 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 119-20 

Female Infanticide 
(Deb. 6, Vol. XlII, 07-01-199]) 
Col. ]44 

Flaring ofNatural Gas 
(Deb. 9, Vol. XIII, 10-0]-1991) 
Col. I9&-99 

Freedom Fighter Applications from Kemla 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 135-36 

Harnessing ofTida! Energy 
(Deb. 7, Vol. XIII, 08-0]-]991) 
CoL 362-63 

Import of Rubber 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 64 

Population of Elephants 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 363 

Power Generation in Eighth Plan 
(Deb. 7, Vol. XIII, 08-01-]991) 
Col. I ()6..Q7 

Power Projects During Eighth Plan 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 149 

Production and Consumption of 
Petrolemn Produc:t.'I 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 471-84 

Reduction of rice quota ofKeraIa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 383 

Reduction ofRiu Quota ofWcst BcngaJ 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 460 

RehabiJitation ofOulfEvacuees 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 437-38 

KeraIa High Court Bcncb at Trivandrum Setting up of Cashew Board 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 2, Vol. XIII, 28-12-] 990) 
CoL 9S CoL 350 

Konk:an Railway Project 
(Deb. 9, Vol. X tIl , ]0-01-1991) 
Col. 140-41 

Need to reconsider the decision to import 
coconut oil from Sri Lanka (MUR 377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 869 

Number ofFlights Carried Out ill Bringing 
Indians from GulfCoun1rics 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 343-45 

Operation of Air-Bus to Calicut 
(Deb. 9, Vol. XIII, 10-01-1991) 
ColI89-90 

Pepper Export 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.3S3 

Strike by Employees of 
Telecommunications 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 373 

Tourism in Kashmir Valley 
(Deb. 1, Vol. Xlii, 27-12-1990) 
CoL 37 

Ramamarthy, Shri K. 
Complaints Against LPG AgoncieJin 

Outer Delhi 
(Deb. 7, Vol. XIlI. 08-01-1991) 
CoL) 16 

Head Offices of Contra I Public 
Undertakinp in Delhi 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 281-86 
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Implementation of Agricult1U'al and Rural 
Debt Relief Scheme 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 228-32 

National Highways (Amendment) Bill by 
Shri K. Ramamurthy -Int. 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 475 

One Family one Post (in Government 
Service) Bill by Sbri K. RamamW1hy-
Int. 
(Deb. 2, Vol. XIII, 28-12~ 1990) 
Col. 473 

Group Accountability Concept 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 77 

Handing over of certain Tele-
communication Services to Private 
Sector 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL417-18 

Introduction of Acupuncture System 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 621 

Opening of a New University in Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 

Public Offices (Fixation of Public Holidays Col. 724 
and Working Hours) bill by Shri K. Out of Turn Allotment of Government 
Ramamurthy-InL Accommodation to Posts and 
(Deb. 2, Vol. XIII, 28-12-1990) TeJegraph Employees 
Col. 474 (Deb. I, Vol. XIII, 27-12-1990) 

SettlementwitbJMTbyMMTC Col. 141 
(Deb. 5, Vol. XIII, 04-01-1991) PriaPreferencetotheSSIsector 
CoI.l~5 (Deb. 7, Vol. XIII, 08.-01-1991) 

Ramcslnnar Pnud, Sllri 
Cases Presented before MRTPC 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 295 

Communal Situation in the Countly aDd 
Government faillR to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XlII, 27-12-1990) 
Col. 718 

Destruction of Paddy Crops by Pests in 
Ba. 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. ISS 

FERA Violation by Industrialists and 
Exporters 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col3~S8 

Foreign Drug units 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.411-12 

Col. 143 

Reinstatement of dismissed Railway 
Employees 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 470-72 

Review ofIndustriai Policy 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI..4SS-~ 

Settiftg up of Industries in Bhojpur, Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoLlI0 

Shittift& of Car Shed from Arrah 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 151-52 

Unknown Disease Among Cattle in Bihar 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 59-60 

Use of Ac:upllllCture System 
(Deb. 3, Vol. XIIl, 02-01-1991) 
CoL 247 
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Working" tiving Condition for Women 
Worken, 
(Deb. 6, Vol. XIII, 07.01-1991) 
CoI.41S.16 

World Bank Assiltaoce te India 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 21 1 

Raaa, Slari Kubinlll ChIIabildas 
Assistance for Development of Tourism 

inGuj.at 
(Deb. 4, Vol. xm, 03-01-1991) 
ColS8 

Ban on New Recntitmcnls and Opening 
of New Post Ofikes 
(Deb. 4, YoI-. XIII, 03-01-1991) 
Col. 40 1-02 

Conversion of Railway Lines 
(Deb. 9, Vol. xm, IO-01-1991) 
Col 347-48 • 

D' ,Iasd Project in Haryana 
(De_. 4, Vol. XIII, 03-01-1991) 
CoL 88 

Excise Duty on Man-Made Fabrics 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.1ts . 

Foreign Post OffiCe in Sural 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 266 

Gas-Based Power Station at Gandhar 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 405 

HPT on hills of Pavagadh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 137 

Microwave Linkage to Ahmedabad and 
Rajkot 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.6s.66 

Natural Gas from Bombay to Pipavav 
Landfall Point 
(Deb. 9, Vol. XIJI, 10-01-1991) 
Col. 347 

New International Abport in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 404 

New Railways DivisioDi 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 37-38 

New Rajdbani Express from Bombay to 
Delhi 
(Deb. 7, Vol. XIII, 08-01-199l) 

.. Col. 163-64 
Review of Urban Land (Cellini and 

Regulation) Act 
(Dob. 3, Vol. XIlI, 02-01-1991) 
Col. 120 

Salt Cess Faad 
(Deb. I, Vol. XIII, 09-01-1991) 
Col31U9 

Seaina up ofC-Dot Telephoae Excbanps 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 212 

Sob-Oftiee of ControJJer of Imports and 
Expods 
(Deb. S, Vol. XIlI, 04-01-1991) 
Col 329 

Textile Modernisation Fund 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 459 

Ranp. Prof. N.G 
Chief Election Conunissioner and other 

Election Commissioners (Conditions of 
Service) BilI-Consid. 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col.6()9..12 

OepIoymentofAnny in Jammu & Kashmir 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.2S-26 

Resolution Re: Measum to protect tile 
interests of Farmers (Relo.)-
Withdrawn 
(Deb. S, Vol. Xlii, 04-01-1991) 
ColS17-21 
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Statutory Resolution Re.: Approval of 
Proclamation in respect of Goa 
(Deb. 3, Vol. XIII, 02-0' 1-1991) 
Col. 886 

Rao, Shri J. Cbokka 
Allotment of Funds to Andhra Pradesh 

for Railway Safety 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 171 

Amount due to Andhra Pradesh Under 
Family Welfure Programme 
(Deb. 3, Vol. XIII, 0'2-01-1991) 
Col. 798 

Amount Released to States Out of Central 
Road Fund 
(Deb. I, Vol. XIII, 27-12-1990') 
Col. 562 

Cold Storage Unit at Hyderabad Airport 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 379-80 

Need for improvement Quality and SIIa 
ofECrV 
(Deb. 6, Vol. XIII, 07-0'1-1991) 
Co1.l20-21 

Nonns for Construction of Road Under 
Inter State or Economic Importance 
Programme 
(Deb. I, Vol. XIH, 27-12-1990) 
Col. 158 

Nonns for Telecasting Regional Films on 
Sunday on National Network 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 126-29 

Operation of Air Bus A-32O' 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 40-42 

Petrochemical Projects at Visakhapatnam 
(Deb. 7, Vol. XIII, 08-0' 1-1991) 
Col. 347 

Construction of Roads in Andhra Pradesh Price Index 
(Deb. 4, Vol. XIII, 0'3-01-1991) (Deb. 5, Vol. XIII, 04-0'1-1991) 
Col. 154-62 Col. 315 

Cost of Living Index 
(Deb. 5, Vol. XIJI, 0'4-0' 1-1991) 
Col. 320' 

Employment to oustees of Krishna and 
Godavari Project 
(Deb. 7, Vol. XIII, 0'8-0' 1-1991) 
CoI.378-79 

Family Planning Drive 
(Deb. 3, Vol. XIII, 0'2-0'1-1991) 
Col. 799 

Loss Due to Agitation and Cancellation 
of Trains 
(Deb. 9, Vol. XIII, 10'-0'1-1991) 
Col. 496-97 

L1TE SmugglingAnns 
(Deb. 6, Vol. XIII, 0'7-0'1-1991) 
CoL 110-11 

Minor Irrigation Projects. Andhra Pradesh 
(Deb. S, Vol. XIII, 0'4-0' 1-1991) 
Col. 316 

Privatisation of Non-Conventional 
Sources of Energy 
(Deb. 7, Vol. XIII, 0'8-0' 1-1991) 
Co1.377-78 

Recovery of Bank Loans 
(Deb. 5, Vol. XIII, 0'4-0'1-1991) 
CoI.3I4-15 

Reinstatement of dismissed Railway 
Employees 
(Deb. 9, Vol. XIII, 10'-01-1991) 
Col. 470-72 

Rise in Sale Price of Rationed Wheat and 
Sugar 
(Deb. 3, Vol. XIII, 0'2-0'1-1991) 
Col. 800 

School Health Programme in 
Andhra Pradesh 
(Deb. 3, Vol. XIII. 0'2-0'1-1991) 
Col. 798 
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Selection Procedure for Bank Claks 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 147 

RaG, SIui K. S. 

Adhemx:e of Reservation Policy 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col ]86-87 

Danmdand SupplyofPmoJe.DProducb 
(Deb. 9, Vol. XIIl, ]0-01-1991) 
Col 23-24 

EkaIIIIdri-BaJurgbat Railway Line (E.R.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 13-14 

Expenditure on Bofors IJlvestigations 
(Deb. I, Vol. XIII, 09-01-1991) 
Col. 104..(J5 

ExpoItofRiDe 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 73 

Integrated Olild Developmeat Services 
Projeas 
(Deb. 6, Vol. XlIl, 07-01-1991) 
Col. IS 

NIUonaIHigbway Briqes Damaged by 
FIoodsICyclones in Andbra Pradesh 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 1]-82 

Production Target of ClL 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 104-06 

Public Liability Insurance BiI1-Consid. 
(Deb. S, Vol. XIII, 04-01-]991) 
Col. 498-504 

RecommeadationofDbaooa Committee 
(Deb. 6, Vol. XIII, 07-01-]991) 
Col117-1S 

Separate 80md for DeveIopmmt ofTrans-
YamunaAml 
(Deb. 3, Vol. XIII, 02-01- J 991) 
Colm 

Shifting of Industries from Walled City 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.SI9 

Rao, SItri R. Gudu 

AIIegcd Multi Crore Rupee Tax Evasion 
Racket 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 97 

Committee to Review the Pepsi Project 
(Deb. 3, Vol. XIII, 02-0] -1991) 
Col. 464 

Growing size of Pakistani Army 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col 231-32 

Meeting of World Tourism Organisation 
in Goa 
(Deb. 4, Vol. XIII, 03-0]-1991) 
Col 12-13 

Number ofPenons KiUcd in Punjab 
(Deb. I, Vol. XIII, 09-01-(991) 
CoL 163-70 

Ram J_BMomi-Bebri MasjidDilpulc 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL349-SO 

Reintroduaion of A-320 Air Buses 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoLSI-S3 

Shifting ofDircctorate ofWhc:at Research 
toKamaJ 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoLlIl 

Talks between !he Prime MinUsers oflDdia 
and Pakistan at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 309 

World Bank Assistance for Indian 
Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.13B-39 
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Rao, Sbri V. Krishna 

Accidents on National Highways 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL283-94 

Aid for Silk Production 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoJ.26I· 

Cardamom Production 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 348 

Charges Against Officers of C.S.D. 
Bombay 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 133-34 

Coffee Export 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 94 

Conversion ofMiraj-BangaJore Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 187-88 

Exponers Registered with the Trade 
Development Authority 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 288-89 

Floating of Bonds for Irrigation Projects 
inKamataka 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 287-88 

Ideutification of New Travel Circuits 
(Deb. 4, Vol. Xlii, 03-01-1991) 
CoI.I9-2S 

Increase in Bogies In Karnataka Express 
(Deb. 7, Vol. XIII. 08-01-1991) 
Col. 221-22 

LPG terminals at Kandia and Mangalon: 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 372 ... 73 

Oil Refineries at Kamal and Manplore 
(Deb. 7, Vol. XlII, 08-01-1991) 
CoL 36()..61 

Proposal to Levy Fee on National 
Highways 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 295 

Reservation of Seats in Parliament and 
State Legislatures for Poor 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 46 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoLI~ 

R.ole of Coast Guard 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 140-41 

Strike by Employees of 
Tel=Hnmunicatioos 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 373 

Strike in Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 

Telecast of' Aotim Raja' on Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 148 

Telecast on Serial BibleIJCIWI Christ on 
Doordarsban 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 420 

Ratltava, Sltri N.J. 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-Third 
Report-Presented 
(Deb. 8, Vol. XIII, 09-01-1991) 
ColS81 
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Rathod, Sbri Ultam 
Amended Analysis oflmported Eye Drops 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 255 

Cases of Evasion ofDutiesffaxes 
(Deb. 2, Vol. XIJI, 28-12-1990) 

Narmada Sapr Project 
(Deb. I, Vol. XIII, 27-]2-1990) 
Col 395 

Passenger Amenities at New Delhi Station 
(Deb. 9, Vol. X III , 10-01-1991) 
Col. 5 

Col. 340 Pollution Level in Delhi 

Decrease in Demand of Petroleum 
Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 497-98 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Sbri Uttam Ratbod -
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoI.478,518-22 

Employment Generation in Private Sector 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 203-04 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 29 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIU, 10-01-1991) 
Col. 462-64 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
C01.349-SO 

RBI Guidelines for Opening of Letters of 
Credit 
(Deb. 5, Vol. XI1I, 04-01-1991) 
Col. 158-59 

Resolution Re. Measures to protect the 
Export of Farm Products interests of Farmers (Relo.) -

(Deb. 2, Vol. XIII, 28-12-1990) Withdrawn 
Col. 211 (Deb. 5, Vol. XIII, 0.-01-1991) 

Finalisation ofEightb Five Year Plan CoL 53841 
(Deb. 8, Vol. XIII, 09-01-1991) SbipmcntofFoodSuppliestoKuwait 
Col. 363-64 (Deb. 1, Vol. XIII, 27-12-1990) 

Formula for Central Assistance 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 353-60 

Import of Drug Intermediates for 
Manufacture of Anti T.B. Drugs 
(Deb. 7, Vol. XlII, 08-01-1991) 
Col. 148 

Loss Due to Agitation and Cancellation 
ofTrains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 496-97 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 419-20 

Col. 182 
Statutory Resolution Re.: Approval of 

Proclamation in resped of Goa 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col88S 

Ratbor, Dr. BUpan 0-
Pay Scale of Hindi Translators 

(Deb. S. Vol. XIII, 04-01-1991) 
Col. 136-37 

Raw • ., Prot Rasa smp 
AirCcntres and DooIdarsban Keodras in 

Rajasthan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 4()6.()7 
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Bisalpur Project of Rajasthan 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 277-78 

Broadcast and Telecast of Programmes in 
Sanskrit 
(Deb. 6, Vol. XIIl, 07-01-1991) 
CoI.408-09 

Cantonments (Amendment) Bill -
Consid. and Pass 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 466 

Cases Disposed ofhy Supreme Court and 
High Courts 
(Deb. 5, Vol. Xlll, 04-01-1991) 
CoL 185-92 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIII, 10-01--)991) 
CoL 419-20 

Need to dcclareAjmcr district ofRajastban 
.. an industrially backward district 

(MUR377) 
(pcb. 10, Vol. XIU, 11-01-1991) 
~106 . 

Oil and Gas Exploration in Rajasthan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Cot 144-46 

Palace 0& Wheel Trains ". (Deb. t, Vol. XIII, 08-01-1991) 
CoI.135-~ 

Power Requittgncnt in Rajasthan 
(Deb. 7, ~1. XIII, 08-01-1991) 
CoL224-2S t-

Conversion of Ahmedabad-Delhi Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 246 Production of Foodgrains 

Diplomatic Relations with Foreign 
Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 276-77 

Disabled Persons (Rehabilitation and 
Welfare) Bill by Shri Uttam Rathod-
Consid. and Wilhdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoLS01.()2 

Fining up YacIncies in Jodhpur aod Jaipur 
Benches of Central Administrative 
Tribunal 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL~ 

Fonnulation ofEightb Five Year Plan 
. (Deb. 6, Vol. XIII, 07-01-1991) 

CoL96-99 

Indian Wool Industry 
(Deb. 3, Vol. Xlii, 02-01-1991) 
CoL 461 

Industrial Development of Rajasthan 
(Deb. 6, Vol. X 111 , 07-01-1991) 
CoL407.()8 

(Deb. 4, Vol. XIII, 03-01-1991) 
0,1.275-77 

Reorganisation of P~Muter Gen~'s 
Oftke in Rajasthan 
(Deb. 4, Vol. XIII, 03-oi-1991) 
CoL 7-9 . . 

Solution of Drinking Water Problem in 
Rajasthan 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 278-79 

Trade with USSR and Germany 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 378-81 

Rawat. Shri Harisb 

Bank Loans in DistrictAlmora 
(Deb. 5, Vol. XIII, 04·01-1991) 
CoL 392-93 

Bureau fax Services 
(Deb. 4, Vol. XIII, 03-0\-1991) 
Col. 439 

Cantonments (Amendment) Bill---
Consid. Illd J'ilSS 
(Deb. 2, \1,)1. X III , 21-12-1990) 
C.o1.452 
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Chief Election Commissioner and other 
EIcctioo CommissioIIcrs(Coaditicm of 
Service) Bill-CODSid. and Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col,SI~12 

Diftil:ulties ofForIDigbdies Pub6sbed from 
Rural AreasISmalI Towns 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col 432-33 

Disapproval of Reserve Bank of India 
(Amendment) Ordinance, 1990; 
Reserve Bank of India (Amendment) 
B ill and Reserve Bank of India 
(Amendment) Bill, As Passed by 
Rajya Sabba-Consid. and Pus 
(Deb. a. Vol. XlII, 09-01-1991) 
CoI.62S-27 

Electrification of Hilly Areas in 
uuar Pradesh 
(Deb. 7, Vol. XIII. 08-01-(991) 
CoI.S-IO 

Expansion ofAirpons in U.P. 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col, 357 

Expansion of Ranibagh Unit of HMT 
LimiIed 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 161-63 

Foreign Tourists 
(Deb. 4, Vol. XIIt, 03-01-1991) 
CoL 36-38 

Functioning of Doordarsban Keudras in 
U.P. 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 217-20 

Ground Duties to Air Hosteues 
(Deb. 7. Vol. XIlI, 08-01-1991) 
Col. 357-5a 

Handloom Training Centres 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoIA72 

Hydro-Elec:tric Projects ofUttIr Pradesh 
(Deb. 7, Vol. XIII, 01-01-1991) 
CoI.350-S6 

Import of Raw Material 
(Deb. 6. Vol. XIII, 07-01-1991) 
Col. 312-14 

Increasing Daert in Rajlllhan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col 393-94 

Laying ofTnlDsmisaion Line Aloa& with 
DbauIi Gaga Projocls 
(Deb. 5, Vol. XIII, 04-01-(991) 
Col. 141 

I....oss due to grounding of A-320 A.irbuIes 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 419-20 

Losses incurred by the HoIeI Corporatioo 
of India 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col, 351 

Nationalisation of Peericis Gcneral 
FinInc:e and InWllmellt CompIny 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col,2S0 

Need to provide adequate facilities to 
weekly and b1niPdY loc8I MWIpIIpCl' 
(MUR377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 103 

New Telephone Ex"", ar.AInaa 
(Deb. I, Vol. XUI, 27-12-1990) 
Col. 166 

Non Settlemellt of dispute of employees 
ofNABARD(CA) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col550-S2 

Public Can Offices in AImora 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 357 

Rail-Cum-Rolid ReservItion in Hilly Areas 
ofU.P. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 244-45 



NAME INDEX 257 

Resolution Re.,' Places of Religious 
Sipifiamce (Reso.) 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col.564-66 

Service Conditions of Telecom 
Commission Employees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 437-38 

Setting up of Industries in Uttar Pradesh 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.38S-86 

Setting up of Magnelite Factory in 
Pitboraprtl 
(Deb. 5, Vol. XlII, 04-01-1991) 
Col. 302-03 

Sbifting of Central Pulp and Paper 
Researcb Institute 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 43 1-32 

World BankAssistance for Social ForesIIy 
Programme in Uttar PrIdesb 
(Deb. 2, Vol. XIlI, 28-12-1990) 
Col. 374 

Ray. Dr. Sudhir 

Appeal in Syed Modi Murder Cue 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 54 

Dc~ds for Supplementary Grants 
(General) 1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 788-90 

Electrification and Doubling of B8nde1-
Katwa Section 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 415 

New Train Betweeu Delhi and Howrah 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 415 

Sick Tea Gardens in Uttar Pradesh Plan to Expand Tourism 
(Deb. 2, Vol. XlII, 28-12-1990) (Deb. 4, Vol. XlII, 03-01-1991) 
Col 102 Col 448 

STD Facility in all Sub-Divisional 
Headquarters in Hill Areas 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 356 

Supply of Drinking Water in Rural Areas 
of Uttar Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 356 

Talks between the Prime Ministers oflndia 
and Pakistan at Male 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col 309 

Tea Leaves Processing Units in U.P. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 393 

Upgradation of Cities 
(Deb. 2, Vol. XIll, 28-12-1990) 
Col. lSI 

Plans for Oil and Natural Gas ExpIontion 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 41 

Review of Import and Export Poiie}' 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 273 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 211 

Raydtaudlillri, Sltri SucIarDa 

Action against Industrial Houles 
Discbarging Emuenti in Rivers 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.M 

Disneyland Project in Haryana , 
(Deb. 4, Vol. XIII, 03-01-1991) 

. CoLli 
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Statutory Resolution Re.: Approval of 
Proclamation in respect of Goa 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 878 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 211 

Reddy, Sbri R.N. 

Assistance Offered by California Ener&Y 
Commission for Power Plants 
(Deb. 9, Vol. XIII, ·10-01-1991) 
CoJ.416-17 

Declaration of Roads as National 
Highways in Andhra Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 303 

Distribution of Steel Material by BSO of 
SAD.. 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 145-46 

Distribution of Steel Materials by BSO of 
SAIL, New Delhi . 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL2S5-S6 

Irrigation Projects of Andhra Pradesh 
(Deb. I. Vol. XIIl, 27-12-1990) 
CoL 42 

National Housing Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col81S 

Need for a new National Housing Policy 
(MUR377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.SS4-5S 

New Coach Factories 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col416 

Opening of CGHS Dispensaries in Nand 
Nagri and Shalimar Bagh 
(Deb. 3, Vol. XIlI. 02-01-1991) 
Col. 381 

Privatisation of Catering on Railways 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col 42 

Procurement of Indigenous Raw Material 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL254-SS 

Review of Finding of Special Team on 
Drug Companies 
(Deb. 9, Vol. XlII, 10-01-1991) 
Col. 320-22 

Setting up of Family Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 126 

Smuggling Activities in Tamil Nadu 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 382-84 

Utilisation ofNaturaJ Gas 
(Deb. 7. Vol. XIII, 08-01-1991) 
CoL 32-33 

Welfare Schemes for Weaker Sections in 
Andhra Pradesh 
(Deb. 8, Vol. XlII, 09-01-1991) 
Col 192-93 

Reddy, Sbri P. Na .. 
Continued Rise in Prius of Essential 

CammocIibes in 1heCounlry (DUR 193) 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.S32-34 

Linking of Adilabad to Delhi-Nagpur 
Route 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 145-46 

Need to exempt small scale cotton oil 
extraction plants from obtaining 
licences (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 607-08 

Price of Cotton 
(Deb. 3, Vol. XIII, 02-01-1991) 
ColS02 
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Reddy, Sbri Rajamohaa • 

Allocation of Paper to States 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 294 

Allocation to Andhra Pradesh under 
Nehru R07pfYojana 
(Deb. 3, Vol. XIII, 02-01-(991) 
CoI.2S2 

Loss of Life and Property during Anti-
Mandai Commission Agitations 
(Deb. B, Vol. XIII, 09-01-1991) 
COI.46-S2 

Losses Suffered by Vayudoot 
(Deb .. 7, Vol. XIII, 08-01-1991) 
CoL 36B-70 

Number of Persons Killed in Punjab 
(Deb. B, Vol. XIII, 09-01-1991) 

Checkingoflnfil1nltion Col. 163-70 
(Deb. 6, Vol. XIII, 07-01-1991) Oil Drilling inAndhra Pradesh 
CoL41l-12 (Deb. 9, Vol. XIII, 10-01-1991) 

Closure of Establishment by Tea COl3SB-S9 
Companies in Assam 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 319 

Conversion of Manual Telephone 
Exchanges into Electronics in Andhra 
Pradesh 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 123 

Drinking Water Supply Scheme for 
Kanigiri 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 271-72 

Exodus ofMinorities from Bangladesh 
(Deb. B, Vol. XIII, 09-01-1991) 
Col. 436 

Financing of Rural Electrification 
Programme 
(Deb. 7, Vol. XIII, OB-01-1991) 
CaL 281-82 

Heavy Industry in Andbra Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
CaL 222 . 

Items under Essential Commodities Act 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 794 

Loss due to Agitation and Cancellation of 
Trains 
(Deb. 9, Vol. xm, 10-01-1991) 
Col. 496-97 

Power Availability 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.IO-IS 

Private Sector Participation in Power 
Generation 
(Deb. 9, Vol. XIII, ~0-01-1991) 
CoL498-S06 

Programmes for the Welfilre of Women and 
Children 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoUIO-II 

Public Sector Undertakings under MRTP 
Act 
(Deb. 8, Vol. XIII, 09-01-1991) 
CaL 388 

Relations with Pakistan 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 331 

Setting up of Gas based Power Plants in 
Andhra Pradesh 
(Deb. 7, Vol. XIII, OB-OI-1991) 
Col. 123-28 

Setting up of Legislative Council in 
Anclmi Prad~ 
(Deb·. 2, ~1. XIIl, 2B-U-1990) 
CoL69 . 

Setting up of Power Projects in Andbra 
Pradesh .\ 

. (Deb. 7, Vol. XIII, 08-01-1~91) 
Col. 274-81 
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SmugtingActivities in Tamil Nadu 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 312-84 

rndians Evacuated from Gulf Countries 
(Deb. I, Vol. XIII, 27-12-1990) 
Col, 299 

Supply of Coal to Vijayawada Thermal INSAndImIo 
PowerStatioa (Deb. _, Vol. XIII, 09-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoL36S 
CoI.I~SI 

Reddy, Sllri v.s. RajMeldlar 

Alleged Accusation by Pakistan High 
Commission in India 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 322 

AsIeameDt of Indian Economy 
(Deb. 2, Vol. XIII, 21-12-1990) 
ColI2S 

Cle8nmc:e of'UddaamlArea Project uader 
ARWSP 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoLS6 

Ecology Observation Station 
(Deb. 2, Vol. XIII, 21- I 2- I 990) 
Col. 300 

Electrification of Vijayawada 
VIIIkhapMnam Line 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 196 

ForeitJt Exclwnp Reaervea 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col 300 

Functioning ofNatioaal CommissiOn for 
Scheduled Castes and Scheduled 
Tribes 
(Deb. I, Vol. XIII, 09-01-1991) 
Col. 62 

Impact ofOulfCrilis 011 Tnde Gap 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 299 

bnposiDoa ofGulfSurcbIrp 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 298 

India's net.:ie in BeijiD&Asillll GImes 
(Deb. 3, Vol. XIII. 02-01-1991) 
CoL 762 

Kalpekkam Fast BreeclerTest Reactor 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 241 

Liberalisation Schemes to AtIract Penip 
InvesImeDt 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 343-76 

Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col, 368-70 

MadrasArom8tic: Project 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 442-43 

NatioaaI Commission 011 Population 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 294 

New AgricuIIural Policy 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 2&2 

Nwnber ofFligbls carried out fOr briIJcio& 
Indians &om Gulf Countries 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 343-45 

Position of Edible Oils in the Country 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 322 

Power Plants at Ibrahimpatnam and 
Muddanur (A.P.) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 44 1-42 

Sea Food Export 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 142-45 

Shonalc of Telephooe Exchange 
Equipmr:nts 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 59 
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White Paper on Situation in Kashmir, 
Punjab and Assam 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 364 

Roy. SbriA.K. 
Atomic Energy Production 

(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 34149 

Average Ash Pen:entage of Washeries 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 146-47 

Need to re-instate the victimised Railway 
Employees (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 99 

Number of Anus Recovered in Assam, 
Punjab and J&K 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 438-52 

Number of Persons Killed in J&:K in 
Tenitorists Violence 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 399-400 

Canalisation Policy for Export of Mica Number of Persons Killed in Punjab 
(Deb. 2, Vol. XIII, 28-12-1990) (Deb. 8, Vol. XIII, 0'-01-1991) 
Col. 275 CoLl63-70 

Closed Industrial Units 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 206-16 

Continued Rise in Prices of Essential 
CommodiIies in 1he Country (OUR 193) 
(Deb. 7, Vol. X III , 08-01-1991) 
Col. 534-37 

Cost of Production at Bokaro Steel Plant 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 77-82 

Demand and Production of Mica 
(Deb. 2, Vol. XlII, 28-12-1990) 
CoL 194 

Performance by Sindri Unit of Fertilizer 
Corporation of India 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 112 

Performance ofBCCL 
(Deb. 7, Vol. XlII, 81-11-1991) 
CoL 81-83 

Perfonnaace of Captive Power Plant of 
Sindri UnitofF.Cl. 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 264 

PerfOl1ll8DCC of Fertilizer Corporation of 
India 
(Deb. 1, Vol. XIII, 27-12-1990) 

Durgavati Barrage Project Col. 467 
(Deb. 4, Vol. XIII, 03-01-1991) PerformanceofMlTCO 
Col. 263 (Deb. 2, Vol. XIII, 28-12-1990) 

Elections in Punjab, Jammu and Kashmir CoL 197 
and Assam Posts of Class II Officers 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
Col. 29 Col. 297 

Facilitiesl Amenities to Members of 
Parliament 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 73-16 

Production and ConlllDlption of 
Petrolcwn Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 471-14 

Manpower ofMITCO R&D Division in Mica Industry 
(Deb. 2, Vol. XIII, 28~t2-1990) . (Deb. 2, Vol. XIII, 28-12-1990) 
Col. 275 CoL 63 
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Reinstatement of Dismissed Railway Vigyan Jadla 
Employees (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 9, Vo!. XIII, 10-01-1991) 
Col47().72 

Renovation ofSindri Unit ofFCl 
(Deb. 4, Vol. X III , 03-01-1991) 
Col. 262-63 

Research in Science and Technology 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 112-14 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
ColI96-97 

Scientists and Research Officers in 
Hindustan FertilizerCorporation, Sindri 
(Deb. I, Vol. XIIl, 27-12-1990) 
Col 469 

Service to Dependents of Deceased 
Employees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 436 

Situation in Punjab (OUR 193) 
(Deb. 10, Vol. XIIl, 11-01-1991) 
Col 209-14 

Statutory Resolution reo Approval of 
Presidential Proc:I8mation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 74347 

Col. 441-43 
Roy,SlarlHa ......... 
Bi-partlte Wage Agreements in Coal 

Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 34-36 

Frequency of Asansol Barddhaman LocaII 
Passenger Trains 
(Deb. 9, yol. XIlI, 10-01-1991) 
Col34S 

Investment by Australia in Coal Minin& 
Industry 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL34s-47 

Modcmiution ofllSCO 
(Deb. 2, Vol. XIII, -28-12-1990) 
CollI 

Pacbp widlACC-Babcok Limited 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 297-98 

Revitalisation ofBhIIrat Opthalmic Glass 
Limited and Cycle Corporation of India 
LmiIed 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 109 

Role ofECL in Industrial Development 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 47-48 

TTE/Coach Conductor for each Rail 
Compartment 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 298 

Transport Permit to Ex-servic:emen Roypndaaa, SlartA ... , 
(Deb. 6, Vol. XIIl, 07-01-1991) Decisionstakendurin&Oct.-Nov.,I990 
Col. 297 (Deb. 2, Vol. xm, 28-12-1990) 

Col. 1M 
Unauthorised Occupation of Quarters of 

FCI at Sindri 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.6~ 

FERA Viplatioll by Industrialists and 
Exponm 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 356-.58 
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Investment by Public Financial 
InstitutioDs iJf Haldia Petrochemical 
Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 119 

Outcome ofSAARC Summit at Male 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 337 

Release ofDetenues in Punjab and J&K 
(Deb. 6, Vol. XIIl, 07-01-1991) 
Col.IS9 I 

World Bank Assistance to India 
(Deb. 2, Vol. XIII, 28-12-1990) 
Co1.211 

Sadul, Sbri Dbarmamaa MODdIIyya 
Expansion ofTelccommunication Facilities 

in Maharashtra 
(Deb. I, Vol. XIII, 27-12,1990) 
CoL 189 

Expert Committee on Bodo Issue 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoLJ66.67 

Formula for Central Assistance 
(Deb. 8, Vol. XIII, 09-01-1991) 
COl.3SUO 

India's Debacle in Beij ing Asian Games 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 762 

Production and Export ofHandioom and 
Powerloom 
(Deb. 3, Vol. XIU, 02-01-1991) 
Col. 428 

Production of Films on Communal 
Harmony 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 62-63 

Underground Storage System for Natural 
Gas in Eastern Sector 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL23S 

Sahay, SbriSubodh Kut 
Statutory Resolution Fe: Approval of 

Proclamation in respect of Goa 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 869-72, 892-95 

Sai, Shri A. LanDI 

Ration Allowance to Delhi Police 
Personnel 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 273-74 

Salt, Shri IbnbiDl Sulaimaa 

Communal Situation in the Country and 
Government failure to curb CormnWJal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 710 

Santad, Sbri Abdul 
Jharkhand Issue Allotment ofPetrollDiesel Pumps 

(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
CoL 36~ Col. 173-88 

Loans Advanced for self-Employment Bifurcation of Punjab Wakf Board 
Ventures (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. S, Vol. XIII, 04-01-1991) Co1.125-26 

Col. 2!()..~ I Capacity Utilisation in Steel Plants 
National Development Council MeeliDg (Deb. 2, Vol. XIII, 28-12-1990) 

(Deb. 6, Vol. XIIl, 07-01-1991) Col. 88 
CoI.2SS-S6 

Privatisation of Catering on Railways 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 42 

Conswnption of Petroleum and Petroleum 
Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 162-70 
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CurTeDt Affairs Programmes of AIR and 
Doordanban 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. I ()8.()9 

Expenditure inc:urred on Haj Mission, 
1990 
(Deb. I, Vol. XIII, 27-12-1990) 
ColSS2 

Export and Imports with ESCAP and 
SAARC Region 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 201-04 

Foreign Tourists 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 36-38 

Funds to States under Rural Development 
ProgtalUDe 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 212-S6 

Incnue in Air Fares 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col368-69 

India's Stand III Uf1IIU8Y ROIBI of GAlT 
Neaot*Ions 
(Deb. 2, Vol. XIII, 28-12-1990) 
CollIS 

Indians Evacuated &om GulfCounlnes 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 299 

Issue of Commemorative Postal Stamps 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 143 

Issues DiIaassed by UN CommiuioD on 
Human Rights on Minorities 
(Deb. I, Vol. Xlll, 27-12-1990) 
ColS49 

Kalpakkam Fast Breeder Test Reactor 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 241 

Loss due to grounding of A-320 Airbuses 
(Deb. 9, Vol. XIlI, 10-01-1991) 
Col 419-20 

Number of Militants in Detention in 
Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL43S 

Number of Persons Killed in J&K in 
Terrorists Violence 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col399-«lO 

Number ofPersons Killed in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 163-70 

Number of Persons KiUedI Arrested on 
J&KBorder 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 435-36 

Persons UDder Detention in J&K 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL46S 

ProjedI on Mahanaoda BuiB 
(Deb. 4, Vol. XIII, 03-81-1991) 
CoL 211-12 

Properties Left BebiDd in Gulf Countries 
by IrIcUn E ___ 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 400 

Raw Jute Productioe 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL217 

Rising Intlatioo 
(Deb. 2, Vol. XIII, 28- t 2-1990) 
Col 343 

Survey reprding Migrant Labour 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 434 

Utilisation of Funds under JIIWIIbar Ro:rpr 
Yojana 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 349-70 

s.ayal, Ari MaDik 

Commercial Borrowiop 
(Deb. 5, Vol. XIII, 04-01-1991) 
Co1.3S9-60 
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Losses Suffered by Vayudoot 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 367-70 

ONGCProjectsCIcared 
(Deb. 7. Vol. XIII, 08-01-1991) 
Co1.363~ 

Settlement with JMT by MMTC 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoI.I04-05 

Telephone Connections toAizawl Centre 
of Doordanbeo 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoLI9S-96 

Saroj, Sbri Sarju Pruad 
Flood Affected Villages in Hoshiarpur 

District ofPuqjab 
(Deb. 1. Vol. XIII. 27-12-1990) 
Col. 243 

Streamline the Procedure of 'C' and '0' 
Forms 

Failure of Government to uphold 
provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 520-22 

Formation of Construction Industry 
Development Board 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 339-41 

Irregularity in Award of Iron and Steel 
Contract by Sail Stock Yard Kalamboli, 
NcwBombay 
(Deb. 5, Vol. XIII. 04-01-1991) 
CoL 357-S9 

Irrigation Projects ofMabsrasbanl Pending 
Clearance 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 360-61 

Merger ofUCO Bank. 
(Deb. 2. Vol. XIII, 28-12-1990) 
Col. 98 

(Deb. 3, Vol. XIII, 02-01-1991) Modernisation ofTextileUnilsin Vtdarbba 
Col. 259 (Deb. 3, Vol. XlII, 02-01-1991) 

Satlae, SbriYasaDt 
Cement Prices 

(Deb. 8, Vol. XIII, 09-01- 1 991) 
Col. 331-39 

Commercial Bonowings 
(Deb. 5, Vol. XIlI. 04-01-1991) 
Col. 359-60 

Decision taken at COMlNAC-1ll 
'(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 243 

Development ofTelecomlmmications and 
Postal Services in Vidarbha Region of 
Maharashtra 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL218 

Expansion of Private Sector Banks 
. (Deb. S, Vol. XIII, 04-01-1991). 
CoL385-86 

Col. 754 
New Satellite Series-GRAMSAT 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 18 

New Sugar Licences 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 207 

Recruitment in Central Government 
Offices and Public Undertakings 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col.l()"27 

Report of Court of Enquiry into Airbul 
A-320 Crash at ~gaIore 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 486087 -,"" 

Setting up of Development Boards in 
Backward Regions 
(Deb. 8, Vol. XIII, 09-01-1"0 
Co1336-37 
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Steel Prices 
(Deb. S, Vol. XIII, 04-01-1991) 
Col 111-82 

Supply of Coal to Small Industrial Units 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 242-44 

Thapar-Dupont tie-up 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 122 

Transmission and Distribution Losses 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 189-90 

Satheedevi, Sbrimad 

Widening of Ambit ofFreigbt Equalisation 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col. 173 

Save, Slari Moresbwar 
Award ofCertiticate ofScrvK:e to Indian 

Naval Officers 
(Deb. 4, Vol. XIIl, 03-01-1991) 
Col. 194-95 

Bodo Volunteers 
(Deb. 6, Vol. XIU, 07-01-1991) 
Col. 454 

Migrant Teachers of VlShwa Bharati 
School in Kashmir 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 509 

Need to take action against the 
management and institute a judicial 
probe into· tbe fire accident at 
Mabaruhtra Gas Crackers complex at 
Nagothane in Raigad District, 
Maharashtra (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 611-12 

Permission to private agencies for 
operating Air Thxis 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 358-60 

Public Liability Insurance 8ill - Consid. 
(Deb. 5, Vol. XIII, 04-01-1991) 
ColSI4-1S 

Rehabilitation ofGulfEvacuces 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 436-37 

Transfer of Minority Community 
Employees in 8anks 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 223-24 

Sayeed. SIui p.M. 
Appointment on Compassionate Ground 

inDTC 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLS02 

Conversion ofTclepbone Exchanges into 
Elec:tronic Exc:hanges 
(Deb. 4, Vol. XIU, 03-01-1991) 
CoLI'J9.80 

Ineome from Sword ofTipu Sultan 
(Deb. 8, Vol. XIII, 09-01-1991) 
C.oL91 

Operation of Air 8usA-320 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col 40-42 

Uniformity in Pay Sc:ales and FKUitiel in 
lCAR 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 141 

Waiting list for TransferlShifting of 
Telephone Connectioos in Delhi 
(Deb. 1, Vol. XIII, 27-12-1990) 
CoL SOl 

Sdadia, SIari Mda8vno 
Assistance to Bhopal Gas victims 

(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 193-96 

Cost of Living Index 
(Deb. S, Vol. XIII, 04-01-1991) 
CoL 320 

Creation of Judicial Post of Public 
Defenders for Women 
(Deb. 2. Vol. XIII. 28-12-1990) 
CoL 364 
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D.A. to Public Sector Employees 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 319-24 

Damage Caused by Floods in Gwalior 
Chambal Region 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.4IB-19 

Population ofOBCs 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 361 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 767 

Price of Cement 
ElectrificationofJJ.ColoniesinDelhi (Deb. 6, Vol. XIII, 07-01-1991) 

(Deb. 7, Vol. XIII, 08-01-1991) CoL237-40 

CoL 42 I Refund of Excise Duty to Manuf'actw"erS ' 
Exl:emalDebt (Deb. 2, Vol. XIII, 28-12-1990) 

(Deb. 2, Vol. XIII, 28-12-1990) Col. 19 
CoI.2IS Reservation of Jobs for Women 

FJaringofNaturalGas (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) Col. 360 

CoI.I98-99 Resettlement of Narmada Sagar Project 
Increase in Auto-Rickshaw and Taxi Fares I Oustees 

in Delhi , (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. I, Vol. XIII, 27-12-1990) CoL 274 
CoLSI0 Right to Work 

Literacy Mission (Deb. 6, Vol. XIII, 07-01-1991) 
(Deb. 1, Vol. XIII, 02-01-1991) Col. 196-97 
Col. 244 

LPG Terminals at Kandia and Mangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 372-73 

Setting up of Oil Refinery in Numaligarb, 
Assam 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoI.3BO-BI 

New AgricullW'e Policy Supply of Coal to Cement Industry 
(Deb. I, Vol. XIII, 27-12-1990) (Deb. 7, Vol. XIII, ,08-01-1991) 
CoLSI0 Col. 348-49 

New Fonnula for Implementation of 
Mandai Commission Report 
(Deb. 8, Vol. XIII. 09-01- I 991) 
CoL54-SS 

Package of Economic Measures for J&I{ 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoI.4SS-S7 

PU's Nuclec" Capability 
(Deb. 4, Vol. XlII. 03-0 I -1991) 
CoL 449-$0 

People Bel. Poverty line in RuralIUrban 
Areas 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 242-43 

Supply ofNaturaJ Gas in Bombay 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 380 

Support Price for Farm Produce 
(Deb. I, Vol. XIII, 27-12·1990) 
CoL 38 

Symposium on Emergence of Racism in 
Fiji 
(Deb. I, Vol. XIII, 27-12-1990) 
CoLS09 

Under Invoiced Imports 
(Deb. S, Vol. XIII, 04-01-1991) 

• CoI.IS6-S7 
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u-ployment Problem FinancialAid to Napland 
(Deb. 6, Vol. XIll, 01-01-1991) (Deb. 2, Vol. XIII. 21-12-1990) 
Col. 181-82 Col. 117 

US Aid to Pakistan First Class Raenation Quoca in Dimapur 
(Deb. 4, Vol. Xlii, 03-01-1991) BookiogOffice 
Col.~21 I (Deb. 7, Vol. XIII, 08-01-1991) 

u:. . Wa-I Col t 13 Vllit ofPrime _iDiSter III '-'-' 
(o-b. 4, Vol. XIII, 03-01-1991) Fonnulsl'ions underpric.e control 
Col 90-91 (Deb. 9, Vol. XIlI. 10-01-1991) 

Col. 40'7 w.rId BMk AIIistance to India 
(Deb. 2, Vol. XIlI, 28-12-1990) i Housing Facilities to Officials ofBdof 
Col,21l-12 I India 

(Deb. 5, Vol. XIII, 04-01-1991) 
SeIY ... art KudIi,....... Col.16~7 
Coatinued Rise in Prices of Eaential 

C ••• .,.titicsiDIheCouaay(DUR 193) 
(Deb. 7, Vo1. XIII. 08-01-1991) 
Cel.5S7-SI 

m..1k:atiou of Railway LiRe between 
~ 8Ild C1rincJepW 
(Deb. 7, Vol. XIII, 08-01-1991) 
Coll97~ 

~anSldldllo 

MepI:ioD of Ibvised Pay Scal, of 
, i ce and SterlOgnlpben 
(De1t. 2, Vol. XIIl, 21-12-1990) 
0il7T7 

Chief a.:tioa Commitiioner aDd other 
s.:a.~(Conditionsof 
s..ir:e)B~._Pua 

(Deb. 7, Vol. xm, 0&-01-1991) 
0it.-.e7 

c.tStudy.r~ 1'riIlydJate 
,(Dd.t, Vol. Xm,IO·OI-1991) 
Qt.-

~T hliwlae.£wt ViDKabima 
(Doh. 1, Vol. XIll,27-12-1990) 
ca.71 

f atiaI DnapGlldarfticeCaatroJ 
(Deb . .g~ Vol. XIII, 10-01-1991) 
0il.39 . 

Lack ofFllCllities at Dimapur Airport 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 4CJS.06 

LPG ApIc:ics inKohima_~ 
(Deb. 9, Vol. XIIl, 10-01-1991) 
Cd.407-G1 

'()peniDtofNew POll ()ffica lad 8raDcll 
POll ()ffiQII in N", 
(Deb. I, Vol. XllI, 27-12-199.0) 
Col2i)5 

Pension Scheme for Bank Employees 
(Deb. 2, Vol. Xlii. 28-12-1990) 
ColllS 

Settlement ofNip Political ProbIan 
(Deb. I, Vol. Xm,09-01-1991) 
Col.42S-26 

Speed POtt Service in Kohlma and 
Dimapur dislridsofNaplMd 
(Deb. 1. Vol. XIII. 21-12-1990) 
Col. 472 

StatutoI)' JWoluticm reo Approval of 
Prelidential Procfamatiaa in a.IIIioI 
to se.te of AsIa ... DaaaJMk for 
Supplementary Great_ (A.HIII). 
19lI041 
(Dob. 9, Vol. XIII. 10 .. 01-1991) 
Col.~3 
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Supply of Essential Commodities to 
Nagaland 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 341 

Transmission Equipments of Air, Kohima 
(Deb. 8, Vol. XIII, 09-01-1~9t) 
Col. 194-95 

Sbarma, Sbn Chinnjl LeI 
Consumption of Petrol and Diesel 

(Deb. 9, Vol. XIII, 10-01-1991) 
CoL3I1-16 

Electrification of Trains OD lfOI1benI 
Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 

Writing Off Agrialltural Debt CoL 235-36 
(Deb. 2, Vol. XIII, 28-12-1990) KashmiriMigranu 
CoL 258 (Deb. 8, Vol. XIII, 09-01-1991) 

SeD, ShriAlboke Kumar 
Failure of Government to upbold 

provisions of Tenth Schedule of the 
Constitution (AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 539-42 

Shah, Shri Babubhai Megbji 

Capacity of Utilisation of Milk Powder 
Plants 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 241 

India's Debacle in Beijing Asian Games 
(Deb. 3, Vol. XIII. 02-01~1991) 
CoL 762 

Oil Bxpkntion in KutclI 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.3I5-16 

Sale ofDbara Oil 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 153-54 

Utilisation of Pulping Facility by Paper 
Mills 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 222-24 

.... SlariJeya.tiIIJ VlrdlHdbhal 
CeanlAgricult1ni uniwnitY BilI-Int. 

(Deb. 10, Vol. XIII, 11-01-1991) 
CoL 91 

Coc:onllt DevelopDt.-BoIrd-EJectioD 
(Deb. I. Vol. XIII, 27-12-1990) 
CoI.~ 

ColI9S-97 
New Agricultural ~ IDItibIte -' 

KmIaI 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoLI9B-99 

Number of Militants in Det..u. ia 
Punjab 
(Deb. 8, Vol. Xlii, 09-01-1991) 
CoL 435 

Number of Persona KilMd in 14K in 
Terrorists VlOlcace 
(Deb. B, Vol. XIII. 09-01-1991) 
Col 399-400 

Number ofPenool Killed in Pmjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 163-70 

PrieM of Cement, Edible Oil and PUll 
(Deb .. 3, Vol. xm, 02-01-1991) 
Col 487 

Relief to Kubmiri Migrants 
(Deb. 8, Vol. XlII, 09-01-1991) 
CoL 335-36 

ReqiiaementofBllmbel for AnnedFon. 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col 189 

RUg Inftation 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 343 

Sadej-Vamund." CINl 
(Deb. I, Yol. XIII. 27-12-1990) 
Col. 239 



270 LOKSABHA 

Sharma, Shri Dharm Pal 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill--Consid. and Pass 
(Deb. 7, Vol. XIII, OS-01-1991) 
Col 491-93 

Continued Rise in Prices of Essential 

Benanti Transfen of Land 
(Deb. 4. Vol. XIII. 03-01-1991) 
Col. 385-86 

Capacity Utilisation of Jawbarlal Nehru 
Port 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 384-S5 

Commodities in theCountry(DUR 193) Condition of Labourers in South Eastern 
(Deb. 7, Vol. XlII, 08-01-1991) Coalfiel<bLimited 
CoLS44-46 (Deb. 7, Vol. XIII, OS-01-1991) 

Disapproval of the Jammu and Kashmir I Cot3~37 
Criminal Law (Amendment) Ordinance, Development of Tourist Places in Madhya 
1990 and Jammu and KaWnir Criminal Pradesh 
Law Amendment (Aroending) Bill and (Deb. I. Vol. XIIl, 27-12-1990) 
Demands for Supplementary Grants Col. 546 
(Jammu and Kashmir), 1990-91- Exports and Imports 
Consid. and Pass (Deb. 2. Vol. XIII. 28-12-1990) 
(Deb. 9, Vol. XIII, 10-01-1991) Col. 206 
Col 807-14 

Jammu and Kashmir Appropriation Bill-
Int., Consid. and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 84142 

Shastri, Sbri AaiJ 

Loss in Operation of Trains 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 192 

Sbastri, Shri Kapil Dev 
Continued Rise in Prices of Essential 

Commodities in the Country (OUR 193) 
(Deb. 7, Vol. XIll, 08-01-1991) 
CoL 570 

Need to conduct UPSC Examinations in 
all Indian languages (MUR 377) 
(Deb. 10, Vol. XIII, 1l.01-1991) 
Col. 98 

Fruit Processing Industry in Madhya 
Pradesh 
(Deb. 3. Vol. XIII. 02-01-1991) 
Col. 764 

India's Stand at Uruguay Round of GAIT 
Negotiations 
(Deb. 2, Vol. XIII, 2S-12-1990) 
Col. 285 

Need to set up a bencb of Madhya 
Pradesh High Court in Rewa, Madhya 
Pradesh (MUR 377) 
(Deb. S, Vol. XIII, 09-01-1991) 
Col 595-96 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 196-97 

Rupee Value 
(Deb. 2. Vol. XIII. 28-12-1990) 
Col. 43 

Situation in Punjab (OUR 193) Satna-Rewa RaitwayLine 
(Deb. 10, Vol. XIII, 1l-01-199J) (Deb. 9, Vol. XIfI,10-01-1991) 
CoL 159-62 CoI.3940 

Shastri, Sbri YamuDa Prasad 
Assault on Fonner P.M. Shri V.P. Singb 

(Deb. 8, Vol. xm, 09-01-1991) 
CoL 156-57 

Setting up of Telephone Exchange and 
Sub-Post Oftice at DevitaIab, M.P. 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 165 
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Superfast Train Between Satna and 
Bhopal 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 408 

Transhipment Terminal at Cochinl 
Jawaharlal Nehru Port 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 107 

Water Pollution due to Orient Paper Mill 
in Shahdol District of M.P. 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 17-24 

Shekbada, Sbri GovIndbbai KaaJibhai 
Conversion ofRajkot-VeravaI Line 

(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 171 

Development of Fishery Harbours in 
Gujanlt 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 178-79 

Maximum lnteDsity ofTraftic: ofNational 
Highways 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 241 

Minor Irrigation Schemes on Gujarat 
(Deb. S, Vol. XIII, 04-01-1991) 
Co1.214-18 

Need to secure release of Fisherman of 
Gujarat captured by Pakistan Marine 
Security recently (MUR 377) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col.SS7-S8 

Slaiwanbr. Prot Mabadeo 
Increase in Production of Petroleum 

Products 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL296-97 

Late Running of Trains 

Number of Persons Killed in Punjab 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 163-70 

Passenger Amenities at New Delhi Station 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL8 

Shrivastava, Dr. Shailead ... oatb 
Appointment of Chairman om. V.C. 

(Deb. 7, Vol. XIII. 08-01-1991) 
Col. 198-99 

Ban on Private Courier Services 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 192 

Broadcasting of Hindi News Bulletins 
from AIR 
(Deb. 6, Vol. XIII, 07-01-IQQI) 
CoL 422-23 

CUltural Exchange Programme During 1990 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col.S04 

Export ofSuprto USA aud BEe Countries 
(Deb. S, Vol. XIII, 04-01-1991', 
Col. 222-23 

Gallantry Award to Home Guards 
PersomeI 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col2S7-58 

Malpractices in Railways 
(Dob. 7, Vol. XIII, 08-01-1991) 
CoL 408-10 

National Cultural Policy 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 221 

Public Liability Insurance BiII- Consid. 
and Pass 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 574-75 

(Deb. 7, Vol. XIII, 01-01-1991) Shukla,SbriVldyac:h .... n 
Col234-3S 

NewTrainsonNorlbemmd N.E. Railways 
(Deb. 7, Vol. XllI, 08-01-1991) 
Col 169-70 

Situation arising out of recent 
developnlcftts in Surinam (CA) 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.444-SO 
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Disabled Persons (Rehabilitation and Trade Deficit 
Welfare)BillbyShriUuamRathod- (Deb. 2, Vol. XIII, 28·12·1990) 
Coosid. and Withdrawn Col 287 
(Deb. 2, Vol. XIII, 28-) 2-1990) T .. La . U P and Bihar 

CoI.483,~1 (Deb. 9, Vol. XIII, 10.01-1991) I ransmlSSlon sses In .. 

Finalisatioo ofEigbth Five Year Plan Col. 36-37 
(Deb. 8, Vol. XIII. 09-01-1991) I 
Col. 363-64 Singh, Sbri Pntap 

Identification of Castes for Reservation . Airports with Night Landing Facilities 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 7. Vol. XIII, 08-01-1991) 
Col 172 Col. 307-10 

Joint Coum:il for Vocational Education I Care on Wheels 
(Deb. 3, Vol. XIII, 02-01-1991) I (Deb. 7, Vol. XIII, 08-01-1991) 
Col 382 Col. 131-34 

Maruti Car deaJc:rsbips for unemployed Development of Alternative Sources of 
youths Energy 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. 9, Vol. XlII, 10-01-1991) 
Col 227-28 Col. 299-308 

New Agriculture Policy Development of Places ofPtlgrimage 
(Deb. I, Vol. XIII. 27-12-1990) (Deb. 4, Vol. XIII, 03-0]-1991) 
Col. 5 I 0 Col. 337-42 

Outcome ofSAARC Summit at Male 
(Deb. I, Vol. XIII, 27-12-1990) DevelopmentofSmaJlIlldMediwnTowns 
Col. 337 (Deb. 3, Vol. XIII, 02-01-] 991) 

Co:.ru 
Pending Cases and Vacancies of Judges 

in Supreme Court and High Courts Evaluation ofIRDP 
(Deb. 2. Vol. XIII. 28-12-1990) I (Deb. 4, Vol. XIII, 03-01-1991) 
Col. 217 CoL3OQ-36 

Permission to private agencies for Expm Group on Estimation of Proportion 
operating Air Taxis and Nwnber of Poora 
(Deb. 7, Vol. XIII, 08-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 358-60 Col. 233 

Ram Janam Bboomi-Babri Masjid Dispute Finalisation ofEighth Five Year Plan 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col349-SO Col. 36J.6t 

Re-constitutioo of Telecommunication 
Advisory Committees 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 223 

Remuneration of Persons working in 
Temporary Posts 
(Ileb. 4, Vol. XIII, 03-01-1991) 
Col.298-99 

ISRO's Technology Transfer Sc:heme 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 24445 

Production of Vaoaspati and Import of 
Edible Oils 
(Deb. 3, Vol. XIII, 02·01-1991) 
Col. 761 
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Safe Drinking Water to Problem Villages 
of Bihar 
(Deb. I, Vol. XIII, 27-12-1990), 
Col. 227 

Soviet Credit for Projects in India 
(Deb. 5, Vol. XIlI, 04-01-1991) 
CoL 208-10 

Steel and Mctallndustry 

Dues Outstanding Against the Hindustan 
Samacbar 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 383-85 

Elections to Hindustan Samachar 
Cooperative Society, New Delhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co!.414-15 

(Deb. 2, Vol. XIII, 28-12-1990) Flats to Freedom Fighters 
CoL 176 (Deb. 3, Vol. XIII, 02-01-1991) 

Strike by Employees of Telecom- CoL 247 
munications 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 373 

Singh. Shri Ram Namh 
More Counters for Getting Reimbursement 

of Medical Bills at Super Bazar 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 245 

Payment of Pension to Central 
Government Employees through SBI 
Branches 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 83-84 

Singb. Sbri Ramasbray Pnsad 
Appointment of ClerksnyPists in Indian 

Airlines 
(Deb. 9, Vol. XIII, 10-01-1991) 
Co~42-48 

Authorised Dealers and distributors of 
ECIL TV Sets 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 87·92 

Complaints against Public Sector Banks 
in Bihar 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 321·22 

Disabled Persons (Rehabilitation and 
Welfare) Bill by 8hri Uttam Rathod -
Consid and Withdrawn 
(Deb. 2, Vol. XIII, 28-12·1990) 
Col. 491-92 

Judges of Industrial Courts of Delhi 
(Deb. 8, Vol. XIII, 09-01·1991) 
Col. 133 

Need to include Pun Pun Dargba Project 
in Eighth Five Year Plan (MUR377) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 868 

Need to take steps to provide drinking 
water in Y1Irious regions ofJahanabad, 
Bihar (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 104 

Noise Pollution 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 323 

Opening ofKendriya Vidyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 809 

Pay Scales of Music Teachers ofKV and 
Navodaya Vidyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 810 

Plying of Cycle-Rickshaws in and Around 
Walled City ofDelbi 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 400-01 

Pollution Caused by Bokaro Thermal 
Power Station 
(Deb. 5, Vol. XlII, 04-01-1991) 
Col. 322-23 
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RcwardtolRfimDaatsoflacomeTaund Cantonments (AmeodmeDt) Bill -
Excite Duty Evaders Consid. and Pass 
(Deb. 2. Vol. XIII. 21-12.1990) (Deb. 2, Vol. XllI, 21-12-1990) 
Cal. 349 CoL 460 

SeDior Pay Sc:aIes to Tadlcrs ofKendri.ya Cases Pendin& before Authorities set up 
VId)'aIaya under the Consumer Protectioa Act. 
(Deb. 3. Vol. XIII. 02-01-1991) 1986 
CoL 809 (Deb. 3, Vol. XIII, 02-01-1991) 

Spurious Pesticides CoL 725 
(Deb. 4. Vol. XlII. 03-0 I - I 991) Commission on Bonded Labour 
CoL97-9B (Deb. " Vol. XIII, 09-01-1991) I CoL 363 

Strike by Lawyers on Family Court Issue 
(Deb. 2. Vol. XIII, 28-12-1990) Construc:tionofAirSlripsinHiIlArelsof 
CoL T1 I U.P. 

VacaociesofSCISTinKcndriyaVJdyalaya ~~ Vol. XIII, 10-01-1991) 

(Deb. 3, Vol. XIII. 02-01-1991) Conatnaction ofRoeds in FotatAlas of 
Col. 802 Bihar 

Siqh.SlariRa..... (Deb. I, Vol. XIII, 27.12--1990) 
Losses in Coal Mines CoL 30 1 

(Deb. 7, Vol. XIII, 08-01-1991) IlamapCauaedtoFmaasDaetoBreacb 
Col. 113-15 in Ash DIm Plojcct_ BadIrpar 

su.p.SluiSaryaNanya. (Deb. 9, Vol. XIII. 10-01-199)) 
Devtlopmeat ofGrowdl CeIItres Col. 379-80 

(Deb. 8, Vol. xm. 09-01-1991) Demarcation of Barrage Conservation 
CoL SUI Area in Bihar 

Navoda.,. V ...... I- (Deb. 2, Vol. XIII. 21-12-1990) 
'J- ... ~-~- CoL 113 

(Deb. 3, Vol. XIIl. 02-01-1991) 
CoL 347 

.... SIlri 'DarK 
RepIIriutiae ofUa6oriled ColoDies 

iaDeIli 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 721 

..... SIlriTej Nan,n 
Aided Irriptioa Projecaa ill B_ 

{Deb. 4. Vol. XIII, 03-01-1991) 
CoI,443-i6 

AppobdlDeat of ..... r.helpers in 
IadilaMIiMI. ..... ...... 
(Dett. t. Vol. XIII. 10-01-1991) 
Col.~ 

Development ofTourism ill B_ 
(Deb. 1, Vol. XIII, 21-12-1990) 
CoL41 

Disabled Penons (Rehabilitation ad 
Wetr.e)BW by Sbri lJ1tam a.dIocl-
CODIid. IIld WldIdmnt 
(Deb. 2, Vol. XIII, 21-12-1990) 
CoL 511-12 

Dillpproval of a-v. B-* of India 
(Am .... meat) Ordinaact, 1990; 
RtMrvc .. of Iadia (AmIIIdmeIlt) 
Bill and It. ... rn But of lacH. 
(AIIlCftdmeat) 8m,"''''' by ... 
Sabba--Coasid. IIId .,.. 
(Deb. I, Vol. XIII. 09-01-1991) 
1""1_1 IC.'I"" '1ft. 



NAME INDEX 277 

Disneyland Project in Haryana Pantry car contract in Shatabdi Bxpreu 
(Deb. 4, Vol. XIII, 03-01-1991) (Deb. 7, Vol. XIII, 08-01-1991) 
Col 88 Col. 372 

Drinking Water Project in Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 303 

Export of Coal from Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoJ.138 

Fining up of Reserved Vacancies for SCsi 
STs 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1151-52 

Funds for Vocational Education in Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 723 

lmer--State Water Disputes 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 111-12 

Late Attendance by Teachers in 
Government Schools in OcUli 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 722 

Loans to Bihar for Conslruction of Roads 
andBridps 
(Deb. 5, Vol. XIII, 04-01~1991) 
Col.~27 

Need to provide financial assistance to 
the Government of Bihar for 
construction of power grid in 
Jaadisbpur (MUR 377) 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col613-14 

Nuniber of Persons Killed in Punjab 
(Deb. I, Vol. XIII. 09-01-1991) 
CoL 163-10 

OpeDina of a New thlivenityin Bihar 
(Deb. J, Yol. XIII, 02-01-1991) 
Col. 124 

Openina of Bank BI'IIIChes in Bihar 
(Deb. S, Yol. XIII, 04-01-1991) 
Col. 327 

Passenger AmeDities at NewDeIbi Statiao 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 9 

Plantation ofF .. Growiag Trees 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col.lS7 

Pol1ution Control Measures by Power 
Plants in Bihar . 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 163-64 

Power Shortage in Coal Mines in BibaI' 
(Deb. 7, Vol. XIII, 01-01-1991) 
Col. 345-46 

Promotion of SC III]d ST Employees in 
Deparlment of Posts Telegraphs in 
Bihar 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 443 

ProtectioD ofEaviroDmcDt in Hilly bops 
of Uttar Pradesh 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 328-29 

Public Sector Undertakinp in Bhojpur, 
Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 203-04 

Publicity to Tourist cum Pilgrim Cadres 
(Deb. 6, Yol. XIII, 07-01-1991) 
Col. 419-20 

Setting up of a Mini Steel Plant in Bhojpur 
DislrictofBihar 
(Deb. 2. ·Yol. XIII. 28-12-1990) 
Col.2S7 

Statutory Resolution Ito : Approval of 
Proclamation in respect of Goa 
(Deb. 1, Vol. XIII, 02-01-1991) 
CoI.887 

Supply of Medicine. for COHS 
BenefictIries 
(Deb. 1, Vol. XlIl, 02-01-199t) 
Col. 204 
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(Deb. 2, Vol. XIII, 28-12-1990) 
Col 238 

Training ofPiJots in France 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col.46«i6 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.S4-56 

Transfer of officers posted at Ambala 
Cantt. 
(Deb. 7. Vol. XIII, 08-01-1991) 
Col. 371 

World Bank Aided Project in Bihar 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 254 

Siaba, Stni Yubwant 

Appropriation Bill-Int, Consid. and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 791-93 

Assam Appropriation Bill-Int, Consid. 
& Pass 
(Deb. 9, Vol. XIlI, 10-01-1991) 
Col 764 

CWTeIlt Fiscal Situation (St.) 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 596 

Demands for Supplementary Grants 
(General) - 1990-91 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 601 

Disapproval of the Finance (Second 
Amendment) Ordinance and Taxation 
Laws (Amendment) BiU--Consid. and 
Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 618-21,46-55 

Disapproval of the Jammu and Kashmir 
Criminal Law (Arneodmcot) Ordinance, 
1990 and Jammu and Kashmir CrimInal 
Law Amendment (Amending) Bill and 
Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-
Consid. and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 797-99 

Jammu and Kashmir Appiopl iation Bill-
Int., Consid. and Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 840-41,4243 

Non Sculemcnt of dispute of employees 
ofNABA.RD(CA) 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 553-54 

Taxation Lawt (Amendment) BiU -Int 
(Deb. I, Vol. XIII, 21-12-1990) 
Col. 602 

The Budgd Deficit-ApriJ-November, 1990 
(St) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col 86-90 

Soakar, Shri Kalputla 

(Deb. 9, Vol. XIII, 10-01-1991) InteriorRicetoDelbi 
Col790-93 (Deb. 3, Vol. XIII. 02-01-1991) 

Disapproval of Reserve Bank of India 
(Amendment) Ordinance, 1990; 
Reserve Bank of India (Amendment) 
Bill and Reserve Bank of India 
(Amendment) Bill, As Passed by ~ 
Sabha-Consid. & Pass 
(Deb. 8, Vol. XIIl, 09-01-1991) 

Col 513 

Provision for Development ofEastcm U.P. 
(Deb. 6, Vol. XIU, 07-01-1991) 
Col. 272 

Review of Finding of Speeial Team on 
Drug Companies 
~D~~.:..9.!.. Vol. XIII, 10-01-1991) 
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Soz, Prof. Salf-Vel-Din 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIII, 27-12-i990) 
Col. 618 

Disapproval of the Jammu and Kashmir 
Criminal Law (Amendrnent) Ordinance, 
1990 and Jarmnu and Kashmir Criminal 
Law Amendment (Amending) Bill and 
Demands for Supplementary Grants 
(Jammu and Kashmir), 1990-91-
Consid. & Pass 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoJ.823-29 

Failure of Government to uphold 
provisions of Tenth Schedule of the 
Constitution(AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 553-s4 

SrikaDtaiab, Shri H.C. 
Allotment ofMaruti lOOOCC Cars 

(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 375-76 

Coal Supply to Industries in Kamataka 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 192-93 

Coffee Board Depots in Bangalore 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 197-98 

Cultural Programmes Organised by the 
Indian Council for Cultural Relations 
Bangalore 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 99-106 

Functioning of Out-door Broadcast vans 
inKamatalta 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 36-37 

Inclusion ofKabaddi in 1994 Asian Games 
(Deb. 3, Vol. XIIJ, 02-01-1991) 
Col.m 

Linking ofTalulcas in Hassan District by 
SID 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 224 

Manufacturing of Aero-Gas Turbines by 
HAL 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 205-06 

National Neuro Sciences Information 
Centre 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 771 

National Savings Organisations 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 175 

Sale ofGold by BGML and KGF 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 390-92 

Shifting of Karnataka unit of Bharat 
Scouts 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col. 347 

Waiting List for LPG Connections in 
Bangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 166-67 

SrinivasaD, Shri C. 
Need to start a Textile Unit in Dindigul in 

Tamil Nadu under National Textile 
Corporation (MUR 377) 
(Deb. 6, Vol. XlII, 07-01-1991) 
CoL 558 

Statutory Resolution re: Approval of 
Presidential Proclamation in Relation 
to State of Assam and Demands for 
Supplementary Grants (Assam), 
1990-91 
(Deb. 9, Vol. XIII, 10-01-1991) 

. Col. 737-39 
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Agricultural Projection in Punjab 
(Deb. I, Vol. XIII, 27-12-]990) 

Spinning Mills in Punjab 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 601 

Col 264 Supply of Standard Fertilizers and 
Backlog ofRcserved Vacancies in PQnjab Pesticides to Farmers in Punjab 

GovemmentOffices (Deb. I, Vol. XIII, 27-12-1990) 
(Deb. 8, Vol. XIII, 09-01-1"991) CollOO 
Col 5-7 Transfer of Houses Allotted by Punjab 

Development of SCs and STs in Punjab Housing Board 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 3, Vol. XIII, 02-01-1991) 
ColA38 I Col. 816 

Harassment and Victimisation of i Unemployment ofYoutb in Punjab 
Scheduled Caste Offi<:ers in Punjab (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. 6, Vol. XIII, 07-01-1991) CoL 291 
CoL 307 

IDdustrially BackwardAreas 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 274-90 

Petrocbemical Complex in Punjab 
(Deb. 9. Vol. XIII, 10-01-1991) 
CoL 144 

PoDadon ofDrinldng Water in Punjab 
(Deb. S, Vol. XlII, 04-01-1991) 
Col.9S-96 

Waiving off Loans in Punjab 
(Deb. 2, Vol. XIII, 28-12-1990) 
Cot 67 

WakfProperties in Punjab 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col30S-06 

Saltaupwrl, SIni K.n. 
Apple and MaDao Juice Procasq Units 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 751 . 

PnxwetDtitlt of Paddy in Puqjab 
(Deb. 3, Vol. XIII, 02-01-1991) AppointmenUnd Tnmsfer of Judps 
Col. 229 (Deb. 2, Vol. XIII, 21-12-1990) 

Recruitment In Vigilance Depalblaeut in 
Punjab Government 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 330-34 

Release of Water under Canals of 
Haryana, Rajasthan and Punjab 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col.44S49 

Col 44 
Appo~on~ofD~m 

Nationalised Banks 
(Deb. 5, Vol. XIII, 04-01-1991) 
Cot 164-66 

Atrocities on SCI and STs 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 376-84 

ResultsmPunjabEducationBwd CancellationofA-320AbbuSfligllts 
• (Deb. 3, Vol. XIII, 02-01-1991) (Deb. 9, Vol. XIII. 10.01-1991) 

. Col 604 Col. 441 
Schemes for the Welfare ofSCs in Puqjab Landlesa Cultivators 

(Deb. 8, Vol. XIII, 09-01-1991) (Deb. J, Vol. Xlii, 27.12-1990) 
Col. 291-92 Cot 204 
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Loss Due to Agitation and Cancellation 
to Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col496-97 

Loss of Life and Property During Anti 
Mandai Commission Agitations 
(Deb. I, Vol. XIII, 09-01-1991) 
Col46-S2 

Loss of Teaching Hours due to Bandhs 
and Student Agitations 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 205 

Market Intervention Scheme for Apples 
(Deb. I, Vol. XIII, 27-12-1990) 
Col44B 

Writing otf Agricultural Debt 
(Deb. 2, Vol. XIII, 21-12-1990) 
Col 251 

Suman, Sbrl Ramj! Lal 

Disabled Persons (RehaJ¥litation and 
Welfare) Bill by Shri Uttam Ratbod ....:... 
Consid. and WithdraWli 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 515-21 

Infant Milk Foods Feeding Bottles and 
Infant Foods (Regulation of Production . 
Supply and Distribution) Bill-Int. 
(Deb. 9, Vol. XIII, 10-01-11)91) 
CoI.60S-07 .' , 

Sumbrul, Sbrl Rapn 
Misuse of Loans in Himachal Pradesh Appointment of SCIST Liaison Officers 

(Deb. 2, Vol. XIII, 28-12-1990) for SC/ST Cells in Ministries! 
Col 241 

Navodya VidyaJaya in Himachal Pradesh 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 726 

New Vanaspati and Sugar Units 
(Deb. 3, Vol. XlII, 02-01-1991) 
Col 726 

Departments 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.7-B 

Sur, Sbrl Mononnjan 
Conference of State Electoral Officers 

(Deb. 5, Vol. XIII, 04-01-1991) 
Col 35-40 

Number of Persons Killed in l&K in Conversion of Department of 
Terrorists Violence Telecommunications into a 
(Deb. 8, Vol. XIII, 09-01-1991) Corporation 
Col399-400 (Deb. 1, Vol. XIII, 27-12-1990) 

Number of Persons Killed in Punjab Col. 6l 
(Deb. I, Vol. XIII, 09-01-1991) Flaringd(NanpIGas 
CelI63-70 (Deb. 9, Vol. XIII, 10-01-1991) 

Persons Killed and Properties Damaged 
by Terrorists 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 413 

Petrol Pumps to SCsISTs and Backward 
Classes 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 241-42 

Selection ofSCIST Candidates in lAS 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 228-30 

Col. 198-99 
Merger ofUCO Bank 

(Deb. 2, Vol. XIII. 28-12-1990) 
CoL 98 

New Agricultural Policy 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 282 

Rei/lstat.~ent of dismissed Railway 
f:mpl~ 
(De~,9, Vol. XIII, 10-01-1991) 
Col. 41'0-72 
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Review of Industrial Policy I Rehabilitation ofChlldren 
(Deb. S, Vol. XIll, 09-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col 455-56 Co\.66 

Strike by Employees of Review of Industrial Policy 
Telecommunications (Deb. 8, Vol. XIII, 09-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) CoL 455-56 
Col. 373 Setting up of Oak Adalats 

Sus . fA' Se ' I (Deb. 4, Vol. XIII, 03-01-1991) 
pension 0 lf fVlees Col 55 
(Deb, 9, Vol. X III , 10-01-1991) . 
Col. 261'{;2 I Study oflndian Banks in U.K. and Europe 

(Deb. 5, Vol. XIII, 04-01-1991) 
Suryawansbi, Shri Narsingrao Col 205-06 
Alternative of Petrol I Support Price for Fann Produce 

(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. I, Vol. XIII, 27-12-1990) 
Col. 46-47 Col.38 

AJnalgamation of Branches of Indian 
Banks Abroad 
(Deb. 2, Vol. XIlI, 28-12- I990) 

Yamuna Action Plan 
(Deb. 5, Vol. XIII, 04-01-1991) 
Col. 397 

Col. 46 I Swamy, Sbri Subramaniam 
Amount Released to Karnataka out of . Agricultural and Processed Food 

Central Road Fund I Products Export Development 
(Deb. I, Vol. XIII, 27-12-1990) Authority-Election 
Col. 286 (Deb. 2, Vol. XIII, 28-12-1990) 

Col. 437 
Clearanct; to Yamuna Action Plan 

(Deb. 6, Vol. XIII, 07-01-1991) Chief Election Commissioner and other 
Col. 106-07 Election Commissioners (Conditions of 

I Service) Bill-Consid 
Delay in Oil Projects (Deb. 6, Vol. XIII, 07-01-1991) 

(Deb. 9, Vol XIII, 10-01-1991) CoI.603~ 
Col. 248-49 Chief Election Commissioner and other 

Demand for National Touritm Policy Election Commissioners (Conditions of 
(Deb. I, Vol. X1ll, 27-12-1990) Service) Bill-Consid. and Pass 
Col.285 (Deb. 7, Vol. XIII, 08-01-1991) 

Col. 513-18 
National Pollution Control Plan . . 

(Deb. 2, Vol. XIII, 28-12-1990) Deregl~atlon.of 160 reputed medicine 
Col 66 ~ mcluding IDPL from the approved . I list (CA) 

Non-Supplyofinsulin inCGHS Hospitals (Deb. 9, Vol. XIII, 10-01-1991) 
(Deb. 3, Vol. XlII, 02-01-1991) Col. 596-97,601-02 
Col. 221 I Failure of Government to uphold 

Printing of Railway Reservation Forms provisions of Tenth Schedule of the 
(Deb. 7, Vol. XIII, 08-01-1991) Constitution(AM) 
Col. 147 (Deb. 8, Vol. XIII, 09-01-1991) 

Col. 518-19 
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Recent visit of the Minister of Commerce I Statutory Resolution Re: Approval of 
and Minister of Law and Justice to Proclamation in respect of Goa 
Afghanistan (St.) (Deb. 3, Vol. XIII, 02-01-1991) 
(Deb. 9, Vol. XIII, 10-01-1991) CoI.886 
Col. 593-95 

Tobacco Board - Election 
(Deb. 2, Vol. X III , 28-12-1990) 
CoL 438 

Tbakore, Shri Gabbaj! Maopji 
Development of Growth Centres 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoLS9-61 

Railway Crossings in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 245-46 

Thambi Durai, Dr. 
Chief Election Conunissioner and other 

Election Commissioners (Conditions of 
Service) BilI-Consid. and Pass 
(Deb. 7, Vol. XIII, 08-01-199]) 
Col. 489-91 

Continued Rise in Prices of Essential 
Commodities in the CountJy (OUR 193) 
(Deb. 7, Vol. Xlii, 08-01-1991) 
CoI.548-SO 

Failure of Government to uphold 

T. V. Transmission in Gangtok 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 137-38 

Thomas, Prof. K. V. 
Commissioning ofCaprolactum Project of 

Fact, Cochin 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 227 

Construction of Fishery Harbours in 
Kerala 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 126-27 

Demand of Employees ofNationalAirport 
Authority 
(Deb. 7, Vol. XIII, 08·01-1991) 
Col. 29 

Drilling in Cochin High 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 307 

Floor Price of Natural Rubber 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 306 

provisions of Tenth Schedule of the I Implementation of Mandai Commission 
Constitution (AM) Recommendations 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
Col. 551-53 Col. 233-34 

Passenger Amenities at New Delhi Station Import of Coconut Oil 
(Deb. 9, Vol. XIII, 10-01-1991) I (Deb. 5, Vol. XIII, 04-01-1991) 
Col. 6 I Co1.213-14 

Thapa, Shri Nandu Import of Rubber 
AdditionalCoachesforSikkim (Deb. 2, Vol. X III , 28-12-1990) 

(Deb. 7, Vol. XIII, 08-01-1991) Col. 64 
Col.210-11 Loss due to grounding ofA-320Airbuses 

Non-availability of Exchange Set for 
Installation of Electronic Telephone 
Exchange at Gangtok 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 70-71 

(Deb. 9, Vol. XlII, 10-01-19Ql) 
Col. 419-20 

Outcome ofSAARC Summit at Male 
(Deb. 1, Vol. XIII, 27-12-1990) 
Col. 337 



284 LOKSABHA 

Overbridges in Kerala 
(Deb. 7, Vol. XIII, 08-01-1(91) 
Col. 364 

Palace on Wheels in South 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col310 

Pending Cases and Vacancies of Judges 
in Supreme Court and High CoUrts 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 211 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 462-64 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 349-50 

Rehabilitation of Gulf Evacuees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 436-37 

Take over ofPunalur Paper Mill 
(Deb. 6, Vol. XIII, 01-01-1991) 
Col. 204 

Telecast on Serial Bible/Jesus Christ on 
Doordarshan 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 420 

World Bank Assistance to India 
(Deb. 2, Vol. XlII, 28-12-1990) 
Col. 212 

Writing Off Agricultural Debt 
(Deb. 2, Vol. XIII, 28-12.1990) 
Col 258 

Thomas, Shrl P. C. 

Action Against ULFA 

Alternative of Petrol 
(Deb. 7, Vol. XIII. 08-01-1991) 
CoL 46-41 

Chief Election Commissioner and other 
Election Commissionen (Conditions of 
Service) BiJl..--<:onsid. and Pass 
(Deb. 7. Vol. XIII. 08-01-1991) 
Col.S09-IO 

Cities Covered Under Central Service 
Medical Attendant in Kerala 
(Deb. 3. Vol. XIII. 02-01-1991) 
Col. 226 

Criminal Appeals Pending in the Supreme 
Court 
(Deb. 6. Vol. XIlI. 07-01-1991) 
Col. 446-41 

Development ofTourism in Kerala 
(Deb. I. Vol. XllI. 27-12-1990) 
ColIS3 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 209-1 1 

E-IO-B Electronic Telephone Exchange at 
Muvattupuzha in Emakulam District 
(Deb. 1, Vol. XIII. 27-12-1990) 
Col. 559 

Exchange Rate of Kuwaiti Currency 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 240-41 

Export of Cotton Bales 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 699 

Export of Spices 
(Deb. 5. Vol. XIII, 04-01-1991) 
Col. 21 

(Deb. 8. Vol. XlII, 09-01-1991) FloorPriceofNaturalRubber 
CoI.159-61 (Deb. 2, Vol. XIII, 28-12-1990) 

AirbiJS A· 320 Services on Bombay-Cochin Col. 306 
and Bombay-Trivandrum Routes Guruvayoor-MangaIore Railway Line 
(Deb. 7, Vol. XIII, 08-01-1991) I (Deb. 9, Vol. X III , 10-01-1991) 
Co1387 Col. 371 
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Industrial Policy 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 121-22 

Installation of Electronic Telephone 
Exchanges 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.427 

Irrigation Projects ofKerala Pending with 
Union Government 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 263 

Legislation on Handicapped 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 24344 

Lightening Prone Areas in Kerala with 
Media of Optical FibreIUF 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoI.2S9-61 

Need to expedite construction of 
Malayora Railway line fromAngamaly 
to Achencoil in Kerala (MUR 377) 
(Deb. 10, Vol. XIII, 11-01-1991) 
Col. 98-99 

Pepper Cultivation 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 267-68 

Pineapple Cultivation 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co1.61-62 

Price of Tea Planters 

Reduction of rice quota ofKeraia 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 383 

Supply of Essential Commodity to Kerala 
(Deb. 3, Vol. XIII, 02-01-1991) 
.:01.465 

Thorat, Shri S.B. 

Right to Work 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 196-97 

Short Term Deposits made by Power 
Undertakings 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 280-94 

Tiwari, Shri Janardan 

Action Against ULFA 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 159-61 

Irregularities in Import of Medical 
Equipments 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 463 

New Trains on Northern and N.E. Railways 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 169-70 

Relief to Kashmiri Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 335-36 

Strike in Super Bazaar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 719 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 80 Topetar, Shri Tarit Baran 

Production ofCofIee 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.84-8S 

Personal Explanation Under Rule 357-
by Shri Tarit Baran Topdar 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 603 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) Tyagl, Shri K.C. 
Col. 349-50 Compensation in lieu of the land acquired 

Rationing of Diesel and Petrol 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 53-54 

for setting up of factory by BEL in 
Ghaziabad 
(Deb. 6, Vol. xnr. 07-01-199! ) 
Col. 289-90 
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Expenditure in Public Sector Undertakings Navodya Vidyala)ti in the Country 
(Deb. 8, Vol. XlII, 09-01-(991) (Deb. 3, Vol. XIII, 02..o1-1991) 
Co1.l5~56 CoL 227 

Ghaziabad Rail Terminal 
(Deb. 7, Vol. XII!, 08-01-1991) 
CoL 142 

Prices of Ayurvedic Drugs 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoI.525 

Loans Advanced by Financial Institutions Printing of UTI forms in Hindi 
to Industries (Deb. 5, Vol. XIII, 04-01-1991) 
(Deb. 5, Vol. XIII, 04-01-1991) Col. 96 
CoL 92-93 Symposia by ONGC, Dehradun 

MiIkConsumption (Deb. 7, Vol. XIII, 08-01-1991) 
(Deb. I, Vol. XIII, 27-12-1990) Col.l30-31 
Col 133 Umbrey,SbriLaeta 

Over-bridge near Kala Bhata (Ghaziabad) Need to Resume Vayudoot Services to 
(Deb. 9, Vol. XIII, 10-01-1991) II Arunachal Pradesh as per earlier 
Col. 248 Schedule (MUR 377) 

ShiftingofOfficesofGovernmentlPublic (Deb. 3, Vol. XIII, 02-01-1991) 
S«tor Undertakings Outside Delhi Col. 865 
(Deb. 3, Vol. XIII, 02-01-1991) Unnikrisbnan.SbriK.P. 
Col 26 Review of Industrial Policy 

Survey of Ministries/Departments to (Deb. 8, Vol. XIII, 09-01-1991) 
Check Wasteful Expenditure Col. 455-56 
(Deb. 2, Vol. XIII, is-12-1990) V h Ia SbriSb ke . b 
Col 385 ag e • 1111 nm 
I ph F '1' E h V'II I Budgetary Deficit Te e one aCI Ity to ac I age (Deb. 2, Vol. XIII, 28-12-1990) 
Panchayat Col. 40 
(Deb. 4, Vol. X III , 03-01-1991) 
CoI.112 

Uma Bbarati, Kumari 
ADB's Aid for Thermal Power Projects 

(Deb. 7, Vol. XlII, 08-01-1991) 
CoI.346-48 

Bilingual Computer System in O.N.nC. 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 154-55 

Conversion of Parliament House 
Telephone Excbange in Electronic 
Exchange 
(Deb. 4, Vol. X 111 , 03-01-1991) 
Col. 456 

Declaration of West Coast Canal as 
National Waterways 
(Deb. 4, Vol. XlII, 03-01-1991) 
Col. 11-12 

Bilingual Tenns Deposit Fonns Demand and SuppiyofPetroleum Products 
(Deb. 8, Vol. XIII, 09-01-199]) (Deb. 9, Vol. XIII, 10-01-1991) 
Col. 103-04 I Col. 14-31 

Cbecking ofinfiltration Deployment of Para-Military Forces in U .P. 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. I, Vol. XIII, 09-01-1991) 
CnI.411-12 Col. 4-6 
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Development of Tourism in States 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 25 1 

Extra Work Allowance 
(Deb. 8, Vol. XIII, 09-01-1991) 
COI.64-6S 

I.M.F. Loan 
(Deb. 2, Vol. X III , 28-12-1990) 
Col. 238 

Loss ofTouri,st Trade due to Disturbances 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 74 

Money LaWldering Racket in Sikkim 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 368 

Pending Cases and Vacancies of Judges 
in Supreme CO\U1 and High Courts 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL217 

Pollution Level in Ganga and YamWla 
(Deb. S, Vol. XIII, 04-01-1991) . 
Col1l2-13 

Production of Major Crops 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 447 

Recommendations ofExpert Committee on 
Excellence in Postal Services 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 479 

Setting up of Desalination Plants 
(Deb. I, Vol. X III , 27-12-1990) 
Col. 499 

Speedy Redressal of Consumers 
Complaints 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 197 

Standing Committee on Exclusion! 
Inclusion of Drugs 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col31-32 

Talb with agitating students 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col 106 

Tidal Energy Prospects in Gujarat 
(Deb. 9, Vol. XIII. 10-01-1991) 
Col. 394-95 

Varma, Sbri Dbarmesh Prasad 
Setting up of a Power Plant at Bettiah in 

Bihar 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col.110 

Setting up of Industries in Bihar under 
KVIScheme 
(Deb. 6, Vol. XIII. 07-01-1991) 
Col. 149-51 

Varma, Shri RatUal KaHdas 
Alleged Overcharging by Private 

Operators under DTC Operation during 
Bandh Days 
(Deb. 4, Vol. XI1I, 03-01-1991) 
Col. 39-40 

Import of Wheel Sets 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 209-10 

Scarcity of Petroleum Products in Gujarat 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 49-50 

Scholarships to SCs, STs and Other 
Backward Classes 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 34 

Setting up of Industries in Gujarat 
(Deb. 6, Vol. XlII, 07-01-1991) 
Col. 231 

VenuUsaD, Shri P.R-s. 

Action Plan fur Providing Health Services 
in Tamil Nadu 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 501 

Allocation of Kerosene to Tamil Nadu 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL 165-66 

Central Investment in Tamil Nadu 
(Deb. 6, Vol. XIII, 07-01~1991) 
CoL 245-46 
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Cold Storage Unit in Tamil Nadu 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 180 

Export ofIndo-AmeriCID Hybrid Seeds 
(Deb. 5. Vol. XIII. 04-01-1991) 
CoL3()6.07 

Irrigation Potential of DaIns Export ofOilseeds 
. (Deb. I, Vol. XIII, 27-12-1990) (Deb. 2, Vol. XIII, 28-12-1990) 

CoL 387 
CoL 240 (Deb. 4, Vol. XIII, 03-01-19~1) 

Reservation Difficultics in lndianAirIincs CoL 371'_ 
(Deb. 9, Vol. XIII, 10-01-1991) FailinCollectioDsfromDirectTaxcs 
CoI.3IS (Deb. 2, Vol. XIII, 28-12-1990) 

Setting up ofT. V. Stations in Tamil Nadu Col. 247 
(Deb. 8. Vol. XIII, 09-01-1991) FlaringofNaturalGas 
CoL 243-44 (Deb. 9. Vol. XIII, 10-01-1991) 

Smuggling Activities in Tamil Nadu CoL 198-99 
(Deb. 5, Vol. XIII, 04-01-1991) lmportofMachincrybyVoltas 
CoL 382-84 (Deb. 2. Vol. XIII, 28-12-1990) 

Survey for Locating Mineral in Tamil Nadu Col. 101 
(Deb. 2, Vol. XIlI, 28-12-1990) Inquiry into Meham Inc:idcnt 
Col. 178 (Deb. 8, Vol. XIII, 09-01-1991) 

Verma, Sbri Pbool Chand CoL 173-74 
Balance of Payments Position Irregularities committed by official of 

(Deb. 2, Vol. XIII. 28-12-1990) DESU(Deb. 7, Vol. XIII. 08-01-1991) CoL 249 
Col. 360 

Budgetary Deficit f Md' I 
(Deb. 2, Vol. XIII. 28-12-1990) Irr~= in Import 0 e lca 

CoI.40 (Deb. 3. Vol. XIII, 02-01-1991) 
CementPriccs CoL 463 

(Deb. 8, Vol. XIII, 09-01-1991) Losses Suffered by Vayudoot 
CoL 337-39 (Deb. 7, Vol. XIII, 08-01-1991) 

Committee to Review the Pepsi Project Col. 368-70 
(Deb. 3, Vol. XIII, 02-01-1991), NationalPulsesDeve1opmeatPropunme 
CoL 464 (Deb. 4, Vol. XIII, 03-01-1991) 

Construction of Yamuna Bridge Near CoL 38-39 
ISBT, DeIbi Number ofPcrsons Killed in Punjab 
(Deb. 4, VoL XIII. 03-01-1991) (Deb. 8, Vol. XIII, 09-01-1991) 
CoL 374-75 CpL 163-70 

Consumption ofFertiliscri Oil Refineries at Kanaland MIIlplore 
(Deb. 1, Vol. XIII, 27-12-1990) (Deb. 7, Vol. XIII. 08-01-1991) 
Col. 177 CoL 360,-61 

DTC Fleet "Oilsecds Production 
(Deb. 4, Vol. XIII, 03-01-1991) . (Deb. I, Vol. X III , 27-12-1990) 
Co1.373-74 CoL 388 
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Price of Petrol and Diesel Verma, Sbri R.LP. 
(Deb. 9, Vol. XIII, 10-01-1991) Appointment of 'Khitmatgars , in RBI 
CoL462~ (Deb. 2, Vol. XIII, 28-12-1990) 

Recommendations of the Committee on CoL 62 
a.oJe.Epidemic Criteria for allotment of land to Cooperative 
(Deb. 3, Vol. XIII, 02-01-1991) House Building Societies 
Col. 427 (Deb. 3, Vol. XIII, 02-01-1991) 

Relief to Kashmiri Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
CeL335-36 

Review of loss-making Public Sector 
Undertakings 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 421-22 

Review of Pepsi Project 
(Deb. 3, Vol. XIII, 02-01-1991) 

CoL 265 
Disabled Persons (Rehabilitation and 

Welfare) Bill by Shri Uttam Rathod-
Consid. and Withdrawn 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoLS07-09 

Price of Petrol and Diesel 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoI.462~ 

CoL 427 Sealing ofInda-Pak Border in Punjab 

Sugar Licensing Spree 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoL 217 

Supply ofFcrtilisers 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 388 

Talks with Pakistan of Closing ofTraining 
Centres for Militants 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL4S9 

Uneducated, Matriculates, Graduates and 
Unemployed Persons 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 197-201 

Use ofNatural Gas in Place of LPG 
(Deb. 9, Vol. XIII, 10-01-1991) 
CoL 467-68 

Utilisation ofIrription Potential 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 371-73 

Writing Off Bank Loans 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 60-61 

(Deb. 8, Vol. XIII, 09-01-1991) 
CoL4S3-S4 

Verma, Shri Sheo Shana 
Allocation of Paper to States 

(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 294 

Appointment of Blind Candidates as 
Lecturers in Delhi University 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 703 

Bhanu Pratap Committee on Working of 
Food Corporation of India 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 269 

EnviroJllllent Pollution Consciousness 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 157 

Expenditure on Tours of Officers of EPF 
Organisation 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 290-91 

Exploitation ofTobacco Growers 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 271 
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Health Scheme for Textile Workers 
(Deb. 6, Vol. XlII, 07-01-1991) 
CoI.S-tO 

Milk Powder Plants 
(Deb. I, Vol. XIII, 27-12-1990) 
CoL 115 

National Mines Safety Council 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 292 

Planning Commission Meeting 
(Deb. 8, Vol. X III , 09-01-1991) 
Col. 292-94 

Promotion ofPisci Culture 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 270 

Schemes for the Welfare of Women and 
Children in Rural Areas 

Clearance oflndustrial Projects in Kerata 
(Deb. 8, Vol. XIIl, 09-01-1991) 
Col. 103 

Clearance to • Pooyamkutty' Hydroelectric 
Project 
(Deb. 2, Vol. X III , 28-12-1990) 
Col. 267 

Declaration of Coconut as Oil Seeds 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 128-38 

Development of Tourism in Kerala 
(Deb. 4, Vol. XIII. 03-01-1991) 
Col. 209-11 

Doubling of Co chin-Trivendrum and 
Shoranur-Mangalore Lines 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 121 

(Deb. 8, Vol. XIII, 09-01-1991) Import of Coconut Oil 
Col. 63-04 (Deb. S, Vol. XIII, 04-01-1991) 

Strike by LPG Delivery Men in Delhi Col. 213-14 
(Deb. 9, Vol. XIII, 10-01-1991) I Import of Rubber 
Col. 234 (Deb. 2, Vol. XIII, 28-12-1990) 

id Col. 64 
Unpa dues of workers of Mills taken over 

by Government I Indians Evacuated from Gulf Countries 
(Deb. 6, Vol. XIII, 07-01-1991) (Deb. I, Vol. xm, 27-12-1990) 
Col. 193 Colm 

Verma, Sbrl Upendra Natb 
Exploitation ofMineraJs in Pa1amau, Bihar 

(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 78 

Extension of Trains Running between 
Madras and Bokaro upto Gaya 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 230 

Indians Arrested for spying 
(Deb. 6, Vol. ,xIIl, 07-01-1991) 
Col. 194-95 

Irrigation Projects ofK.erala Pending with 
Union Government 
(Deb. I, Vol. XIII. 27-12-1990) 
Col. 263 

Kayamkulam Thermal Power Project 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 203 

Losses incurred by the Hotel Corporation 
oflndia 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 358 

Pending Power Projects of Korala 
Vijayaragbavan,ShriA. (Deb. 7, Vol. X III , 08-01-1991) 
Assistance received from abroad for Col. 289-96 

EVIWUating Indians from Kuwait Power Projects ofKerala 
(Deb. I, Vol. XIII, 27-12-1990) I (Deb. 2, Vol. XIII, 28-12-1990) 
Col 40 . COL 370 
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Power Shortage in Kerala Wadiya.; Sbri Sribnta Datta Nanllimha 
(Deb. 7, Vol. XIII, 08-01-1991) Raja 
Col. 282-88 

Procedure for Appointment and Transfer 
of Judges 
(Deb. 5, Vo\. Xlll, 04-01-1991) 
Col. 90 

Rehabilitation of Gulf Evacuees 
(Deb. 4, Vol. XIII, 03-01-1991) 
Co1.43~37 

Setting up Electronic Telephone Exchange 
atPalakkad 

Air Pollution Monitoring Programme 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 365 

Assistance to K.amataka 
(Deb. 6, Vol. XIll, 07-01-1991) 
Col. 329-30 

Assistance to Village Artisans 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 317-28 

(Deb. 4, Vol. XIII, 03-01-1991) ComputerisationofMaiISorting 
CoI.S6-57 (Deb. 1, Vol. XIII, 27-12-1990) 

Supply of Essential Commodity to Kerala I Col. 177 
(Deb. 3, Vol. XIII, 02-01-1991) Development of Electronics 
Col. 465 I (Deb. 8, Vol. XIII, 09-01-1991) 

Support Price of Copra 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 262 

Telecast of State Award Winning Films in 
National Network 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 111-12 

Trivandrum as International Airport 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 445-46 

Widening of National Highway No. 47 
Near Walayar 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 21 

Writing Off Agricultural Debt 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 258 

Viswanatbam, Dr. 
Atomic Energy Power Plant in Andhra 

Pradesh 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 253-S4 

Resumption of Air Service to 
Visakh8 pdnam 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co1170-71 

Col. 273-74 
Development of Telecommunication in 

Kamataka 
(Deb. 4, Vol. XIII, 03-01-1991) 
CoL 48-49 

Dryland Fanning Project in Kamataka 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 385 

Expansion of Rural Telecommunications 
Services in Kamataka 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 430-3 1 

Export Oriented Units in Kamataka 
(Deb. 5, Vol. XIII, 04-01-1991) 
CoL 63-72 

Facilities in remote sensing centre in 
Kamataka 
(Deb. 6, Vol. XIII, 07-01-1991) 
CoL 134-35 

Growth Centres in Kamataka 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col. 90-92 

Implementation of Environmental 
Education Scheme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 700 
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Introduction oftbrough Coaches between 
Bidar and Bangalore 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col 349-S0 

Major Rivers Facing Pollution 
(Deb. 2, Vol. XIII, 28- 1 2-1990) 
Col 321 

New CGHS Homoeopathic Dispensaries! 
Hospitals 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 246 

Oil Refineries at Kamal and Mangalore 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col 360-61 

Opening of New Branch Post Offices 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 374 

Passenger Amenities in South Bound 
Trains 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 142 

Performance ofKlOCL 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col SO 

Pig Iron Plants in Kamataka 
(Deb. 2, Vol. XIII, 28-12- 1 990) 
Col 183 

Pollution Checks on Vehicles in Delhi 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 89-90 

Privatisation ofITDC Hotels 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 431 

Production of Steel by SAIL 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col 320 

Rice Cultivation 
(Deb. I, Vol. XIII, 27-12-1990) 
Col38S 

Setting up of Chemicals and 
Petrochemicals Projetts in Kamataka 
(Deb. 7, Vol. XIII, 08-01-1991) 
ColS9 

Setting up of Windmills in Eighth Plan 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 391-92 

Strength ofTerritorial Army 
(Deb. 6, Vol. XIII, 07-01-1991) 
COl334-3S 

UGC Class Room Programme based on 
Educational Television Programme 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 620 

Yadav. Shri Baleshwar 
Abduction of Indian Fishermen by Pak 

Navy 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.108 

Checking ofInfiltration 
(Deb. 6, Vol. XIII, 07-01-1991) 
Co1.411-12 

Demand for Nationalisation ofAppu Ghar 
(Deb. S, Vol. XIII, 04-01-1991) 
Col321 

Fake Currency Notes Racket 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.IS4-S5 

Forcible taking away ofKashmiri youths 
toPaidstan 
(Deb. 6, Vol. XIIl, 07-01-1991) 
ColI84-8S 

Projects in Cauvery and Krishna Basins Import of Petrol and Diesel 
(Deb. I, Vol. XIII, 27-12-1990) (Deb. 9, Vol. XI1I, 10-01-1991) 
Col. 377 Col. 29S 

Recruitment in Post and Telegraphs 
Department 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 432-34 

Indo-Iran Relations 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col. 408-09 
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Kashmir Migrants 
(Deb. 8, Vol. XIII, 09-01-1991) 
CoI.I9S-97 

Legislation for Welfare of Construc:tion 
Labour 
(Deb. 8, Vol. XIII, 09-01-1991) 
Co1.416-17 

Manufacture of Adulterated Cement in 
Delhi 
(Deb. 8-, Vol. XIII, 09-01-1991) 
Col. 426-27 

National Tribunal on Direct Taxes 
(Deb. S, Vol. XIII, 04~01-1991) 
Col157-S8 

New Deposit Scheme for NRIs 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 159 

New Telephone Exchange at Shahadara 
(Deb. I, Vol. XIII, 27-12-1990) 
CoI.S06 

Setting up ofDiesel Outlets at every seven 
Kilometers 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 232-33 

Sub-standard drugs in CGHS Dispensaries 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 286 

Theft of Telephone Cables in South Delhi 
Area 
(Deb. I, Vol. XIII, 27-12-1990) 
Col. 50S 

Yadav,SbriBukumcIeoNarayu 
Failure of Government to uphold 

provisions of Tenth Schedule of the 
Constitution(AM) 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col488-S03 

Yadav, Sbri.' ........... 
Air Linking of Bbagalpur, Dumka etc. to 

Patna 
(Deb. 9, Vol. XIII, 10-01-1991) 

News Item "Currency Seized atAiJport" Col. 191-92 
(Deb. 2, Vol. XIII, 28-12-1990) AllegedlrregularitiesinAdvancingLoans 
Co1.l63 (Deb. 2, Vol. XIII, 28-12-1990) 

Pilferage ofTelepbone Cables 
(Deb. 4, Vol. XIII, 03-01-1991) 
Col 109-10 

Prevention of AIDS 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 767 

Reduction of Fine on Vehicles Causing 
Pollution 
(Deb. I, Vol. XIII, 27- 12-1990) 
Col. 203 

Regularisation of Work-Charged 
Employees in DDA 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col 432 

Sc:reeDing of Film Festival 

CoL 387 
Continued Rise in Price of Essential 

Commodities in the Country (OUR 193) 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 912 

Export Deal by the Cotton Corporation of 
India 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 206 

Export Office in Bhageya, Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Co\. 752 

Family Welfare Centres in Bihar 
(Deb. 3, Vol. XIII, 02-01-1991) 
COl7S4 

HUDCO Funds for Bihar 
(Deb. 8, Vol. XIII, 09-01-1991) (Deb. 3, Vol. XIII, 02-01-1991) 
Col 426 Co\. 753 
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Marketing Policy for Garment Export 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 7S1 

Modernisation ofllSCO 
(Deb. 2, Vol. XIII, 28-12-1990) 
CoL 17 

Solar Energy Production Centre 
(Deb. 7, Vol. XIII, 08-01-1991) 
Co\. 233-34 

Study of Ground Water Resource in 
Drought Prone Areas of Bihar 
(Deb. I, Vol. XIII, 27-12-1990) 
Col.22S 

T.V. Transmitter in Bihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 24142 

V.dav, Sbri Mitn Sen 

Asylum to Bunnese Hijackers 
(Deb. 6, Vol. XIII, 01-01-1991) 
COl.44S 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) -'Negatived 
(Deb. I, Vol. XIII, 27-12-1990) 
Col 118 

Continued Rise in Prices of Essential 
Cormnodities in the Country (OUR 193) 
(Deb. 7, Vol. XIII, 08-01-1991) 
Col. 546-47 

Legislation to Freeze status of Religious 
Shrines 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 204-05 

Minimum Statutory Price of Sugarcane 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 498 

Need to take necessary steps to cope with 
the Situation caused by "Kar Seva" in 
Ayodhya and Faizabad (MUR 377) 
(Deb. 8, Vol. XlII. 09-01-1991) 
ColS9S 

Opening ofKendriya Vidy.1aya 
(Deb. 3, Vol. XIII, 02-01-1991) 
CoL 809 

Pay Scales of Music Teachers ofKV and 
Navodaya Vidyalaya 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col810 

Production of Opium 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 1 ()().02 

Public Liability Insurance Bill -Consid. 
(Deb. S, Vol. XIII, 04-01-1991) 
CoI.SIO-11 

Ram Janm Bhoomi-Babri Masjid Dispute 
(Deb. 8, Vol. XIII, 09-01-1991) 
Col 349-50 

Resolution re: Places of Religious 
Significance (Reso) 
(Deb. S, Vol. XIII, 04-01-1991) 
Col. 561-63 

V.dav, Sbri Ram Krishan 

Chief Election Commissioner and other 
Election Commissioners (Conditions of 
Service) Bill-Consid. and Pass 
(Deb. 7, Vol. XIII, 08-01-1991) 
CoL SO 1-02 

Communal Situation in the Country and 
Government failure to curb communal 
Forces (AM) - Negatived 
(Deb. I, Vol. XIII, 21-12-1990) 
Col. 717 

Need to provide seeds fertilisers and diesel 
to farmers in the country, particularly 
in Azamgarh, Uttar Pradesh (MUR 377) 
(Deb. 6, Vol. XIll, 07-01-1991) 
Col 559 

Passenger Amenities at New Delhi Station 
. (Deb. 9, Vol. XIII, 10-01-1991) 

CoL 7 
Situation in PwUab (OUR 193) 

(Deb. 10, Vol. XIII,Il-01-1991) 
Col. 204-06 
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Statutory Resolution re: Approval of I VadvendraDatt,Shri 
Presidential Proclamation in Relation 
to State of Assam and Demands for Demand and Supply of Petroleum 

~=~menlary Grants (Assam), ~~:,s Vol. XIII, 10-01-1991) 

(Deb. 9, Vol. XIll, 10-01-1991) Cot. 26 
Col. 721-24 Discovery of Oil Reserves 

Vadav,ShriSbarwd (Deb. 7, Vol. Xm, 08-01-1991) 

Deregistration of 160 reputed medicine 
firms including IDPL trom the approved 
list (CA) 
(Deb. 9, Vol XIII, 10-01-1991) 
Col 595-96,597-601 

Vadav, Shrl Surya Narayan 
CGHS Dispensary in Vasant Vihar Com-

plex 
(Deb. 3, Vol. XllI, 02-01-1991) 
Col. 794 

Community Centre in Vasant Vthar 
(Deb. 3, Vol. XIII, 02-01-1991) 
Col. 373 

Continued Rise in Prices of Essential 
Commoditiesin1heCountJy(DUR 193) 
( Deb. 7, Vol. XIII, 08-01-1991) 
CoL SSG-52 

Demand and Supply of Petroleum 
Products 
(Deb. 9, Vol. XIO, 1()'01-1991) 
Col. 26 

Disabled Persons (Rebabilitation and 
Welfare) Bill by Shri Uttam Rathod-
Consid. and Witbdrawn 
( Deb. 2, Vol. XIII, 28-12-1990) 
Col. 498-501 

Group' A' Officers on Railways 
. (Deb. 7, Vol. XIII, 08-01·1991) 
Col. 143 

Col. 230 
Indian Refugees in Camps Around Amman 

(Deb. I, Vol XIII, 27-12-1990) 
Col 209 

Multilateral Investment Guarantee 
Agency 
(Deb. 2, Vol. XIII, 28-12-1990) 
Col. 124 

Promotion of Hindi in DGs&D 
(Deb. 5, Vol. XllI, 04-01-1991) 
CoL 73-75 

Restoration of 2SUP/26DN 
29UPI3ODN 
(Deb. 9, Vol. XIII, 10-01-1991) 
Col. 247 

and 

Vazdani, Dr. GoIam 
Ekalakhi-Balurghat Railway Line (B.R.) 

(Deb.9,VoI. XIII, 10-01·1991) 
CoL 9-14 

Vuvraj. Shri 
Communal Violence in various parts of the 

Country 
(Deb. 8, Vol. XllI, 09-01-1991) 
Col. 30-44 

. Opening of Provident Fund Office at 
Katihar 
(Deb. 6, Vol. XIII, 07-01-1991) 
Col. 86 

Need to cormect Saharsa district of North Setting up of a Thermal Power Station It 
Bihar with Vayudoot services Katihar In Bihar 
(MUR377) (Deb. 7, Vol.XllI, 08-01-1991) 
(Deb. 9, Vol. XIll, 10-01-1991) Col 14243 
Col. 609-10 Shortage of Kerosene and Diesel in Rura'! 

Public Liability Insurance Bill - Consid. Areas 
(Deb. 5, Vol. Xli, 04-01-1991) I (Deb. 9, Vol. XIll, 10-01-1991) 
Col. 509-10 I • Col 234-35 

GMGIPMRND-5687L~.02.2D11. 
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